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LOK SABHA 

Tuesday, the 22nd May, 1962/1st 
Jyaistha, 1884 (Saka). 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Physical Development of Children 

+ r Shri Subodh HaDSda: 
*915. ~ Shri S. C. Samanta: 

L Shri M. L. Dwivedi: 

Will the Minister of Health be 
pleased to state: 

(a) whether an official survey of 
the growth and physical development 
'of children has been carried out 
recently; 

(b) if so, how many children were 
.examined; 

(c) whether it is a fact that the 
Indian Council of Medical Research 
.also made a survey; and 

(d) if so, what are the recommen-
dations of both the surveys? 

The Deputy Minister in the Minis-
1rY of Health (Dr. D. S. RaJu): (a) 
No official survey of the growth and 
-physical development of children has 
been carried out. 

(b) Does not arise. 

(c) and (d). Studies on the growth 
.and physical development of children 
in India are being conducted by the 
Indian Council of Medical Research. 
So far over 1;10,000 children from. 
both urban and rura] areas in difte-
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rent parts of the country have been 
covered by these studies, which are 
still in progress. 

Shri Subodb HaDSda: What are the 
essential features that have been 
found out by this survey conducted 
by the Council of Medical Research 
about the physical development of 
children? 

Dr. D. S. Raju: This is a very 
important subject. The actual pro-
gress of the children can be gauged 
by the improvements in weight and 
growth. The Indian Council of Medi-
cal Research has established about 
7 units all over India cc>vering some 
geographical areas and has given them 
a pro forma to conduct investigation. 
They want to know details about the 
growth, weight of children at specific 
age, peric>ds and their development of 
chest etc. Social cc>nditions, economic 
factors and sanitation are all factors 
that have to be taken into considera-
tion. The details have not yet been 
received . 

Shri Subodb Hansda: May I know 
whether it has also been discovered 
that the climatic condition is one of 
the essential features for the growth 
and development of children? If so, 
what kind of climate is most essential 
for the growth of children? 

Dr. D. S. Raju: Investigations are 
being conducted on such lines. 

Shri Hem Barua: May I know 
whether it is a fact that the National 
Nutrition Advisory Committee has 
suggested the prohibition of the use 
of milk for the preparation of sweets 
so that milk may be made available 
for the nutrition of children? If so, 
what is the reaction of Government 
te, this suggestion? 
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Mr. Speaker: This relates only to 
the official survey of the growth and 
development of children. 

Shri Hem Barua: They have made 
a suggestion like that, Sir. 

Mr. Speaker: Whether the use of 
milk for sweets will affect the growth 
or not is a different question. 

Shri Hem Barua: It is a question of 
the nutrition of children. 

Shri Jaipal Singh: May we know 
whether the Ministry of Health has 
had even a look at the Patiala Ad 
Hoc Committee report where the 
recommendation was made that we 
should care for the young people as 
far as physical development is concern-
ed-iust as sports--and 'Catch them 
young' was to be their motto? Has 
anything been done in the Ministry 
of Health regarding that? 

Dr. D. S. Raju: That is also under 
consideration. 

Shri S. M. Banerjee: I want to 
know, even apart from this check-up 
and medical survey, what preventive 
measures have been taken to fight 
common diseases among children. 

Mr. Speaker: That survey is still 
being conducted. 

Shri S. M. Banerjee: Apart from 
that survey we wanted to know that. 

Mr. Speaker: Before We get the 
results of the survey, does the hon. 
Member want some preventive mea-
sures to be taken? 

Shri S. M. Banerjee: Yes, Sir; we 
want preventive measures to be 
adopted. 

Mr. Speaker: Preventive measures 
against growth! 

Shri S. M. Banerjee: No, Sir. 

Dr. D. S. Raju: We must get these 
data before we can formulate our 
policies. 

Shri Warior: May I know whether 
the data collected from schOOls are 

also examined by the several estab-
lishments which the hon. Minister was 
pleased to mention? 

Dr. D. S. Raju: Food samples? 

Shri Warior: Are we using the data 
collected annually from the schools 
where medical examination is also 
done? 

Dr. D. S. Raju: That also is part of 
our scheme. 

Shri Prabhat Kar: May knoW" 
whether this enquiry is being con-
ducted region·wise because in India 
we have found that there are certain 
regions where generally the develop-
ment of the children is on the very 
low side? 

Mr. Speaker: The question is whe-
ther it would be conducted region-
wise. 

Dr. D. S. Raju: There are two ap-
proaches: one is the cross-sectional 
approach and the other is the longitu-
dinal approach. 

Shrimati Savitri Nigam: May I 
know when the Survey Committee is-
going to submit its report and what 
age-group has been taken up by the 
Survey Committee? 

Dr. D. S. Raju: It will take some 
time. It is a very big problem and-
we want sufficient data and  informa-
tion to formulate the policies. It takes 
a long time. 

Shrimati Savitri Nigam: What age-
group has been taken? 

Dr. D. S. Raju: All age-groups. 

~ IlI'f<'f ~ : om iffT ~ ~ 
ornf.r '1iT ~ ~lT f.f; f<RI~ 'I'l ~ ~ 
'I'l <f'I> '1iT ;;rq ~ ~ ~ ~ 'f><T!lT. 
'flIT ~ 7 

Mr. Speaker: It is the same quea-
tiQn. Next question. 
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Tube Well Irriration 

+ 
.916. J Shri Subodh Hansda: 
l Shri S. C. Samanta: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether experiments have been 
carried out for deep tube well irriga-
tion in all States; 

(b) in which States this scheme has 
been successful; 

(c) the amount allotted in the Third 
Five Year Plan for this purpose; and 

(d) the average cost per project in 
this scheme? 

The Parliamentary Secretary to the 
Minister 01 Food and Agriculture 
(Shri Shinde): (a) Groundwater 
Exploration has been carried out in 
all States except Jammu and Kashmir 
and Mysore. 

(b) The Scheme has proved success-
ful in different parts of almost all 
the States where exploration has been 
carried out. 

(c) Rupees 150 Iakhs. 

(d) The average cost per project 
cannot be worked out as the cost of 
drilling varies according to the soil 
conditions and depth and also as it 
depends on the number of bores to 
be drilled for delineating an area. 

Shri Subodh Hansda: May I know 
whether it is .. fact that the Govern-
ment has talren up this policy, namf!ly, 
these exploratory tubewf!lls will be 
installed only in the areas where elec-
tric power is available? 

Shri Shinde: No, Sir. Government 
has not adopted such a policy. In 
fact, the Government is thinking of 
carrying On this experiment through-
out India in all the States. 

Shri Subodh Hansda: The Parlia-
mentary Secretary has stated that the 
schemf! has been very successful in 
the areas where the exploratory tube-
wells have been installed. If that is 

so, may I know what is the policy 
of the Government in regard to thE' 
fixation of water-tax for irrigation 
from these tubewells? Is there any 
firm policy or has it been left to the 
State Governments? 

The Minister Of Food and Agricul-
ture (Shri S. K. Patm: The policy of 
the Government is to have these welh 
bored when there is scarcity of water; 
that is the first thing. Secondly, it i. 
the possibility or the availability of 
water. Thirdly, there is the question 
of the availability of electricity with 
which it has got to be worked. 

Shri Inder S. Malhotra: May I know 
why this experiment has not bp~n 

carried out in the State of Jammu and 
Kashmir? 

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): It 
will be carried out in the third Fi\'e 
Year Plan. 

~o ,,1fCR mr : '!lIT ~ imr ~ 
~ fifi" ~'l1:~ 'l"ICI"Toft ~ ~ g1:( ~ 
.m: ~ 'l1:.m: ~;f.t m ~~, 
~m~~~;;rr,~~.m:~ 

1f"Elr m if ;o;r iF ~ orR iF ~ 
inqT~p 

,"~o~o~:~mm-~!ifT~ 
~~ I ~ l'f'I'i'f~ olmi.·~­
t<'f~wr ifi"W' ~ I ;;r;r qr;ft ~~, 
m ~ ifi"l im "" i ~ ;r;rr;rr ~i!' 
tfCf;f~ ifi"f 'IiIlI" ~ I lJTlTif ~ fit; ~ 

m <i <mr 'R' q.m lJ:T, lIT m<!<:" ifi"Tf 
~~~ll 

The number 01 exploratory bores 
completed from January, 1955 to the 
end of March, 1966 was 30, and the 
number of bores converted into pro-
duction wells is 60. 

'i'mr 6T ~~;;r~,;;ftfit; ~-lIi~ 
ll~l~~ I w~ ~lIT<:"pr~~~ I 

'Shri Lahri Singh: May I know in 
what parts of Punjab this experiment 
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has ber!n taken up and may I also 
knDw whether it has ber!n successful 
there or nDt? 

Shri Shinde: In Punjab the follow-
ing districts have been included in th~ 
scheme: Gurgaon, Hissar, Rohtak, 
Ambala, Hoshiarpur and Mohindr!r-
garh. 

Shri Lehri Singh: Has it been suc-
cessful Dr not? 

Shri Prabhat Kar: In the State of 
West Bengal, in the lower belt of 
the Damodar valley the waters have 
dried up, and though the tube-wells 
were recommendr!d by the Develop-
ment Authority they cDuld not be in-
troduced there owing to the want of 
r!lectricity, and as a result, in that 
area the crops for the last two years 
are suffering. Is this not a fact? 

Shri S. K. Patil: Maybe, if there is 
no electricity, it might have hap-
pend. But I have no information. 

",";r. ~~T: <m~ 

'1h: ~crrft ~ '!ft, ~ fit; <fA-i qr.ft 
if>T ~ ~~ ~, ~ lf1'<AT i ~tRf 
"IllfPflfT ~ I 

~oq~: ~~~i 

iIT~ ~ i I ;q;r ~ ~ If<: ~PTt!; ~ I 
~ij"im-~~ ~ ~ If<: 

~~I 

Shri K. R. Gupta rose--

Mr. Speaker: Order, order. I would 
not allow each State to be taken up 
separately under this question. 

Shri Shivananjappa: May I know 
why this experiment was not carried 
out in the State Df Mysore? 

Mr. Speaker: It does not arise out 
of this. 

Marine Engineering TraIDinc 

.917. Shri Raghuuath Sinl"b: Will 
the Minister of Transport and Com.-
III1IDlcatlODS be pleased to state the 

stage reached in setting up of a Mer-
chant Training Academy to give free 
vocational training for a period of 
one year both to DUFFERIN and 
Directorate of Marine Engineering 
Training entrants? 

The Minister 01 Shippinc in the 
Ministry of Transport and Communi-
cations (Shri Raj Babadur): The 
questiDn of setting up of a Merchant 
Navy Training Academy is under 
examination in the Directorate General 
of Shipping and the proposal will be 
considered by the Government of 
India after full details are worked 
out. 

"'" ~ ~ : 1l ;;nrr;rr ~ ~ 
fif;~iffiMRT~~? f~~ 

ij"~~if>~if~m~~, 

~ ~ ~ ~ ~ fif; mmfcl'm-o::r ~ 
if>T1f ~ ift I 

"'" mr ~: ~ ~ lfR'lllf 
~ i!iT fcIfur ift, ~~ it. m if ~ 
;rciT ~<m .m ;r ~ fut!iTfw '( 
~r ~t<,":\ i!iT'Ift~ 11lmmif><mt 
fif; m-o::r ift ~ iF am: fq,m: ift "IT~ 
~ m+r '<I'T'i '1ft "IT ri"tfr I 

Second Shipyard at Cochin 

+ •  J Shri Warior: 
918. \. Shrl Vasudevan Nair: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Messrs. Production 
Engineering Ltd. and Babtie Shaw & 
Morton of Glasgow had any discus-
aions with the Government for colla-
boration in the establishment of 
second ship-building yard at Cochin 
in the month of March, 1962; and 

(.b) if so, with what result? 

The Minister of State in the MiJds-
try of TransPort and CommunieatioJIII 
(Sbrl Raj Babadur): (a) Yes. The 
discussions were for their appoint-
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ment as Technical Consultants for the asked to prepare designs with faciIi-
Cochin Shipyard and not for collabo- ties and technical advantages for hull 
ration. construction in the shipyard? 

(b) The negotiation.! are still in 
progress. 

Shri Warior: May I know whetJ!,er 
the negotiations to appoint them as 
consulting engineers for this shipyard 
have been finalised and if so, what 
are the conditions, specially the 
remuneration? 

Shri Raj Bahadur: No, Sir; they are 
in the stage of consideration. In fact, 
we are confronted with two main 
points to be decided. First is whether 
we should accept the system of con-
sulting engineers or whether we 
should like to go in for technical-cum 
financial collaboration with participa-
tion in equity capital. Secondly. in 
either of the two cases, we should 
choose a proper shipyard or a proper 
technical party as consultants for this 
purpose. 

Shri Warior: Is it the practice that 
the collaborators are also appointed 
as consultants? 

Shri Raj Bahadur: The two func-
tions are different. The consultants 
merely give advice on technical 
matters. They do not share any risk 
so far as the enterprise or venture is 
concerned. They do not also colla-
borate financially. That is how the 
matter stands. 

Shri M. K. Kumaran: In the annual 
report of the Ministry, it is stated that 
the work of the project will be taken 
up iI\ the near future. '])he Minister 
has been saying this for a very long 
time. May I know how long it will 
take for file implementation of this 
project? 

Shri Raj Bahadur: I think the hon. 
Member would agree that well begun 
is half done. For that purpose, we 
have got to take due caution and care 
in the selection of a proper shipyard 
or a proper party for this purpose. 

Shri Hem Barna: May I know whe-
ther the teclmiA:al consultants are 

Shri Raj BaJuu1ur: They do so; the)" 
prepare the detailed project report u 
such. 

m..n ri ..m ~)-{ ~m.r 81IT ~ 
*ttt. 11ft lf1ftI' ~ : wqf~ 

81IT 8;m: ~ c; ~, H ~ t ~ cmt-
f.!;gll"~~ to ili~~~it 
~~'Ift~~~fir;: 

('Ii) W fu;<;ft ~ ~ fu;<;ft ili 
....ro ~ ~ 0"lT '~' l{;T f.rl'lfor 
rn'IiT~lI"ffi<r~~~; ~ 

(~)- lIft~, or """ ~ GIrt it >;lOT 
ij'Ii w SI1lftr g~ ~ ? 

~81IT8;m:~" ~ 
~ (11ft mr~) : ('Ii) ~ (~). 
fu;<;ft m '11ft fu;<;ft ~ ;qm mr ~ 
~ 1ITe.r ~ ~ <rRO ~ ~ S(1t(f 
g"lf~I~~m~~~ 

~~'Ift;;rtq'!IT;;rr~~ I 

(The answer was also read by the 
Minister in English). 

(a) and (b). A few proposals have 
been received for building hotels and 
motels around Delhi and New Delhi 
and these are being examined in con-
sultation with the authorities con-
cerned. 

11ft ~ ri;f : ~, fi!lf<:r1 <:n: 
~~~~;;ft;fkqr'ITfiI; 

f.\l!fur, W<mr ~ ~ ~ ~ 
~o ct<ro ~o ~ ~ am: it 
f<f';m: 'Ii<: ~ t I ~ "ITi!iIT ~ ~ fir; 
~~ iliam: it~ <r"ql~ ~ ~ 
t? 

11ft mr -W : :a;r it fum t fir; 
~ ~ '!IT 'ifuI; ~ ~ ~ 



Ora! AnsweTs 5745 

wmr-n~m~~~~~ 

;tt~mitfm~~ I ~ 

~ 'ifrn; ~ ~ <rn1i~ gm I 
'iftt!i ~ ~ ~ li'l'Wr ~~ 
~if:~W'f>"r~.rn:I~ 

(fIi mr-~ ~ 'lit ~ ;;IT mU 
~ it ;;rr ~ ~ I ~ mr-<r.ilit ~ 
'!ITI1 l!Wr 'R *iT m fcf;m: it ~ 
~~<n::'J;fl1l~~ I 
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.n 111ft!' m : l!fr;rr,!, 1l ~ ;jfT'ifi'fT 
~~f.!;~~itw:m 

~it~~itm<f~~~ 

~ m m"f 'IiT;;IT ~ ~ ~~"T ~if 
if 'fin .rnm 'R ~ ~ lIT 'fin ~i!:TT 
~~~ I 

.nmr~ :ii'<mr;ft~~ 

~ if: wmR ~ mer lIT 'mO 'l'TfVrt 
~ ~~ qif iJ<I; ~ ~ if ~ 
~ rol ~, m ~ if: mm<:<Rr m 'lit 
it~~ I 

Shri Thirumala RaG: May I know 
if the Government have gathered in· 
formation about the effect of th(!~e 

so-called motels and small hotelF 
round about big cities in western coun-
tries so that the mistakes which they 
are exposed to in those countries :Ire 
not repeated here? 

Shri Raj Bahadur: I must admit my 
ignorance about the "mistakes" to 
which my hon. friend is referring to. 

Shri Thirumala Rao: There is a lot 
of literature published about thil 
matter; one need not have personal 
knowledge about these things. 

Mr. Speaker: It is a suggestion that 
the Minister should read all that lite-
rature. 

Shri ADliar Harvani: May 1 know 
what is the progress of the Janata 
hotel that th9 Government propose 
to establish? 

Shri Raj Bahadur: This question 
may better be addressed to the Min-
istry of Works. Housing and Supply. 

Shri Barish Chandra Mathur: May 
I know what is the Gcvernment's own 
assessment of requirements regarding 
these hotels and motels? 

Shri Raj Bahadur: We are of the 
view that a good lot has to be done 
to augment hotel accommodation capa-
city and also provide this new facility 
of motels which has been found very 
useful for catering to the needs of 
tourists who travel by motor cars. We 
think that there is lot of scope and 
lot of demand for it . 

Shri Hem Barua: In view of the 
fact that in motels which are the 
rendezvous of Bohemians and all sorts 
of things are exhibited in the west. . 

Mr. Speaker: Occasionally he might 
detract into these things, but ordi-
narily he should put his question 
straight. 

Shri Bem Barua: I would draw the 
attention of the Minister to the nove! 
called Lolita. Why is it that without 
examining the possibility of the nature 
of motels, a new invention, the 
Ministry is eager to jump into this 
project? 

Shri Raj Bahadur: First of all, it 
is not an invention as such, it is only 
an adaptation of a particular type of 
institution for the purpose of accom-
modating tourists and travellers. And, 
as one swallow does not make a sum-
mer, if something has happened 
somewhere we cannot say that the 
whole institution can be condemned. 

Mr. Speaker: Nor is the Minister 
eaaer to jump into it. 

.nf~f.f~: 1l;jfT'ifi'fT ~ ~ 
f.!; ~ ~ m lfu:;;r ~'l7.f'f ~lT 
if: ~ lIT ~fulRiI'lT if:~, lIT ~ Pre 
~~I 

.nmr~: iro~~ ~f.!; 

~ if: TT it ;;r;mr 'lit ~, 
~ m ~ 'fit "I,,~lj'lidl\ll 'liT 
'f(f 6lI1"f ~ ~ I 
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:Shri Warior: May I know whether 
the hon. Minister knows anything 
about the general convention of .... 

Shri Raj Bahadur: Sir, I am not 
able to follow the hon. Member. 

Mr. Speaker: Next question. 

fmiT~;ml~Rm~ 

+ 

J
~ ~ ;m:rTlfi : 

.n~~ 

.n 110 ~o ~ : 

l
~;fto.o ~: 

~to~~: 

'flIT ~<'I1i ~ ~ ~ iI>"t ii'lT iI\~ 
fiI;: 

(qr) 'flIT ~ ij; 'iifTU m.: tri 
~ feo; 4A" if ~ lflTfcr ~ t ; 

(\.<I") 'flIT ~ if ~ ~R 
.~ iI>"t +rtfcr fif'll<'ft ~ t,;r ~ 
~ ~ l!1;;r;rr t; ~ 

('1") 'flIT~ij;~~ 

~ lfTf¢f if ~ <rr.f IITfiirzff iI>"t 
~~ifi'Jrnij;~ ~ 

~ ~ m f.r;m: OR ~ 

t ? 
~~,,~(.n~ 

.t): (qr) ~~W'1"~~f~ 
m~*!:Uo;rm~if'fr~~ ~ 

Wij;~;;r;f'r;f~iI>"t~.~ 

..rr ~ ~ I 'ilft;r 'R ~ f'l:r<:rd" 
~ ~ ~ q;r 'FTl1 ~ qr, m-r 
~I 

(\.<I") ~ ~ I 

('1") ~ ~ if; '9"1'1"1" ~ 

~~~ 'R ~ lll'iT ~ 
~ ~ I ~ W'f flr.r 'lll"1", m ~ 
~ ij; ~ ~~~T if 
~ qr"0 q;r f<ro1: ~ I 

[The answer was also read by the 
Minister in English] 

(a) The work Delhi Avoiding lines-
cum-Ring Railway has been sanction-
ed recently, and the proceedings for 
land acquisition have been taken in 
hand. The actual construction work 
will be commenced as soon as POSSetl-
sion of land is obtained. 

(b) No, Sir. 

(c) Basic passenger amenities exist 
at all suburban stations in Delhi area . 
Improvements in passenger amenities 
are proposed to be made on a pro-
gramme subject to availability of 
funds. 

Shri Maheswar Naik: May I know 
what is the total mileage whir:, th's 
ring railway is likely to cover and 
what is the total estimate of the cost 
involved in it? 

Shri Shahnawaz Khan: The length 
i3 approximately 11 miles and the 
cost would be Rs. 2.43 crores. 

Shri Maheswar Naik: Soon after 
this railway is set up, may I know 
whether the Government think that 
the congestion in the city will be 
relieved; if so, may 1 know whether 
Government have any proposals for 
construction of underground railways? 

Mr. Speaker: Let this railway come 
first. 

Shri S. M. Banerjee: Since the work 
has already started regarding the 
acquisition of land, I want to know 
whether the work is likely to be 
taken up even in the Third Plan 
period . 

Shri Shahnawaz Khan: It all 
depends upon the availability of lana 
that is required by us and also sub-
ject to availability of funds. 

Shri S. N. Chaturvedi: Is it pr0.-
posed to be run by steam traction! 

Shri Shahnawaz Khan: Yes, by 
steam traction. 

Shri Hanumanthaiya: Is the scheme 
likely to be extended to other big 
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cities also to have suburban electrical 
trains"! 

Mr. Speaker: Let us have it first 
here. 

Shri Shahnawaz Khan: The hon. 
Member has contused the question. 
There is no intention on Our pant to 
have suburban electrical train here. 
It will be only by steam traction. 

National Water Supply and SanitatiOil 
Committee 

·921. Shri Barish Chandra Mathur: 
Will the Minister of Health be pleased 
to state: 

(a) whether Government have con-
sidered the report of the National 
Water Supply and Sanitation Com-
mittee; and 

(b) what are Government's conclu-
sions and proposed line of action? 

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
and (b). The Water Supply and Sani-
tation Committee has made far-
reaching recommendations which are 
at present under consideration of the 
Government. Action is being initiated 
to implement some of the major 
recommendaJtions as an immediate 
measure. 

Shri Barish Chandra Mathur: May 
know at what stage of examina-

tion this report is at present? I am 
asking this question because most of 
the officials were already associated 
with the work of this committee. Who 
is examining the report now? 

Dr. D. S. Raju: The whole report 
is a pretty big one and it was pub-
lished only two days ago. It has been 
circulated to the Central Ministry. 

Shri Harish Chandra Mathur: The 
report was submitted more than four 
or five months earlier. May I know 
whether this matter has been takell 
up with the Planning Commission and 
wnether anything can be expected, 
particularly regarding rural water 
supply, about which so much stres5 

has been laid on the fioor of the 
House? 

Dr. D. S. Raju: The report has been-
circulated to the Central Ministriea. 
Planning Commission, State Govel"D-
ments and local bodies. 

-n ~nr ~ : 'if~ 'ifRT ~ 
tfil;lI"i!:'I"l1f~~~ ~ 

~ ~ iflJT ~ if qr;fi 'liT l!i'It 
~f'lilI"T~fiI;q;mmit w-rr 
i;r, ~ ~ ft;ff ~ ~ W 'I"l1f ~ 
...u ~ ? 

~ ~ : q;ft fuftt 'tiT 
~,~ <~~. I 

8haravarthy Hydro-electric ProjeeI 

*922. 8hri Shivananjappa: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the work on the 
Sharavarthy Hydro-Electric Project ia 
progressing according to schedule; 
and 

(b) when the first and second unitII 
will be commissioned? 

The Minister of State in the MUds-
try of Irrigation and Power (8hrt 
Alagesan): (a) and (b). The first unit 
which was scheduled to be commia-
sioned by the end of 1962 is now 
expected to be commissioned by the 
end of 1963. The second unit which 
was to be commissioned 3 or 4 months 
later will now be commissioned ear17 
in 1964. 

8hri Shivananjappa: May I know 
the reason for the delay and for not 
keeping up to the schedule? 

8hri Alagesan: The reason W8II 
more time was taken in carrying out 
the civil works due to change or 
designs. 

Shri Shivananjappa: May I know 
whether the total foreign excila.Dle 
reQuirement of this project has beeD 
secured? 
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Shri Alagesan: Yes, we have 
secured the foreign exchange compo-
nent for this work. 

Dr. K. L. Rao: In view of the short-
age of power in Mysore and other 
parts of South India and in view of 
th .. fact that this can be made up 
easily without any elaborate construc-
tion of civil works, will the Ministry 
take steps to sanction the four units 
which they have still to acquire ror 
the Sharavarthy project? 

Mr. Speaker: It is a suggestion far 
action. Next question. 

Derailment at Farrnkhabad 

+ 
rShri Bibhuti Mishra: 
I Shri Bishwanath Roy: 
i Shri E. Madhusudan Rao: 

-925.1. Shri P. C. Borooah: Shri Shree Narayan Das: 
Shri Sarjoo Pandey: 
l Shri J. B. Singh: 

Will the Minister of Railways be 
pleased to state: 

(a) "'hether it is a fact that the 184 
Down Shikohabad-Farrukhablld goods 
train ploughed through the dead end 
of the track on the 20th April, 1962 
and entered into a shop; 

(b) if so, whether Government have 
investigated into the matter; 

(c) whether anybody was killed or 
injured; and 

(d) if so, what compensation has 
been given to the victims by the 
RailwilY authorities? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) and (b). Yes, Sir. 

(c) One person was killed and l1ve 
received minor injuries. 

(d) No compensation has been paid 
so far to anybody. 

Silri Bibhuti Mlshra: Is there any 
proposal to make any payment to the 
victims? 

Shri S. V. Ramaswamy: There is nD 
claim at all. 

Mr. Speaker: As soon as a question 
is put, the hon. Member should re-
sume his seat and then allow the hon. 
Minister to answer it. If he again 
wants to put a supplementary, he 
should get up a second time. 

Shri Bibhuti Mishra: I want to know 
what action Government is contcm-
plating to give some compensation to 
the dependents of that person who 
was killed. 

Mr. Speaker: He said that there-
was no claim. If the hon. Member 
can write on behalf of the man ki!lcd, 
perhaps they might consider it. 

Shri Bibhuti Mishra: If nobody has 
claimed it, the Government has got 
the duty to give sO'lllething to that 
man. 

Mr. Speaker: To the hon. Member 
asking the question? 

Shri Shree Narayan Das: The hon. 
Minister just now replied in affirma--
tive to parts (a) and (b) of the 
question. I would like to know the 
results of the investigation and the 
reasons. 

Shri S. V. Ramaswamy: The three 
persons concerned are the driver, the 
guard and the porter. The inquiry 
revealed that they were responsible 
for this accident. Proper steps will 
be taken against them. 

~;;ro 1(0 ~: it GI"A'fT ~~ 
f.!;~ ... f.!;':i~if>T~~? 

What is the total loss? 

Shri S. V. Ramaswamy: We have· 
no estimate of the loss of property· 
but there is a claim for property to· 
the tune of Rs. 1,14,000 and odd.. 

Shri S. M. Baner,jee: I want to know 
whether the shDpkeeper whose shop 
has been damaged has filed any claim.. 
If so, what is his claim? 

Shri S. V. Ramaswamy: His claim-
is to the tune Of Rs. 1 lakh. 
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Mr. Speaker: Next question. 

'Wear White at Night' Campaign 
in Delhi 

*926. Shri Hem Barua: Will the 
Minister of Transport aDd CommUDi-
_tions be pleased to state: 

(a) whether it is a fact that a "wear 
white at night" campaign has been 
started at Delhi; and 

(b) if so, what are the specific pur-
poses of such a campaign, and whe-
ther this has been given sufficient 
publicity? 

The Minister Of Shipping in the 
Ministry Of Transport and CommUDi-
cations (Shri Raj Bahadur): (a) and 
(b). No campaign exhorting road 
users to wear white at night has been 
stacted but as a part of their drive 
to make the use of roads safer for the 
pedestrians and the cyclists and avoid 
road accidents during night-time, the 
Delhi Police have put up two boards 
at the Ashoka Road-Parliament 
Street Crossing and near the Hardinge 
Bridge with the following inscrip· 
tion:-

"If you Can't be seen you can't 
be Safe: Wear white at night". 

Shri Hem Barua: May I know whe-
ther it is not a fact that traffic rules 
are not stringently enforced in Delhi 
and that is one of the reasons for 
accidents in this city? If so, why is 
it that traffic rules are not enforced 
and there is a new campaign alto-
gether? 

Shri Raj Bahadur: I think the suc-
cess of the traffic rules largely lies in 
the capacity of the citizens to observe 
them. It is a fact that enforcement 
is not as good as it should be. There 
have been complaints, but it cannot 
be said that they are not enforced. 

Shri Hem Barua: May I know whe-
ther it is not a fact that this 'Wear 
white at night' campaign will rob at 
least Connaught Place of much of its 
colour and romance that usually saris 
and skirts invest it with? 

Mr. Speaker: That could be sup-
plemented by having black during 
the day! Wear white at night and 
black during the day. 

Shri Hem Barua: But there will be 
lack of romance. 

Mr. Speaker: He might leave the 
romance and ask his question. 

Shri Daji: He should only say 
colour. That is sufficient .... (Inter-
ruption). 

Shri Hem Barua: May I know 
whether it is not a fact that this 
'Wear whi'e at n'ght' campaign will 
at least rob Connaught Place of much 
of its colour that usually saris and 
skirts invest it with? If so, have Gov-
ernment examined this aspect of the 
problem also? 

Mr. Speaker: That is a matter of 
opinion. 

Shri Prabhat Kar: When in big 
cities like Calcutta or Bombay, no 
such campaign has taken place for 
the implementation of traffic rules. 
why w". it found necessary in Delhi 
to give the suggestion 'Wear white at 
night'? 

Shri Raj Bahadur: It is not a cam-
paign as such. In fact, it is one of 
the slogans for road safety. I cannot 
exactly say why it has not been 
thought of in Bombay or in Calcutta. 
Perhaps this shows a good deal of the 
resourcefulness and imagination on 
the part of traffic authorities in Delhi. 

Shri Fatehsinhrao Gaekwad: May 
know whether this campaign has 

been started because of the extremely 
poor street lighting in Delhi? 

Shri Raj Bahadur: I think that is 
not true of all roads. 

An Hon. Member: It is true of 
some roads. 
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Sbri Raj Bahadur: It may be true 
only of some roads. So far as this 
campaign is concerned, it is based on 
commonsense. If really we wear 
white at night, we shall be condition-
ed to road safety. 

Shrimati Savitri Nigam: May 
know what other steps have been 
taken to increase road safety and to 
avoid accidents? 

Mr. Speaker: It is not general 
question on road safety. 

Shri Mohsin: Is it dangerous and 
risky to wear red cap at night? 

Mr. Speaker: Order, order; we 
should not take it in such a simpie 
ordinary manner. There ought to be 
some decorum maintained here 
always. 

Sbri Daji: Has it come to the notice 
of the Government that there some 
jarring boards: 'Do not die befoce 
your time', the next line is 'Wear 
white at night'. This Board 'Do not 
die before your time' is jarring. Shall 
these boards be remvoed from the 
traffic signals? 

Shri Raj Bahadur: I am told that 
this slogan is there in other c~un­

tries too. This is one of the usual 
slogans that they have adopted fer 
road safety. If it offends the suscep-
tibilities of any people, we shall 
hring it to the notice of authorities. 

~1iI'0.0 ~:"~~ttc 
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Delhi Water Supply 

+ 
r Dr. K. L. Rao: 

.927. ~ Shri Mabeswar Naik: 
l Shri E. Madhusudan Rao: 

Will the Minister of Health be 
pleased to state: 

(a) what are the estimates of Ollr 
present and future needs of Delhi's 
water supply; 

(b) what are the sources of supply 
under consideration; 

(c) whether any  high level meet-
ing has been called for to secure 
agreement regarding water supplies to 
Delhi; and 

(d) if s!?, the details thereof? 

The Deputy Minister in the Minis-
try Of Health (Dr. D. S. Raju): (a) 
The total daily requirement of drink-
ing water supply for Delhi has been 
estimated at 90 'million gallons for a 
population of 2.70 million in 1960. 
The future requirement for Delhi has 
been estimated at 275 million gallons 
fOr a population of 5'5 million in 1981 
at the rate of 50 gallons per person 
per day. 

(b) the technical Committee which 
was appointed in 1958 recommended 
the following sources of water supply 
Stabilisation: 

(i) Sinking Of 100 tubewells in 
Sonepat area and bringing 
this tubewells water to Delhi 
by a carrier channel. (This 
recommendation has not been 
accepted by the Municipal 
Corporation of DeIhl 

(ii) Supply of 15 causecs of water 
at Okhla from the Hindon 
River and compensating the 
Uttar Pradesh Government 
with an equivalent quantity 
of water through tubewells. 
This is being considered by 
the U.P. Government. 

Augmentation: 

(iii) Supply of 200 cusecs of 
water from Gurgaon Tunnel 
Scheme to serve the needs of 
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West Delhi. (This Scheme 
has been abandoned by the 
Government of Punjab). 

(iv) Supply of 200 cusecs of water 
to South Delhi Areas from 
the Ramganga Scheme. Thil 
also, the U.P. Govermnent 
has not agreed so far. 

(v) Supply of 15 to 30 cusecs of 
water to Shahdara from Tube-
wells in the Loni area. This 
is being considered by the 
U.P. Government. 

(c) No, Sir. 

(d) Does not arise. 

Mr. Speaker: This question Wa3 

taken up yesterday also. When an 
answer is so long, it may be laid as 
a statement on the Table of the House. 

Dr. K. L. Rao: Has the construc-
tion of the Tajiwala barrage head-
works across the Yamuna interfered 
with the natural supply of water to 
the ancient city of Delhi? 

Shri D. S. Raju: Naturally, when 
the barrage is built, there will be a 
slight interference with the natural 
supply. 

Shri Daji: The reply is so long that 
we are unable to put supplementary 
questions. It is very difficult. 

Shri S. M. Banerjee: Do not put. 

Mr. Speaker: That would be the 
best advice. 

Shri Daji: I have my right to put 
supplementaries. 

Mr. Speaker: I have already advised 
the Minister that when the answer is 
long, it may be laid on the Table 
of the House. 

Shri Daji: You were good enough 
advice yesterday. You are repeat-

ng the advice today. There should 
be a guarantee that it will not be 
repeated again tomorrow. 

Mr. Speaker: What does he want 
now? 

8hri Daji: In such cases where you 
yourself teel that it can be laid on 

the Table of the House, it may be 
taken up as the first question next day 
and we may be allowed to put ques-
tions. 

Mr. Speaker: That cannot be done. 

Dr. K. L. Rao: In view of the im-
portance and urgency of the water 
supply problem in Delhi, will the hon. 
Minister take steps immediately to 
discuss it with the concerned Ministers 
in the States of U.P. and Punjab? 

Shri D. S. Raju: It is a good idea. 
It will be considered. 

Shri Maheswar Naik: May I know 
whether the Delhi Administration is 
taking any steps for the conservation 
of water which is being wasted? 

Shri D. S. Raju: That is up to the 
Delhi Municipal Corporation. They 
are taking steps. 

'lit "!o ~o ~ : li ~~ ~ 
~ ~ f'f." WllT'lT it ~ 'f."T ~, 
~t i'r '1R'T <m1; orR 'f."T fCI"IR f'fllT ~ 
~ ~, ~ f~ W;r <n: ~ 1 

Shri D. S. Raju: That is still under 
contemplation. This is being discus-
sed with the U.P. Government, and 
they have still not agreed to it. 

Shri Barish Charulra Mathur: Thia 
good idea of discussing with ~he 

Ministers of the States has been with 
the Ministry for a number of years. 
May I know whether they have been 
able to resolve the differences With 
the Punjab Government as well as the 
U.P. Government, and whether the 
intervention of the Prime Minister 
was sought in this matter, and if so, 

what has happened? 

Shri D. S. Raja: Not yet. Still,. it 
is under consideration, and the PunJab 
Government might be persuaded to 
accept it. 



5.759 Oral Answers JYAISTHA 1, 1884 (SAKA) Ora! Answers 

C.H.S. Scheme 

of 
.928. r Shri S. M. Banerjee: 

l Shri Mohammad Elias: 
Will the Minister of Health be 

pleased to state: 

(a) whether the Contributory Health 
Service Scheme has been made ap .. 
plicable to pensioners in Delhi and 
other places where such Scheme 
exists; 

(b) if so, the details thereof; and 

(c) the date from which the Scheme 
is to be made applicable ,to pension-
ers? 

The Deputy Minister in the Ministr, 
Of Health (Dr. D. S. Raja): (a) No. 

(b) and (c). Do not arise. 

Shri S. M. Banerjee: May I know 
whether any representation has been 
received from the pensioners to this 
effect namely that they' should be 
covered under this scheme, and if so, 
the reaction of Government to the 
same? 

Shri D. S. Raja: A deputation of 
the pensioners had waited upon the 
Prime Minister, and the question has 
been brought up before the Home 
Ministry and the Finance Ministry, 
and it is being very sympathetically 
considered by these Ministries. Now, 
the proposal is to include pensioners 
from the Delhi area under the CHS 
scheme, it is almost accepted, and it 
will be implemented soon. 

Shri S. M. Banerjee: The reply 
given by the hon. Minister to part (a) 
of the main question was 'No'. If it 
has been accepted, how can the answer 
be 'No.?' 

Shri D. S. Raja: It has not been 
implemented yet. 

Shri S. M. Banerjee: May I know 
whether under this particular scheme, 
wherever it is made applicable in 
the country, whether in Delhi or in 
other cities, the pensioners will be 
covered? 

Shri D. S. Raja: Due to financial 
considerations, this scheme is going 
to be applied only to pensioners liv-
ing Delhi, and also pensioners fraln 
Sind and from the North-West Fron-
tier Provinces. 

Shri S. M. Banerjee: May I knew 
when the scheme is likely to be fina-
lised? . 

Shri D. S. Raja: By the end of this 
year, that is, by the end of 1962. 

Shri Iqbal Singh: When the pen-
sioners are also becoming entitled for 
the CHS benefits, may I know whe-
ther the ex-Members of Parliament 
also will be entitled? 

Shri D. S. Raja: They are not pen-
sioners. 

Official Trunk Calls 

'930. Shri Sarendranath Dwivedy: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether any special rules previl 
for the purpose of official trwlk-calIs; 
and 

(b) whether any maximum time 
limit more than the normal trunk-
cals period is permitted? 

The Depaty Minister in the Min-
istry of Transport aad Communica-
tions (Shri Bhagavati): (a) and (b). 
A statement is )aid on the Table of 
the House. 

STATEMENT 

There are no special rules for Gov-
ernment calls except in the matter of 
classification with regard to priorities. 
2 classes of Trunk Calls viz. 'ordinary' 
and 'urgent' are available freely to 
the Government and the Public. 
Additional priorities such a~ "ImPOr-
tant", "Immediate", are available to 
some Government and Non-Govern-
ment users (Specific authorisation is 
required in such cases) "Operations 
Immediate" and ''Most Immediate" 
priorities are availaole only to some 
Defence and Government calls. 

The maximum tilllP limit for diffe-
rent types and classes of Trunk calls 
is as under: 
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Calling Party Priority Time limit. 

Public Calls & Government Calls. Ordinary & Urgent. No restriction on duration unless 
there are calls waiting for the 
route-when the duration is 
restricted to 6 minutes. 

.t>ublic Calls & Government Calls. Important & Immediate No limit on duration except 
when calls of the same or 
higher priority pending for 
the route are likely to be de-
layed. 

~vernment Calls Operations Immediate & 
Most Immediate. 

Unrestricted duration. 

Shri. Sarendranath Dwivedy: So far 
as the question of restriction on dura-
tion for the trunk calls is concerned, 
probahly this does not apply to offi-
cial calls. But may I know whether 
there has been any private trunk call 
which has been pennitted for more 
than six minutes, eXcept during the 
election period"! 

Shrt Bhagavati: When there Is some 
other call on the route, then that is not 
permitted; if there is 00 other call on 
the route, that may be permitted. 

Shri Surendranath Dwivedy: May I 
know whether there has been any 
such call? Have Government any in-
formation to that effect because gene-
rally such calls are not permitlted be-
yond six minutes? 

Shri Bhagavati: Generally, it is so. 

Shri Hem Barua: May I know whe-
ther it is a fact thaJt on the. 27th of 
February, when counting of votes 
was going on, as many as ten trunk 
calls were booked by the Chief Minis-
ter and the Deputy Chief Minister of 
Orissa, and one of the trunk calls on 
that very day at 5·17 p.m. lasted for 
as many as 20 minutes between Bhu-
baneshwar and KendnlJpara"! 

The Minister of Transport and Com_ 
munications Shri Jagjivan hJm): I 
am afraid that we do not maintain 
here the duraltion of individual trunk 
calls as the hon. Member is interested 
in. 

Shri Hem Barua: May I make a sub-
mission? Whalt a'bout the statement 
then? 

Mr. Speaker: Probably, the duration 
is not available wtth the Minister_ 

SIIri Jagjivan Ram: Unless he gives 
a separate notice, for that, I am af-
raid we are not interested in main-
taining the time taken by individual 
trunk calls. • 

Shri Sarendranath Dwivedy: What 
is 1:his question of being interested or 
not interested in countin.g'? The hon. 
Minister must give a precise answer. 
If he has not got the information, he 
can only ask for notice. 

Mr. Speaker: That is what he has 
said. When I poi1llted out that that 
should be the answer, the hon. Minis-
ter said that the answer was not avail-
able, and that if a separate question 
is tabled, the answer would be given. 

Silri P. K. Deo: F1rom the statement 
we find that additional priorities such 
as 'Important' and 'Immediate' are 
available to non-Government-users, 
for Which specific authorisation is re-
quired in such cases. May I know why 
discrimination is being shown by Gov-
ernment in deciding the cases of prio-
rities for non-Government users, and 
who those users are? 

Shri Bhagavati: Among the 
government users are special 
mlissions, some very impol'bant 
government institutions etc. 

non-
com-
semi-



Oral Answers JYAISTHA 1, 1884 (SAKA) Oral Answers 

Shri Pra1lilat Kar: May I know whe-
ther the leaders of political parties are 
also included in this term 'very im-
portant non-officials'? 

Mr. Speaker: They come into pro-
minence only at the time of elections, 
not normally. 

Town Planning Organisation, DeW 

*931. Shri Shiv Charan Gupta: Will 
the Minister of Health be pleased to 
staJte: 

(a) whether the Town Planning 
Organisation has assessed requirements 
of schools, dispensaries and children's 
parks in the congesed areas of Delhi; 
and 

(b) if so, what steps are proposed 
to be taken by Government to make 
these sites available in the interest of 
the people of Delhi? 

The Depaty MiDister in the MiIUs-
try of Health (Dr. D. S. Baju): (a) 
The revised Master Plan for Delhi 
prepared by the Delhi Development 
Authority recommends space stan. 
dards for schools, open sPaces, health 
centres, etc. on a sliding scale and the 
standards vary according to the den· 
sity of the area. The Plan is now 
under the consideration of the Gov-
ernment. 

(b) After the Master Plan is approv-
ed by the Government and comes 
into force, the Municipal Corporation 
of Delhi, within the jurisdiction of 
which most of the congested areas or 
Delhi .lie, will have to acquire land 
that will be required for providing 
these community facilities. 

Shri Shiv Charan Gupta: M~y I 
know whether any zonal plans have 
been prepared indicating these re-
quirements? 

Dr. D. S. Baju: They are under pre. 
paration. 

Shri Shiv Charan Gupta: May I 
know whether any properties have 
been transferred 'by Government? If 
80, when? May I also know whether 

utilisation of these properties for these 
requirements has been decided? 

Dr. D. S. Raju: From evacuee pro-
perities. some have been transferred. 

Foreign Assistance For Ship Building 
aud Coastal Trade 

*932. Shri Bari Vishnu Kamath: 
Will the Minister of Transport aad 
Communications be pleased to state: 

(a) whether some ma·ritime count-
ries of the world have offered to India· 
their assistance and co-operation in 
the matter of supplying ships and pro-
viding technical skill for ship buildmg 
with a view to promoting India's 
coastal trade; 

(b) if so, the names of such count· 
ries; 

(c) whether their proposals are' 
under consideration; and 

(d) if so, at what stage the matter' 
stands? 

The Minister of Shipping in the ML 
nistry of Transport and Communica-
tions (Shri Raj Bahadur): (a) No 
specific offer of assistance has been 
received from any country with a· 
view to promoting India's coastal trade. 

(b) to (d). Do not arise. 

Shri Hari Vishnu Kamath: With a 
view to develop coastal trade and 
shipping, has Government during the 
last 15 years made an approaches to 
any of these countries, particularly 
maritime countries, in regard to this 
matter? 

Shri Raj Bahadur: This is the nor-
mal function of the Indian shipping 
companies. Whenever they want to 
acquire ships, coastal or overseas, they 
go about searching and we help them 
as far as we can in finding suitable' 
shipyards and so on. 

Shri 8ari Vishnu Kamath: A feW" 
days ago the Minister made a state-· 
ment in reply to another question on 
the same subject. So may I ask him 



Oral Answers MAY 22, 1962 Oral Answers 5769 

whether shipping companies in our 
country have approached Govern-
ment for he1p in this connection? 

Shri Raj Bahadur: It is a big gene_ 
·ral question whether the Government 
of Inrua is approached by these compa-
nies in regard to these acquisitions. I 
would say that my answer is in the 
·affirmative. They have approached. 

Shri Bari Vishnu Kamath: In that 
case, has Government approached any 
·of these countries? 

Shri Raj Bahadur: Not as such. 
"There are bi-partite agreements or 
negotiations between the shipping 
companies or shipping corporation on 
the one hand and the shipyards con-
cerned on the other. When they come 
to certain final tenns about the build-
ing of the ships, they come to us and 
we help them with shiJpping loan etc. 

Shri Bari Vishnu Kamath: Recen_ 
tly .... 

Mr. Speaker: Next question. 

Common Carriers' Liability 

·934. Shri Maheswar Na-ik: Will the 
Minister of Railways be pleased to 
state: 

(a) since when the "Common Car-
riers' Liability" has been enforced 
over the railway tr.ansport; and 

(b) what have been the financial 
lmplications on the railways since the 
enforcement of this system? 

The Deputy Minister in the Ministry 
-of Railways (Shri Shahnawaz Khan): 
(a) From 1st January, 11162. 

(b) It is too early to make an assess-
ment of the financial implications of 
the change. 

Shri Mabeswar Naik: May I know 
whether any extra charge is levied to 
cover the extra liability the railways 
are assuming? 

Sbri Shahnawaz Khan: Thp charges 
ere laid down. The public knows all 
about them. There is no additional 
c'harge. 

IShri Mabeswar Naik: Since the en-
forcement of this common carriers' 
liability, has the compensation paid by 
the railways increased or decreased? 

Shri Shahnawaz Khan: As I sub-
mitted, it is too early to say anything 
on this subject. 

West Coast Road in Kerala 

r Shri A. K. Gopalan: 
*935, ~ Shri Umanath: 
L Sbri Pottekkatt: 

Will the Minister of Transport anti 
Communications be pleased to state: 

(a) the stage at which the construc-
tion of West Coast Road in Kerala is; 

(b) what amount was sanctioned for 
this in the year 1961-62; and 

(c) what amount was spent in that 
year? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to 
(c). A statement is laid on the Table 
of the House. 

STATEMENT 

(a) The construction/improvement 
of the portion of the West Coast Road 
lying in Kerala is in an advanced 
stage of progress except in respect of 
the approaches to the new bridges to 
be constructed and the by-passes 
round important lowns. 9 bridges 
haVe been completed, 4 are nearing 
completion, 4 are in progress and the 
construction of 16 more bridges has to 
be taken up. 

(b) and (c). The infonnation is be-
ing collected from the State Govern-
ment and will be laid on the Table of 
the Sabha. 

Shri Pottekkatt: From the state-
ment we find that the road is in an 
advanced stage of progress except in 
respect of the approaches to the new 
bridges to be constructed and the by-
passes round important towns. May 
1 know whether it is a fact that the 
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proll"!U in the construction of these 
approach roads and by-passes Is de-
layed due to the di1!lculty in acquirinC 

Iuds? :'~!'l 

Sbri Raj BalIadar: That may .., 
be one of the factors. I have to make 
an enquiry about each of these se-
parately, however, 

Shri M. J[. KIImaraD: May I know 
whether it is a f.act that work on the 
construction of the bridges is being 
delayed due to shortqe of cement 
and other materials? 

Sbri Raj Bahadllr: That may also 
be a factor; I do not know. 

Shri Warior: May I know whether 
1IOme of the bridges have already been 
completed but approach roads are not 
there? 

Shri Raj Bahadar: That is exactly 
BO. The approach roads do come after 
the bridge. Sometimes they also are 
taken up simultaneously; but, in some 
cases, they might have been delayed. 
Specific information has to be obtained 
from the State Government because 
that is the executing agency. 

Shri Itoya: Certain portions of the 
1IIlme road are called National High-
way 47; while in Malabar it is called 
West Coast road. Why? 

Shrt Raj Bahadur: National Highway 
47 has got clear alignment; and the 
West Coast road runs somewhere from 
Panvel almost to the tip of the penin-
sula. That is entirely financed 
by the Centre; but it is not a 
national-highway as such. 

Shri Dajl: The statement says that 
the road is in an advanced stage and 
that the by-passes are not ready and 
the approach roads are not ready. The 
total effect of these 'not ready' things 
is that the road which is in an advanc-
ed stage cannot be used. What steps 
are being taken to make the road 
usable. whether it is advanced or nOt 
advanced? 

Shri Raj Bahadar: It is obvious 
that there are many sections of the 
new road and many missing Jinks 

£44 (Ai) LSD-2. 

have to be put up. 'l'here are a num-
ber of rivers and rivulets that have to 
be bridged. Therefore, all that will 
take time. In f.act, it is being speeded 
up as fast as is possible. 

,Shri A. V. Raglla'\'lUl: Why has no' 
the construction of 18 bridges been 
taken up? 

Sb.ri Raj Bahadar: All this construc-
tion activity has been undertaken by 
the State Government .as the executive 
agency. We haVe simply financed the 
project. It is a State highway as such 
and we are finanCing the project. The 
State Government has got to do it. 
The difference, as was just now put 
by another hon. Member, is that we 
advanced the finances but the main-
tenance will have to be done by the 
State Government. They must have 
their own liinitations of per~OlUlel, re-
sources, material etc. 

Bombay-Sydney Jet Service 

-936 J 8hri Ragh1Ulath Singh: 
''\. Shri D. C. Sharma: 

Will the Minister of Transport ad 
CommllllieatiODS be pleased to state: 

(a) whether a jet service between 
Bombay and Sydney has been in-
augurated; and 

(b) if so, the details thereof? 

The Depoty Minister in the MlnJstry 
of Transport and Communications 
(Shri Molliuddin): (a) Yes, Sir. 

(b) A weekly serviCe with Boeing 
707 jet aircraft was inaugurated l::y 
Air India International on Bombay-
8angkok-Singapore_ Darwin_ Sydl'ley 
route from 7th May, 1962. 

Shrl Ra&'hllDllth Singh: Will it be 
economical? 

,Shri Mohiud!iin: It is estimal.t>d it 
11'111 be, bec'l.use our traffic (,n the 
Super constellation was quite good. 



Oral Answers MAY 22, 1962 Oral Answers 5770 

WagoDS for Carrying Salt from 
Kharaghoda to Gujarat 

·937. Shri ~ajnik: Will the Minis-
ter of Railways be pleased to state: 

(a) the number of wagons which 
carried salt from Kharakhoda and 
adjacent stations to Gujarat and other 
parts of India during the last 3 years; 

(b) whether it is a fact that book-
ing of salt wagons has been consider-
ably restricted during the present dry 
season; and 

(c) whether large stocks of salt 
are likely to be damaged due to the 
shortage of railway wagons for carry-
ing usual quantities of salt? 

The Deputy Minister in the Ministry 
of RaUways (Shri S. V. Ramaswamy): 
(a) A statement is laid on the Table 
Df the House. 

STATEMENT 

The number of wagons loaded with 
salt from Kbaraghoda and adjacent 
stations during the years 1959, 1960 
and 1961 was 13,929, 14,051 and 16,109 
respectively. During the first four 
months of 1962, 5399 wagons were 
loaded with salt in this area. 

(b) No, Sir. 

(C) No, Sir. Every effort is being 
made to keep up the movement of 
salt at a high pitch. 

Shri Yajnik: May I know if any 
discrimination is made against the 
salt that has been offered by the smali 
salt merchants who have been mak-
ing salt in plots less than 10 acres in 
area? 

Shri S. V. Ramaswamy: No such dis-
crimination is made. The whole 
scheme has got to be understood. The 
Salt Commissioner at Jaipur gives an 
arulual progranune for the movement 
of salt. Certain things are categorL;t:d 
as priority C, known as zonal sa It. 
Others are known as non-zonal which 
come under priority E. Obviously, 
this does not come under priority C. 

Shrl Yajnik: The complaint is tlw! 
there is distinction in priorities. 

Mr. Speaker: What is the quesUQIl. 

Shri Yajnik: May I know if this sort 
of distinction in priority is against 
sections 27 and 28 of the Railway Act 
which says that no distinction should 
be made between the materials of the 
same quality that have to be exported 
or that have to be moved from State 
to State? 

Shri S. V. Ramaswamy: The deter-
mination of the programme on the 
basis of zonal or non-zonal, does not 
depend upOn us. It is done by the 
Salt Commissioner, Jaipur. He does 
it, and he allots the priority and. we 
follow it accordingly. 

Sb.rI Oza: May I know whether it 
is not a fact that the salt produced by 
the small co-operative societies is ly-
ing unused and due to want of trans-
port, the stocks are lying there and tile 
transport is delayed, and that as a 
result, the small co-operative societil's 
in the States suffer, especially when 
the salt is not transported in timE? 

Shri S. V. Ramaswamy: As I said. 
there are two classes. If it comes 
under priority C, it gets a higher 
priority t'han E. 

Shri Yajnik: My question was this. 
It is not according to the rules or sec-
tions 27 and 28 of the Railway Act to 
make any distinction on priorities bet-
ween materials or stuffs or substances 
of the same quality. Salt is salt and 
there can be no separate priority so 
far as salt is concerned, if these te~ 
tions, sections 27 and 28 of the Rail-
wav Act, are to be observed and fol-
lowed. 

Shrt S. V. Ramaswamy: Salt is salt 
no doubt. but it all depends on what 
priority it comes under and what 
category it comes under. If it is priori-
ty C, and is zonal, it gets higher prior-
ity. 

Shri P, R. Patel: How many wagons 
were registered. month-wise, by the 
merchants and the co.operative societ-
ies, and within what time the wagons 
were Idven? 
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Shri S. V. Ramaswamy: A separate 
question may be put. 

Aid to Famine Stricken District of 
Andhra Pradesh 

·938. Shri Eswara Reddy: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether Government of Andhra 
Pradesh have requested the (;"ntral 
Government for' finar-cia: and "tlier 
assistance for providing relief to the 
peopie in the famine stricken dIStrict 
cf Anantpur, Andhra Pradesh; and 

(b) if so, the amount and natu." of 
assistance given so far? 

The Parliamentary Secretary to the 
MJnister of Food and Agriculture 
(,Shri Shinde): (a) and (b). Tnis 
question relates to the Ministry of 
Finance and the Minister of Finance 
will reply ~ same on the day allot-
ted to that Ministry. 

Shri S. M. Banerjee rose-

Mr. Speaker: Order, order. The 
hon. Member also should have been 
informed like that. We have taken a 
decision on this matter earlier. 

Shri Barish Chandra Mathur: ThIs 
has become regular now. It never 
happened earlier. 

Hr. Speaker: I would request hon. 
Ministers to take note of this. I have 
requested them already, tw.;,~e ~;cfore, 

to see that when a question ha3 been 
transfened to another Minish)' infor-
mation should also be sent to the 
Member concerned. Or at lea..t it 
should be given to the office and the 
offiCe could pass it on, if the Ministry 
cannot do it directly. The hon. Mem-
ber should know that his question is 
not being taken up on that particular 
day. He comes prepared with his 
question and he is ready to put sup-
plementaries. So, he should know 
before-hand, if his question has been 
transferred to another Ministry. I 
am repeating my request and I hope 
this will be taken note of. 

Shri S. M. Banerjee: May submit 
that we have tabled many questions 
about the famine-stricken areas, and 
the Food Ministry knows it, and yet 
the replies are not forthcoming. 

Mr. Speaker: If even now, after my 
request, replies are not forthcoming, 
the hon. Member can take objectlon, 
and I shall au both of them to reply. 
Next question. 

Telegraphic Messages by Telephone 

·940. ,Shri Samnani: Will the Min-
ister of Transport and Communicati8JIS 
be pleased to state: 

(a) whether the eXp«riment df 
conveying incoming telegraphic mes-
sages by telephone to the addressees 
has been successful; 

(b) whether any complaints of de-
lay in conveymg these messages have 
been received, particularly in Delhi; 
and 

(C) if so, the number of such com-
plaints received from 1st January to 
31st March, 1962? 

The Deputy Minister In the Ministry 
of Transport and Communications 
(Shri Bhagavati): (a) Yes. 

(b) Yes, very few. 

(c) Three in Delhi. 

Railway Line between Sagar and 
Talguppa 

*941. Shri Mohsin: Will the Minister 
of Railways be pleased to state: 

(a) whether it is a fact that tl'.e 
Railway Board expressed its intention 
to close the railway line between 
Sagar and Talguppa in Mysore State, 
and 

(b) whether it is also a fact that 
the Mysore Government haVe made 
a strong representation against this 
and have suggested to extend the line 
up to Goa? 

The Deputy Minister in the I\linistry 
01 Railways (Shri Shalmawaz Khan): 
(a) and (b). In order to minimise tile 
loss on the working of the Sagar-
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Talguppa section of the Birur-Talguppa 
line a suggestion was made by the 
Railway Board to the Mysore Govern-
ment for restricting the licensing of 
passenger buses plying between Sagar 
and Talguppa. The Stale Govern-
ment was also advised that If they 
could not restrict the licensing of 
passenger buses, there would he no 
option left but to clOse the linc to 
passenger traffic. The Stale Govern-
ment agreed to restrict the !icensing 
of passenger ·buses by cancelling the 
permits after their expiry. As re-
gards extension of the line from 
Talgupp.a to Goa no such suggestion 
has been received from the State 
Government. 

Shri Mohsin: Now there is a closure 
of the bus routes, will the Government 
think of retaining this railway route? 

Shiri. Sbabnawaz Khan: It is with a 
view to that end that we have made 
this suggestion. 

Shrl Banumanthiah: Is the Govern-
ment aware that Talguppa is very 
near Sharavati Valley and Jog Falls, 
which is a tourist centre? 

Shri ShiahDawaz Khan: Yes, Sir; 
we are aware of it. 

Kuttiadi ami Iduky Hyiro-Eleotrlc 
Schemes 

+ 
*HZ J Shri Ko7a: 
. L Shri A. V. Ba&"havan: 

Will the Minister of Irriptioa aud 
Power be pleased to state: 

(a) whether the Government of 
Karala have urged the Government of 
India to obtain the sanction of the 
Planning Commission without further 
delay for starting the Kuttiadi and 
Iduky Hydro-Electric schemes; 

(b) whether the sanction has been 
granted; and 

(c) if not, the reasons for t'he delay? 

The Minister of State in the Minis-
try of Irriptiou aDd Power (Shrt 
Alagesau): (al Yes; Sir. 

(b) NQt yet. 

(c) During technical examination 
of the project report and estimate of 
Kuttiadi Project, it was found that 
certain clariftcations had to be obtain-
ed from the project authorities. The 
information called for is still awaited. 
As for the Idikki Project, the project 
report and estimate are being 
finalised. 

. Shri Koya: Is it not a fact that the 
project is delayed because of the delay 
in giving sanction? 

Shri AIagesa.n: As I said in my 
answer, in regard to the Kut!!.adi pro-
ject, we are awaiting certain infor-
mation from the State Government. 
But in the meanwhile, we have asked 
them to call for tenders. Preliminary 
works on the project have commenced 
and money has been allotted. 

Shri Warior: May I know at what 
stage is the water controversy in 
regard to sharing of water between 
Madras and Kerala? 

Shri Alagesan: In regard to the 
Idikki project, the Madras Govern-
ment have raised the Question of some 
water being diverted from the reser-
voir to their State for irrigation pur-
poses in the district of Ramnad. That 
is under consideration. 

Shri M. K. Kumaran: In the nOte 
supplied to us in the Consultative 
Committee, it is stated that many of 
the projects from the States are being 
delayed because of defects in the pro-
ject reports. May I know whether 
the Government propose to evolve any 
system or scheme to avoid these 
delays? 

Shri Alagesan: Continuous attempts 
are being made to avoid all possibl!l 
delays. Certain pro forma. etc. are 
being fixed and information is called 
for. Even if cel1tain information is 
lacking and if that can be made easily 
available in ·the office of the CWPC 
itself, that is also being done. But in 
the case of certain information which 
is to be supplied by the State Gov-
ernments, we have to get it. 
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Sbri A. V. BaghaVlUl: May I maw 
whether the Government is aware 01 
the fact that in anticipation of central 
sanction, the Government of Kerala 
has already taken up the KUlttiadi 
project? 

Shri Alagesan: I did not catch the 
hon. Member quite correctly. I said 
that in regard to the Kuttiadi pro-
ject, we have asked them to invite 
tenders and certain preliminary works 
have also commenced on the project. 

Shri Warior: May I know what 
steps the CWPC has taken to resolve 
the dispute, or shall I say controversy, 
in regard to the sharing of water 
between Madras State and the Kerala 
StaJte? 

Shri Alagesan: This will be taken 
up with the Planning Commission 
BOon and we will be able to go ahead 
with the project. 

ContamiDation of Drinking Water in 
West Delhi 

+ 
r Shri P. R. Chakraverti: 

·943. Shri Ram Sewak Yadav: i Shri R. C. Dnbey: 
Shri Bhagwat .Jha Aa4: 
L Shri P. C. Borooah: 

Will the Minister of Health be 
pleased to state: 

(a) whether drinking water supply 
in West Delhi comprising Moti Nagar, 
Ramesh Nagar, Kirti Nagar etc. is 
contaminated; 

(b) whether it is a fact that in 
order to supply water for widening 
the Najatgarh Road, the water mains 
have been tapped at several places; 
and 

(c) whether Government 
received complaints from 
about stomach ailment? 

have 
people 

The Deputy Minister in the MlnIs-
try of Health (Dr. D. S. Raju): (a) 
No, Sir. 

(b) Yes, Sir. The water mains have 
been tapped at a few places. 

(c) No, Sir. 

Shri P. B. Chakraverti: May I know 
whether the Government are aware 
that wood and not lead was used for 
sealing the leakages in .the water 
mains? 

Dr. D. S. Raju: Some wood pieces 
were used to plug the mains. Subse-
quently the municipal authorities and 
engineers went to the spot and 
corrected the mistake. They advised 
that proper plugs should be used. 

Shri P. R. Chakraverti: May I know 
if the Government have taken any 
steps to penalise the officers con-
cerned? 

Dr. D. S. Raju: It is for the Corpo-
ration to take action. 

Shri Shiv Charan Gupta: May I 
know if it was done with the permis-
sion of the Corporation or unautho-
risedly and if unauthorisedly what 
action has been taken against the 
persons concerned? 

Dr. D. S. Raju: It appears it was 
done unauthorisedly. 

~~a.r~ 

*t'tV. ,"~.:;m~ 

~~~'IiT~mf.!;: 

(lIi') ;m~" i f.!; ~ 
~~~ifi't~~~ 

~ ~ <'mTT'i' ~ if '1~ ~ 
~~~,~if~ if 
'Ift'ifl<'l' rn l!i'I ~ 'ti'a! ~ ~ 
~'f~; ~ 

(\If) lIft~, aT ~ iIri: if ;m 
f.l~ f.ro tm t ; ~ 

(~) ~ ~ ~ \;.I' <ft;if iflrU 
it 'ti'iI' a<F 'iff"! ~ ~ orrif 'lit qmr 
~ ? 

The Deputy MiDister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
Yes. 

(b) It has been decided to extend 
the Contributory Health ServIce 
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~ 'liT ~ 'liT ~ m1."I1it 
~ ~1 ~ 'fllTflf; ~ ~ ~ 

q;r ;;miT ~, ¢ ~f if ~lfT f'wf 
'f iT'll" 'Ii) ~ -srfCf t:1;'fi5 ~'Ii" ~ ~ 
~ ~ 'f'lll/:) ~T ~ i d<r"liT, 
f.nmr m ~ ~T 'Ii) ~q nmd" .m 
fm if ~T 1i"f if ~ 'Ii"~ ~ 
~I 

Scheme to the city of Bombay only, 
during the Third Five Year Plan 
period. 

(c) The scheme is likely to be 
intrQ!iuced in Bombay by the end of 
the current financial year. 

8hri Bhakt Darshan: May I know 
why it is only for Bombay City and 
not for other cities? 

Dr. D. 8. Raju: It is a question of 
finance. It is estimated that for 
Madras and Calcutta it will cost about 
Rs. 4 crores, whereas during the Third 
Plan only Rs. 80 lakhs has been allot-
ted for this scheme. 

WRITI'EN ANSWERS TO QUES-
TIONS 

;ft;fT 'In" ~ 

.f 11ft qo <'\To fil"~~: 
t~'l(· lo..ft'fo",o ~: 

'flIT I!ml "'" 9fo" 11''lfT ~ <rerR 'liT 
FfT~<Tflf;: 

('Ii) ¢~T 'f'3"<'1R'I>~~ 

'liT 'l"ifen 'f;l1 <'fIlTCf n: "I:rifT 'liT '3"m.~ 
f""," -srom: 'Ii"~ ~ cr ~ 'l"T<: '1mf if 'f;l1 
"fFTCf n: 'qTifT '3"C'fR'f ",,"T ~ 'i{f ~ 
arflf; '{~ fif'lfu ~ ~ "fT'1 m~ 

f'FlfT 'ill ~ ; 

('if) 'flIT ~ '{1I omr 'f f\'i<f 
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it 'flIT 'liTli~ 'li"T ~ ~ ; 
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m ,{'f 'l"fufffir 'qRT 'liT I!ftffl ~ ~ 
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~ ~tq-~~ if ~¥~Cifl/:);;iT~T i 

(~) 'Ii"""rt'1T ~1 i 

\ 
Major Ports 

• rShri s. Swamy: 
923. l Shri Jashvant Mehta: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) how many new major ports 
have been included for development 
in the Third Five Year Plan in the 
country; 

(b) the actual progress of work and 
amount spent so far; 

(c) what are the reasons for long 
delay in developing them fuily; 

(d) whether any railway lines have 
been planned to connect those major 
ports; and 

(e) if so, whiCh lines have been 
taken up or are to be taken up during 
the Third Five Year Plan period? 

The Minister of Shlpping in tile 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to 
(e). A statement is laid on the Table 
of the House. [See Appendix II, 
annexure No. 91]. 
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LePllation on Tourism 

*924. Shri Vidya Cbaran Shukla: 
Will the Minister of Transport anII 
Communications be pleased to state: 

(a) by what time Central Legisla-
tion on tourism is likely to be ready; 
and 

(b) why so much delay is taking 
place in introducing this legislation? 

The Mbaister of Shipping in the 
Ministry of Transport and Commnni-
eatioDS (Shri Raj Bahadur): (a) It 
was not our intention to undertake 
any comprehensive legislation on 
tourism as a whole. The proposal to 
prepare legislation on certain aspects 
of tourism has been under active con-
sideration for some time and for the 
present it is proposed to have a legis-
lative measure for the limited pur-
pose of regulating Guides/Interpre-
ters. The question of the regulation 
of functions of Travel and Shikar 
agencies is also receiving attention. 

(b) Since the problems of tourism 
impinge upon the working of so many 
other agencies, the process of enact-
ing legislation has inevitably taken 
considerable time. 

Drinking Water Supply in West Beugal 

*9Z9. Shrimati Renu Chakravartty: 
Will the Minister of Health be pleased 
to state: 

(a) whether any financial allocation 
in Third Five Year Plan has been 
made .lor supplying and augmenting 
covered water supply to the densely 
populated suburban municipalities 
surrounding Calcutta in 24-Parganas 
as well as within the area of Corpora-
tion of Calcutta; 

(b) if so, what is the amount; 

(e) whether work has begun; and 

(d) whether any immediate relief 
to ease acute water supply position in 
this area is going to be sanctioned? 

The Deputy MInister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
Yes, Sir. 

(b) A provision of Rs. 230 lakhs has 
been made in the Third Five Year 
Plan of West Bengal for urban Water 
Supply and Sanitation Schemes in-
cluding the schemes of the Calcutta 
Corporation. 

(e) and (d). The following Water 
Supply Schemes started during the 
Second Plan are being continued 
during the Thirr!. Plan: 

(1) Baranagar ( IPhase) 

(2) Kamarhati ( IPhase) 

(3) Bhatpara ( IPhase) 

(4) Halisahar ( IPhase) 

(5) South Suburban ( IPhase) 

The following Water Supply Sche-
mes are being taken up in the Third 
Five Year Plan:-

(1) Garden Reach 
(2) Halisahar 
(3) South Suburban 
(4) Bhatpara 
(5) Dum  Dum 
(6) North Dum Dum 
(7) South Dum Dum 

(II Phase) 
(II Phase) 
(II Phase) 

Power Supply to Goa from Koyana 
Project 

*933. Shri P. C. Borooah: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether with a view to supply-
ing power for the industrialisation 
scheme of Goa an agreement has been 
reached with the Government of 
Maharashtra for supply of power from 
the Koyana Project; and 

(b) if so, what are the main terms 
of the agreement? 

The Minister of State in the MinIs-
try of Irrigation and Power (Shrl 
Alagesan): (a) No, Sir. 

(b) Does not arise. 

Night Air Mail Service at NalPur 

*939. Shri Balkrishna Wasnik: Will 
the Minister of Transport and Com-
munications be pleased to stat.· 
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(a) whether the Indian AirliJla 
Corporation have decided ,to dis-
continue the night airmail service 
touching Nam>ur; and 

(b) if so, the reasons therefor? 

The Deputy Minister in the MinJaI-
try of TraDsport anti ColDllUlDleatioD.l 
(Shrl MohlllddJn): (a) and (b). The 
Indian Airlines Corporation haTe 
reported that they have plans to 
revise, with effect from 1st October, 
1962, the pattern of the Night Airmail 
Services. They envisage that the 
4 major cities-Delhi, Bombay, Madras 
and Calcutta-may have direct 
services during the night' operated 
with Viscounts, without going through 
Nagpur. A Skymaster service will 
continue to operate along the route 
BombaylNagpurlCalcutta and Cal-
cutta!NagplllI"IBombay. Nagpur, will, 
however, have a day connection with 
Delhi by Dakota service operating on 
the route DelhilGwaliorlBhopallNag-
pur. No final decision has, however, 
,been taken in this regard. 

Dismantlillg of DoUble LiDe from. 
MldDapore to Adra 

·945. Shri Subollh 1IaDsda: Will 
the Minister of Railways be pleased 
to state: 

(a) whether there is any proposal 
to dismantle the double line from 
Midnapore to Adra in South Eastern 
Railway; and 

(b) if so, the reasons therefor? 

The Deputy MJnJster iD the Minis-
try of Railways (Shrl S. V. Rama-
swamy): (a) No, Sir, 

(b) Does not arise. 

Hotels in Jammu and Kashmir 

·946. Shri Samnaui: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether any financial assistance 
has been given to any of the hoteliers 
of Jammu and Kashmir State to put 

up new Hotels for tourists in JIIlIIlUII 
and Srinagar; and 

(b) if so, the details thereof and 
the total amount sanctioned durina 
1961-621 

The MbU8ter of State iD the MInis-
try of Transport anti Communicatl_ 
(Shrl RaJ Balwlur): (a) No, Sir. 

(,b) Does not arise. 

~ m ~ ~ Ifil "l~ """ 
~~m: 

*tYI3.~ ~ ~ ~ : 
L~w",f~~m: 

~T ~ Jf~ ~ ;m;f ~r W'IT ~if 
fit;: 

(~) 'flIT ~ " ~ fit; ~ !fit 
it "Rft~ ~ <'tWf tn: Q11'li! q':~ 

~ it 'l'R ~ ~~ ~ ~ iTmf 
'fiT "r.c f<'fll"T; 

(~) 'flIT lI'i! lfT " ~ fit; "r.c ~ 
lI'i! ~ <'!1mT11: ~ ~<i ffiti" <I'TU 
~; "fT,{ 

(~) lIft~, (l"T ~~ ~ if "fiT' 
ffiti" 'flIT m~r ~T ~ ~? 

't:~ ql{r.r.ui '.:.1( ~ (!!of; ~~ 
..-t) : (~) ~r 'I1ff I ~ ~ -'fili!~,{ ~q~ 
tn: ~ ~;-~ ~r iTTmr ij; OJ,C!: Gl'ToT 

~T 'lfit 'fColT '11fT gt I 

(~) "fR (IT). IJmr ;rtf -mIT I 

Pusenrer Sheds on Northern RallwaT 

1660. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of stations on the 
Northern Railway which are not pro-
vided with passenger sheds; 

(b) the number of passenger sheds' 
to be built on that Railway during 
the "llSlling year; and 
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(e) the amount IIIllCtioned for the 
purpcJIIe? 

TIle Depgty MJDIster 1D the Mbd8-
try of RaHwaJII (Shrl Shalmawu 
Khan): Presumably the non. Member 
is referring to platfonn shelters. If 
8e> the position is as follows: 

(a) 850 stations. 

(b) 10. 

I!:) Rs. 60,07,000. 

UllIDlIDlled Level CI'OIIIings 

1661 J Shri M. K. K1IIIIaraD: 
. L Shrl Bibhatl Mlshra: 

Will the Minister of RaHways be 
pleased to state: 

(a) the number of unmanned level 
crossings on the Indian Railways; 

(b) whether there is any pro-
gramme before Government to con-
vert them into manned gates; and 

(c) if so, at what stage the pr0.-
gramme is? 

The Depaty MInIster In the MIDIs· 
try of Railways (Shrl Sbalmawu 
Khan): (a) About 19,000 excluding 
cattle crossings. 

(b) and (e). It is neither feasible 
nor obligatory to man aU the 1lJmUIn-

ned level crossings. Individual cases 
of unmanned level crossings which 
require manning on local and special 
considerations are always reviewed 
by the Railways in consultation with 
the Civil Authorities. Each case is 
decided on its own merit. 

Irrigation and Power Schemes 1D M.P. 

\/ 1_. Shri Bireadra ~ar SiDIb: 
Will the Minister of Irription and 
Power be pleased to state: 

(a) how many irrigation and power 
schemes of the Government of 
Madhya Pradesh are pending at pre· 
sent with the Government of India 
for sanction (giving their details in 
terms of money involved and benefits 
expected): and 

(b) how ·many such schemes have 
been rej ected during the last one 
year? 

The Minister of state in the Minis-
try of Irriptloa and Power (Shri 
Alagesaa) (a) (j) PoweT Schemes: 
Of the five new power generation 
schemes of Madhya Pradesh included 
in the Third Plan, two Schemes have 
so far been sanctioned by the Plan-
ning Commission. The present posi-
tion and the details in terms of money 
involved and benefits expected in res-
pect of the other three schemes are 
given below: 

SI. Name of Scheme  Estimated Benefits Present position 
No. cost Rs. lakh. in MW. 

I. Satpura Thermal Scheme 

2.. Gandhi.agar 5th Unit 2.0·00 
(Madhya Pradesh share) 

3. Pun.sa Multipurpose PTO-
ject. (Madhya Pradesh 

2.515·34 

share) 

(ij) Irrigation Schemes 

Of the 32 irrigation schemes of 
Madhya Pradesh included in the Third 

187· 5 The modified repon Is await.d 
from the State Government. 

II . 5 The financial forecast is awaited 
from the State Government. 

2.88·0 The Project repon is awaited 
from the State Government. 

Plan, (29 continuing from the second 
Plan and 3 new schemes), 14 schemes 
have so far been approved by the 
Planning Commission. The present 
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position, and the details in terms of 
money involved and benefits expected 

in respect of the other 18 schemes are 
given below: 

SI. 
No. 

Name of Scheme Estimated Benefits in Present position. 
cost Rs. lakhs 1akhs acres. 

I. Kharadi Tank 

2. Remo:ielling Mahanadi Canal 
System 

3. Mahlesara 

4. Kaliasote 

S. Raigwan 

6. Jassaiya Bansakhedi (Koncha) 

7. Devendra Nagar 

g. Galhana 

9. Bansakhedi 

10. Akhajeri 

II. Chappi 

12. Ketan 

13. Pampawati Tank 

,14. Gopalpura Tank • 

15. Bhainswar Tank .. 

'16. Hasdeo (Irrigation) 

17. Halali (Berwa ValJ~y Deve-
lopment) 

18. Medium schemes (Lump sum) 

70'40 

II4'0 

77'90 

3°'90 

166' 10 

22'45 

3°'10 

35'00 

3°'00 

17'5° 

13'3° 

4II'9I 

300'00 

0'01 Under examination in the 
CW&PC. 

A revised report is awaited from 
the State Govt. 

0'09 Revised project report is awaited 
from the State Government. 

0'15 Do. 

0' 08 Pending with the State Govern-
ment. 

0'14 Do. 

0'06 Do. 

0'08 Do. 

0'03 Do. 

0'04 Project report not received. 

Do. 

Do. 

Do. 

Do. 

Do. 

3' 00 Project report Stage I costing 
Rs. 334' 73 lakhs has been 
received. Comments are 
under finalisation. 

0'73 Under examination inC.W.&P.C 

Repom not received. 

(b) :-No power or irrigation scheme of Madhya Pradesh included in the Third Plan has been 
-rejected during the last one year. 

Ware-BoDSeS in Andhra Pra4esh 

1663. Shri E. MadhllSlldan RaG: Will 
the Minister of FOOd and Apiculture 
'be pleased to state: 

(a) the number of ware-houses 
opened during the year 1961-62 and 
.to be opened during the year 1962-63 
in Andhra Pradesh; 

(b) the facilities provided by these 
w8!re-houses to the farmers; 

(c) whether the farmers are given 
some loan in lieu of the grains dep0-
sited in the ware-houses; and 

(d) the percentage or conditiOlls of 
the same? 
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1'he Deputy Minister 01 Food aDd. 
Agriculture (Shrl A. M. Thomas): (a) 
In 1961-62, the Central Warehousing 
Corporation opened 4. warehouses in 
Andhra Pradesh at Tadepalligudem, 
Duggirala, Rajahmundry and Vijaya-
wada, and proposes to open two 
more warehouses in 1962-63. 

(b) and (c). These warehouses pro-
vide facilities of scientific storage and 
preservation 01 agricultural produce 
with a view to enabling the farmers 
to obtain better value for it. Loans 
can also be obtained from the banks 
against warehouse receipts. 

(d) The banks generally give 
advance upto 60 per cent to 75 per 
cent of the market value of goods 
deposited in the warehouses at rates 
of interest which are i per cent to 1 
per cent lower than the usual market 
rates. 

Failure 01 Engines on Naupac1a-
Gunupur Railway Line 

1664. Shri maka: Will the Minister 
ot Railways be pleased to state: 

(al whether Government are aware 
that the light engines on the narrow 
gauge line between Naupada and 
Gunupur sometimes fail in the 
middle of the way; 

(b l whether it is also a fact that 
the failure of light engines has become 
a regular feature on the said line; 
and 

(e) if so, what action Government 
propose to take in this matter? 

The Deputy MinIster In the MInls-
try of Railways (Shrl Shalmawu 
Khan): (a) Yes, Sir. 

(b) No, Sir. 

(c) Does not arise. 

Telephone Excilanps In Orillsa 

1665. Shri Ulaka: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) the number of telephones sub-
scribed by Government offices and 
public in Orissa upto March, 1962; 

(b) whetner there is any proposal 
to pen new telephone exchanges in 
Orissa during the Third Five Year 
Plan period; and 

(c) if so, when and where they will 
be opened? 

The Deputy Minister In the Minls-
try of Transport and Communications 
(Shri Bbagavati): (a) (i) No. of tele-
phones subscribed by Governm~nt--

1,900. 

(ii) No. of telephones subscribed by 
public-2,060. 

(b) and (cl. Seven proposals as 
shown in Statement I, which has been 
laid on the Table of the House. [See 
Appendix II, annexure No. 921, have 
been sanctioned and exchanges are 
likely to be opened during 1962-63 
subject to the availa~ility of stores. 
42 proposals as shown in Statement 
n, which has been laid on the Table 
of the House. [See Appendix -II, an-
nexure No. 92). are under considera-
tion and will be sanctioned and imple-
mented during the Third Five Year 
Plan, if found remunerative. 

Passenger Amenitip.s on ParIakimedi 
Station 

1666. Shri Ulaka: Will the Minister 
of Railways be pleased to state: 

(a) whether it is a fact that Parla-
kimedi station on the narrow gauge 
line between Naupada and Gunupur 
does not have a refreshment room of 
even a tea-stall even though it has 
become the crossing station 01 both 
the up and down light-trains and 
which has sub-divisional headquar-
ters; and 

(b) if so, the action Government 
propose to take in this regard? 

The Deputy Minister In tile Minis-
try 01 Railways (Shl'l Shalmawaz 
Khan): (a) and (b). A Railway-built 
tea stall has been lying vacant at 
Parlakimedi station, as no contractor 
is forth-coming, despite repeated 
notifications. 
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Efforts to find a contractor 8lfe 
being continued by the S.E. Railway. 

Bayagada-leypore TelephoDe Link 

1667. Shri Ulaka: Will the Minister 
of Trausport and CommUDJcatl.ons be 
pleased to state: 

(a) whether it is a fact that there 
is no direct telephone line Detween 
Rayagada and Jeypore in Koraput 
(Orissa); and 

(b) if so, by what time direct tele-
phone line would be established? 

The Deputy Minister in the Minis-
try of Transport and Comm1lDicatioDS 
(Shri Bhagavati): (a) Yes. 

(b) The proposal is under exami-
nation and a direct circuit will be 
arranged if found justified. 

Training in Nursing 

1668. Shri RaviDdra Varma: Will 
the Minister of Health be pleased to 
state: 

(a) the number of trainees who 
have been sent abroad during the 
Second Five Year Plan period under 
the T.C.M. and other schemes for 
higher training in nursing and the 
teaching of nursing; 

(b) how many of these were in 
Government service when they were 
selected for higher training; 

(c) how many of these trainees 
continue to be employed in the nurs-
ing profession after their return from 
training abroad; 

(d) how many of these have been 
posted in departments other than that 
of their special study; and 

(e) how many of these trainees 
have left the nursing profession during 
or on the completion of their training 
abroad? 

The Deputy Mini'lter in the MinIs-
try of Health (Dr. D. S. Raju): (a) 
to (e). The information is being 
collected and will be laid on the 
Table of the Sabha in due course. 

J ........ StaUoa 

1669. Sb1'II Eo Madhusudan Bao: wm 
the Minister of Ba1Iwan be pleased 
to IRate: 

Ca) the progress in remodellina of 
JlIlIItaon station in Andhra Pradesh 
10 far; 

(p) whether the construction of an 
over-bridge at the statiOn hait also 
been taken up; and 

(c) when the above works are ex-
pected to be completed? 

The Deputy Minister in the Mini'ltry 
of Railways (Sbri Shahnawaz Khan): 
(a) There is no proposal to remodel 
the Jangaon station at present. The 
Railway administration, however, is 
proposing to provide the following 
passenger amenities at the station: 

(i) Waiting hall extension. 

(ii) Platform paving. 

(iii) Drinking water facilities. 

(iv) High Power lights. 

(v) Platform extension and cover-
ing. 

(b) No. The matter rests with the 
State Government, who have not made 
any firm proposals in this matter. 

(c) The amenities works listed ,~bove 
will be taken up shortly and com-
pleted as quickly as possible. 

Waiting Room and Enquiry Oll\ce at 
Mehboobabad 

1670. Sbrl E. Madhusudan Rao: Will 
the Minister of RailwaJS be p;eased 
to state: 

(a) whether Government have ac-
cepted any proposal to have a ladies 
waiting room and enquiry office at 
Mehboobabad station in Andhra Pra-

desh; 

(b) whether there is any proposal 
to remodel the station; and 

(C) if so, the details of the work 
to be undertaken? 
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'l'he D-opat)r MiDlster Iu tile MiDIstrJ' 
., RaIlways (Shrl ShahDawu Klum): 
(a) No, Sir. A waiting room for 
upper class passengers including 
ladies and adequate enquiry facilitiea 
already exist at Mehboobabad station. 

(b) No. 

(c) Does not arise. 

Telephone Exchange at Byawar 

UI'I'1. Shrl Mate: Will the Minister 
·of Transport aDd CommunicatiODS be 
pleased to state: 

(a) whether he had received any 
application from the public of Byawar. 
Distriet Chhatarpur for a telephone 
exchange to be opened there; and 

(b) if so. what action has been taken 
110 far? 

The Deputy MiDJster of Transport 
aDd COIIUDlUlicatioDs (Shri Bhagavatilt 
(a) and (b). There has been no de-
mand for a Telephone exchange. 
Sanction has been issued for opening 
a Public Call Office. Extensions tro~ 
the Public Call Office will be provided 
if any demands for telephone con-
nections come up. 

Medical College Warangal 

16'72. Shrl E MadhusadaD Bao: WiD 
the Minister ~f Health be pleased to 
state: 

(a) whether the Regional Medical 
College at Warangal applied for any 
grant for the construction of a build-
ing for the college during 1961-62; 

(b) it so, the total grant asked for 
by the college; and 

(c) the total amount sanctioned by 
the Government during the same 
period? 

The Deputy Minister tn the MtnIstry 
~f Health (Dr. D. S. Raju): (a) Yes. 

(b) The Regional Medical Education 
Society, Warangal, had applied for a 
special grant of Rs. 15 lakhs for con-
struction work, equipment, etc. for the 

Medical College, Warangal, during 
1961-62. 

(e) The Government of India sanc-
tioned an ad hoc grant of Rs. 5,00,001: 
to the institution during 1961-62. 

Tirupathi Medica!  College 

16'73. Shri E. Madhusadan Rao: Will 
the Minister of Health be pleased to 
state: 

(a) the total aid given to the Tiru-
pathi Medical College, Tirupathi dur-
ing the year 1961-62; and 

(b) total aid asked for by the col-
lege during the same period? 

The Deputy Minister in the Ministry 
of Health (Dr. D. S. Raju): (a) and 
(b). According to the existing proce-
dure for the release of Central assist-
ance to the States, allotment of funds 
is not made scheme-wise but the 
amount is sanctioned only at the end 
of each financial year for broad groups 
or categories of schemes. Three-
fourths of the total Central assistance 
aIla<ated for a financial year is, how-
ever, released in lump sum wayS and 
means advances to the State Govern-
ments In nine equal instalments dur-
ing the course of the year. In view of 
this position, the question of sanction-
ing assistance for individual schemee 
does not arise. 

Quarters for Railway Employees at 
Kazipet. 

167~. Sbri E. Madhasudan RaO: Will 
the Minister of Railways be pleased 
to state: 

(a) the total numb"r of quart"rs 
(of each type) built for the railway 
staff during th" year 1961-62 at Kazi-
pet station in Andhra Pradesh; and 

(b) the total number of quarters 
(of each type) to b" built during the 
year 1962-63 for same place? 

The Deputy Minister in the Minis-
try of Railways (Sbri Shabnawu 
Khan): (a) 24 Units Type I (Modified) 
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(b) It is proposed to construct 9 
units type II 8 units type I and 19 
units type l(M) at Kazipet during 
1962-63. 

Narsampet Multipurpose PrOjeet 

H75. S"ri E. MadhUSlldan Rao: Will 
the Minister of Community Develop-
ment, Panehayati Raj and Coopera· 
tion be pleased to state: 

(a) whether all the funds allocated 
to the Narsampet Multipurpose Pro-
ject for the year 1961-62 have been 
utilised by the block; 

(b) if not, the reasons therefor; and 

(c) the steps taken by Government 
in the matter? 

The Deputy Minister in the Minis-
try of Community Development, Pan-
ehayati Raj and Cooperation (Sbrl B. 
S. Murthy): (a) An amount of 4.19 
lakhs was utilised out of Rs. 5.12 lakhs 
allocated to the Project during 1961-
62. 

(b) & (c). Necessary information is 
awaited from the State Government 
and will ,be placed on the Table of the 
House on its receipt. 

West Bengal Food and Supply Depart-
ment Employees On RaIlways 

1676. Dr. Ranen Sen: Will the Min-
ister of Railways be pleased to state: 

(a) how many surplus staft of the 
Food and Supply Department of the 
West Bengal Government have been 
absorbed on the Railways; 

(b) the date of their employrnen!; 
and 

(c) their total emoluments? 

The Deputy Minister in the Minis-
try Of Railways (Shri Shahnawaz 
Khan): (a) to (c). Information is 
being collected and will be laId on 
the Table of the Sabha in due course. 

Flood Control in Orissa 

1677. Shri UIalta: Will the Minister 
of Irrigation and Power be pleased 
to state: 

(a) whether Union Government 
have received any detailed scheme 
from Orissa Government for flood 
control Illeasures; 

(b) if so, what was the reaction of 
'he Union Govenrment; and 

(c) the amount granted by the 
Central Government during the floods 
of 1961? 

The Minister of State in the MInis-
try Of Irrigation 1& Power (Shrl 
Alagesan): (a) No. 

(b) Does not arise. 

(c) A loan of Rs. 35 lakhs was 
sanctioned to the Government of 
Orissa for flOOd control during 1961-
62. 

Extra Departmental Agents of P.I&T. 
Deptt. 

1678. Shri D. N. Tiwary: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the number of such Extra De-
partmental Agents promoted or ab-
sorbed in regular staff of P&T Depart-
ment who hav~ qualified themselves 
and have put in 5 years of regular se~­
vice as Extra Departmental Age:Jts 
during 1961-62; and 

(b) whether such Extra Departmen-
tal Agents have to appear for test 
examinations? 

The Deputy Minister of Transport 
and Communications (Shrl Bhagavatt): 
(a) The information is being collected 
and will be laId on the Table of the 
Sabha. 

(b) Yes. 

Visit Of German Agriculture 
Expert 

1679. Shri Shree Narayan Das: WilI 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whet'her Prof. Otto Schiller, It 
German Expert in agricultural prob-
lems visited India early this year; 
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(b) if so, the nature of his assip-
ment here; 

(c) whether any collection of his 
speeches and suggestions made during 
discussions with the Indian experts 
has been published; 

(d) what are the important sugges-
tions that have been made by him; 
and 

(e) the extent to which these are 
proposed to be implemented? 

The Deputy Minister in the MiDiS-
try Of FOOd (Shri A. M. Thomas): 
(a) Not within this Ministry's know-
ledge. 

(b) to (e) Do not arise. 

Assistance by UNICEF 

1680. Shri Raghunath SiDch: Will 
the Minister of Health be pleased to 
state the amount of help in kind, ser-
vice or money thE! United Nations in-
ternational Children's Emergency 
Fund is going to grant during 1962-63 
to India? 

The Deputy MbUster in the Minis-
try of Health (Dr. D. S. Raju): On the 
basis of the proposals submitted by the 
Government of India, the Executive 
Board of the UNICEF wil shortly 
consider allocating assistance to the 
extent of $ 5 million in the form of 
equipment, services and financial 
grants for stipends etc., to India dur-
ing 1963. 

Kanpur Medical College 

1681. Shri S. M. Banerjee: Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that the 
yearly financial aid promised to Medi-
cal College in Kanpur has not been 
given in 1961; 

(b) if so, the reasons therefor; 

(c) the amount which was to be 
paid in 1961; and 

(d) the amount paid in 1960? 

The Deputy Minister in the Minis-
try of Health CDr. D. S. Raju): (a) 
to (c). According to the existing pro-
cedure for the release of Central assis-
tance to the States, allotment of 
funds,s not made scheme-wise but 
the amount is sanctioned only at the 
end of each financial year tor broad 
groups or categories of schemes. 
Three-forths of the total Central assIS-
tance allocated for a financial year IS, 
however, released in lump sum ways, 
and means advances to the State Gov-
ernments in nine equal instalments 
during the course of the year. 10 
view of this position, the question of 
sanctioning assistance for individual 
schemes does not arise. During 1960-
61, a lump sum grant of Rs. 25.58 
lakhs was sanctioned to the Gov-
ernment Of Uttar Pradesh for all the 
Centrally sponsored schemes including 
the scheme for the establishment of' 
the Medical College, Kanpur. 

(d) During 1959-60 a sum of Rs. 
14,40,115 was sanctioned to the State 
Government as arrears of Central 
assistance for the medical College, 
Kanpur. In addition, a lump sum' 
grant of Rs. 58.36 lakhs was sanction-
ed to the State Government during, 
the same period for all the Centrally 
sponsored schemes including the sche-
scheme for the establishment of the' 
Medical College, Kanpur. 

Distribution Of Teleprinters 

1682. Shri Warior: Will the Minia-
ter of Transport and Communications, 
be pleased to state: 

(a) whether Goverrrment have taken 
any decision regarding the distribu-
tion of teleprinters manufactured b. 
Hindustan Teleprinters Ltd., Madras, 
and 

(b) if so, the details thereof? 

The MbUster of Transport and' 
Communications (Shri J"agjivan Ram): 

(a) and (b). Orders for teleprinters 
are camplied with by the Hindustan 
Teleprinters Ltd. in the order in which 
they are received from private parties' 
or Government Departments. 
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Liberian Tanker Floating in JndIaD 
Ocean 

1685. Shri RaghDDath Singh: Will 
the Minister of Transport and Com-
municatiOlls be pleased to state: 

(a) whether it is a fact that Libe-
rian Tanker 'Bridgewater' which sank 
in January is still floating in Indian 
Ocean according to a report of Japa-
nese Maritime Safety Board; and 

(b) if so, whether India have ever 
tried to locate the ship in Indian 
ocean? 

The Minister of Shipping in the 
Ministry of Transport and CommlUli-
cations (Shri Raj Bahadnr): (a) and 
(b) As a result of a shipping casualty 
the Liberian Tanker "Bridgewater" 
broke into two about 200 miles west 
of Fremantle, Western Australia. 
Aecording to the information received 
from the Government of Australia, 
the stern section of the tanker was 
towed to Fremantle, while the bow 
section, which was not salvaged, had 
to be abandoned as a derelict. The 
derelict section was last sighted in 
Indian Ocean ('but outside the Indian 
waters) at 0600 hours on the 4tb 
March lea. .  : ~I 
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SInklDc of Baats 

1186. Shri RaghUDath Singh: Will 
the Minister of TraDsport and Com-
municatioDs be pleased to state: 

(a) how many cases of boat sinking 
in inland waterways transport in In-
dian rivers have been reported during 
the last four months; and 

(b) the number of passengers who 
lost their lives? 

The Minister of 8hippiDg In the 
Ministry of Tra.Dsport and CommUDi-
catiODS (Shri Raj Bahadur): (a) and 
(b). The required information has bpen 
called for from the State Governments 
and will be laid on the Table of Sabha 
as soon as it is received. 

Scarcity of Drinking Water In Am1hra 
Pradesh 

1687. Shri Venkatasabbaiah: Will 
tbe Minister of Health be pleased to 
state: 

(a) whether a large scale drinking 
water scarcity is prevailing in most of 
the villages of AIur, Pattikonda and 
Dronachalam Taluks of Kurnool Dw.. 
trict, Andhra Pradesh; 

(b) whether any representations 
have been made by the people of this 
area to extend National Rural Water 
:Supply and Sanitation Scheme; and 

(c) if so, what Government propose 
to do in the matter? 

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
Scarcity of drinking water is being 
-experienced in a number of villages 
·of AIur and Dronachalam taluks and 
in some of the villages of Pattikonda 
taluk of Kurnool District. 

{b) The President, Alur Panchayat 
Samiti and the Secretary, Zilla Pari-
shad, Kurnool, have made repre-
sentations to the State Government 
in the matter. 

("c) Pattikonda Taluk of Kurnool is 
:already covered under the National 
"Water Supply and Sanitation Prog-
ramme and water supply schemes tor 

644 (Ai) LS-3. 

67 villages out of 97 villages have 
been completed. The work in the re-
maining villages is in progress. In So 
far as AIur and Dronachalam Taluks 
are concerned, the State Government 
have reported that the Zilla Parishad 
and the Panchayat Samiti concerned 
would have to consider the question of 
supplying water to individual villages 
under the Local Development Works 
programme. In the meantime, the 
Revenue Department and the Zilla 
Parishad are making efforts to supplY 
drinking water to the villages as a 
temporary measure. 

llarinapr Sugar Factor" 

1688. Shri Bibhati Mishra: Will the 
Minister of FOOd and Apiculture ~ 
pleased to state: 

(a) whether it is a fact that a 
panel Of three persons was appointed 
by Government to make pnquiry 
against Harinagar sugar factory lo-
cated in the district of Champaran 
(Bihar); 

(b) if so, what are the chargea 
against the management of the Hari-
nagar Sugar Factory; 

(C) who made the charges; 

(d) Government's reaction to the 
report of panel of enquiry; and 

(e) the substance of the panel's re-
port? 

The Deputy Minister in the MiIds-
try of Food (Shri Thomas): (a) to (c). 
Yes Sir. This enquiry has been or-
dered as in the opinion of the Central 
Government, the undertaking is being 
managed in a manner highly detri-
mental to pUblic interest. 

(d) and (e). The Panel has yet to 
undertake the enquiry and submit its 
report. 

RailwaT Line in Malabar Area of 
Kerala state 

1689. Shri Koya: Will the Minister 
of RaIlways be pleased to state: 

(a) the number of new railway 
lines started. in Malabar area of 
Kel'llla State since independence; 



S80I Written Answe1"s MAY 22,1962 Written Answl!1's 

(b) whether Government propose 
to start any new railway line in that 
area; and 

(c) whether any survey Of the ex-
penditure and income of starting a 
new railway line connecting Malat-
toor of the Shormur-Nilambur Rail-
way and Feroke of the Madras-
Mangalore Railway has been made? 

The Deputy MIDisteI' in the MinIs-
try or Railways (Shri Shalmawu 
)[ban): (a). Information about rail-
way lines is not compiled State or 
region-wise but Railway-wise. How-
ever, out of the new lines construct-
ed on the Southern Railway since 
Independence, two lines were con-
.tructed in Kerala State Of whicb 
one lies in the Malabar area. 

(b). No. 

(c). No. 

FIre In Reserve Forests of Tripara 

1690. Shri Dasaratha Deb: Will the 
Minister of Food BDd Agriculture be 
pleased to state: 

(a) the total number of fire acci-
dents that took place in the planta-
tions and reserve forests of Tripura 
during 1960-61 and 1961-62; 

(b) the losses suftered due to fire; 

(c) the steps taken to protect the 
plantations and reserve forests from 
wch accidents; and 

(d) whether those steps are ade-
quate? 

The MinIster of State In the MlnIs-
try of Food and Agriculture (Dr. Ram 
Babhag' Sln&'h): 

1960-61  1961-62 

(Q) Plantations I, 
Reserved Forests 17 

TOTAL. 20 

(b) Rs. 2 lakhs approximately. 

30 

4' 

(c) Fire lines are cut around all 
plantations as a measure of protection. 
The Reserved Forest area is patrolled 
by Forest Guards. Special Fire 
Watchers are also employed where 
necessary. The plantations are looked 
after by Watchers. 

(d) Yes, under normal conditions. 

'l'rlbaI Jhumlas or Damehara 
(TrIpara) 

1891. Shri Dasaratha Deb: Will thl" 
Minister of Food aDd AgricuJture be 
plE!8Sed to state: 

(a) whether the tribal jhumias of 
Damchara are prevented from cutting 
jhum as the whole of jhumable areas 
have been declared as within the Re-
serve Forest; and 

(b) if so, what steps are taken to 
provide alternative occupation to the 
jhumias ot Damchara where hardly 
any low land for plough cultivation 
is available? 

The MinIster of State In the MInis-
try or Food and AgriCUlture (Dr. 
Bam Subhag Singh): (a) and (b). It 
is not proposed to -constitute the entire 
Jhumable area of Damchara as Re-
serve Forest. The jhuInias ot the l0-
cality may cut juhm in the areas not 
included in the Reserved Forest and 
in the adjacent jhumable areas. They 
have also been offered settlement as 
torest villagers on condition that they 
abide by torest rules. 

Jhamias In TrIpara 

1692. Shri Dasaratha Deb: Will the 
Minister of FOOd and AgrlcuJ.ture be 
pleased to state: 

(a) the total number of cases insti-
tuted against the Jhumias of Mongrai 
Muray, Tripura on the allegation of 
cutting jungles in the Longtrai ranges 
III 1960 and 1961; 

(b) what occupations have been 
provided to these jhumias, after the 
areas where they have been residing 
for generations, were declared under 
forest reserve; and 
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(C) what acreages of land have been 
taken away or are likely to be taken 
away from the jhumias who have 
been settled therein with Government 
granta earlier? 

The MiDister 01 State in the MInis-
try 01 Food IIDd Agriculture (Dr. 
Ram Subhag Singh): (a) 4 in 1960. 
31 in 1961. 

(b). As no additional areas have in 
the recent past been included in the 
reserved forests, no rehabilitation 
problem has arisen. 

(e). Does not arise. 

New RaIl Lines In DharmaDagar, 
'l'ripara 

1693. Sbri Dasaratha Deb: Will the 
Minister of Railways be pleased to 
.tate: 

(a) the total acreage of land so far 
acquired by Government for the pur-
pose of constructing new rail lines in 
Dhannanagar Sub-division in Tripura; 
(b) whether any compensation has 

been paid to the a1fected people; and 

(c) what rate Of compensation per 
acre of land is determined or is going 
to be determined? 

The Deputy MInister in tile MInis-
try of RaIlways (Shri Shalmawas 
Khan): (a). Out of about 338 acres 
of land proposed to be acquired in 
Dharmanagar Sub-division an area of 
about 199 acre.. has been taken over 
by the Railway. 

(b). Compensations money to the 
extent of Rs. 1.03 lakhs has already 
been deposited by the Railway with 
the Sub-Divisional Officer, Tripura 
for disbursement to the land owners. 

(c) Rate of compensation for crops 
as assessed by the Civil Authorities 
varies from Rs. 125 to Rs. 375 per 
acre. Ad hoc cost of removal of 
houses and damage lor trees amounts 
to Rs. 11,922 and Rs. 31,235 respect-
Ively. As soon as estimate for the 
east of laDd is received from the Civil 

Authorities, the cost will be deposited 
with the State Government fOr dis-
bursement to the land owner!!. 

MecHam Irrigation Schemes in Andllra 
Pradesh 

1694. Shri Venkatasabhaiah: Will 
the Minister of Irrigation and Power 
l)p pleased to state: 

(a) whether any medium irrigation 
projects have been sanctioned in the 
scarcity areas of Andhra Pradesh lor 
thP year 1962-63; and 

(b) it so, what they are and what 
is their estimated cost? 

The Hinlster of State In the MiDt!I-
try of Irrigation and Power (Shrl 
Alagesan):(a) and (b). No medium 
irrigation scheme has been sanctioned 
in the scarcity areas of Andhra Pra-
desh for the year 1962-63. In addi-
tion to the schemes already coIPpleted, 
there are a number of medium 
schemes of the First Plan which will 
benefit the scarcity areas of Andhra 
Pradesh and are expected to be com-
pleted during the Third Plan period. 
Their names and the estimated costs 
are given below: 

SI. Name of Scheme Estimated cost 
No 

I. Narayanapuram ADieu! 
:z.. Vegavathi ADieu! .  . 
3. Nagavalli Rig) ! side channel 
4. Seethanagaram ADieut 
,. Gambhiramgedda Reservoir 
6. Nakkalagandi . 
7. Kalangi Reservoir 
8. Mullimadugu . 
9. Lower Sagileru . 
10. Pincha Reservoir 
II. Koil Sagar 
12. Bhimanapalli 
13. Sarlasagar .  . 
14. Chennarayaswami project 
IS. Musi 

TOTAL : 

(in lakhsof 
"""IS) 

87·49 
16·60 
17"13 
12·64 
n·43 
14·79 
14·66 
14·97 
4°·72 
52·17 
88·61 
8·12 
33.12 
13·00 
250·00 
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iliaOJ' Irrip.tion Sehemes iD ADCIbra 
Pradesh 

1695. Shri Venkatasubbiah: Will 
the Minister ot Food and Agriculture 
be pleased to state: 

(a) whether any minor irrigation 
projects have been sanctioned in the 
scarcity areas ot Andhra Pradesh tor 
the year 1962-63; and 

(b) it so, what they are and what 
is their estimated cost! 

The Deputy MinIster iD tile MiDis-
try of Food (Sbrt A. M. Thomas): 
(a) and (b). Under the revised pr0-
cedure tor rendering financial assist-
ance to State Govemments, introduc-
ed from the year 1958-59, Central 
assistance admissible to various State 
Governments is sanctioned in bulk for 
schemes under the head 'Agricultural 
Production' which includes Minor Ir-
rigation and Land Development. The 
State Government also indicate only 
broad groups of &chernes in their 
Annual Plans. 

2. For the year 1962-63, an outlay 
of Rs. 296 lakhs fOr Minor Irrigation 
Schemes has been agreed to. The 
State Government have included the 
following schemes in their Plan for 
1962-63: 

Public WOTks Department 

1. Investigation ot Projects. 

2. Tanks. 

3. New Minor Irrigation Schemes. 

-i. Anicuts, Channels, etc. 

5. Drainage and Embankments. 

AgTicultuTal Department 

1 Sinking ot Artesian Wells. 

2. State Tube Wells. 

3. Filter Point Tube Wells. 

-i. Supply at Diesel Engine&. 

5. Supply of Electric Motors. 

Revenue DepaTment 

1. Restoration ot Minor IrrigatioD 
sources. 

2. New actual implementation of 
the Schemes and the areas in :which 
they are to be implemented are en-
tirely within the discretion ot the 
State Government. 

SupplY' of Grain Commodities 

1696. Sbri A. K. GopaIaa: Will the 
Minister of Food aDd Apiculture be 
pleased to state: 

(a) whether the rates of supply of 
grain commodities as settled between 
Army Purchase Organisation at Delhi 
and the Registered military contrac-
tors on 23rd March, 1962/are higher 
than the market rates prevalent at 
the time; 

(b) whether these articles are the 
ones which were previously rejected 
from the Lucknow Military area; and 

(C) it so, what action Government 
propose to take! 

The Deputy MJDister in the Minis-
try of FOOd (Shri A. M. Thomas): (a). 
The two rates are not comparable. 
The market rates are quoted in term. 
of naked grain of average quality of 
different varieties. Quotations for 
army supplies include incidental 
charges, COSt of bags, and railway 
freight and apply to grain ot a speci-
fic quality. 

(b) Government is not in a posi-
tion to know it the goods once re-
jected have been tendered again with 
or without removal of the defects for 
which they were rejected. Only goods 
which conform to prescribed speci:fl.. 
cation are accepted by the Defence 
Inspectorate. 

(C) No action is called for. 

iNational Highway OD Northem Border 

169'7. Shri Bishwanath Roy: Will 
the Minister ot Transport and Com-
m1lDications be pleased to state: 

(a) whether any proposal is under 
consideration tor the improvement of 
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National Highways leading to the 
aorthern border at the country; 
(b) if so, whether any step is being 
taken for improving the National 
Highway No. 28 which passes via 
('.orakhpur Kasia in Uttar Pradesh 
and in north Bihar; and 

(c> if so, the details thereof? 

The MiDister of State in the MinIII-
try of TraDsport and Communications 
(Shrl RaJ Bahadur): (a) Yes, Sir. 

Improvement of the National High-
ways leading to the northern border 
is part of the normal improvement 
programme of National Highways 
included in the Third Plan. 

(b> Yes, Sir. 

(c) The following works are in pro-
jUess on National mghway Nos. 28 
and 28-A. 

S. National 
No. Highway No. 

Name of work Sanctioned 
cost in lb. 

laths. 

Road Wor .... 

1. 28 Upgrading Kasia-Tamkohi Section (16 miles) which has Unker 
surface 16·14 

2. 28 Constructing the missing link begween Tamkohi and Pipra (S4 
miles) 70·86 

Bridi. Wor .... 

3· 28 Bridge across river Sarju at Ayodhya u6·10 

4· 28 Bridge across Rapti rinr at Gorakhpur 4·1·43 

s· 38-A Bridges across Tilaway Nalla and Sikrahna ri"er 13·sz 

There is also a provision for construct-
ing cross drainage structures between 
Sa1imgarh and Pipra (45 miles) at a 
cost of Rs. 20 lakhs during the Third 
Five Year Plan. The construction of 
a road bridge across Gandak river at 
Dumariaghat in Bihar could not be 
sanctioned so far due to paucity of 
funds. The wt>rk of survey etc. for 
this bridge is being carried out. 

The improvement of Muzaffarpur-

Barauni Section of National Highway 

No. 28 in North Bihar has been 

included in the programme for deve-

lopment of National Highways to be 

11nanced from the International Deve-

loDment A.BlCiation's loan at a cost 

ef RI. 180 laJdIs. 

UDderbI4dp Dar IIerIaampar 
RaIlway StatiOll 

1698. Shri A. T. sarma: Will the 
Minister Of RaIl..,.. be pleased to 
state: 

(a> whether there is a proposal to 
construct an under-bridge at the level 
crossing near the Berhampur Railway 
Station on South Eastern Railway to 
avoid the inconvenience caused to the 
public; and 

(b) if so, the details thereof and 
the action taken so far? 

The Deputy MinIster in the MiDl.-
try of RaIlways (Shrl Shalmawu 
Khan): (a) and (h). Schemes for 
over lunder-bridges in replacement ot 
existing level crossings have to be 
sponsored by the State Governments. 
The Railways undertake such works 
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when the State Government.-; recom-
mend and provide funds in their own 
budgets to meet Road Authority's 
share of the cost of the work. 

The schemes fOr a road over-bridge 
at mile 643 on National Highway No. 
5 near Purushttampur Road Junction, 
north of Berhampur and an under-
bridge in place of existing level cros-
ling at mile 637 on National Highway 
No. 5 near Haladipalli, south Of Ber-
hampur, have been tentatively recom-
mended by the Government of Orissa 
for execution durilIlg the Third Five-
Year Plan. These works will be plan-
ned for execution as soon as the State 
Government communicate their final 
decision indicating the year 1m which 
they would be able to provide funds 
towards their share of the cost. 

Research ill Ayurveda 

1699. Shrl A. T. Sarma: Will the 
Minister of Health be pleased to 
state: 

(a) the number of schemes for re-
search iIIl Ayurveda that have beer. 
received by the Government from the 
various organisations and individuala 
during the last five years; 

(b) whether any schemes have been 
accepted by Government till now; 
and 

(C) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Health (Dr, D. S. Baja): (a) 
During the last five years about 150 
schemes were received. 

(b). Yes. 

(c). Details are given in the state-
ment laid on the Table. [See Ap-
pendix I; annexure No. 93]. 

Holiday Home for RaHway 
Employees at SriDapr 

1100. Shri Sabodh BallSda: Will 
the Minister of Railways be pleased 
to state: 

(a) whether the construction of the 
Holiday Home for Railway employees 
at Srinagar has been completed; and 

(b) if not, when this will be com. 
pleted? 

The Deputy MiDJster ill the MiDIs-
try of RaHways (Shrl Shalmawaa 
Klum): (a). Not yet Sir. 

(b). By May, 1963. 

Telephone Workshop Employees ill 
Bombat 

1101. Shri S. M. Banerjee: Will the 
Minister of Transport and CommllDi-
catioas be pleased to state: 

(a) whether it is a fact that the 
pay of more than 60 Ex-Bombay 
Telephone Workshop employees who 
are now working in Bombay Tele-
phone DistriCt has not been fixed for 
the last more thlllD ten years with 
the result that these employees con-
tinue to draw even at present the 
same pay which they were drawing 
more than 10 years back; 

(b) whether these employees have 
consequently not been given the 
benefit of the Second Pay Commis-
sion's recommendation with regard 
to revision of pay; and 

(c) if so, what action has been 
taken or proposed to be taken in this 
regard? 

The Deputy Minister ill the Minis-
try of Transport and Communications 
(Shri Bhagavati): (a). Orders wi.n 
regard to the absorbtion of the ex-
Bombay Telephone Workshop indus-
trial establishment and for fixation of 
their pay were issued in 1961 and 
pay has been fixed accordingly in all 
cases except one. 

(b). They all have been given the 
benefits. 

(c). Does not arise. 

Installation of Water Works at 
Aprtala 

1702. Shri BireD Datta: Will the 
Minister of Health be pleased to 
state: 

(a) ..... hether any fund hll5 been 
provided for installing water worb 
at Agartaia; 
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(b) whether it has been given to 
Agartala MUlllicipality; 

(C) if so, whether water works 
have been started by the Agartala 
Municipal authority; and 

(d) how long it will take to com-
plete the work? 

The Deputy MbUster ill the MJJds-
tJy 01 Health (Dr. D. S. BaJII): (8) to 
(c) Yes. 

(d). The work is likely to be com-
pleted during 1963-64. 
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ExteDsiOn 01 Services lD POII&aI 
DepartmeDt 

1706. Shri S. M. Banerjee: Will the 
Minister of Transport and Commu-
Ilications be pleased to state how 
many officers in the Postal Depart-
ment h,ave been granted extension 
of services beyond 55 years 01 age 
during the last 2 years? 

The Deputy Minister lD the Minis-
iIT 01 Transport IIDd Communications 
(Shri B. Bhagavati): 20 officers 01 the 
P&T Department have been granted 
extension of service beyond 55 years 
of age since 1st January, 1960. 

Shittinl" CUltivatiOn 

1707. Shri Rlshang KeisblDg: Will 
the Minister 01 Food and AgrIculture 
be pleased to state: 

(a) the States and the Union terri-
tories in India where shifting cultiva-
tion is being practised on a large 
ac&le; 

(b) Government's policy toward. 
the practice 01 the shifting cultiva-
tion; 

(c) various steps taken according to 
the policy; and 

(d) the achievements, if any! 

The MinJster of State lD the Minis-
try 01 FOOd and AgrIculture (Dr. Ilam 
Subhag Singh): (a). Sltifting cultiva-
tion is practised on a large scale by 
mbal people in the hilly districts of 
Andhra Pradesh, Assam, Madhya Pra-
desh and Orissa and the Union Terri-
tories of Manipur, Tripura and 
NEFA. 

(b). It is intended to gradually 
wean away such people from practis-
lng shifting cultivation and help them 
to take to settled methods 01 agricul-
ture keeping in view their socio-eco-
nomic conditions. The primary aim is 
to ensure that shifting cultivation is 
carried out on a scientific basis so as 
te limit its disadvantages and promote 
fertility of the soil 

(c). In the soil conservatIon pro-
pammes of the State Governmentl. 

liberal Central financial assistance haa 
been allowed in respect of soil con-
servation proj ects undertaken in areas 
populated by tribal and backward 
classes. The rate of Central subsidy in 
wch cases is 75 per cent. as against 
25 per cent. in other. 

The programmes for development of 
backward classes in the five year 
p~, lay stress on the need for pri-
ority to adoption 01 measures which 
would lead inter alia to the economic' 
rehabilitation of persons engaged in 
shifting cultivation. 

For carrying out research and de-
monstration on shifting cultivation" 
approval has been given for the es-
tablishment of a research centre ahd 
two sub-centres in Assam and a sub-
centre each in Manipur, Tripura and 
NEFA. Similar work had already 
been initiated by the Government of' 
Orissa during the Second Plan period 
in some of their affected areas. 

The provision of Rs. 59 lakhs for 
aoil conservation in the Agriculture 
sector and Rs. 395 lakhs in the "Wel-
fare of Backward Classes" sector, dur-
ing the 3rd plan period, in the four 
seriously affected States, is expected to 
substantially lbeneflt the tribal people 
practising shifting cultivation in those 
States. Besides this, the execution of' 
soil conservation measures in the 
catchments of the river valley projects 
in Andhra Pradesh, Madhya Pradesh 
and Orissa, under the special ten-
trally sponsored programme, will in-
directly benefit the tribal people prac-
tising shifting cultivation in those' 
States. Further, in formulating soil 
conservation programmes during the' 
Third Five Year Plan, the State Gov-
ernments have been asked to keep in 
view the improvment of the social" 
and economic status of the relati vely 
backward communities. 

(d) In the Agriculture sector, ex-
cept in respect of Manipur and Tri-
pura, the actual areas under ~hifting 

cultivation whIch have benefited as a 
result 01 soil conservatIon measures, Is 
not known. The area benell.ted In 
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Kanipur and Tripura in the Second 
Plan periOd is 25,200 acres at a total 
COst of about Rs. 14 lakhs. In the 
States of Assam, Orissa, Andhra Pra-
desh and Madhya Pradesh, an -irea of 
about 88,000 acres including areas 

under shifting cultivation, was covered 
at ,a total cost of Rs. 110 lakhs. 

Manipllr: 

Tripura : 

Aualll: 

Farms setup 
Area terraced .  . 
Minor irrigation channels . 
Horticultural area developed 

Farms set up . 
Families rehabilitated 
Colonies organised. 

Area treated under soil conservation 
Area maintained ( -d~ ) 
Villages benefited 

.Nr4IIra Pradesh : 

Under the sector 'Welfare of Bact.-

ward Classes' administered bll" the· 

Ministrv of Home Mairs. the t.ollow-
q achievements are reporl;ed durinc 

the Second Plan period at a total coR. 

at Rs. 231 lakhs: 

4 
2718 acres. 
303 miles 
1700 acres •. 

1020 acres •. 
4758 acres 
10 

Area treated under Boil conservation 
Colonies organised. 

Not aftllable_ 
6 

Ma41Iya Prad .. " : 
Families settled . 

0riuG : 
Colonies organised 
Families sewed .  .  .  . 
Water-shed managements undertU:en 

62 
2S80 
7 

Forest Cases ill the Coarfs 01 Tripara 

1708. Shri Biren Butta: Will the 
Minister 01. Food aDd A«riCUlture be 
be pleased to state: 

(a) the number of forest cases pend-
Inc in different courts of Tripura; 

(.b) how many of the cases relate to 
eviction of persons; 

(c) what is the number of tribal 
people involved in these cases; and 

(d) the number of people among 
them who have no other means of 
livelihood except 'jhum cultivation'? 

The Minister of State in the Minis-
tI7 01 Food aDd A«rJculture (Dr. Ram 
Sabbac Singh): (a) 750 cases. 

(b) 403 cases. 

(c). 105 Nos. 

(d). The information is not readily 
available. 

VWace PallcbaJllts 

1709. Shri P. R. Chakraverti: Will 
the Minister ot CommDDlty Develop-
ment, Panchayati Raj aDd Co-operation 
be pleased to state: 

(a) whether the case study of 
Village Panchayat shows that the ab-
sence in a village of certain castes, 
with which most of the caste frictions 
are associated, has ensured the growth 
of healthy panchayat system; 

(b) if so, the nature of recommen-
dations that may have ·been made by 
the Government to obviate the clash of 
interests of these caste people; and 

(c) the response so far received 
from State Governments to fall in line 
with such recommendations? 

The Deputy MinIster in the MinIs-
tI7 of camm1lllfty Development, Pan-
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.chayati Raj and Co-operation (Shri B. 
S. Murthy): (a) No, Sir. 1 may acd 
for information that the Programme 
Evaluation Organisation of the Plan-
.ning Commission had selected nine 
Panchayats satisfying certain tests for 
case studies. Their observations with 
regard to the influence of castes in 
the structure and: functioning of 
Panchayats are listed out in the 
attached statement laid: on the Table. 
[See Appendix 11, annexure No. 95]. 
It may be observed that the study has 
'been more a factual one than an at-
tempt to draw conclusions. 

(b) and (c). Do not arise. 

TindivlllllUla Railway Station 

1710. Shrl Beddiar: Will the Minis-
ter of Railways be pleased to state: 

(a) whether the platform of Tindi-
·vanana railway station, Southern Rail-
way meter-gauge is not long enough 
to berth the express and long distance 
trains and that 3 bogies stay outside 
the platform causing great inconve-
nIence to passengers who desire to get 
in or get down; 

(b) whetner ..xpress trains arrive 
there during nights and halt for two 
minutes only; 

(c) whether this fact was brought 
to the notice of the General Manager, 
Chief Engineer and other heads of de-
partments during their inspection tour 
at the end of 1957 or beginning of 
1958; and 

(d) whether early steps would be 
taken to lengthen the platform? 

The Deputy Minister in the '&Unis-
try of Railways (Shri Sha1m:lwaz 
Xhan): (a) to (c). Yes, Sir. 

(d) Yes. The proposal has since 
been finalised and the work will be 
taken up soon. 

Tons Projeet; In M.P. 

1711. Shri Vldya Charan ::JhuJda: 
Will the Minister of lrrIcation and 
Power be pleased to state: 

(a) whether detailed survey of Tons 
Project in Madhya Pradesh wu 
ordered recently; 

(b) if so, the progress of this sur-
vey; and 

(c) if the reply to part (a) be in the 
negative the time by which a Jecision 
is likely to be taken in this regard? 

The MInister of state in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) The Survey is ,Jready 
in hand since October-November, 1960. 

(b) The following survey works 
have been completed: 

(I) RecGnnaissance investigations 
and detailed survey for the 
dam alignment; 

(2) Survey of reservoir area; 

(3) Contour survey of Naina Nala; 

(4) Contour survey of commanded 
area; 

(5) Survey of power channel; 

(6) Property surveys; 

(7) Site survey for power house. 

Geological investigations, drilling, 
etc., and hydro-meteorological obser-
vations are in progress. 

(c) Does not arise. 

~ if qf~ (;;6) 

t.., t ~. .n ~i1fil': lflfT ~ 
1l''lil" ~ ~ '!if FIT ifi~iT fiJi" : 

('!i) fffi'iT if ~ Y.. ~ if fiRI;ft 
;rn't ijr lI'~ ijr f~ ~if(f lI'~'I' 

fifilIT ~ ; 

(w) ~ ~cr.r-'JIil'f '!iT ~if(f 
~ ~ f'llf~ rn iI>" f~ If!fT lI'lI'(;r 
~tTlf;~ 

(IT) m ~ ott ~T IliT 
~ rn iI>" ft;rit If!fT ~ ~ t ? 
~ ~ if ~~ ""'" 

(W'D *D ~D mt) : (iii) f~ if 
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f'ftP' 'fi';f "'., if f",f;ril 11f~llfar ij;;:iY 
if srf~~1fT'f)if ~,ff fl q~ ~ sr~ 

~:-

~~~o ~o~ 

~~~~ ~~~ 

( lif ) f cr;r llI'r~;'t1f iii) f~'liIft:m 
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;fltfll'm'fi ~ ;f;fif-lIilfT if 'fm \tifi-

"'1~~~1 

( If ) f",f"-IfH!lI'rnmr if !lI'fCITfuifi 
~~ iii) iliTt ililll 'f~l ~ I ~&") ~If 
~~ ... llI'~ if ~l ilir.rq 
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Package Schemes In Kerala 

1714. {Shri P. Kunha.n: 
Shri M. It. Kumaran: 

Will the Minister of FOOd aD4 Acrl-
GUltore be pleased to state: 

(a) whether any allotment has been 
made to Implement package ..chemu 
in Kerala State; 

(b) if so, what is the amount; 

(c) whether the entire amount has 
been utilised; ,and 

(d) if not, the reasons therefor? 

The MInister of State In the HJnis-
try of FOOd & Agriculture (Dr. Bam 
Subha~ SIn~h): (a) Yes. 

(b) Rs. 150 lakhs for fiVe years in-
cluding Rs. 36 lakhs for 1962-63. 

(c) No. 

(d) Palghat and Alleppy districts, 
which have been selected for the im-
plementation of the package !K'heme 
in Kerala, are still in the preparatory 
stage and the programme is to be 
launched in the field from Kharif, 
18112. 

LOI!I!I of lDsared Cover 

1'715. Shrl D. N. Tlwary: Will the 
Minister of Transport and Communi-
eatlOllS be pleased to state: 

(a) whether Government are aware 
that much delay occurs in settling the 
claims of those whose money ord~rs 

and insured covers are lost; 

(b) if so, the reasons therefor; and 

(c) whether it is a fact that a cover 
insured for Rs. 3,300 at Dhurbi Bazar 
Post OffiCe and addressed to Shri 
Bepatsah Turha (receipt No. 149 dated 
the 21st February, 1961) was missing 
but the insurer has not so far !:ot the 
amount back? 

The D1!paty Minister in the Minis-
try of TransPOrt and communications 
(Shri M. Bhagavati): (a) Some de-
lay in the settlement of such claims 
does occur. 

(b) Investigations into the !acts of 
loss or misappropriation have to be 
made and sometimes settlement ot 
claim has to await the decision of the-
Court in the prosecution case. 

(c) Yes Sir. The claimant nas been 
moving from place to place and hu 
not replied to the references addressed 
to hiIn He has not even produced the' 
receipt granted to him. 

Postmen In H.P. and I. & K. 

1716 {Bakshi Abdul Rashid: 
- Shri Abdul Ghani Goul: 

Will the Minister of TraDsvort aDIt 
Communications be pleased to state: 

(a) the number of postmen work-
in2 in Himachal Pradesh and JammU! 
and Kashmir State posted in urban 
and rural areas respectively; 

(b) ,their salaries and allowances: 

(c) whether they are entitled to any 
other concessions; and 

(d) if 80, the details thereof? 

The Deputy Minister In the Mln1 .. -
try of Transport and Communica~ 
(Shri Bhagavati): (a):-

HimacMl Pradesh :. 

No. of postmen-Urban 

No. of postmen-Rural 

J-and Kashmir State: 
No. of Postmen-Urban 

No. of Postmen-Rural 

33 

6S 

(b) Rs. 75-1-85-E.B,-2--95 plus 
Dearness Allowance @ Rs, 15 p.m. 

(c) and (d). Yes, in specified area.~ 
at specified rates. Details are given 
in the Statement laid on the Table. 
[See Appendix II, annexure No. 96]-

Puh-Button System in Ladies 
Compartment 

1717. Shri Subodh Ransda: Will the 
Minister of Railways be pleased t(} 

state: 

(a) whether Push-button system In 
ladies compartments in passenger and 
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mail trains has been introduced on all 
.Railways; 

(b) whether any cases have been re-
ported of its emergency use; and 

(c) if so, the number of such cases? 

The Deputy Minister in the MJDIs-
try of Railways (Shri Shalmawu 
Khan): (a) As an experimental mea-
.aure, push button safety device has 
been provided in Ladies' compartments 
in 12 selected Mail and Express trains 
over 6 Railway systems. In the re-
maining two Railways, namely, North-
east Frontier and Southern, trials have 
not been undertaken at present as tra-
vel conditions are comparatively safe. 

(b) and (c). While there have bet'n 
11 few inadvertent operations, no ins-
tance of its use by any lady in dis-
tress has SO far come to notice. 

Drinking Water Searclty iD Tripara 

1718. Shri Dasaratha Deb: Will the 
Minister of Health be pleased to state: 

(a) whether attention of the Gov-
ernment 'of India has been drawn 
towards the scarcity of drinking water 
throughout Tripura State at present; 

(b) whether it is .a fact that mode 
of the Tube-wells and Ring ... 'clls. of 
Tripura State have not been workmg 
at present; 

(c) if so, what are the causes for 
it; and 

(d) what steps are being taken to 
supply' drinking water to the water-
scarcity areas of Tripura? 

The Deputy Mjnister In the MJnJs-
try of Health (Dr. D. S. Raju): (a) 
Yes. 

(b) No. 

(c) Does not arise in view of (b) 
above. 

(d) More wells are being provided 
under the Local Development Works 
Programme. 

Upper KrisIma Valley Project 

1719 f Sbri R. G. Dubey: 
. L Shri S. B. Pati!o 

Will the Minister of irrigation and 
POWer be pleased to state: 

(a) how much amount is ;>rovided 
for starting the Upper Krishna Valley 
Project in Bijapur Distt. of Mysore 
State; and 

(b) the work done SO far? 

The MlDIster of state In the Minis-
try of IrrIgation and Power (Shrl 
Alagesan): (a) The question of inclu_ 
sion of the Upper Krishna Project in 
the Third Plan is under consideration. 

(b) Does not arise. 

Disposal of Surplus RiCe In Orlsa 

1720. Shrj Mobammacl EIIu: Will 
the Minister of Food aDd Agriculture 
be pleased to state: 

(a) the total quantity of surplu. 
rice in Orissa this year; 

(b) the arrangements made by 
Orissa Government to sell the surplus 
rice; 

(c) whether Orissa Government 
have consulted the Central Govern-
ment on this matter; and 

(d) the decision that has been taken 
by Eastern Zonal Meeting held rl!Ccntly 
for settling the question of Orissa sur-
plus rice! 

The Deputy Minister In the Minis-
try of Food and AgriCulture (Shri A. 
M. Thomas): (a) It is estimated that 
the surplUs would be between 3 and 
4 lakh tons of rice; 

(b) and (cl. No such arrange-
ments are required to be made at Gov-
ernment level Normal movemenf:8 
take care of this problem between sur-
plUs and deficit areas. The S'..Irplu. 
Orissa rice can move freely to West 
Bengal in the Eastern RiCe Zone. 
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(d) The Government of India are 
not aware of any such meeting. The 
Government of Orissa have been ask-
ed to furnish the information which 
will be laid on the Table of the House 
when received. 

Leprosy Patients 

J Shrl Mohammad EUas: 
1721. L Shri Bhagwat Jha Azad: 

Will the Minister of Health be 
pleased to state: 

(a) the total nwnber 
suffering from Leprosy 
India; 

of patients 
throughout 

(bl how many from amongst them 
are under treatment; and 

(c) what is the percentage of 
recovery? 

The Depaty MiDister in the MlnIs-
try of Health (Dr. D. S. Raja): (a) 
The most moderate estimate of lep-
rosy sufferers in our country places 
the figure at two millions. 

(b) As a large number of voluntary 
institutions / organisations are also 
treating this malady throughout the 
country, it is not possible to give any 
fair estimate of leprosy sufferers 
receiving treatment. However, under 
the Leprosy Control Scheme, started 
since 19M, and covering 1,43,14,731 
persons In 13 States and 2 Union 
Territories, the total number of lep-
rosy patients reported upto 31st 
December, 1961, was 1,32,192; and u 
many as 1,17,272 thereof are under 
treatment in the 139 Study, Educa-
tion and Treatment Centres /Clinics 
.... hich are run by the State Govern-
ments / Administrations. 

(c) The percentage of signfree cases 
is 7.79. The percentage of cases 
becoming sign free or having marked 
improvement taken together is 32.79. 

WUUngdon Hospital, New Delhi 

1722. Shrimati layaben Shah: Will 
the Minister of Health be pleased to 
.tate: 

(a) whether it is a fact that the 

recovery of shortage is being made 
from the low paid staff of the WU-
lingdon Hospital, New Delhi; 

(b) whether Government have 
made any arrangements for the safe 
custody of equipments by maintain-
ing controlling staff for in-corning a.u4 
out-going visitors; and 

(c) if the reply to part (b) above 
be in the negative, the reasons tor 
deductions of such shortages? 

The Depaty Mildster in the MlnIs-
try of Health (Dr. D. S. Raja): (a) 
Recoveries for loss of equipment are 
made from those employees, who 
work in the wards and handle stores, 
as they are responsible for the safe 
custody of those articles etc. 

(b) Yes. 

(c) Does not arise. 

Portable Transistors 

1'723. Shrl ledhe: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) the number of portable transis-
tors licensed; 

(b) whether there is any inspec-
tion branch to check up the licences 
from the persons when they carry 
with them the transistors; 

(c) if so, the number of portable 
transistor-holders found not possess-
ing licences (State-wise) from 1961-6Z 
upto 31st March, 1962; 

(d) the steps taken against them. 
State-wise, with details; and 

(e) if the answer to parts (b), (c) 
and (d) above be in. the negative, 
the steps proposed to be taken for 
checking the licences of portable 
transistor holders and details there-
of? 
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The Deputy Minister m the MiDfstry 
of T1'IUISpOrt and CommDDicatloll8 
(Shri Bhagavati): (a) Information is 
not readily available. 

(b) Yes. 

(c) and (d). Information is not 
readily available. 

(e) Does not arise. 

&piculturaI Research OrllUlisatioa of 
IA.B.L 

1724. Shri Inder ~. Malhotra: Will 
the Minister of FOOd and AcrlCuIture 
be pleased to state: 

(a) whether any changes are con-
templated in Agricultural Resean:h 
Organisation of Indian Agricultural 
Research Institute, New Delhi; and 

(b) if so, what? 

The MinIster of State ill the MInIs-
try of Food and Acrlculture (Dr. Ram 
Subhag Singh): (a) No. 

(b) Does not arise. 

Scheduled Caste5/Tribes Employees iJI. 
Central Telegraph OIllCM 

1725 f Shri Buta Sln&"h: 
.  l Shri Gulshan, 

Will the Minister OIl Transport and 
Communications be pleased to state-
the total staff and the number OIl 
Scheduled Castes and Scheduled 
Tribes clerical staff employed in the 
administrative Sections in Central 
Telegraph Offices of Bombay, Madras, 
Calcutta, Agra and New Delhi? 

The Deputy Minister m the MJnis-
try of Transport and Communications 
(Shri Bhagavatl) :  A statement iJI· 
placed on the Table of the House. 

Name of the Central Telegraph Office 
Total Clerical 
Stalf employed 
in Administra-
tive Sections 

No. of Sche-
duled Castes 
and Scheduled 
Tribes Clerks 
in theAdmi-

Central Telegraph Office, Bombay. 

Central Telegraph Office, Madras . 

Central Telegraph Office, Calcutta 

Central Tel~graph Office, Agra 

Central Telegraph Office, New Delhi 

TOTAL: 

Scheduled Castes/TrIbes ill P. &; T. 

17"" f Shri Buta Singh: -. L Shri GuIshan: 

Will the Minister of Transport and 
€ommunications be pleased to state: 

(a) whether it is a fact that special 
communal rosters are maintained for 

147 

29 

214 

30 

572 

nistrative 
Sections 

7 

2 

10· 

2 

g 

29 

the confirmation of scheduled castes-
and scheduled tribes working in the 
P. & T. Department; 

(b) whether it is also a fact that 
some scheduled caste employees of 
the Chanda Postal Division (Central 
Circle) who had duly qualified in the 
confirmation examination in 1959 were 
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not confirmed till June 1961, accord-
ing to communal rosters; 

(c) if so, the reasons for non-imple-
mentation of the communal roster by 
the Superintendent of Post Offices, 
,Chanda; and 

(d) the steps Government propose 
to take to implement the communal 
roster in the above Division? 

The Deputy MiDister ia the MlnistaT 
,4)f Transport and CommUDicatiOJlll 
(Shri Bhagavati): (a) Yes, Sir. 

(b) Yes. Only one Scheduled Caste 
,clerk who passed the confirmation 
~amination in the year 1959 was 110t 
confirmed. 

(c) and (d). Special roster is being 
maintained for confirmation of clerks 
in the Chanda Postal Division but 
"the senior-most Scheduled Caste offi-
cial could not be confirmed for admi-
nistrative reasons. The matter is being 
,enquired into further. 

Ex-Staff of Civil Supplies'and Food 
Department 

17M. Shri Priya Gupta: Will the 
Minister of Railways be pleased to 
state: 

(a) whether Provincial Government 
employees of Civil Supplies and Food 
Department absorbed in North East 
Railway have been given the benefit 
of their services under Provincial 
Government on par with other such 
employees of Provincial Government 
,absorbed under Railway Ministry; 

(b) if not, the reasons therefor and 
'when this will be done; and 

(c) how many such employees of 
"the Civil Supplies and Food Depart-
'ment of Provincial Government have 
'been absorbed in North Eastern Rail-
_ay and in what posts? 

'The Deputy Minister in the Ministry 
of Railways (Shri Shahnawaz Khan): 
(a) and (b). Staff of ex-Civil Sup-
plies and Food Department of various 
State Governments absorbed on the 
Railways consequ'em on the abolition 
of rationing in the country have been 

treated as fresh entrants. Their C8IU 
are nto on par with the ex-staff of 
Provincial Governments from Pak-
;'tan who were displaced as a result 
of partition of the country. 

(c) 43, Clerks 42 and Tracer 1. 

T.B. Patients of Imphal 

1'7211. Shri RIshan« KeishlDg: Will 
the Minister of Health be pleased to 
state: 

(a) whether it is a fact that T.B. 
patients of Imphal T.B. Hospital went 
on hunger strike during the second 
week of April, 1962; 

(b) the number of patients arrested 
and put into jail; and 

(c) the details of the strike and how 
far their dem,ands have been fulfiled! 

The Deputy Minister in the Ministly 
of Health (Dr. D. S. Raju): (a) No. 

(b) and (c). Six patients, who had 
received treatment in the Hospital for 
periods ranging from 6 months to:Z 
years, were discharged by the Medical 
Officer Incharge on the 17th April, 
1962 since further treatment in the 
Hospital was considered unnecessary. 
These patients refused to leave the 
hospital and urged other patients to 
refuse food and inj ections. They Rlso 
threatened the Medical Officer In-
charge of the hospital, his Compounder 
and other staff members. They stopped 
the Compounder from entering the 
hospital premises. The Medical Offi-
cer tried to intervene but they chal-
lenged him. Even the persuasion 
by two senior doctors did not have 
any effect on the discharged patients. 
As the Director of Medical and Health 
Services was out on tour, the Surgeon 
who was holding Charge of the Direc-
torate reported the matter to the 
police. IDt'imately, 6 ex-patient had 
to be ari-estel! by the Police and were 
sent to the lock-up on the 21st April, 
1962; but were released on bail on the 
28th April. 1962. Cases against them 
are under investigation. The Director 
of Medical and Health Services visit-
ed the Hospital on his return from 
tour on the 23rd April. 1962 and made 
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• detailed enquiry from the patients. 
The patients had no particular com-
plaint to make, except that some of 
them wanted liberal supply of medi-
cines. The patients in the Hospital 
expressed regret for the action of the 
discharged patients. The laiter also 
expressed their regret for the incident 
through the column of the local IlPWS_ 
paper ''NGASr' on the 27th April, 
1962, wherein they requested for their 
release that treatment. A similar 
letter was addressed to the Chief Com-
missioner by these 6 persons on the 4th 
May, 1962, confessing their faults and 
requesting for the withdrawal of the 
case against them. They also request-
ed for the continuance Of the treat_ 
ment as out-door patients at the T.B. 
Hospital. The matter is understood to 
be under the consideration of the 
Mani-pur Administration. 

Development of Horticulture In U'p. 
'\,I' 

District Year 

AImora 1957-58 
1958-59 
1959-60 
1960-61 

Naini Tal . 1957-58 
1958-59 
1959-60 
1960-61 

Pauri-Garhwal 1957-58 
1958-59 
1959-60 
1960-61 

Tehri-Garhwal 1957-58 
1958-59 
1959-60 
1960-61 

TOTAL 

644 (Ai) LS--4. 

1729. Shri K. C. Pant: Will the 
Minister of Food and A/Piculture be 
pleased to state: 

(a) the sum of money given 
annually by way Of nants and loans 
for the development of horticulture in 
the hill districts of U.P.; and 

(b) the grants and loans earmarked 
for this purpose for the Third Plan 
period in U.P., district-wise? 

The Minister of State fD the Minis-
try of Food and Agriculture (Dr. RaDI 
Suhhag Singh): (a) The following 
amounts were given annually by way 
of grants and loans for the develop-
ment of horticulture in the Hill 
Districts of U.P.: 

Grant Loan Total 

Rs. Rs. Ro • 

•• • .. " . ..,. 
1,00,000 1,00,000 
25,000 25,000 

55,000 55,000 
10,000 75,000 85,000 

1,00,000  1,00,000 

25,000 25,000 
20,000 20,000 
10,000 75,000 85,000 

1,00,000 1,00,000 

35,000 35,000 
10,000 16,900 26,900 

1,12,000 1,12,000 

25,000 2S,OOO 
20,000 20,000 
10,000 15,000 25,000 

----
1,70,000 6,68,900 8,38,900 

----
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(b) A total sum of Rs. 1,00,000 has 
been provided as loan for districts 
other than the Hill Districts in UP. 
during the Third Plan period as 
under: 

Year Loan 

Rs. 

1\161-62 

1\162-63 10,000 

1\163-64 10,000 

1964-65 40,000 

1965-66 40,000 

TOTAL 1,00,000 

There are 49 districts in the plains 
for which the above amount of 
Rs. 1,00,000 has been provided. The 
State Department of Agriculture pro-
pose to spend an amount of Rs. 2,000 
per district by setting Up two nurse-
ries at a cost of Rs. 1,000 each. Thus, 
an amount of Rs. 98,000 would be 
spent for this purpose and the balance 
of Rs. 2,000 would be utilised for 
miscellaneous and contingent expendi-
ture. 

For Hill Districts, funds have not 
yet been earmarked district-wise 
during the Third Plan period. 

Broad Ga1ll'e Line from Bampur to 

Ka.tbcodam 

1730. Sbri K. C. PaDt: Will the 
Minister of Railways be pleased to 
state: 
(a) whether any survey was carried 
out with a view to construct a Broad 
gauge line from Rampur to Kathgo-
dam via Rudrapur and Lalkua; and 

(b) if so, whether the line w.ill be 
constructed during the Third Five 
Year Plan period? 

The Deputy MiIdster ia the MiDis&ry 
., Railways (Shri Sbahnawu Khan): 
(a) Reconnaissance Engineering and 

Traffic surveys for a B.G. line from 
Rampur to Haldwani (57:01 miles) 
via Rudrapur were carried out during 
the year 1956-57. 

(b) The proposal is not included in 
the railway's programme for con-
struction of new lines during the 
Third Five Year Plan period. With 
the limited financial resources made 
available, there is no prospect of this 
line being considered for construction 
in near future: 

IDsanitary CODditioa at BaUyPDJ 
Statio. 

1731. Dr. RaDen SeD: W'ill the Min-
ister of RaUwaysbe pleased to state: 

(a) whether Government are aware 
of the prevalent insanitary condition 
at Ballygunj (Calcutta) station on 
Eastern Railway; and 

(b) if so, Whether Gover:lmt'nt will 
take adequate steps to ensure proper 
cleanliness there? 

The DePllty Minister in the Ministry 
of RaUways (Sbri Sbahnawaz Khan): 
(a) There is no insanitary condition at 
Ballygunj station. 

(b) Does not arise in view of repl)o 
to part (a) above. 

TeleeommUDicatioD Link betw_ 
Baripada and Cattack 

1732. Shri Maheswar Naik: Will the 
Minister of TraIIsport aDd COIIIIllUDi-
cations be pleased to state: 

(al whether Government are aware 
that since the setting up of a tourist 
office at Balasore, transmissio'lo of tele-
graphic messages -from and to Bari-
pada, Betnoti and Rairangpur through 
this intermediary is being consider-
ably delayed; 

(bl on what consideration the direct 
telecommunication link as existed 
between Baripada and Cuttack as also 
between Baripada and Calcutta had to 
be disconnected; and 

(c) whether, in view of the public 
inconvenience thus caused, Govern-
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ment would examine the question of 
restoration of the original arrange-
ment? 

The Deputy Minister in the Ministry 
of TraIlsport and Commnnications 
(Shri Bhagavati): (a) No. 

(b) The direct circuit between Bari-
pada and Cuttack was very long and 
required copper wire conductor. Be-
cause of copper wire thefts, it had to 
be replaced by iron wire and the long 
circuit had to be split at Balasore for 
technical reasons. Direct working be-
tween Calcutta and' Baripada was not 
in existence. 

(c) Since the rearrangement, the 
service has improved. The restoration 
of original lI!I{allgement is not pro-
posed at ·present. 

Public Call Oflice at Karanjia 

1733. Shri Maheswar Naik: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether the authorities are 
aware that Public Call Office at Karan-
jia has 'been provided wit;·, or; d:rcct 
telephonic and telegraphic link with 
the District Headquarter at Baripada 
as a result of which all trunk calls and 
telegraphic messages 'have to be trans-
mitted through a long circuitous 
inter-district route via Keonjhar. 
Cuttack and Balasore to Baripada and 
any other station inside the district of 
Mayurbhanj; and 

(b) if. so, what steps a:~ proposed 
to be taken to ensure greater efficacy 
of service by providing direct links 
between Karanjia and Baripada ,)n 
one hand and between Karanjia and 
other stations inside the district? 

The Deputy Minister in the MiDistry 
of TraIlsport and Communications 
(Shri Bhagavatl): (a) Yes. 

(b) Direct link from Karanjia and 
Bar.ipada and other stations on the 
route il expected to be ready by the 
end of June 1962. 

Bridge on West Coast Road 

r Shri A. K. Gopa)an.: 
1734. -< Shri Umanath: 

L Shri Pottekkatt: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) the time by which the Netra-
vathi bridge on the West Coast Road 
is likely to be completed; and 

(b~ the amount spent in the year 
1961-62? 

The Minister of State in the MiDJstry 
of Trausport and Commnnications 
(Shri Raj Bahadur): (a) The Netra-
vatlli bridge in the Mysore State, the 
construction of which was started in 
October 1960, is likely to be complet-
ed by the end of 1'963. 

(b) Rs. 12,74,8601-. 

Bridges on west Coast Road 

r Shri A. K. Gopa!an: 
1735. -< Shri Umanath: 

l Shri Pottekkatt: 

Will the Minister of Transport aad 
Communications be pleased to state: 

(a) whether the Government of 
Kerala have sent any estimate for 
different bridges of the West Coast 
Road; 

(b) how much amount has been _ 
apart for each bridge; and 

(c) what 'is the cause of delay in 
taking up the construction of the 
bridges? 

The Minister of State ill the Ministry' 
of Transport and Commnnications 
(Shri Raj Bahadur): (a) to (c). A 
statement is laid on the Table. [See 
Appendix II, annexure No. 97]. 

Flag Station at Nallachernvn on S. 
Railway 

1736. Shri RamakrIshna Reddy: Will 
the Minister of Railways be pleased 
to state: 

(a) why the opening of the Flag 
Station is held up at Nallacheruvu on 
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Pakala-Dharmavaram Section of 
Southern Railway despite the opening 
of 'halt' station more than a year ago; 
and 

(b) whether Government will hasten 
conversion of Nallacheruvu halt to a 
flag station at an early date? 

The D8JI1Ity MDister in the Ministry 
.1 Railways (Shri ShahnaWIIS Khan): 
(a) and (b). A contractor-operated 
train halt was opened at Nallacheruvu 
East only on 4th February 1961. The 
question of its continuance as a halt 
or conversion into a flag station can 
be taken up only after the working 
results of the halt for a few years are 
available. 

Acreage UDder Japanese Type of C1ll-
tivation 

1737. Shri E. MadJaUSlldan Bao: Will 
the Minister of Food and AgrIealture 
be pleased to state: 

(a) the total acreage of land that 
was brought under the Japanese type 
of cultivation during the period 1961-
62; and 

(b) the increase in the output of 
foodgrains as a result of such' culti-
vation? 

The MiniIIter of State ill the Ministry 
of Food and Agrica1ture (Dr. Ram 
Sabhag Singh): (a) and (b). The re-
quired information will be available 
from the States only after the close 
of the agricultural year 1961-62 i.e. by 
the end of June, 1962 and will be laid 
on the Table of the Sabha as soon U 
it is received from them. 
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Railway Bridge on River JamUDa ..... 
Kalpl 

1739. Shri Ram Sewak: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that the 
Central Government with the co-
ordination of the State Government 
are going to extend the railway bridge 
on River Jamuna near Kalpi for 
road tramc; 
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(b) if so, what amount would be 
spent m its construction and tM 
Ihares of State and Centre; and 

(c) what time will be taken for its 
completion? 

The Depat,. MiDister in the MiDlstr7 
III Bailwa,.s (8hri Shalmawaz Khan): 
(a) to (c). The Ministry of Transport 
(Roads Wing) have accepted the pro-
posal to provide a combined road-
cum-rail bridge acroSi 1he river 
Jamuna at Kalpi, on Jhansi-Kanpur 
Section, when the present weak gtr-
ders are replaced in the near future. 

The Central Railway Administra-
tion have been asked to prepare the 
design of the girders and work out 
the total cost as well as the share of 
the Road Authorities. It is too early 
to indicate the target for completion. 
The work will be taken up durm. the 
Third Five Year Plan period. 
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Implementation of National Coopera-
• ~ . Farming Advisory Board's Be-
\../' commendatiODS 

J 8hri R. Barua: 
1741. L 8hrimati MaImoODa Salta: 

Will the Minister of CommIlllHJ' 
DevelOJlllle.t, PaDeha,.ati RaJ and Co-
operation be pleased to state: 

(a) hoW far the National Coopera-
tive Farming Advisory Board's re-
commendation for starting co-opera-
tive farms among marginal land-
holders and landless people on culti-
vable Government lands has been im-
plemented in different States; 

(b) the kind of Central aid suth 
farms may expect to have; 

(c) whether any attempt has been 
made to get a correct estimate of 
Government lands available for co-
operative farming; &lid· 
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(d) if so, whether a State-wise 
statement will be laid on the Table? 

Tbe Deputy Minister in the !\Iinistry 
of Commnnity Development, Pancayati 
Raj and Cooperation (Shri S. D. 
Misra): (a) Following the recommen-
dations of the National Cooperative 
Farming Advisory Board, the State 
Governments have organised 241 co-
operative collective farming societies 
on cultivable government lands. Of 
these 34 societies are in pilot project 
areas and 207 outside t.hII pilot project 
areas. 

(b) A statement showmg the assis-
tance given by me "Centre and the 
States to the cooperative farminlii 
societies under the third PIan is given 
in the statement laid on the Table. 
[See Appendix II, annex",!,,? No. 98] 

(c) and (d): A committee appointed 
by Government of India has made an 
estimate of government lands avail-
able in blocks of 250 acres or more 
which can be broUliiht Wlder cultiva-
tion after reclamation. The data 
available is given in Statement laid On 
the Table. [See Appendix II, annexure 
No. 99]. 

No separate estimate has been made 
regarding areas available for co-
operative farming. It may, however, 
be mentioned that it is the policy of 
the Government to allot such land, 
to cooperative farming societies on a 
preferential basis. 

RemodelUDg of Dornakal and 
Kbammam Stations 

1742. Shri E. Madhnsudan Rao: 
Will the Minister of RaIlways be 
pleased to state: 

(a) whether all the earmarked 
amount for 1961-62 has been spent on 
the works between Dornakal and 
Khammam and Khammam and Vijaya-
wada tor laying double lines between 
those stations; 

(b) whether Khammam and Dorna-
bI stations are to be remodelled 
!luring 1962-63; and 

(c) If so, the details thereof? 

The Deputy Mbrlster in the MinIs-
try of Railways (Shri Shalmawaz 
Khan): (a) The section between 
Dornakal and Vijayawada has been 
sub-divided into three sections and 
the provision and the approximate 
expenditure on these during 1961-62 
is as below: 

Section Final grant Expendi-
for 1961-62 ture 

during 
1961-62 

Rs. Rs. 
Dornakal to Khammam 20 Iakhs IS' 76 laths 

Khammam to 
Yerupalayam 

Yerupalayam to 
Vijayawada 

Nil  Nil 

(b) Only Khammam statio"l building 
i. to be remodelled during 1962-63. 

(c) It is proposed to extend the 
station building at Khammam at an 
approximate cost of Rs. 80,000. Details 
of facilities to be provided are being 
worked out. 

Double Lines between Kazlpet lUll! 
BelampaJIl 

1743. Shri E. Madhusudan Rao: will 
the Minister of RaIlways be pleased 
to state: 

(a) the progre>s 
regard to making 
ween Kazipi!t and 
1961-62; 

of work clone In 
double lines bet-
Beiampalli during 

(b) the names of the stations which 
are being taken up at the present 
moment in between these two stations; 
and 

(c) the details of the work to be 
completed during 1962-631 

The Deputy Mlnisler in the MfnIstry 
of RaIlways (Shri Shalmawaz Khaa): 
(a) The work of patch doubling bt!t-
ween Peddampet and Raghavapuram 
(9 miles) and Hasanparti Road and 
Ka:zipet (7'75 miles) on the Ka2ipet 
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and Belampalli section has been m-
eluded in the Budget for 1962-63. The 
survey work has been commenced and 
is in progress. 

(b) Peddampet, Ramagundam, 
Raghavapuram, Hasanparti Road and 
Kazipet. 

(c) Final Location Survey and about 
35% of earthwork and bridles are 
expected to be completed during 1962-
63. 

ClUlD&DOre Aerodrome 

1744. Shri Pottekkatt: Will the 
Minister of Transport and COIIIDlUDI-
cations be pleased to state: 

(a) whether there is any proposal 
to repair and improve the old aero-
drome at Cannanore, Kerala, so as to 
bring Cannanore on the air map of 
India; and 

(b) if so, the details thereof? 

The Deputy Minister in the MinIst.I7 
of TransPOrt and Communications 
(Shrl Mohiuddin): (a) No, Sir. 

(b) Does not arise. 

E:deudin&' of Shoranur-NUambur 
Railway Line to WJDBCl 

1745. Shri Pottekkatt: Will the 
Minister of RaUways be pleased to 
state: 

(a) whether Government have 
received any representations for 
extending the Shoranur-Nilambur 
Railway line to Wynad with a view to 
open up the Malnad regions of Kera1a 
and Mysore States and to provide a 
short route from the Malnad regions 
to Cochin Harbour; and 

(·b) if so, the action Government 
have taken on them? 

The Deputy Minister in the MinIs-
try of BaUways (Shri Shalmaw8Z 
Khan): (a) Yes. 

(b) The proposal is not included in 
the railway's progranune of construc-
tion of new lines for the Third nve 
Year Plan. 

Doubling of Traok between BelampaII.i. 
and Kazipet 

1746. Shri Eswara Reddy: Will the 
Minister of RaUways be pleased to 
state: 

<a) the amount spent upto the end 
of March, 1962 for doubling the track 
between Belampalli and Kazipet, 
Central Railway; 

(b) the estimated oost of this pro-
ject; and 

(e) when it is likely to be com-
pleted? 

The Deputy Minister in the MinIs-
try of RaUways (Shri ShalmaW8Z 
Khan): (a) No amount has been spent 
as the estimate for the work has not 
so far .been sanctioned. Survey work 
is in progress. 

(b) Only patch doubling between 
Peddampet and Raghavapuram 
(9 miles) and Hasanparti Road and 
Kazipet (7'75 miles) on the Belam-
palli and Kazipet section has been in-
cluded in the Budget for 1962-63 at 
estimated costs of Rs. 9? lakhs and 
Rs. 81.60 lakhs respectively, for the 
two portions. 

(c) By end of 1984. 

Rural Electrification in 
Andhra Pradesh 

1747. Shri Eswara Reddy: Will the 
Minister of Irription and Power be 
.pleased to state: 

(a) the amount allotted to Govern-
ment of Andhra Pradesh for Rural 
Electrification out of the Central Loan 
Assistance Scheme; 

(b) the details of the proposals, if 
any, submitted by the State Govern-
ment for 1961-62 and 1962-63; and 

(c) the assistance given so far? 

The Minister of State in the MlnIs-
try of Irription and Power (ShII 
Alagesan): (a). Rs. 945.00 lakhs for 
the Third Plan period. 

(ib) and (c). The State Government 
had asked for Central Loan A8sist-
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anCe amounting to Rs. 117 lakhs 
during 1961-62. As this request was 
received after the close of the finan-
cial year 1961-62, no loan could be 
sanctioned to the State Government 
during that year. No proposals have 
so far been received from the State 
Government for loan assistance in 
1962-63. 

Andhra Pradesh State RDad. Transport 
Corporation 

1748. Shri Eswara Reddy: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the amount invested by the 
R.ti.lways in the Andhra Pradesh State 
Road Transport Corporation so far; 

(b) whether there is any proposal 
under contemplation of Government 
to grant loan to the Corporation; and 

(c) whether Government are aware 
of the fact that proposal for nationalis-
ing Road Transport services in other 
districts of Andhra Pradesh during 
the Third Five Year Plan is held up 
for want of funds? 

The Minister of State in the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): (a) Rs. 129.54 
lakhs. 

(b) No. 

(c) No such difficulty has been 
brought to the notice of the Govern-
ment of India by the State Govern-
ment. 

Nagpur-Calcutta mghway 

1'749. Shri Balkrishna Wasnik: Will 
the Minister of Transport and Com-
munications be pleased to state: 

,a) whether Government are aware 
that it is very difficult for the traffic 
to pass between Nagpur and Bhan-
dara on Nagpur-Calcutta Highway in 
tains due to deep mud on both sides 
of the road; and 

(b) if so, whether Government have 
any scheme for widening of the road 
in the near future or to make the 
sides of the road free from mild? 

The Minister of State in the MinJs.. 
try of Transport and Communication. 
(Shri Raj Bahadur): (a) Yes, Sir. 
The black cotton soil of the road 
berms causes trouble during the rains. 

(b) A proposal for improvement of 
road berms is under examination. 

Linking of Bhandara Town by 
Railway 

1'750. Shri Balkrishna Wasnik: Will 
the Minister of Railways be pleased to 
state: 

(a) whether Government have any 
plan to link Bhandara town by rail-
way (South Eastern Railway); 

(b) if so, how long would it take 
to complete the laying of the line; 
and 

(c) the cost thereof? 

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas 
Khan): (a) A 11.8 mile BG siding is 
being constructed from Bhandara Road 
Station to serve a factory of the De-
fenee Department. The alignment of 
the siding will run close to Bhandara 
Town. 

(b) The construction of the siding 
is likely to take a bout 3 years. 

(c) The cost of the work is about 
Rs. 121 lakhs out of which the Rail-
way's share is about Rs. 34 lakhs and 
the balance amount is chargeable to 
Ministry of Defence. 

Loss Snffered by Cane Growers 

1751. Shri .Jedhe: Will the Minister 
of Food and AgriCnlture be pleased 
to state: 

(a) whether it is a fact that cane-
growers suffered a great loss due to 
the announcement of Government of 
India of fomulae for fixing the pro-
duction quota of each sugar factory 
under rule 3 of the Sugar (Production 
and Regulation) Rules 1962 at a very 
late stage; and 
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(.b) whether Government of India 
are thinking of announcing their 
policy regarding 1962-63 season forth-
with so that canegrowers need not 
suffer again? 

The Deputy MiDister in the Minis-
try of Food and Agricalture (Shri 
A. M. Thomas): (a) No, Sir. 

(b) The policy regarding 1962-63 is 
under consideration and announce-
ment will be made before long. 
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Medical Education 

1753. Shri Daljit S~h: Will the 
Minister of Hcalth be pleased to state: 

(a) the number of students sent 
abroad on Scholarship for medical 
education during the Second Five 
Year Plan period year-wise; 

(b) the number of Scheduled Caste 
students among them; and 

(c) the number of students who 
belong to Punjab? 

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
to (c). The information is being 
collected and will be laid on the Table 
of the Sabha in dUe course. 

Short Term Loan to Punjab 

1754. Shri Daljit Singh: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether any short term loan 
has been given to the Government of 
Punjab during 1960-61 and 1961-62 for 
increasing the farm output; and 

(b) if so, the nature and the amount 
,f the loan? 
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The Deputy Minister in the MiIUs-
try of Food (Shri A. M. Thomas): (a) 
Yes. 

(b) Short term loans of Rs. 103.26 
lekhs and Rs. 224.'188 lakhs were sanc-
tioned by the Central Government to 
the Government of Punjab during 
1960-61 and 1961-62, respectively, for 
the purchase and distribution of 
fertilizers and seeds for increasing 
production of food crops. These loans 
are repayable within 18 months from 
the date of drawal and interest is 
charged at the rate of 3-1/8 per cent 
per annum for the entire period of 
18 months or for the actual period for 
which the loan is retained by the 
State Government. 

MedlcaJ. Service in Laccadlve, Minicoy 
and Amindive Islands 

1755. Shri Nallakoya: Will the 
Minister of Health be pleased to state: 

(a) whether it is now possible for 
Government to depute Doctors from 
regular Medical Service to the Lacca-
dive, Minicoy and Amindive Islands; 
and 

(b) if not, whether Government 
would consider the question of 
appointing a senior Medical Officer in 
the Islands for ,better Co-ordination in 
this matter? 

The Deputy Minister in the Minls-
try of Health (Dr. D. S. Raja): (a) 
As the proposed Central Health 
Service has not yet been finalised, the 
question of deputing doctors from that 
Service to Laccadive, Minicoy and 
Amindive Islands does not arise. 

(b) The Administrator, Laccadive, 
Minicoy and Amindive Islands, has 
submitted a proposal to the Govern-
ment of India for the creation of a 
post of Senior Medical Officer. The 
proposal is under consideration. 

Wireless System in Laccadive and 
AmbuUve Islands 

1756. Shri 'Nallakoya: Will the 
Minister of Transport and ColDlD.1lld-
catloDs be pleased to state: 

(a) whether Government are aware 
of the fact that Wireless system. has 
not yet been established in most of 
the Laccadive and Amindive Group 
or Islands; 

(·b) if so, what is the delay in 
establishing the system in all such 
islands; 

(c) whether Government are aware 
of the inconvenience caused to the 
islanders on this account; and 

(d) what action they propose to 
take to expedite the introduction of 
this system in all the Islands? 

The Deputy Minister in the Minls-
try of TraDsport and CommunlcatioDs 
(Shri Bhagavati): (a) Out of the 10 
inhabited islands in the Laccadive and 
Amindive Group of Islands, wireless 
stations have been established on 5 
Islands. Installation on one more 
Island is in progress and three more 
stations are scheduled to be opened by 
the end of 1962. 

(-b) Communication facilities for 
these Islands are .being provided 
under the guarantee terms accepted 
·by the Home Ministry. 

(c) Yes. 

(d) Nine out of the ten Islands will 
have wireless communication with 
the mainland by the end of the year. 

Minor Ports in ADdhra Pradesh 

\i 1'758. Shri D. B. Raja: Will the 
Minister of Transport aDd COIDUlIlDl-
cations be pleased to state: 

(a) whether any measures have 
been taken recently by Government 
to improve the ports at Kakinada, 
Visakhapatnam and other minor ports 
at the east coast line of Andhra Pra-
desh; and 

(b) if so, the details thereof? 

The Minister of State ID the MIDIs-
try of Transport and CommunicatloDs 

(Shri Raj Bahadur): (a) and (b). The.' 
undermentioned schemes for improv- "t 
ing the ports in Andhra Pradesh have t 
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been included in the Third Five Year Plan: 

Port 

I. Kakinad~ . 

Masulipatna.m. 

Visakha.pa.tna.m. 

Nam4ofwork 

(i) Development of loading hard area for handling 
grains and fertilisers . 

(ii) Extension of groyne •. 

(iii) Acquisition of new I2u cutter suction dredger 

(vi) Naviga.tiona.l aids 
Ca) Nos. flashing buoys -Rs. 50,000 

Cb) Radar refteetor at Godavari Point Rs. 25,coO 

(v) Construction of 3 R.C.C. 'T' headed jetties for iron 
ore . 

Cvi) Acquisition of floating dock area for use as fish-
CWII-ore dock • 

Stabilizing the channel at Masulipatnam including 
earthen bunds and strengthening of sand spit. 

(i) Construction of new bridge across Buckingham 
CanaJ to connect with port site Rs. 1,00,000 . 

(ii) Construction of stone groynes and bank protection 
works Rs. ~,oo,ooo . 

(iii) Provision of a dumb 3·4 cuibc yd. grab dredger 
Rs. 2,00,000 

Provision mode 
in Third 
Plan. 

Rs. 

3,00,000 

8,00,000 

10,00,000 

1,25,000 

1,00,000 

15,00,000 

5,00,000 

(i) Construction offour additional berths . 2,80,00,000 

(ii) In,talIation of on ore Loading Plant at the two ore 
berths 3,00,00,000 

Chandlprh-Nangal Dam HIghway The Minister of State in the Minis-
try of Transport and CommUDicatiODS 

(Shri Raj Bahadnr): (a) to Cc). A 

road already exists connecting the 

Chandigarh-Nangal road with the 

Mukerian-Pathankot National Highway 

via Hoshiarpur. The aforesaid road 

is a State highway and its develop-

ment, it necessary, is, therefore, the 

responsibility of the State Govern-

ment. The Government of India have 

no proposal in this regard. 

1759. Shri Daljit SlDgh: Will the 
Minister ot TraDsport aDd COIIIJIIDDi-
catiODS be pleased to state: 

Ca) whether it is a fact that Chandi-
garh Nangal Dam Highway is being 
extended upto Mukerian to connect 
Pathankot; 

Cb) if so, when the construction 
will be completed; and 

Cc) it the answer to part (a) be in 
the negative, the reasons theretor? 
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Productioa of Potatoes 

1760. Shri Vishram Prasad: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) the production of Potatoes in 
the country during the years 1960-61 
and 1961-62; 

(b) the quantity destoryed there-
from due to bad weather and un-
scientific preservation during the off 
season period; and 

(c) the steps Government propose 
to take to preserve potatoes during 
the off season period? 

The Minister of State in the MinIs-
try of Food and Agriculture (Dr. Bam 
Subbag Singh): (a) 27,00,000 metric 
tons during 1960-61. Figures for 
1961-62 are not yet available. 

(b) According to a ro1J6h. estimate, 
16 per cent of the total produj;tion of 
1960-61. -

(c) (i) Varieties with good keeping 
quality are being evolved. 

(li) A scheme for conducting 
investigations on the storage problem 
of potatoes has been sanctioned in the 
Third Plan. The object of the scheme 
is to conduct research on the cold 
storage of potatoes so that technical 
information is made available on thiI' 
aspect of potato preservation. 
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Kanera Valley Railway 

1763. Shri Hem Raj: Will the Minis-
ter of RailwaYf be pleased to state: 

(a) whether any representation has 
been eceived by Government from 
the public for the new alignment of 
the Kangra Valley Railway (North-
ern Railway) through the populous 
area between Jawanwala Shahra to 
GuIer; 

(b) whether its survey has been 
completed; 

(c) how many new bridges will be 
constructed on this portion; and 

(d) whether these bridges will be 
converted into rail-cum-road bridges 
for the convenience of the public? 

The Deputy Minister in the Mbdstry 
Of Railways (Shri ShahDawu Khan): 
(a) Yes, in connection with the land 
area to be sub-merged on construc-
tion of the Pong Dam. 

(b) No. 

(c) and (d). This will be known 
only after the survey work is com-
pleted. 

T. B. Sauatorium in Eastern U.P. 

1764. Shri J. B. Singh: Will the 
Minister of Health be pleased to state: 

(a) whether there is any scheme 
under Third Five Year Plan to open 
Santor~um for T. B. patients in Eastern 
Uttar Pradesh; and 

(b) if so, at which place? 

The Deputy Minister in the Mblistry 
of Health (Dr. D. S. Raju): (a) and 
(b). There is no Scheme at present to 
open any new Sanatoria, but two new 
100 bedded hospitals for T.B. patients 
are coming up during the Third Plan 
at Gorakhpur and at Varanasi, apart 
from a 60 bedded new hospital lor 
isolation of advanced T.B. patients, 
also at Gorakhpur. 

Railway Bridges at Mau JunctiOn 

1765. Shri J. B. Singh: Will the 
Minister of Railways be pleased to 
state: 

(a) whether there is a proposal to 
construct during the Third Five Year 
Plan period over-bridges on the cros-
sings of both sides of the Railway 
platform of Mau junction in Azamgarb 
district; and 

(b) if so, when? 

The Deputy Mblister in the Ministry 
of Railways (Shri ShahDawaz Khan): 
(a) No, Sir. 

(b) Does not arise. 

Loading from Jaipur Division to 
Kangra valley Railway 

1766. Shri K. R. Gupta: Will tile 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that 
Railway Loading from Jaipur Divi-
sion of Western Railway for stations 
on the Kangra-Valley Railway (Nar-
row Gauge) stand totally closed since 
the year ending 31st December, 1960 
except for the commodities of Salt 
and cement; 

(b) if so, the reason therefor and 
the exp!."'to<i time-limit for reopening 
of the same; 

(c) whether it is a fact that the 
Dolling stock on the Kangra Valley 
line is mostly exhausted and no new 
rolling-stock is given to it; and 

(d) if so, the main reason for the 
same? 

The Deputy Minister in the Ministry 
Of RafIways (Shri S. V. Ramaswamy): 
(a) and (b). The Kangra Valley 
Narrow Gauge Section has only a 
limited capacity for about a total of 
10 wagons per day. In order to en-
sure the expeditious clearnance of 
essential commodities from the di1J-
erent Railways, the capacity of 10 
wagons is equitably distributed among 
the different Railways. Quotas have 
been given for movement of such es-



sential commodities as Coal, Cement, 
Salt, fertilizers, food-grains, Iron and 
Steel, Machinery etc. So far as 
Western Railway is concerned a quota 
of 2 wagons per day has been allot-
ted for movement of Salt and Cement. 

In respect of commodities for which 
no specific quotas have been fixed as 
and when feasible ad hoc assistance 
is given for clearance of out-standing 
traffic. Even-though the capacity on 
the Narrow Gauge Section is limited 
there is normalIy nO difficulty in the 
movement of traffic from Stations on 
Western Railway, upto Pathankot 
from where the goods could be moved 
by road to destinations on the NG near 
about Pathankot. 

(c) and (d). A certain percentage 
of the Rolling Stock in use on Kangra 
Valley Section is averaged but it is 
fit for use. 

Provision is being made in the 
Rolling Stock Programmes for the re-
placement of overage stock as neces-
sary and also for the allotment of 
additional stock. 

Rolling Stock is withdrawn from 
service not on consideration of age 
alone but on condition basis. 

West Bengal FOod and Supply 
Department Employees 

in Railways 

1'76'7. Dr. Banen Sen: Will the 
Minister of Railways ,be pleased to 
state: 

(a) whether it is a fact that many 
ex-employees of the Food and Supply. 
Department of the West Bengal Gov-
ernment are employed in the Rail-
ways; 

(b) if so, whether it is a fact that 
the salary drawn by them at present 
is less than the pay they were draw-
ing While working under West Bengal 
Government; and 

(c) if so, the reason therefor? 

The Deputy MInister in the Ministry 
Of Railways (Shrl Shahnawaz Khan): 
(a) to (c). Information is being col-
lected and will be laid on the Table 
Of the Sabha in due course. 
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(I!r) <m ~ lfT ~ ~ f'fi" ~~ is 
~T;fT ,q't"{ CffffT ~ f~ ~;n:-<fIiT "'"Tit 
<t f;;nj-"!Tiff '!iT ~f ~f 'it"{ ~ 
'i~ciT ~ ; 

(IT) ll"fr. i!T. efr <m fl"ffl1'-.r fm 
'i"{ ~.,. ar;rA 'liT sr~ ~ ~ ~­

OTTol~; ~ 

("Of) Tf 'f"T if'Ii <r;r orR '1ft 
~T~ ? 

~ ~ q '3"~(JJft~. 
...,. wt) ('fi") ~rI1'-.r R-~ 'liT 

WR: "'1", ;rT'f ~rif ( island 

platform ) 'i"{ ~, ;;rr/fiif ifi!T 'i~~ 
~ f<~ ll"TfHf ~;T ~lj om:;r 'it"{ ~ 
'Ii"{;ft ~ciT 'tll'ffif; ~~~ 'i"{ ll;'fi" ~ 
lf11T (sub-way) <r;rT g'q"T i. 
f.if1:fij' ~~ ~!~ * <{T;fT ,q'R 'q"R 
;'h ci:fi!''Ii[q 'i"{ liT 'q"Tif-orR 'liT m;rr ~ I 

( I!r ) -.rT ... TIT R-or.r <t <{);if ,q'R 
~ &, ~ ll;'Ii 'q"R q ~ 'q"R m-
..-r'r if; f.:-m m ~ 'In: 'f@ 'l>Vft 
";~"'f 'flJIT'Ii ~ WIf-IfT.r ~ m-o[T ~ 
ill' <, I 

( II' ) -.rf 'liT I 

('If) ~qT<'T ~T '3"5(IT I 

Supply of Bhakra Power to Rajasthan 

1'7'73. Shri K. R. Gupta: Will the 
Minister Of Irrigation and Power be 
pleased to state: 

(a) whether a scheme for supplying 
Electricity from Bhakra Nangal Pro-
j ect to Areas of AI war District of 
Rajasthan from adjonining Areas of 
Punjab Districts. has been sanctioned 
and put into operation; 

(b) whether only a small part of 
it has been put into operation and 
remaining has been postponed; 
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(c) if so, the reason for the same; 

(d) when the work IS going to be 
resumed and the time limit within 
which it shall be completed; 

(e) what is the distAnce to be 
covered by the scheme: 

(f) whether the distance is going to 
be measured from the border of the 
State concerned or from the situation 
Of the sub-Station from which the 
electricity is to be supplied; 

(g) what are the Areas of various 
Tehsils of the Alwar District that will 
be covered by the Scheme; and 

(h) whether there is any possibility 
of further extension of these areas? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) to (d). A scheme for 
supplying electricity from the Bhakra 
Nangal Project to areas of Alwar dis-
trict of Rajasthan from the adjoining 
areas of Punjab has been drawn up 
by the Rajasthan Government. A 
part of the scheme has been sanctioned 
and put into operation. The imple-
mentation of the remaining part of 
the scheme will depend upon the 
availability of funds. 

(e) 35 miles. 

(f) From the situation of the sub-
station from which power is to be 
supplied. 

(g) Tijara and Kot Qasim. 

(h) Yes, depending upon the future 
development programme and the 
availability of funds. 

Onions Produced in Maharashtra and 
Gujarat 

1773. Shri Jashvant Mehta: Will 
the Minister of FOOd and Apiculture 
be pleased to state: 

(a) whether it is a fact that large 
quantities of opinions produced in 
Maharashtra and Gujarat have re-
mained: unsold dUe to the fall in price; 

(b) if so, what is the quantity that 
has remained unsold; 

(c) what steps have been taken by 
Government to preserve the Onions; 
and 

(d) whether Government propose to 
give any price support and make 
railway wagons available for the des-
patch of onions to countries like 
Ceylon? 

The Minister Of State in the MJDIs-
try of FOOd and Agriculture (Dr. Ram 
Subhag Singh): (a) and (.b). The in-
formation has been called for from 
the Governments of Maharashtra and 
Gujarat. The Government of India 
has no present information in the 
matter. 

( c) Does not arise. 

(d) The question of giving price 
support does not arise. The supply 
of wagons is governed by the prior-
rity of registration and in keeping 
with the quotas fixed for the particu-
lar type of goods from time to time. 
Onions being a perishable commodity, 
qualifies for movement in priority 
class 'D' of the Preferential Traffic 
Schedule and normally the demands 
of the trade for moving this traffic are 
met without much difficulty havin& 
regard to the Railway's commitments 
for movement of higher priority 
traffic. 

Physiotherapy Units 

1774. Shri Ravindra Varma: Will 
the Minister of Health be pleased to 
state: 

(a) the number of phyiotherapy 
units functioning at present in Gov-
ernment hospitals in India, State-wise; 

(b) the number of patients treated 
at these centres during the first four 
months of 1962; 

(c) the number of qualified physio-
therapists employed at these centres 
State-wise; and 

(d) whether Government intend to 
set up an All-India School of Physio-
therapy to train the Physiotherapists 
required in our country? 
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The Deputy Minister in tbe Ministry 
Of Health (Dr. D. S. Baja): (a) to 
(c). The information is being collect-
ed and will be laid on the Table of 
the House in due course. 

(d) The Government have already 
established the All-India Institute of 
Physical Medicine and Rehabilitation, 
Bombay, which, inter alia, imparts 
training in physiotherapy. 

Fisheries Research Projects in KeraIa 

1775. Shri Raviudra Varma: Will 
the Minister of FOOd and Agriculture 
be pleased to state: 

(a) whether the Government of 
Kerala recently submitted any scheme 
to the Indian Council of Agricultural 
Research for the establishment of 
Fisheries Research Projects in KeraIa; 

(b) if so, what these proposals are 
and how much they are expected to 
cost; 

(c) whether these schemes have 
been considered by the Fisheries Com-
mittee of the Indian Council of Agri-
cultural Research which met in Delhi 
in the first week of May; and 

(d) if so, the decisions that the 
Fisheries Committee of the Indian 
Council of Agricultural Research tooit 
in this regard? 

The Deputy Miuister in the Mbliatry 
of Food (Shri A. M. Thomas): (a) 

Yes. three schemes. 

(b) The proposals relate to:-

(j) Intensified estaurine fish farm-
ing with mullets and breeding of 
mullets in Narakkal; 

(ii) Rehabilitation of depleted claim 
beds of Vembanad Kayal; and 

(iii) Economics of palaemon farming 
with eyprinus varpio in paddy fields. 

They are expeqted to cost about 
Rs. 2,75,000 as per present proposals. 

(c) Yes 

(d) The Committee has recommend-
ed the schemes for acceptance subject 
to certain technical modifications. 

644 (Ai) LSD-5. 

Ganga Bramhaputra Commission 

1776. Shri p. C. s-Jl: Will the 
Minister of IrrigatiOn and Power lie 
pleased to state: 

(a) whether it is a fact that the 
Ganga-Brahmaputra Commission has 
recommended the construction of per-
meable timber spurs for the protection 
of the Dibrugarh town from the Brah-
maputra's rapid erosions; 

(b) if so, the cost of the scheme; and 

(c) what action has so far been 
taken to implement the recommenda-
tions? 

The Minister of State in the Minis-
try Of Irrigation and Power (Shrl 
Alal"esan): (a) to (e). The Ganga-
Brahmaputra River Commission had 
recommended that, pending necessary 
model experiments, the existing spurs 
at Dibrugarh should be repaired, the 
spacing between permeable spurs be 
reduced by introducing new spurs in 
between, aDd that the existing revent-
ment should be strengthened wherever 
neceesary. No scheme for the im-
lementation of this recommendation 
has been received from the State Gov-
erll'ment so far. 

Delhi Water Sapply 

1777. Shri D. C. Sharma: Will the 
Minister of Health be pleased to state: 

(a) whether two new projects to 
augment water supply in low-pres-
sure areas in Delhi have been chalked 
out by the Delhi Municipal Corpora-
tion; 

(b) whether any central assistance 
has been sought in the matter; and 

(c) if so, the reaction of the Gov-
ernment thereto? 

The Deputy Minister in tile Ministry 
of Health (Dr. D. S. Raja): (a) No, 
Sir. 

(b) and (c). Do not arise. 
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New Railway Lines in Madras SJate 

1778. Shri E1ayapernma1: Will the 
Minister of Railways be pleased to 
state: 

(a) how many miles of new Railway 
lines have been constructed in Madras 
State under the First and Second Five 
Year Plan periods so far; and 

(b) how many new railway lines 
are proposed to ·be opened during the 
Third Five Year Plan period? 

The Deputy Minister in the Ministry 
of Railways (Shri Shahnawaz Khan): 
(a) Information about railway mile-
age is not compiled State-wise but 
Railway-wise. However, out of the 
new lines constructed on the Southern 
Railway during First and Second 
Five Year Plan periods, about 73 miles 
fal! within Madras State. 

(b) Two new railway lines, falling 
wholly or partly in the State of Madras 
are included in the Railways' pro-
gramme for construction of new lines 
during the Third Five Year Plan 
period. 

National Highways in Madras 

1779. Shri E1ayaperama1: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the projects under the National 
Highways Scheme included in ~he 

Second Five Year Plan in Madras 
State; 

(b) the amount allotted for the pur-
pose and the a-mount utilised; 

(c) how many of these  projects 
were executed by the end of 1961-62; 
and 

(d) how many of them are still in-
complete? 

The Minister Of State in the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): (a) Ninetyone 
National Highway works, including 
fortyfour works carried over from the 
First Five Year Plan, were included in 
the Second Five Year Plan for Madras. 
Details of these works are given i.'1 

PubLic Importance 

the statements laid on the Table. [Se<" 
Appendix II, annexure No. 100]. 

(b) A sum of Rs. 197.93 lakhs was 
allotted out of which a sum or 
Rs. 182.91 lakhs was utilised. 

(c) Fiftyseven. 

(d) Thirtythree works are still in 
progress. One work was not sanction-
ed as detailed estimate was not re-
ceived from the State Government. 

lZ.Ol hrs. 

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IM-
PORTANCE 

ALLEGED ENTRY OF SOME CHINESE INTO 

INDIAN TERRITOTY AND TAKING PHOTO_ 

GRAPHS OF JOGBANI TOWN 

Shri P. K. Deo (KalahandJ): Sir, 
under rule 197, I call the attention of 
the Prime Minister to the following 
matter of urgent public importance 
and I request that he may make a 
statement thereon: 

"The reported entry of some 
Ohinese into Indian territory aIY.I 
their taking photographs of 
Jogbani town." 

The Minister of State in the Minis-
try Of External Mairs (Shrimati 
Lakshmi Menon): Sir, the facts are 
as follows: Six Chinese nationals 
had come to BirBtnagar in Nepal to 
look far a site to set up a tannery. 
Two political workers said that while 
going in a rickshaw from Jogbani to 
Biratnagar, they had seen some 
Chinese taking photographs in the 
Indian territory. According to the 
rickshaw puller, who was questioned, 
the Chinese were on the Nepal side 
of Jogbani and were not taking any 
photographs. Jogbani town is itself 
divided in two parts between N'!pal 
and India. 

Shri P. K. Deo: Mr. Speaker, the 
appearance of the Chinese on the 
Endian soil especially at the foot of 
the Himalayas is a matter of great 
concern to all of us. May I know if 
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this is due to the deterioration in our 
Indo-Nepalese relations which might 
have forced the Nepalese Government 
to tolerate this anti-Indian activity? 

Mr. Speaker: Order, order. That 
would not be conducive to our inte-
rest. 

Shri Hem Barua (Gauhati): ~n 

view of the fact that this is not the 
first instance and on a previous oc-
casion it was reported that some 
Nepalese police men also got into our 
'erritory, are we to understand that 
this Nepalese honey-mooning with 
China of late has helped the Chinese 
to come into our territory and take 
photographs, because the statement 
made by Mr ...... . 

Mr. Speaker: "Because" is all right. 
But now he should put the question 
straight. 

Shri Rem BaI'1lll: May I draw the 
attention of the hon. Minister to a state-
ment made by Dr. Upadhyay who 
was a member of the Nepalese Parlia-
ment to the effect that this Chinese 
party of half a dozen people got into 
our territory, took photograph Of the 
railway station and took photograph 
of Jogbani also. If that is so, may I 
klnow whether the Government in-
stead of relying on the report of 
rickshaw puller would try to find out 
the truth from the ex member of the 
Nepalese Parliament? 

Shrimati Labhmi Menon: I really 
do not understand the question. One 
thing I may say, these Chinese per-
sons mentiOllled were not on Indian 
territory and they were on the 
Nepalese .territory. Therefore, the in-
cursion that the hon. Member was 
referring to has not ta·ken place. 

Mr. Speaker: This news has ap-
peared in the papers and that has 
caused some concern in the minds of 
hon. Members. According to the hon. 
Minister reliance has 'been place,:! on 
the .tatement of that rickshaw pul-
ler. Hon. Members only desire to 

Matters of Urgent 
Public Importance 

know if some further enquiry can be 
made 8I11d facts ascertained, whether 
really this is the truth or not. That 
is all they are trying to find out. 
Otherwise they have no information. 
Probably :he information that the 
hon. Minister has may be the exact 
information, but their only desire is 
that some more enquiry should be 
made. 

Shri Rem Barua: The statement 
was made by a reliable man. 

Shri Rari Vishnu Kamath (Hosh-
angabad): Has Gvernment received 
accurate reports from our Embassy in 
Kathmandu or other sources as to 
how many Chinese there were in 
Nepal before the Sino-Nepal agree-
ment for construction of Kathmandu-
Lhasa road was signed and how many 
have arrived since then for roa~ 

building purpos~stensibly ior road 
building, but really for more serious 
purposes? 

Mr. Speaker: That is not relevant 
here. 

Shri Hari Vishnu Kamath: The 
point is, I may submit, there are 
many more Chinese now and that i" 
why there is greater danger of their 
incursion into our territory. 

Mr. Speaker: That might be the 
case, but that is quite distinct from 
this. We are only concerned with the 
appearance of half a dozen Chinese 
and their taking photographs there. 

Shri Hari Vishnu Kamath: Is the 
Indo-Nepal border well guarded 
against such incursions? 

Shrimati Lakshmi Menon: There 
was no incursion. 

Mr. Speaker: The question was 
whether that area is wen-guarded? 

Shrimati Lakshmi Menon: Yes, it i& 
well-guarded. (Interruptions). 
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Shri Hem Bana: It is a V'f!!ry im-
portant issue. 

Mr. Speaker: When the answer is 
beiJng given, how can I allow all 
members to get up and put questions? 
Let the answer be finished first. 

Shri Hem Bana: She has finished 
it. 

Mr. Speaker: No, she has not. 

Shrimati Lakshmi MeJlOIl: With 
regard to the infonnation supplied, 
we have made enquiries. The en· 
quiries reveal that the political 
workers gave one version and the 
rickshaw puller gave another version. 
NOthing more can be done because 
the people involved gave different 
versions. Regarding the inference, on 
enquiries it was found that they were 
on the Nepalese side of the border, 
because they have gone to Biratnagar 
about the establishment of a tannery. 
Therefore, the inference of the hon. 
Member is not correct. 

Shri Hari Vislmu Kamath: On a 
point of order. Sir, as the supreme 
custodian of the rights and privilege~ 
of the members of the House, you 
have just now observed that the 
question was whether the India-
~epal border was adequately guard-
ed. As you yourseH pointed to the 
Treasury Benches, this is the only 
questiOll1. There is no other question 
at all apart from that. I put the 
question irrespective of whether there 
was any incursion or not. 

Mr. Speaker: I still do not know 
what the point of order is. What 
should I answer or how should I ans-
wer it? If he only says that the 
answer has not beem. given, that is 
a different thing; I can ask the Minis-
ter to read or give the answer. But 
where is the point of omer? 

Shri Harl Vlslmu Kamath: The 
point of order arises i!n this that you, 
Sir, as the supreme custodian of the 
rights aM privileges of the members, 
upheld the question as relevant but 
the Minister gave no answer. ' 

Importance 
Mr. Speaker: The hon. Member 
wants an answer? 

Shri Bari Vishnu Kamath: Yes, Sir. 
The House wants it BIlld you, Sir, also 
want the answer. 

Mr. Speaker: He might resume his 
seat. The question was "Is the border 
well-guarded?" 

Shrimati Lakshmi Menon: have 
already said "Yes, Sir". 

Mr. Speaker: The answer i< "Yes 
Sir". 

Shri Harl VIshnu Kamath: It has 
taken so long for her to say these 
two words ''Yes, Sir". 

Shri Bern Barua: The hon. Minister 
has stated in reply "Yes, Sir". But 
may I invite her attention to her own 
admission on a previous occasion that 
this border was penetrated into by 
some Nepalese police in an unautho-
rised way? If it is well-guarded, how 
could it be possible? 

Mr. Speaker: Does the hon. Mem-
ber want her to say "No" to that 
question? Now we will take up the 
next subject. 

REPORTED DENIAL OF FACILITIES BY 

CHINESE GOVERNMENT TO THE INDIAN 

EMBASSY TO CELEBRATE REPUBLIC DAY 

Shri Hem Bana: Sir, under rule 
197 I beg to call the attention of the 
Prime Minister to the following mat-
ter of urgent public importance and 
I request that he may make a state-
ment therean: 

"The reported denial of faciIties 
by the Chinese Government to the 
Indian Embassy in Peking for 
celebrating the Republic Day this 
year." 

Shrimati Lakshmi MenoD: It had 
been the practice for our Embassy in 
Peking to hold the Republic Day 
Receptions in the Golden Hall Of the 
Peking Hotel due to the compara-
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lively better facilities that were 
available there. This practice had 
continued unbroken ever since the 
establishment of the Embassy. How-
ever, when arrangements were to be 
made to celebrate the Republic Day 
on January 26, 1962, the hotel autho-
rities were visibly unco-operative in 
their attitude. The appointment with 
the hotel authorities asked for by the 
Embassy on the 6th January was 
finally given only on the 9th January 
1962. During the interview the 
official i1ncharge while acknowledging 
receipt of the Embassy's letter of the 
4th January 1962, wherein a request 
ha,d been made for holding the Re-
public Day Reception in the hotel as 
in the past, merely stated that it was 
not possible to say whether the hall 
would be available or not and that 
the earliest that a reply could bE 
given would De by the 20th January 
1962, i.e., 6 dayS beore the Reception 
was to be held. The Embassy was 
also informed . at the alternative hall 
too was being used as a dining room 
and, therefore, was out of the ques-
tion. In addition, the Embassy was 
informed that the charge ppr guest 
fOr snacks supplied by ·.he hotel 
would be 2.50 yen per head instead of 
1.25 yen per he3d as in the past. 

Due to the above attitude of the 
hotel authorities, it was decided to 
hold the Republic Day Reception this 
year in the Embassy premises, in 
spite of the attendant difficulties. 

After . his had been decided and all 
arrangements made, a telephone call 
was received from the Peking Hotel 
authorities on the 17th January 1962 
offering the use of the Golden Hall 
for the Republic Day celebrations. The 
Embassy, in reply, informed the hotel 
that due to the latter's "vague and 
uncertain reply" to the Embassy's 
earlier enquiry, arrangements had 
been made for holding the Reception 
in the Embassy premises and that the 
hotel's services were not required. 

The change in the Chinese attitude 
was app81'ently the result of the ad-

Importance 
verse reaction created in the diplo-
matic corps and ge~erally in the 
foreign conununity resident in 
Peking, Apart from the 
above, the Embassy had also 
difficulty in procuring microphones, 
etc., for the Republic Day Reception, 
This difficulty was solved at the last 
moment after repeated requests had 
been made to the Diplomatic Per-
sonnel Service Association of the 
Foreign Office. Similar diffi-
culties are understood to have 
been experienced by Qur Embassy 
at the time of the Republic Day and 
the Tagore Centenary celebra:ions in 
1961. However, in these instances the 
obstacles had been cleared on the per-
son intervention of the Ambassador 
who had appealed to the Din:ctor of 
the Asian Departmen< of the Foreign 
Office. 

The Indiam. Missions in Ch~na and 
Tibet continue to be subjected to serve 
restrictions. Members of the Indian 
Embassy in Peking are required to 
obtain prior permission of the Chinese 
authorities to visit any place over 20 
kilometres from the centre of Peking. 
The permission is Illot given for visits 
to important agricultural cent.re~, com-
munes, industrial establishments and 
other towns. There are difficulties 
also in the recruitment of local staff. 
The restrictions in Tibet ar~' even 
more severe and the frepdom of 
movement of our representatives and 
staff is severely curtailed. 

Shri Bern Baraa: In view of the 
fact that the hon. Minister's state-
IllP.nt enlighten" US more t:1an we 
used to know about Chinese beha-
viour so far as our Embassv there is 
concerned-there are lots of restric-
tions imposed by them, not to speak 
of withdrawal of facilities or Of put-
ting difficultie.. in the celebration of 
our Republic Day and other festl-
vals--may I know whether Govern-
ment here would like to recIprocate 
"t least a part of these difficulties by 
putting restrictiOills on the functioning 
of the Chinese Embassy here and that 
too because this Embassy has syste-
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[Shri Hem Barua] 

matically indulged in violent anti-
Indian propaganda all throu.gh? Why 
shoUld this not be reciprocated' 

Rhrlmati Lakshmi Menon: This 
question was answered al!3.in and 
again on the floor of the -House by 
the hon. Prime Minister. About re-
dprocity in these things I have also 
:nentioned yesten1ay that it ;:; not a 
part of our policy. All the same, we 
have imposed certain restric~icns on 
foreigners iJncluding persons of dip-
lomatic status at Kalimpor,g with 
.. /feet from the 16th Augus!, 1961. 

Shri. S. N. Chaturvedi (Firozabad): 
a the Government is not prer·ared by 
way of reciprocity in this matter or 
for imposing restrictions for retalia-
tion, may I know what furtner in-
clignities would the Government see 
our representatives in China sub-
jected to before it decided to close 
our Missions there? 

Shri Surendranath Dwivedy (Ken-
drapara): Why not withdraw our dip-
lomatic personnel because of these 
humiliating restrictions? 

Mr. Speaker: If otherwise a ques-
tion is not allowed, can it be allowed 
If it is asked while sitting? 

Shri Tyagi (Dehra Dun): On a 
POtot of order, Sir. You ita"l" been 
pleased to order that when such 
calling attention notices are given 
and answered, only such hall. Mem-
bers who are a party to thos;,' notices 
could participate in asking qut'stions. 

Mr. Speaker: Have I allowec\ any-
Dody else to ask questions? 

Shri. Tyagi: No, Sir. What I am 
submitting is that this ruling tells 
nard on other han. Member". Some-
times a situation might a.·ise where 
silt:nce of an han. Member is an 
omlSsion on his part. Therefore, I sug-
gest that you might reconsider it. In 
1I111)0rtant cases when therE: are some 

answers whiCh are .provocative of 
some suggestion, han. Mem')ers must 
have the liberty to ask Questions; 
otherwise. it does not tell well on the 
"est of the han. Members that ,hey 
feel something and cannot express 
thprnselves. 

Mr. Speaker: I would not have any 
objection to this, but han. Mf·mbers 
must realise the difficulties a!ld W 
positiQn that we shall land in. Every 
calling attention notice will thpn de-
velop into a regular discussion and 
will continue indefinitely n.,cause ap-
cording to some hon. Memtcr", one 
subject might be more important and 
according to others another subjecl 
might be more important. Therefore, 
let us stick to this tradition that we 
have established. Hon. Members 
who are active and are interested in 
a particular matter might just give 
the same kind of notice. Their names 
are included and are clubb"d toge-
ther. I try to call all those whose 
names are there. I think, for the 
presl!ll\t this should be continued un-
less there are some circum,tance. 
where I believe that some dep'lrture 
might be made. 

Shri Hari Vishnu Kamath: '\~ay I 
make an earnest request 111 this 
ma~ter? We submit to youc ruling 
and we appreciate its soundness. But 
may I submit in all humility and 
earnestness that in a case like this, 
the Chinese Embassy Affairs, the 
Govemment taking all the rebuffs 
and kicks without any reciprocal 
action-it is a serious matter-you 
yourself, in your discretion, could 
have allowed five to ten minutes. 
There is one Member who has given 
the Calling Attention Notice. There 
are at least half a dozen Members 
who are iJnterested. Shri Tvagl is in-
teres:ed. Some more may be interest-
ed. Some time may be fixed, 
5, 6 Or 7 minutes, on such a Calling 
Attention Notice, not on all notices. 
Mr. Speaker If I relax in the case 
of one Member Shri Tyagi, Bhr! Hari 
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Vishnu Kamath would catch me up 
next time. 

Shri Bari Vishnu Kamath: Only 
on a subject like this Crunes" affairs, 
which is very important, and which 
is getting worse day by day 

Mr. Speaker: It is really important. 
But, we should not open it into a re-
gular discussion. We could have a re-
gular discussion on it if the hon Mem-
ber seems remedy under other rules. 
I shall certainly allow. That can be 
seen when he gives notice. That is 8 
different matter altogether. 

Shri Bem BarDa: May I put a ques-
tion, Sir? 

Mr. Speaker: No. 

Shri S. N. Chaturvedi: My question 
has not been answered. 

Mr. Speaker: HE> can put it again 
if that has not bean answered. If hl' 
has written it out. it. becorJes too 
long. 

Shri S. N. Chaturvedi: May I know, 
if the Government was not pr~pared 
for reciprocal action against China, 
what prevents it from closIDIt our 
Missions there instead of allowing 
our personnel and our representa-
tives to be subjected to all sort~ of 
in1ignities? 

Shrimati Lakshmi Menon: It is a 
snggestion for action. 

Shri S1lI"eIIdranath Dwivedy: This 
Is not Question-hour. It should bf' 
replied. 

Mr. Speaker: The Minister can say 
that it was no( the intentio.n of the 
Government. That finishes the mat-
ter, if that is the policy. 

Shrtmati Lakshmi Menon: That Is 
so. 

Mr. speaker: Papers to be laid on 
<De TaDle. 

Shri Surendranath Dwivedy: What 
is the reply? 

Mr. Speaker: She says that what 
I have replied is the correct answer. 

12.17 II1"s. 

PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER THE MOTOR VEHI-

CLES ACT 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): I beg to 
lay on the Table a copy each of the 
·following Notifications making cer-
taim further amendments to the Delhi 
Motor Vehicles Rules, 1940, under 
sub-section (3) of section 133 of the 
Motor Vehicles Act, 1939: 

(i) Notification No. F. 12:57160-
Transport published in Delhi 
Gazette dated the 1st June, 
1961. 

(ii) Notification No. 121186159-
Transport published in DeIhl 
Gazette dated the 18th Janu-
ary, 1962. 

[Placed in Library see No. LT-133/ 
62]. 

12.18 hrs. 

GENERAL BUDGF.T-DEMANDS 
FOR GRANTS-contd. 

MINISTRY OF TRANSPORT AND COM-

MUNICATIONs--contd. 

Mr. Speaker: We shall take up 
further discussion and voting on the 
Demands for Grant. under the con-
trol of the Ministry of Transport and 
Communications. Out of eight hours, 
three hours and five minutes have al-
ready been taken and four hours and 
fifty-five minutes remain. Shri Biren-
dra Bahadur Singh might contmue 
his spech. 

Shri Birendra Bahadur Singh 
(Rajnandgaon): Sir, I was saying 
yesterday was, that the grants which 
are covered by this Ministry are DKm 
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".Adequate lind secondly, the require-
ments of the States are never taken 
into consideration: for instance, the 
backwaTdness of the areas, the mileage 
of the roads there etc. Works are 
taken up in a haphUard manner. Not 
only that. Even when a grant is made 
it is not looked after properly. There 
is no inRpection of the work. No one 
bother> to see how the grant is utilised. 
Sometimes it happens that the grants 
which are provided by the Govern-
ment to the respective States lapse 
becauce the work is net done. This i; 
one of the main reasons why Madhya 
Pradesh is suffering; in particular 
Chattisgarh Division an during district, 
where I can say with all the emphasis 
at my command that barring one or 
two roads, there is no good road worth 
the name. 

Mr. Speaker: This rule is generally 
violated by hon. Members that thpv 
come n between the Member speaking 
and the Chair. I have already said 
that the eyes, ears and the mind of the 
cpeaker is always focussed on thP 
Member who is speaking and snaps 
the chain that is created. 

Shri Birendra Bahadur SiDgh: What 
I was sayine was that in Madhya 
Padesh not only is the grant not ade-
quate but there is not a single road 
worth the name. I may be accused 
of being too regional. I will take up 
Tripura, a border area. I wonder what 
the Defence Minister has to Say on the 
border roads in Tripura State. On 
going through the report submitted 
by the Ministry, on page 87, it is said, 

"Satisfactory progress has al-
ready been achieved during the 
Second Plan with the completion 
of the Assam Agartala road and 
links between Agartala and all 
the sub-divisional towns." 

can say that I know Tripura very 
well because I have got my relations 
there; and not only that, the area is 
mown to me right from the time of 
the war. I can say this that although 

all this report has been given to W, 
there is not one single pennanent 
bridge there. I would like to ask the 
Ministry what they have dont with 
regard to the Gomti bridge. There 
has been talk about its construction 
for the last four years, but up till now, 
the tenders that have been given to 
the Ministry have not been accepted. 
This is just one instance. 

Further, in Tripura, the monsoon 
sets in very early. It is not like the 
monsoon in Delhi or some other place. 
Probably by the end of this month, 
the monsoon would set in. I would 
like to know whether all this grant 
that has been provided in the 1961-
62 budget will be utilised. The works 
that have been carrried out there are 
left half finished, and the road from 
Assam to Tripura is not yet complete. 
This is none of our major roads which 
links with NEFA and also with Mani-
pur. Therefore, the highest priority 
must ,bt given to this road. If the con-
ditions that are prevailing are allowed 
to continue, I wonder how soon that 
road could be finished. Somehow 01' 
other I feel that the Ministry is over-
burdened with all kinds of idea, about 
Union Territory roads and other roads 
etc. They should hand over thlS road 
entirely to the Anny and let them 
do it, instead of their trymg to do this 
work and leaving ii half finished, 
which is not at all proper and which 
is not to the interest of anybody I 
now turn to another point, and that 
is regarding tourism. I must say that 
the Department of Tourism. reminds 
me of a grown-up girl who has just 
come out of the school, looking in her 
best attiTe and trying to do what is 
possible .... 

Shri Tyap (Dehra Dun): That is 
what you are. 

Shri B1rendra Bahadur Sht~h: 

tile. parents being rather hard. and the 
relations being too diehard, while her 
friends at the schOOl expert much, too 
much from her, the parents being the 
Ministry of Transport, the other 
Departments such as the cuItw-a1, 
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.oclal, archaeological and other de-
partmen.s being the relations, and the 
iriends bemg the States. So, the 
Department does not know how to 
please eveI'Y'body. The Ministry has 
to provide money for the Tourist 

Department. 

No doubt Uk Tourist Department 
nas brought out very nice PaIIllPhlets. 
it is a member of so many organisa-
tIOns. That is very laudable. I do 
hope ~hat if it can follow the rules of 
at least one of the organisatiom, so 
much could be done. But, instead of 
that, these pamphlets are being 
brought out, and these are simply old 
pamphlets which everyone who has 
read the ordinary history of India 
knows. But what does the department 
do besides thi3? Have they brought 
out any important pamphlets about 
the really scenic beauties like the 
Gangotri Yamunotri and other ploces? 
Only so';"e old pamphlets are there; 
the work has to be carried on, and 
the Department of Tourism must show 
Us something. 

I ,hall refer to the reoort of the 
Ministry again to show how the 
Department of Touri9111 has to please 
some of the States. Let. us take, for 
example, Rajasthan. I know Rajas-
than very well, and I know the whole 
place very well. because I was edu-
cated then' in the Mayo College, and 
I have also got my relations there. It 
i, really a marvellous State. But all 
the money that is being provided 
under the head 'Rajasthan' has been 
earmarked only for Udaipur. In other 
words, it appear as if there are no 
other places of tourist interest there; 
as if there is no Jaisalmer, no Jodhpur, 
leave aside Jaiour Bundi etc. 

Shri Surendranath Dwivedy 
(Kendrapora): No Bharatpur is there? 

Shri Birendra BahadUI' Singh: As 
for Bharatpur what is there except the 
fort? But, even that. I shall includf' 
Bharatpur also, because Bharatpur is 
a very good place for Ihikar. 

Let US see what are the places for 
which this money has ·been earmarked 
Gangotri, Yamunotri and other 
States, this money is earmaked in 
several places; for instance, for Orissa, 
it is earmarked for Bhubaneshwar 
Konarak, puri etc. We find a similar 
thing in regard to Punjab and Uttar 
Pradesh a; well. But when it comes to 
Rajasthan, We find that the money is 
earmarked only for Udaipur, Sahelion 
ki Bari which is also there in Udaipur 
only. and aeain for Udaipur. If the 
grant is to be distributed, let it be pro-
perly distributed elsewhere also. For 
instance, Jaisalmer is a v~ beauti-
ful plaCe of tourist intere.t; so is 
Jaipur but there is no money for these 
places. 

I do not know whether it comes 
under the Cultural Department or the 
Archaeological Department but there 
it is. The tourists go to 'J aipur and 
all these places. As you know, the 
city of Jaipur is called the Princes 
City. It was built during the day,; of 
Maharaja Sawai Jai Singh. Now what 
is happenine? People who visit those 
places-this is the complaint made to 
me by tourists-find that the walls 
are being pulled down. The beouty of 
the Jaipur pink city wall is being 
spoiled; it is being gardually hacked. 
Not only that. The same process has 
started in Bundi and my little place in 
Madhya Pradesh, KhajuraIto, where 
the artistic beauty of the temple and 
walls is being interfered with, beacuse 
some cultural officer or somebody has 
said that the picture of the devi or 
idol there was not proper. They are 
also being removed. These are com-
plaints made by the tourists them-
selves. 

Government should see to it that 
these places are poperly maintained. 
This hacking business should stop. 
The beauty of these places of tourist 
interest should be properly maintain-
ed. In fact the Government should see 
that the money is spent to keep these 
places safe without being broken or 
hacked into prices. I hope the 
Minlstry will pay special attention. to 
this. 
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Then I come to the point of comforts 
for tourists. In every hotel you go, 
you will find the linen is bad and the 
crockery poor. To crown all this, the 
westerners are made to use commode 
of a type to which they are not ac-
customed. In these hotels or rest houses 
there are on western-type commodes. 
Tourist face difficulties regarding 
this. When they come, they are told 
to contact the PWD or make some 

other arrangements. In these places 
where tourists from western countries 
come, we have to make such arrange-
ments a; will provide them with com-
fort and convenience if you want to 
have them. ' 

Then the question comes of linen 
in private hotels and rest houses. 
There is a good hotel near the Kri-
shnarajasagor Dam in Mysore. 
Please go and see the condition of 
linen there. It is a very nice place, 
beau.ifully arranged. The food and 
other things are good. But the linen 
used is not of the proper type. These 
are little things which do not cost 
much. When you provide the money, 
this must be attended to. These 
things count with the tourists. Also 
hotels shOUld be in places where they 
are really necessary. As I said, they 
should have all the modern amenities. 

Then I come to shikar. Our great 
Shikari the Maharajakumar of Vizia-
nagra,n{, is not here. Nevertheless, 
there are some shikaris present here 
who have got experience in the fron-
tier and other places. I want to ask 
what arangements they make about 
shikarg You get the tourists no 
doubt. You ask the tourists to go for 
shikar without any attendant. They 
do not know about these things. 
Most of the animals they shoot are 
just wounded. I know four cases in 
Madhya Pradesh and UP where 
tigers shot haVe been just wounded 
and have become man-eaters. No 
decent shikari wilJ allow this sort of 

thing. It i3 better that trained shikaris 
go with them. Nowadays trained 
shikaris are not available, the reason 
being that there is an import cut on 
all cartridges. Our army department 
in J abalpore does not makes rifles to 
shoot these animals. Import of cart-
ridges from foreign sources has com-
pletely stopped. Therefore, no one 
goes there, unless one goes with a 
heavy rifles and kills a tiger. No one 
would like to do this. This is the con-
dition. Most of the tourists go there 
to take photographs for films or they 
allow somebody else to shoot. They 
get the horns, the meat is sold some-
where else. 

Therefore, I suggest to the tourist de-
.portment that there must be a central 
games warden stained in Delhi. All 
these tourists who come from foreign 
countries for shikar pay the money 
in advance. Sometimes a tiger shoot 
costs; Rs. 20,000-25,000. I wonder how 
it costs this much. They pay some 
Part of it in foreign curency and some 
in Indian currency. It is better that 
all the money is deposited with the 
tourist department and then utilised. 
The central games warden must be 
there in the centre trying to arrange 
these thinl(s. where to 1(0, what to do 
and what to shoot, who should go as 
attendant and so on--similar to 
safaris in East Africa and other places. 
This system must be there. 

There are two other points. One is 
about the Posts & Telegraphs. About 
telephones many have already SpOken. 
I am only referring to the question of 
the trunk call. If you book a trunk 
call they give a priority number I, 2 
or 3, whatever it may be. YOll have 
got to wait for the trunk call for 2 
hours. 

An Hon. Member: Then you are 
lucky. 

Shrt BireBdra Bahadur Singh: When 
YOU ask them again, the reply you 
generally get is that the line is out of 
order. This must improve. 



Demands JYAISTHA 1, 1884 (SAKA) jor Grants 

I have not been able to follow what 
is happening about the telegraph 
department. Last time I sent a telp-
gram from here at 7 in the morning. 
It was despatched at 7 o'clock. But 
the telegram reaches Sagar 24 hours 
after my arrival there. I was told later 
On that On Sundays, in Sagar, the tele-
graph, the post and the telephone 
staff all go to picnics. These things 
must be looked into by the Ministry. 
I hOPe the Minister would see to that. 

Lastly, about my request. I do not 
know why Nagpur, of all the places, 
is being ignorned from day service. 
Previously there was a remark that 
governmer:t was running it at a loss. 
I have not .been able to follow it. If 
Government are running it at a loss, 
how did the previous airlines, the 
Deccan Aairways and the Ministry 
Airways run it well? Therefore, Nag-
pur should be included in the day 
service between Calcutta and Bomboy 
and between Delhi and Madras. 

Not only that. Another point L this 
Most of the officers, whenever they 
have to travel, always go by air. If 
they have to go to Raipur from Cal-
cutta they come to Delhi and from 
Delhi they go to Raipur. By this you 
are wasting so much of T.A. .If they 
have to attend meetings, it would be 
better if they haVe  a special route 
from Delhi via Bhopol etc. going 
through all these steel factory areas to 
Calcutta which would help them also. 

Our new Minister has come in charge 
of this after varied experience of 
Railways and Transport and Com-
munications before. I look up to him 
to deliver the goods; not only what 
has been done but also what has not 
been done. 

Shri .Jaipal Singh ( Rancru West): 
Mr. S.!)eaker, Sir. when the first Con-
sultative Committee of the Ministry 
met for this new Parliament, I sought 
to elicit information on the question 
of replacement and addition of air-
crait for our domestic services. The 
information was supplied but, unfor-
tunately, in that particular session, 
aviation could not be taken up. 
Aviation, evidently, would be taken 

"., some time next month. But since 
some of the problems that have been 
mentioned th"re are fairly urgent I 
thought I would b:ing the attention 
of the Ministers to the broad aspect 
of replacement and of addition of 
aircraft. 

In the note supplied to us we have 
been told that the Indian Airlines 
Corporation looked about for a suit-
able aircraft for the trunk" routes. 
Some of the officials have already 
announced they found Caravelle 6R 
to be the suitable one. I find that one 
of the reasons why they trunk it is 
suitable is because it is "best fitted" 
for the present requirements of the 
Corporation. 

Then, late: on we are told that 
there is some difficulty about foreign 
exchange. The target is for 7 Cara-
velles. In view, however, of the diffi-
cult foreign exchange position, the 
Corporotion are buying 4 aircrafts 
immediately-mind you, immediate-
Iy-at a cost of Rs. 9 crores, with an 
option for 3 more to be purchased, if 
funds are found, during the Thlrd 
Plan period itself, or in the early part 
of the Fourth Plan period. I do not 
quite unde:stand what is the meaning 
0-' the word 'immediately' when they 
talk of somewhere in the Third Plan 
[.lcriod or, perhaps, in the early part 
of the fourth Plan. I am somewhat 
contused. Today, I do not wish to 
bring in too many details in what I 
have to say. But, I do hope that the 
search for the replacement of aircraft 
has noi come to the final conclusion, 
not merely because there is difficulty 
about foreign exchange. I would 
have thought that the Ministry would 
have done well to have given the 
Consultative  Committee at least full 
information a, to w·here the search 
had been. We have been just told 
that Caravelle 6R, perhaps, is the best 
airc~aft under the circumstances. We 
should have been given a comparative 
"ht~ment about other aircraft also sO 
that WI' would know that the TAC 
were making a sensible decision. 
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1 am sorry the senior Minister is 
not he.e. When he was Minister for 
Transport and CommWlicauons, once 
upon a time, you will recollect, I put 
the same .sort of question to him. 
There was dilly-dalying for about 2i 
years berore a decision was taken to 
go in for Viscounts. I do hope the 
same sort of mistake will not be 
repeated. It is a very  very serious 
thing. Let us not have a rat race for 
jets. Internal services are nationalised. 
We are not compelled to by competion 
Let us think very hard and choose the 
airc:aft we can afford. We must look 
ahead as to what is to happen next. 
Whatever aircraft We purchase, what 
is the next step? I am not arguing 
against Caravelles. All that I want to 
know is what is wrong with our 
present Viscount services? Axe you 
sure of foreign Exchange? As the 
sportsman Member, the Maharaja of 
Baroda, said, the Viscounts have 
restored the reputation of the lAC. 
They have become popular; they have 
become safe; and they have become 
also paying. Now, any number of 
Viscounts are available. My friend. 
the Maharaja of Ba:oda has already 
volunteered information; he will tell 
Government where they can get them. 
I would humbly request that he also 
club me in that endeavour. I can also 
tell them where they are available. 
If we cannot afford things at the pre-
sent moment, let us do with much less 
money. Supposing you get two 
CaraveIIes. If you go in for Viscount 
expansion, you will find that if you 
go in for two Caravelles, in just 8 
position to that, if you go in for 
Viscounts, the Caravelles would cost 
you 2i times more. If they say they 
can afford it, I have no argument to 
offer. But, even if we can afford it, 
Parliament must be sure that the 
money is being spent properly any 
that all other avenues have already 
been explored and this is the one and 
the only conclusion lAC can come to. 

When I got this .information, 
thought I would examine the large 
picture. I am not a technical man, 

nor are the Ministers technical men. 
So, I must be forgiven if there are 
mlstakes here and there. 

At present we are using Viscounts. 
They have done extremely well. I 
know they cannot last for ever. All 
of us know that. Look at Caravelle 
6R. It is said that it has straight 
turbo-jet engine. We are told in this 
note that it is 80 seater. I do not 
know how it becomes 8O-seater, 
because the interior width of the 
Viscount is 118" and of the Caravelle 
is also 118". The capacity of Viscount 
is 44; and the question c.f 5 seats 
abreast is completely ruled out. I do 
not see how it can become 80-seater. 
According to me, it can at the most be 
64. As against this, I find that there 
is one aircraft BAC-l11 with aft-
mounted turbo-fan engines. I do not 
know whether the lAC had looked at 
it. The interior width is 124" which 
means that it will have 68 seats. As 
against this 68, the other claim here is 
80. It can really be only 64. I should 
like to be corrected on this. As I 
said, I am not a technical man. As 
far as I can see, there is some mistake 
in supplying me the information. 

Then, when we buy an aircraft there 
are so many factors that have to be 
considered. Noone single factor by 
itself is sufficient. One factor by itself 
cannot be sufficient in respect of an 
aircraft.  We have to think of so 
many things and see what we can 
afford. Is it speed that we are going 
in fo:? Is it economical to have the 
aircraft? Or, should we go in for 
something that is more expensive? 
When it comes to the question of 
speed. We know what the speed of 
the Viscounts is. In the case of the 
Caravelle, we are told that its crusing 
speed is somewhat 485 miles 
per hour, depending UPOn the tempe-
rature, air-conditions, etc. As against 
that, I find that BAC~ll1 has a cruis-
Ing speed of 540 to 548 miles per hour. 
If it is speed, obviously, there is ano-
ther aircraft. There may be other 
arguments against it, and I am nat 
disputing it. 
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I  haVe already mentioned the ques-

tion about the number of seats. Along 
with the seating capacity, there is also 
a very, very valuable and important 
and valid argument, and that is the 
f:eight-hold volume per passenger. 
How many cubic feet can each pas-
-enger have for freight? In the case 
of the Viscount, the presen~ position 
i., 8 eft per passenger. In the case of 
the Caravelle SR, a bigger aircraft, it 
is only 6 cft. AIl against these two 
figures, there is the other one, the 
BAC-1ll, where I find it is also 8 eft. 
So, the argument is in favour of 
BAC-lll. 

Take next the operating cost which 
i< very, very important. Rolls-Royce 
may be the best car in the world but 
if you cannot keep it running, it is no 
good fo" you. I would now like to 
compliment the lAC-the stl.lT, the 
pilots, the ground engineers and 
others--on the fact that, at long last 
they have turned the comer and haTe 
shown some profit. I am glad of it. 
With the addition of Viscounts, they 
have created confidence, and hence a 
p;reater number of our peopl~ are now 
flvinl?:. 

I was coming to the operational 
costs. The economics of aviatiOn is 
very, verv important, as far as we are 
concerned. The operation east per 
aircraft mile in the case of Caravelle 
6R i< 122. 138 to 156 as against the 
basic index o{ BAC-H1 which is 100. 
So. takin,:! 100 as the basic index, you 
find that in the casp of Caravellp fIR, 
it is 1 '-2 to 138 and it goes up as high 
as 156. 

Then I come to the next arithmetic. 
I am <orry I have to burden the 
Minister with these statistics. Take 
the question 0{ cost per seat mile. 
Takin .. 100 as the index for BAC-11l, 
what hannens' For Caravelle fIR. it 
start. at 110. and mounts un to 114 
~nd 120 and reaches a. 'hi':!h 8S 134. 
T am onlv mentionin!! the!le facts 
bec~t1... we shnula b.. assured here 
whv we shoull! be !!oinl! in for thl. 
or th~t a;ttraft. partlcularlv in the 
11!!ht of the admission that 'has alreac!v 

been made about our di1Ii.culties in 
regard to foreign exchange. 

Then there is also the question of 
fuel consumption. It is again part of 
the operational economy. If you take 
100 as the index figure for Caravelle 
6R, in respect of the fuel per mile, 
then, it is 22 per cent less in the case 
of the BAC-Ill; it is only 78. In 
other words, it is a more economic 
aircraft with more or less the same 
performance, with more or less the 
same requirements. 

I have already pointed out that 
BAC-Ill, according to my calculation, 
is a 68-seater. We have been told 
that the other is an SO-seater, which 
should be 84 only. It is for the Min-
ister to correct me. My calculations 
may be wrong. In the matter of speed, 
it is clear that the BAC-111 is faster, 
if cruising speed is the thing we are 
going in for. The range is about the 
same. But we must see the overall, 
general picture. I have only picked 
up a few things. There may be others. 
It is quite likely that the lAC authl)-
rities have examined a good ma1\V of 
them. but my dissatisfaction arises 
from the fact that even in the Con-
·"ltative Committe .. We have not had 
the opportunity to be informed or to 
nut nuestions so that we could be 
<"ti<fied. I would, therefore, like thE' 
Ministry to examinE' verv. very care-
fully the conclusions to which. accord-
in!! to thi. note, the rAC authoritieR 
have alreadv come. We should not 
reneat the mistakes that have been 
m~de in the past. 

The question is this: whether we 
can go in for more Viscounts. Accord-
ing to the notes given to me, the 
Caravelles will be delivered some-
where about 1964. That means, by 
that time. the Caravelles will be about 
ten years old. The question Is, ean 
We not get hold of an alttraft which 
will bp more up-ta-date. r am not 
condemning the Caravelles. They 
mav haVe done a splendid job. The 
Caravelle is a very tine aittraft, but 
it we are tryln!! to be up-to-date, Is 
there no other aircraft wtIleh, by the 
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time it is delivered to us, will yet be 
more modern? As arrangements stand 
at present, it may be 1964 or 1965 
when the Caravelles may come. Of 
cour,;e, one year's difi'ercnce is not 
going to make that much of a contrast. 
But is there nothing else? Take the 
BAC-lli for example. I am only 
quoting this aircraft; in the short time 
at my dispOSal I cannot mention other 
types of aircraft I think we should 
think of these thing!!. 

l!'urther, there is me problem of 
des.gmng. .HAC-lli has taken about 
len y~ars for Viscount designing. That 
• s something we mould know. We 
aJreauy have four difi'eren.t kinds of 
ai:craft at present under the lAC. By 
going to add a fifth, which means 
more expenses, more overheads and 
the like. I do not wish to take up 
more time. The main thing is this. 
As far as I can find out, what I feel 
most is about the fact that when you 
get an aircraft like the Caravelle you 
are going to haVe fewer of them, 
which means that there will be less 
flexibility in the pattern of your ser-
vice. In the note, they say that they 
will get four. So, it is a triangular or 
quadrangular service. Instead of these 
four, supposing you get eight Vis-
counts, it simply means there can be 
more flexibility. The frequency may 
be changed, but in the case of four 
new aircraft, you are just stuck up 
with four. I know they wil say, "One 
Caravelle can go from Delhi to Cal-
cutta and from Calcutta to Bombay 
and from Bombay to Delhi". I know 
it. I am not that ignorant as not to 
appreciate that fact. But the question 
is, what is the flexibility if you get 
only four. They tell us that they are 
going to get them immediately. 
"Immediately" means 1964! The deli-
very period given in the note is 
November, 1964. So, the word 
"immediately" has no meaning in this 
particular context. There may be a 
mistake in the drafting of the note, 
but the word Is there. I want the 
Ministry to examine these points very 

carefully, because I have a feelin& 
that one might say something like 
this: if We go in for the expansion of 
the Viscount fleet and for the Viscount 
services, we can strike a very, very 
good deal with some of the aircraft 
manuiactureres so that by the time we 
come to the total replacement of the 
Viscounts, the Viscounts could be dis-
posed of to our advantage. In other 
words, what I mean by looking ahead 
is this: if we go in for a particular 
aircraft, what are we going to do with 
that aircraft? There has been a prob-
lem with regard to the Vikings, and 
We have not been able to sell them. 
There was the police DGCA once upon 
a time; the Vikings were in demand . 
We could haVe sold them off for a 
good price, but he said: "I will get a 
better price". That DGCA has dis-
appeared and the Vikings are still 
with us! 

So what I suggest is, we should be 
mor~ provident and look ahead in all 
the planning with regard to this 
matter of purchase of aircraft. I know, 
and it is quite right, I think, that we 
should try to be as up-to-date as 
possible, but only within our capacity. 

I do not want to say much more. I 
do hope the Ministry will accept the 
offer of the Maharaja of Baroda, my-
self and many others, who will be 
willing to assist in this matter, 
because. after all 20 heads are better 
than one I will be misunderstood. 

Shri Sarendranath Dwivedy: Zero 
has no meaning. 

Shri .Jaipal Singh: In conclusion. 
may I say a thing or two? My friend 
r.omes from the State of Bihar. He 
hails from a little farther north. I 
am a little bit shocked,' because here 
i. mv friend. a Cabinet Minister. who 
has been there as Cabinet Minister 
lonl!:er than perhaps anybody else. 
excepting the Prime Minister; and. 
whBJt has he done for the Patna air-
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port? It is most shocking, the airport 
building. It is an international air-
port, people all the time going to 
N cpal and coming back, mostly for-
eigners. I think he also feels it. Now 
that he IS reinstated in his former 
Ministry, I hope he will do something 
about it. 

Lastly, I would like to say just a 
few words about tourism. About 
tourism, all that we have to say is that 
it has developed into an industry. It 
is accepted as such in the report. If 
it is an industry, why does it not go to 
the Commerce and Industry Ministry? 
Why does it remain here? The reason 
why I would like this to be transfer-
red to that Ministry is not because 
they are more competent, but because 
I feel that if it is a subject under the 
Ministry of Commerce and Industry, 
at least for the tourists, prohibition 
would be abolished. Today we are 
practising apartheid, which we con-
demn, in a most insidious form, as 
fa ~ as the tourists are concerned. Why 
do tourists come to Delhi? Only to' 
~ee our beautiful Lal Qila? Are they' 
.ot here to see Indians, mix with us: 
.0 that thYe get to know us and we 
get to know them? 

Mr, Speaker: Another reason I was 
thinking of is this. Because this in-
dustry of tourism is always on the 
move, therefore, it should come under 
the Communications Ministry. . 

Shri Jaipal Singh: Yes, but I want 
some lubrication to be provided, so 
that it moves faster. Tourists are 
always used to it. As a matter of fact, 
if you will forgive me, I would like 
to read what the late revered Pandit 
Govind Ballabh Pant said. 

Mr. Speaker: I am going to ring the 
bell for the second time. 

Shri JailIai Singh: It is rather im-
portant, Sir. I seem to be in a mino-
rity of one in this Parliament and 
elsewhere as far as prohibition is 
concerned. 

Shrl Warlor (Trichur): Can poer-

sonal matters be brougrt into the 
debate? 

Mr. Speaker: He may be knowing 
that there are others also, but they 
are not so vocal, 

Shri .Talpal Singh: The late reversed 
Pandit Pant said: 

"It is neither necessary nor 
possible to enforce prohibition 
among the foreigners. India wants 
to attract the largest possible 
number of tourists, many of whom 
are in the habit of consuming 
alcoholic drinks." 

The Ministers should consider this 
very seriously. I do not know whether 
they are with me in the matter of 
prohibition; I have not tested their 
habits. But I do feel that this type 
of apartheid whereby you make it 
impossible, more or less, for the tour-
ists to meet Indians in a social way 
should be discontinued, 

I dO hope that the Ministers will 
forgive me if I have gone into details 
about the future policy of replace-
ment of aircraft. But I do hope they 
would be more careful than they have 
been in the past. 

Mr. Speaker: Shri Mohiuddin. 

Shri Barish ChaDdra Mathur 
(Ja,lore): We have ·to make certain 
pOints on civil aviation also. The 
Deputy Minister may be called later 
in the day, say, 3 p.m. 

Mr. Speaker: There are three Mi-
nisters to speak and I have to spread 
over their speeches. I canot put all of 
them together. 

Shrl Barish Chandra Mathur: You 
may call one at 3, another >.t 4.30 .  .  . 

Mr. Speaker: In between there ought 
to be certain speeches made by the 
Members also. If ShIi Mohiuddin has 
no objection, I can allow ·two or three 
more speeches, and then call him. 
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The MiniSter of Transport aDd Com.. 
munications (Shrl JagjiVlUl Ram): At 
whatever stage the Deputy Minister 
speaks, there will be some Members 
who will be speaking after him. I will 
take care of the points made after 
him and deal with them in my reply. 

Shri Warior: Will the debate be con-
tinUed tomorrow also? 

Mr. Speaker: We have 4 hours and 
55 minutes left; i.e. up to 5 o'clock. 
If the intention of the HoUSe is that 
time should be emended because three 
Ministers are intervening, I am pre-
pared to do so. 

Some Ron. Members: Yes, Sir. 

Mr. Speaker: The debate will go on 
for ·the whole of the day. The Deputy 
Minister and the Minister of State 
will intervene today. The senior Mi-
nister will reply tomorrow. 

The Deputy Minister in the MInis-
try of TraJlSport aDd Communications 
(Shri Mohiuddin): Mr Speaker, Sir, 
in the debate yesterday and today 
there has been quite a volume of cri-
ticism and a number of suggestions 
regarding the Indi:an Airlines Corpo_ 
ration as well as Air India. The cri· 
ticism has mainly been on ·the availa-
bility of capacity to carry the passen-
gers. It is a fact that the tra1!Ic in 
India has increased very rapidly and 
the Indian Airlines COI1X>ration have 
not ·be en able to COPe with the traffic 
demanc!s. The traffic in 1957-58 was 
only about 6 lakhs on the I.AC. In 
1961-62, it was about 9 lakhs. This in-
creased traffic has been mainly due 
to the introduction of Viscounts, as 
hon. Members mentioned. 

The capacity provided by the Indian 
Airlines oIlloration has been lagging 
behind. There had been diftlculties-
[ shall come to them later. But unfor-
tunately this Corporation had been 
able to get only a few second-hand 
Viscounts during the last 2 or II years 

and l! Fokker Friendships. They have 
placed an order ·for another set of 5 
Fokker Frienships, which are expect-
ed to be delivered in the beginning 
of 1963. On the .other hand, untortu-
nately we have lost practically <die 

Viscount which met with an accident 
at Colombo. There have been unfor_ 
tunate accidents, not involving any 
passengers--one in the hanger at 
Oalcutta with the Skymaster and ano-
ther forced landing of the Skymaster 
on the Belgaum-Bangalore route. 
r am told that we will have to write 
them off as well. Therefore, with this 
loss on our fleet and lack of addition 
of new aircraft I am afraid we will 
be faced with great difficulty during 
the coming season or the ne>Ot. season. 
I am sure the corporations are mak-
ing their best efforts to cope with the 
demand and I hope that facilities will 
be provided for traffic as far as poui-
ble. 

13 bra. 

The Indian Airlines Corporation 
have sent up their proposal for pur_ 
chase of Oaravelle. We were inform-
ed that they exa mined the compa-
rative costs, operation costs and other 
factors of so many equivalent air-
crafts. I am sorry that in the note 
circulated to the Advisory Committee 
perhllPs this point was not mentioned. 

Shri Jaipal Singh: Not 'perhaps', 
it was not mentioned at all. 

Shrl Mohiuddin: I am sorry it was 
not mentioned. They have examined 
BAC 111, Trident. the new design 
Boeing 720, Ilyushin and one or two 
other aircraft. 

Shri JagjivaD Ram: Not 'illusion'. 

Shrl Mohludllln: They have come to 
this conclusion thlllt Oaravelle would 
be the best. I think there is one psy-
chological factor as well among the 
engineers of the lAC. They prefer a 
proved aircraft CInteTTuption). I am 
saying as far as the bigger aircraft is 
concerned. Sbri .Taipal Singh asked 
as to why we should have caravelle 
and not BAC 111 or Boeing 720. As far 
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as equivalent aircraft is concerned, 
they prefer a proved aircraft. Govern.. 
ment has received, as I mentioned just 
now, their proposal only about ten 
days ago. We have not yet fully 
examined it. My hon. friend on tlrls 
side, the hon. Member from Baroda, 
suggested yesterday, and Shri Jaipal 
Singh also very strongly suggested 
today with all the backing of the tech-
nical knowledge that he has, that it 
would be desirable to waoit for a jet 
aircraft for three or four years or even 
five year. more and to go in for se-
condhand Viscounts to meet the pre-
sent demand of traffic. My hon. friend 
has suggested that Caravelle is not a 
IO-seater but could be only a 60..seater 
on the basis of the length and ,breadth 
of fuselage. I am not in a position 
exaetly to reply to that point. I think 
it i .. an SO-seater. But still the Gov-
ernment have not yet come to any con-
clusion on the type of aircraft to be 
purchased for IAC. 

There is no doubt about this, that 
unless IAC have more and better air. 
crafts there will be great difficulty in 
meeting the traffic demand all over 
India. I am already informed that in 
the central 'booking system which they 
have introduced recently at Delhi the 
booking is already SO heavy that per-
haps we, sitting in Delhi, may not be 
able to travel from Delhi to Calcutta 
or from Delhi to Madras because the 
existing aircraft will" be fully occupied 
by the tourists people coming from 
abroad. Anyhow, I hope that that 
situation will not develop. 

My llon. friend Shri JaiDai Singh 
threw some doubt on the word "im-
mediate" in regard to plaCing of the 
order is for aircraft. Earlier the Ilrder 
Is placed, delivery will be at an early 
date. The proposal is that thP. olacing 
of the order has to be taken in hand 
immediately. I hope that if the order 
is placed here and now, perhaps it will 
lake about a year and a half for a 
proved aircraft to be delivered. We 
644 (Ai) LSD--6. 

have that experience in the case of 
smaller aircraft.--Fokker-which take 
Ii to 2 years. 

The hon Member from Baroda said 
that he was afraid to travel by Dako-
tas. Dakotas are very safe aircraft; 
there is no doubt that. They are very 
safe. 

Shri S. M. Banerjee (Kanpur): Ems 
are blocked; that is the only difference. 

8hri Mohiuddin: I am coming to that. 
As far as safety is concerned, they are 
safe. They have not got the modern 
amenities. They are not air.pressuris-
ed. They are not air-conditioned. 

Mr. Speaker: That might be the 
reason why a young man is afraid of 
travelling in that, because young mell 
always like adventure. 

Shri Mohiudclln: Those amenities 
are not there. But I may assure ~ 
hon. friend from Baroda that it is safe, 
and our record of Dakota serviCes 
which we had been using for the last 
so many years is one of the best in the 
world. I must pay a tribute to our 
pilots and our engineers who have 
maintained and overhauled these 
Dakotas to a very high pitch of safety 
and efficiency. But there is no doubt 
that if we have medium sized twin-
engined turbo-prop aircraft fOr our 
smaller sectors our traffic will increase 
considerably, the cost will go down 
and the IAC will be able to make 
much more profit than what they are 
doing at the present moment. '!'be 
cost of maintaining and running a 
Dakota i: very high. The cost of spare-
parts has gone up and other costs are 
alSO extremely high with the result 
that the earnings of lAC on other 
see'tors, especially the trunk route 
sector, is considerably reduced by tbe 
high cost of operation of dakota on 
other sectors. 

My hon. friend from Baroda was 
shocked by many things. He was 
shocked by the ground services pro.. 
vided by the IAC; he was shocked by 
the forks and knives that are provideil 
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'in their services by the lAC. But 1 
was very much shocked when 1 heard 
that the crockery and cutlery provid-
ed by the l.A.C. are not clean. After 
hearing that yesterday, I went to 
Palam to check up for myself as to 
how the cutlery and crockery are 
washed and cleaned. 1 saw the whole 
process myse:f. 

8% ... 1'1 Prabhat Kar (Hooghly): Did 
he give prior notice? 

Shrl Mohluddln: 1 did not give prior 
Dotice? 

Mr. Speaker: But the speech had 
alrea.dy been delivered. 

Shri Mohiuddln: Yes, Sir. That is 
why 1 went there. 1 never expzcted 
that this complaint would come from 
hon. Members. 1 could have under-
stood a complaint about food.-1 
have myself complained about the 
food-but not a complaint about the 
cleanliness of the forks plates and 
other utensils that are provided for 
meals. 1 can assure the hon. Member 
and the House that the lAC uses the 
modern method of cleading the uten-
sils; a detergent is used to clean them. 
They are very careful about the sup_ 
.ply of food and of the supply of uten-
sils to the travelling public. 

Shri Trivedi raised an obj ection and 
asked why Government have given a 
toan to Air India without interest. The 
hon. Member perhaps did not know 
that the advances made to lAC and 
All since 1953 have been free of inte-
rest. 

Mr. Speaker: From 'All' one '1' has 
been dropped. 

8hri Mohiuddln: A Bill has been 
passed to drop it, but the noti1lcation 
1t.as not yet been issued. 

Shri Prabhat Kar: So, the Minister 
Is up to date. 

. Shrl MohiuddlD: Air India Is an in-
&emationaI airline. It has to compete 

against world airlines and, with that 
view, it had to re_e::tuip itself with thl! 
mod~rn, lat~st and best aircraft. That 
is why it has purchased Boeings. It 
has so far purchased 6 Boeings. As 
hon. friends very well know the cost 
of a Boeing i. Rs. 4 crores.' l!'or the 
purchase Of Boeings, Air India had to 
borrow money from abroad. The Ex-
port and Import Bank and a consor-
tium of som~ American banks, havlDg 
fully satisfied themselves with the 
financial soundness of Air India and 
its management, agreed to give the 
loans. As hon. Members know, banks 
do not advance money unless they 
are full y satisfied on the financial 
.soundness. 

8hrl S. M. Banerjee: Palai Bank used 
to do it. 

Shrl Mohluddin: Air India has to 
pay to these banks an instalment on 
capital as well as interest which comet! 
to quite a large amount. That is a 
.prior commitment of Air India, which 
is their financial liability. 

Dr. M. S. Aney (Nagpur): What Ia 
the rate of interest? 

8hrl MohluddiD: It varies from, 
suppose, 6 to 6i per cent. 

Shrl Jaipal Singh: Six per cent. 

Shrl Mohluddln: If We were to con-
sider the financial position of Air 
India, we have to take into account 
the financial soundness and what con-
tributes to financial soundness. If we 
were to insist that Air India must 
pay int=rest on that part of the capi-
tal whiCh We have advanced as loan-
that is, about Rs. 12i crores to 13 
crores--at 4t per cent, the result 
would b~ that Air India would have 
to pay to Government about Rs. 52 
lakhs a year. That will be a further 
liability and we know fully well that 
they will not be In a position to pay 
Rs. 52 lakhs a year as interest to 
Government. So, the net result win 
be that this interest dUe to Govern-
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ment will go into the balance sheet 
and impair the soundness of the ba-
lance sheet; it will simply add to the 
debit side of the balance sheet and 
'unnecessarily swell it. And we know 
that with the acc:wnulation of the debit 
mde it will be very difficult in future 
to ~rite it off. And since it will not 
be able to repay, there is no alterna-
tive to writing it off. 

13.17 hrs. 

[MIl. DEPUTY-SPEAKER in the Chair] 

Taking into consideration the experi-
ence of lAC all these years, it was 
decided that until at least the loan 
for purchase of Boeings was repaid-
and it is expected to be repaid by 
1966-the interest should be waived. 

SIu1 Blrendra Bahadar SiDP: On a 
point of informa'tion. May I know 
whether Boeings were purchased by 
Air India after they were purchased 
and introduced by the other airliDel? 

Slart MohiaddID: Yes. 

Shrl BIrendra Bahadar SID&1a: Then, 
naturally, we have to compete with 
the other airlines. 

Shrl Madlfaddln: That is the object 
for which we purchased it. It has to 
compete with other airlines. There 
are hundreds of Boelnp runnin~ from 
East to West, from thP. side of J a.I8D. 
from Australia to Eurooe and from 
Europe to New York. Now, Boeings 
or other bi!( aircrafts of the same 
size ...... 

Shri JalpaJ SIDell: Excuse me for 
the interruption. May I ask for some 
infotmation? TIl.. Question of the 
balance-sheet coming in was mP.n-
tioned. Air India tlo not countenance 
chartering of flights by tourists be-
cause the rates would be more or leu 
half. Neither do they provide charters 
nor do they pennit charters to come 
into thi. country. 

Shrl MohiaddID: Chartering Is, of 
eourse a difterent matter. It Is aove-

med by the lATA aneement. Thel'P Ia 
R rule which says that chnterin« at 
a reduced rate will be possible on I., 
if certain condi tions arP. complied 
with. So, chartering has nothine: to 
do with the po:nt raised by the hoil.. 
MembP.r, 

Shrl Jalpal Singh: My point was 
something different. 

Sbri Mohladdin: I hope my explL 
nation has sati'<fied mv han. friend 
opposite renrdine: the relSons for the 
interest-free loans that havp been 
IPven not onlv to Air India but also 
to lAC. 

Shrl Mohammad Elias was the onl7 
han. Member who mentioned the 
Meteorogical Department. The Meteo-
rological Department is the one de-
partment which is carrying on a stead,. 
and sound scieiltlflc work silently uuI 
without any propaganda. 

Sbri Bari Vlslma KamaQa (HoshaD-
gabad): Question. 

Shrl Pnbbat Eu-: When it propa-
gates it always comes false. 

Shrl Warior: That means no result 
is coming out at it. 

s:ut MohiaddID: I will just no;r 
explain. The annual report which hail 
'been plac:ed at 'the disposal of hall. 
J4emers briefly describes the varied 
activities of the MeteorolOgical De-
partment not only deals with meteo-
rology and climatology but it alsO 
covers other scien~ activities wh1clt 
are directly connected with meteorn-
logy; for example, geophysics, seismo-
logy, geomagnetism astrophysics etc. 
I Invite hon. M~mbers to visit at their 
leisure the Meteorological OftIce in 
Delhi. I am sure that they will learn 
a good deal as to what the Department 
is doing and has been doing for tIIa 
I>ast 70 or 80 years. 

The serviCe of whether forecast Ii. 
only one aspect of the Meteorological 
Department. It Is a very important as-
pect, no doubt. One han. M'mbel' just 
now questioned it when I said that ~ 
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Department is carrying on scientific 
work methodically and silently, but I 
am sure that if hon. Members visit the 
Department and read the Estimates 
Committee's report on the Department 
of Meteorology, they will be satisfted 
that the work being done is of a very 
high order. The work done by the 
Meteorological Department has been 
appreciated all over the world and we 
send from here our officers on loan 
to SO many other countries where 
their services are required. 

As regards the forecast, Shri Elias 
unfortunately confined himself to 
one sweeping remark of condemna-
tion, namely, that the forecast were 
DOt correct. 

Shri Mohammad EIias (Howrah): 
Weather forecast for air traffic proves 
to -be correct almost all the time but 
lor the general public it always proves 
to be incorrect. 

6hri Mohiuddin: I am afraid, the 
hon. Member is mixing it UP. If it i~ 
correct for air traffic, it must be cor-
ree! for the general public also. 

8hri Mohammad Elias: Forecast for 
air traffic is made only two or three 
hours earlier but the weather report 
for the general public is made 24 hours 
earlier; so, it cannot be correct. 

Rbri Mohiuddin: In places like Delhi 
and Bombay it is done periodically 
every four or five hours. Hon. Mem-
bers can ring up a specified telephone 
number at Lodi Road and find out 
what the weather will be during the 
next four to six hours. We are mak-
ing a constant and a very rapid impro-
vement in forcasting methods. 

I might mention here that for the 
last Ii to 2 years Delhi is the centre 
for the northern hemisphere forecast-
Ing. Information is received from all 
over the centres regarding the wea-
ther conditions in the whole of this 
region. It s tabulated here and the re-
.ults are sent or broadcast to other 
places. This system has been introduc-

ed sPecially with the introduction of 
the jets which must have long dis-
tance weather information when they 
start their services from one point to 
another because they travel 500 to 
600 miles per hour. 

The other important improvement 
is the starting of the Institute of Tro-
pical Meteorology at Poona. Hon. 
Members already know about it and 
there have been some questions. The 
scheme has progressed quite satisfac-
torily and we hoPe that the Institute 
will start soon. That institute will be 
specially meant for research on tropi-
cal meteorology as well as for train-
ing our youngmen in meteorology 
specially tropical meteorology. 

Shri Elias also complained that we 
do not have rules for direct recruit-
ment I assure the hon. Member that 
recruitment is made directly accord-
ing to the rules where the Public 
Service Commission has to make the 
recruitment. Of course, there are cer-
tain rules and regulations approved by 
Government regarding promotion alsD 
for certain grades. 

I hope I have covered almost all 
the points made so far. Any more 
point that may be raised will, of 
course, be replied to by the hon. Mi-
nister tomorrow morning. 

Shri Yajnik (Ahmedabad) : Mr. 
Deputy-Speaker, Sir, I profoundly 
regret to say that a somewhat step.. 
motherly treatment has been given 
to the Gujarat State not only in the 
allocation of funds but also in the 
way in which the funds are spent. 
For the Plan in all Rs. 3,70,00,000 
have been earmarked for interme-
diate and small ports of Gujarat, out 
Of which the Centre finds only 
Rs. 1,70,00,000 and the Gujarat Stllte, 
poor as it is and faced with deficits 
every year, has to "put in a bie: amount 
of Rs. 2 crores. Looking at the long 
coastline of the Gujarat State and 
the number of intermediate and 
small ports with which it swarms, I 
thought- that ,the infant Gujarat 



903 Demands JY AlSTHA 1, 1884 (SAKA) 

State deserved a better treatment. 
So, 1 would appeal to the Govem.. 
ment to see taht more funds are al-
lotted to the Gujarat State for look-
ing after tts intermediate and minor 
ports which are certainly within the 
province Of the State. 

But there is one major port l!lat 
we have in Gujarat. That is the 
Kandla Port. I regret to say that all 
the big hopes that have been cheri-
shed about the Kandla Port have 
IIWt only come through but have 
been seriously disappointed. Ac-
cording to the figures given in the 
Report, the picture looks fairly nice. 
Rs. 18 crores haVe been allotted for 
the Kandla Port. Revised estimates 
for 1961-62 show that about Rs. 115 
lakhs will have been spent. A pro-
vision has been made for Rs. 122 
lakhs for 1962-63. In the same way 
the Gandhidham Township has been 
allotted Rs. 357 lakhs in all out of 
which the Budget of 1962-63 provides 
Rs. 17 lakhs. Kandla port, during 
this year, is to have works relating 
the sixth berth, fishing jetty, cons_ 
truction of staff quarters, purchase 
of a dredger and other items. The 
Gandhidam township is to have 
works including the construction of 
roads, provision Of sewage, etc. The 
rosy picture that emerges from these 
figures is belied by hard facts. Dur-
ing the last year, the work on the 
Sixth berth was suddenly terminat-
ed. After all, the money has been 
spent, the Kandla port is not draw_ 
ing general cargo. It mostly depends 
on Government cargo and oil frei-
ght. The latest report that I have 
about the Gandhidiam township is 
that since the last four months, peo-
ple are migrating from Gandhidalll. 
The chief difficulties are higher prices 
of land and rents, of buildings, lugh 
rates Of electricity managed by Guj .... 
rat Electricity Board, high water 
rates and no broad gauge connection 
With Gujarat. I may state here that 
though the plan has been approved 
for a direct broad gauge line between 
Jhund near Viramgam and Kandla, 
v~ little money has been set ailart 
by the Railway Miltistry. I do not 

know when and after how UWQ 
years the Kandla-Ahmedabad link 
will be in operation. The Kalldla 
port itself suffers from high coastal 
freight rates. The free trade zone 
that was promised has not yet come 
into operation. No industries worth the 
name have been set up there. Kamila 
port and Gandhidam suffer from a 
kind of stagnation. When no new 
industries are starting, when the free 
trade zone is not yet within view, 
naturally, no high hopes are enter-
tained today about its further deve-
lopment. Crores have been spent, 
I know. But, they have not brought 
any results worth the name. !.loney 
has been often sanctioned but not 
spent. 

A dredger is now being bought. 
A dredger had been rented some 
years ago. After we had paid almost 
the entire cost of the dredger by 
way of rent, we returned back the 
dredger. We have been without a 
dredger for all these years. Dredg-
ing is most essential not only at 
Kandla but in the other mmor and 
intermediate ports whICh we have in 
Guj era t. Dredging is necessary at 
Bhavnagar, Veravel, Porbandar. 
Okha Bedi, Navlakhi, Mundra, Jak-
hau, 'Mandvi, Mahuva, Jaffrabad, 
Rajula, Bulsar, Bilimoria, Broach and 
Rupen. This is accor<!.in.; to the re-
port that has been subm.tted by a 
sub-committee that was appointed to 
look into the development of the 
intermediate and minor ports of 
Gujerat. Both the economy of the 
trade and the economy of shipping 
require that dredging operations 
should be carried On a t. the earlic.n 
date !possible. Dredging is also es-
sential to enabl1! sallmg vessels to 
handle a larger volume of trade at 
some of the minor ports likE: MahuvlI 
and Rupen. Unfortunately, most of 
the ports, small and intermediate 
ports and also Kandla suffer from a 
lot of silting that gathers round these 
areas. A dredlter has been the cryin& 
need of all the ports of Guierat. t:n-
fortunately, the Centre has given no 
priority to these dredging operations. 
with the result that we are left today 
without any dredger. The Government 
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of. Gujerat is asked to find a dredger 
!tom the money, that it has to find for 
~uying the dre:igers and for (.leanm. 
up the interm~cl!ate and minor ports. 
I would ask the Centre to pay very 
serio\l3 attention to this urgent need 
01 dredging. I would also request 
that they should not leave dredging 
to the s:lle care of the Gujerat State. 
They should also help the Gujelat 
State, preferably with a couple of 
dre:igers so that the immediate need 
of dredging of the intermed:ate and 
mmor ports may be fullWed vcry 
soon. 

There are one or two ports about 
which I have to Sly a word. There 
is the port of Porb:mdar, an inter-
mediate port now. Not only tile 
Government of Gujerat, but the 
National Harbour Board has agreed 
that it should be developed as an 
all_weather port provided its freight 
cOmes to about 5 lakh tons a year. 
Shri Rashik La! Parikh, a Minister 
Of Gujerat State, has adduced figures 
to show not only a tonnage of 5 
lakhs, but a tonnage of probably 7 
lakhs by the time the Third Plan is 
over. On the bas:s of theSe figures 
that have been supplied by the GUJe-
rat State, a request has been made 
to the Central Government to allot 
about Rs. 5 Crores and 25 lakhs that 
have been promised if Porbandar 
port was to be developed as an ail-
weather port. The Central Govern-
ment has apparently sent the rep~rt 
to other Ministries. Not only the 
Gujerat State, but the people of 
Gujerat are waiting for a dec:sion of 
the Central Government on this vital 
point. 1 would request the Central 
Ministry not to sit like spinx pre-
serving golden silence on the subject, 
but to commun:cate its decision at an 
early stalte. A lar2e number of in-
dustries are developing and have 
lleen recently established in Gujerat. 
The Cement industry is developing 
and at very m3.ny places, it is being 
expanded. Chemical industries are 
expanding. About Its. 15 crort:ll 
~ve been invested by industries OD 

the understmding that the Porban-
dar port would be developed as an 
all-weather port. Looking at all 
this, I think it is absolutely neces-
sary for the Central Government to 
make up its mind very soon and 
favour the Gujerat State with its 
decision and help them to the extent 
Of Rs. 5 crores and 25 lakhs for the 
development of Porbandar as an all-
weather port. 

Next, I have to draw attention to 
the port of Cambay. Unfortunately, 
Cambay has nO tramc worth the 
name today. It was an old port. It 
was a port that served the whole 
State of Gujerat some centuries ago. 
It was a port for embarking espe-
cially for Mecca for pilgrimage. 
Now, it has fallen on evil days. 
That port did have a traffic of about 1 
lakh tons about 10 years ago. But. 
there, again, there has been silting. 
There has been no dredging operation. 
There has been complete neglect of 
this port. Therefore, the m3.tter 
has been placed before the Hydro-
graphic comm:ttee. The Gujerat 
State has represented this matter re-
cently also and asked the Hydrogra-
phic committee to carryon hydrogra-
phic survey of this port as soon as 
possible. This matter has been be-
fore the Hydrographic Committee-
since 1953. It was agreed in 1951 
that it would be taken up as a prio-
rity B project, that is to say, that 
this hydrographic survey would b& 
completed w:thin one or two years. 
But two years have gone, and yet we 
haVe no aS3urance from the Centre 
that this hydrographic survey would 
be carried out as soon as possible. 

It is not merely a question of the-
Cambay town or the vicinity of CiIJIl-
bay. It is a question that concerns 
the waters between Bhavnagar and 
Bombay. because Cambay is situated 
at a strategic site. It is almost bet-
ween Bhavnagar and Bombay and 
Billimora. The- whOle water area 
has to be thoroughly surveyed so 
that the possibilities of developing 
any kind Of port at Cambay and r.ear 
Broach and near Surat and near 
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Billimora can be thoroughly examined. 
I submit in all humility that it is 
hich time that the Centre took a 
decision to m!lke the necessary ar-
rangements for a complete hydrogra_ 
phic survey of the Cambay and sur-
rounding waters as soon as possible. 

So far as posts and telegraphs ser-
vices are concerned, I have to 88y 
only one or two things. As you know, 
thc postJ and tel~gra;:.hs ~~l"\'IC('S ~m­

ploy about 21 l!lkhs people, and tile 
efficiency of the whole Departmcnt 
would depend upon the conditions lit 
work. Unfortunately, the most seriou& 
complaint that can be made about thil 
Department is that its office buildings 
and quarter. leave much to be desir-
ed. To give a few examples, tile 
Asarvana post office has 30 peo!;)ie 
working in a room of the size of 
12'xI8'; the Surat post office and the 
Madras GPO are equally congcste:!. 
The Bombay Stock Depot is worse 
than a dungeon. The telephone ex-
change building at Ernakulam is a 
very old building and has no sufficient 
space for such a big exchange. The 
new bunding for the telephone ex-
change in Cochin is very defective; 
cracks have already developed, and 
the officers concerned have not beQD 
properly dealt with. 

While such is the conditioD of the 
post offices and telephone exchangQs, 
what is to be expected about quartet·s 
for the personnel of the posts and 
telegraphs offices? Here, !".~ perfor-
mance of the Posts and Telegraphs 
Department compare. very unfavour-
ably with that of the railways and 
other similar Departments. While 36 
per cent of the employees of the 
railways are housed in raliway quar-
ters, and while 21 per cent of the 
other civil department employees are 
housed in Government quarters, only 
4.4 per cent of the total staff of more 
than 2 lakhs have been provided quar-
ters by the Posts and Telegraphs De-
partment. Why is that so? 

Besides, sometimes, we find that 
the money that has been provided is 
Dot spent. For instance, under the 
head 'Postal', Rs. 17.24 lakhs were 

allotted for buildings last year, out 
of which only Rs. 4.95 lakhs were 
Ipent. Under the head 'TelegrapDs'. 
Rs. 6:77 lakhs were allotted for build-
ings, but only Rs. 2.16 lakhs were 
spent, which is again less than one-
third. Why is that IIO? We we:-e 
told that the Posts and Telegraphs 
Department were going to have their 
own arrangements for ,buildillll: their 
building.. All that they have do_ 
is that they have appointed a liaisoll 
officer. 

I say without any possibility of 
contradiction that the Posts and Tele-
graphs Department will never have 
their up-to-date modern offices lind 
sufficient quarters for their personnel 
till they ~nake their OWn arrangement& 
like the railways to build their own 
buildings. Let them get out of thll 
old groove, and let them not depenol 
all the time of the CPWD. Let them 
have their own building std for 
building the necessary buildings, and 
it is only then that they will be able 
to solve the problems that probably 
vex them and vex their perllOnnel 
more. 

With these words, I would again 
request Government to pay more ser-
ious attention to the ports, major, in-
termediate and minor ports, 01 
Gujarat and provide more liberally 
for their development. 

Shri 0smaD AU KhaD (Anantapur); 
While I support the Demands for 
Grants of the Ministry of Transport 
and Communications, because of the 
limited time that is available to me. 
I shall confine myself to the subject 
of civil aviation. 

Civil aviation has a vital role t~ 

play in the present-day world. When 
the nations are progressing fast to-
wards the concept of one world, there 
is the greater need today than ever 
before for building up faster com-
munications between the countries ot 
the world. Nothing helps more in the 
building up of better relations aad 
good-will and understanding between 
,-ations than the visit of people from 
the country to another. International 
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trade and commerce has developed to 
such a degree that a fast international 
air transport has be.come a necessity. 

'nlanks to the advance civil avia-
tion has made during the past de-
~ade, the vast distances between 
countries are now reduced to a uatter 
of hours. The situation of our coun-
try On the air map of the world is 
very favourable. Situated at the 
head of the Indian Ocean, the traffic 
from the East to the West can very 
ocnveniently pass through our coun-
try. Even internally, the vast expanse 
of our country is most favourable to 
long air-routes, the clear skies and 
the temperate climate are most suit-
able for flying. 

The Department of Civil Aviation 
deserves to be congratulated for the 
operation of its international airline. 
The Air India is known all over the 
world as one of the best airlines in 
the world. Indeed, it is an honour 
and it is a matter of prestige for the 
country that we should have such an 
efficient airline. 

An authority on civil aviation has 
pointed out: 

'The position of well-developed 
air transport, especially for inter-
national traffic, is a factor which 
can enhance the prestige of a nation 
at home and in countries abroad. 
The very extent of such air trans-
port seems to indicate that the 
nation is progressive, efficient and 
highly civilised and that it is con-
tributing its share to the progreas 
of mankind". 

[ have no hesitation to say that Air-
India International has enhanced the 
prestige of our country in the world. 
With the delivery of the sixth Boeing, 
our international airline will be an 
all-jet airline. It is the only airline 
in the world which provides jet ser-
vice with the most modem Boeing 
1m on all its routes. With the sale 
Of the fleet of super-constellations to 
the Defence Ministry, which it has 
DOW been concluded, Air-India Inter-

national would have achieved the 0b-
jective of standardising one aircraft. 
and that the most modem aircraft 
available-Boeing 707. 

Looking at the financial picture, I 
should say that the results are most 
encouraging. We have made a net 
operating profit of Rs. 117 lakhs for 
the year ending March 1961. Even 
for the past year year, 1961-62, we 
have made a profit of Rs. 50 lakhB, 
which I should say is really very 
good. The past year has been a ve17 
bad year for international airlines all 
over the world. BOAC incurred • 
loss of about Rs. 8 crores, TWA in-
curred a loss of Rs. 6 crores during the 
first six months Of the year and KLM 
has incurred a loss of Rs. 51 crores 
during the same period. These losses 
are dUe to several factors. Firstly, 
because of the introduction of Boeing 
by the international airlines, they hav~ 
developed more capacity. Secondly. 
there has been an annual increase of 
12-14 per cent in the traffic, but thla 
year that increase is not there. Third-
ly the policy of the US Government 
to conserve dollars and that of 0IIl' 
Government to conserve foreign ex-
change has restricted the growth of 
air traffic. In these circumstances, if 
Air-India International has made a 
profit of Rs. 50 lakhs, it is really very 
good. 

I have a word of caution. The aer-
vice of Air-India International is con-
sidered to be one of the best in the 
world. The 'Air India Maharaj' signi-
fies all courtesy and care to the pu-
sengers going On this airline. But ia 
the recent past, a tendency is observ-
ed to slacken in repect of service to 
passengers. It is very necessary that 
sufficient courtesy and care has to be 
shown to passengers on board the air-
line and also at the air offices. I am 
sure Air India will give sufficient 
thought to this in time and will be 
able to keep upto its reputation. 

The work Of acquisition of land at 
the Madras airport was already COIl-. 
siderably delayec1. Now that the land 
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has been handed over by the Defence 
Ministry, I hope the work will go 
on according to schedule and at the 
earliest possible time, the Boeing will 
be landing in Madras airport which is 
an international airport, in place of 
the Comet service which we are pro-
posing to have shortly. There is much 
traffic from Madras airport to various 
places, particularly to Malaya and 
Singapore, and the public of Madras 
are eagerly awaiting the Boeing ser-
vice to land there. 

Coming to the internal service, 1 
very much regret to point out that it 
is as unsatisfactory as our interna-
tional airline is satisfactory. The ser-
vices are inadequate, the cost of opera-
tion high and efficiency low. I cannot 
understand why there should be such 
a disparity between the two sister 
airlines. I very humbly point out 
that the Indian Airlines Corporation 
needs to improve its management 
technique, with particular emphasls 
on planning. 

At this stage, I must mention that 
there is sufficient justification for the 
amalgamation of the two air corpora-
tions, Air-India International and 
lAC. Apart fram the advantage of 
better efficiency that may result there-
from, there will be an immediate 
saving to the extent of Rs. 6 lakhs 
annually as a result of the merger. 
The Estimates Committee in its 41st 
Report had recommended a common 
corporation in place of the two at 
present existing. The Ministry had 
then replied that the merger could 
take place at a later date. I should 
say the time has now come when the 
merger shoulcl take place. If, how-
ever, the merger is to be clelayed for 
any technical reasons. I should say 
that the recommendations of the 
Transport Inquiry Carnmittee have to 
be implemented. The recommenda-
tions of the Committee are as follows: 

"Even with a statutory corpora-
tion, we are persuaded that it is im-
portant for the success of the enter-
prise that an outstanding man ot 
busmess with administrative ability 
Md drive preferably with suftlcient 

experience o.f alr transport 
be appointed as chairman of 
organisation". 

The Estimates Committee had also 
made a similar recommendation. While 
agreeing with this view, Government 
have pointed out that it is not easy 
to get a person with such experience 
and qualifications. Even here there 
is a solution possible. The Estimates 
C(llJUnittee has suggested that there 
should be a common chairman for 
the two corporations with a common 
board. At present we have a very 
able chairman for Air-India Inter-
national and we are seeing the 
wonderfUl results in the same cor-
poration. I am sure if We have a 
common chairman for the two cor-
porations with a common board, lAC 
will benefit considerably and it will 
be in the interests Of all. 

14 brs. 

One of ·the main handicaps beset-
ting LA.C. is the inadequacy of capa-
city. Just now the hon. Minister 
pointed out that probably during the 
coming season all . seats are booked 
by tourists who are coming to this 
country and it will not be possible, 
perhaps, for any of us to get seats in 
the Indian Airlines. In this connec-
tion, Shri Jaipal Singh had mentioned 
that instead of the Caravelles, we 
should immediately have Viscounts 
and that we should wait for another 
two or three years when we can go 
in for another type of Boeing. I very 
humbly differ from this view. It was 
pointed out that the Caravelle has 
only 64 seats. That is not cOOTecl. I 
have myself travelled by that aircraft, 
by Caravelle; and it can easily carry 
80 passengers. Today, in place of the 
40 or 42 seats that the Viscount ha~ 
it may carry 44, taking aU thinIII' 
into aocount.---fl8king Into considera-
tion also the operating expenses, Cara-
velle aircraft should be e very ec0no-
mic proposition. It is said that tile 
initial cost, the capital COllI: is going to 
be high. Because the capital cost 18 
~ to be high are we going" 
have UDeConomic aircraft or less 111'0-
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fitable aircraft? No, Sir. This· air-
craft, Caravelle is a first-clas3 air-
craft which can carry 80 passengeTl. 
Certainly, we are not loing b wait 
for 2 or 3 years because right now 
there is the need for increased Pal-
senger capacity. 

Shri Jaipal Singh has liven turt.her 
details; he has mentioned many minor 
and technical details. But, I mus~ say 
that if an aircraft carries 8J p.lSSe:l-
ers, we should 20 in for that and it 
sh>uld be an advantageous prJposi-
tion. 

He mentioned some 01her factor 
which must be taken into considera-
tion. We have the problem with our 
Dakotas, the sale o-f Dakobs. If we 
buy an aircraft we must alwavs thin!( 
of its re-sale value; and we should b~ 
able to sell them when we want to 
go in for better type of aircraft That 
point has to be examined by the 
\linistry in detail. 

'l'he Night AIr Mail service hll not 
made any pr-:gress since its in=ep-
tion. At the present mcm:mt, we 
have only 4 cities of India that are 
connected by this Night Air Ma:l Szr-
vice, Delhi. Calcutta, BJIIlbay and 
Mad'l"llll. But I must point out that it 
should be possible to connect the 
capital of each of the Stat8.1 wl:h the 
NIght Air Mail Service. 

Take the example of Hyderabad. 
Hyderabad is the capital of Andh:a 
Pradesh. It is only Ii hours by air 
from Madras. A letter postei in 
Madras teday will reach Hyderabad 
after 3 days. If it h pos~ed today, it 
would be cleared tomorrow bv air and 
it reaches in the evening and it will 
be delivered dav after tomorrow. It 
Is very seriou9. Feeder servic-s should 
be. c~nneeted to NalOlur. We can con-
nect .FI'yderabad. M~dura ani C"rhln 
wi'h Nal!1lur; Similarly, In the o'h~r 
cases also. Wherev@!' the Fhte rap'-
tall! are not connected by the NI~ht 

Ail'Jl'!ail, feedet' serviCe! sh'l'llld be 
eonaec:tedwith Nagpur.so that an t.'te 

capitalA of the S~atea are eaanee&ed bJ' 
IiIle Nicht Airmail Service. 

Mr. Deputy-Speaker: The bon. 
Membe1' sh.uld conclude. 

Shrl Osman Ali Khan: Sir, 1 would 
just point out that luJllcient a.t.tenti';'D 
has to be paid to reauce the W.iS.ef..l 
expenditure that is now visible in the 
lAC. Thousand clerks sit and coun& 
and recount the tickets that are 
already sold. I feel that if some 
attention is paid intelligently and in 
a practical manner, it shoul:i be pOio 
sible to reduce this expmditure by 
50 per cent.; and it would result in • 
saving of Rs. 6 lakhs a year. 

Even on the engineering side, the!'e 
is great scope for reducti:n cf expzn-
diture. While the overhaul of an 
aero engine is an-exact technical 
operation, now a cJnsiderably 10!1ger 
time is being taken in the cverhaul of 
these engines and also in the over-
haul of aircraft. The committ~e that 
was set up to s~udy the financial 
aspect of the I.A.C. and Mr. Whe1t-
croft who was connected with it, have 
recommended standard cosh of ope"a-
tion for each type ot aircraft and 
randard m~intenance cost and sche-
dule. The I.A.C. has not, so tu. se~D 
its wav towards the implementatbD 
of this suggesticn. 

The ftnancial picture of the I.A.C. 
Is rather disappOinting. This yeu, we 
have incurred a loss of Rs. 11 lak!!1, 
while we had made a lit~le profit dur-
Inc the past 2 years. I am sure it 
they would introduce larger a:re~.ft 
Boon, and, if we kee!) a wat~h over 
exnenditure, it sh~ld be pcss'ble for' 
the I.A.C. to come up to our exptr.t:l-
lions in the years to come. 

Shri Surenilranath DwlveilT: Sir, I 
want to confine myself to the cut 
motion, that is, the neei fat' dev'!lop. 
in/! P .. adin as all weather port during 
the Third Five Year Plan. 

This Is a problem whl~h we !l1ve 
referred to in this House since mlUlY 
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)'ears now. And. it seems a lot of 
activit)' is ,oin' on outside. But, very 
little information is b.:inC civen 1.0 w 
in this Parliament. 

The House may remember that in 
the year 1957, on the 13.h December, 
a non-official Re.i'Olution wa' bb:ed 
from the side of the Opposition ~k­
ing for makin, Paradip a maj:r P:lrt 
before the completion of the Second 
Five Year Plan. We had a thorough 
discussion. All that the Mh:st~r 

could tell us at that time was that \h~ 
examination c;f all the aspects of t:1e 
question was not over and that some 
Japanese team or some other team 
was going into the queltbn and that 
the Peona Research Statbn wa, a:8> 
seized of the matter; and after all 
these things were available. they 
would be able to finalise the matter. 

Then, the Third Five Year Plzn 
came. Even then, the Interm:d ate 
Port Development CommittEe or t:1e 
Third Planners themselves did n:t 
decide in favour of making Para:!ip 
a major p:it. They only recomme:ld-
ed that Paradip would be made an 
intermediate port, for which some 
mcmey has been provided and about 
which a reference has b~e'1 made in 
1he annual report of the Ministry. 

All that I want to know is what is 
the basic difficulty about Paradip. I 
do not make this demand only becaus" 
it is in the Orissa coast or that it w:n 
benefit the Orissa State. Bu! nationll 
interest demands that we shou'd hav" 
a major pl>rt in the east c~ast. And, 
especially, when Oris.a h 1S su~h vast 
resources of iron ore which can bs 
very cheaply exported to Japan and 
other foreign c~untries whieh are in 
need cf.it, by having a p,rt at Parl-
dip it will open the way for export 
and, as a result, we wi1l earn foreilt'l 
exchange which is so much needed at 
the present moment. 

I submit that some such b'u~-tlrint 
Is before .the Planning Commi~s'o", 
rubmitted bv the G"vOrnment of 
Orissa for making Paradip a major 

port. As I mentioned earLG'. thera 
are many reports appearlll, in the 
Press about this. Tne btes; inf~rma­
tion that the MiIWtry has gi ven us .n 
this House on the 3rd May is that 
Rs. 150 lakhs tJ cover the first and 
second priority for works reco:n:nund-
ed in the report of the Port D_vebp-
ment Committee has baen pr ;vikd 
and no further sums have b~en ear-
marked for the develo;>mLnt (.f 
Paradip. 

1 am sorry that prob:lbly-inten-
tionally or unintentionally, I do n_~ 

know-the ini;rmatbn is being c<>n-
cealed from the House in order to 
take political advantage of it. I m3ke 
this charJ(e beeause there have ce ~n 
reasons for me to believe that this 
matter has more cf poli i:s in it. 
Even durin:ll: the elections it was made 
an issue. 

The Prime Minister vis:te:i Pa:adip 
perl. It was given out in t.~e p---'p_rJ 
that he was gomg there to lay tha 
fowulation-stone for making Paradip 
a major P:l't during the course of the 
Third Five Year Plan; whereas here 
is the reply on the 21st November, 
1961 when the Mini3ter h3d told ua 
that there was no USe agitating for 
Paradip as there is no provhion ma ie 
in thP. Third Five Year Plan to make 
it a major pJrt. 

I wrote to the Prinle M:nis!er and 
asked him whether it Wlia a hct that 
he was gOinJ( to make ~s precis~ 

announcement to the efte::t that the 
Planning Commission and the Gov-
ernment of India. have accepted 
Paradip as a m.aj::or port and all 
schemes have been IICceD:e:i. Of 
course, in his reply, how c:u:d he 
say that the Government of India 
have accepted i!? He said he could 
not give a precise undertaking. At 
the same time, why I say that partie. 
was in it is because the Prime Mi:1is-
ter who wa~ requested to hy the 
foundati :n-stone actually we~t th ~re. 
not for lavinJ( the foundation-st:n~ ')r 
making Paradip a major port but b 
commemorate his visit. That was 
utilised in the elections to show, "here 
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.is the stone laid by the Prime MiDi .... 
ter for making Paradip a major port". 
1 t:b.ink that game is still COJlotinuiD,g, 
because the present Ministry wants to 
.show that they alone have been able 
to get Paradip and tha.t, therefore. 
the people in Orissa. shpuld support. 
not all Congressmen but the present 
.group ot Congressmen, who are in 
the Ministry. 

1 want the Minister to let the 
House know what is the latest posi-
tion regarding this matter, and whe-
ther the plans that have been sub-
mitted have been accepted. It is re-
ported that the Chief Minister of 

·Orissa and the Commerce Minister or 
somebody are going to Japan some-
time in June or July to negotiate 
about the export of iron ore, and the 
money earned out of that will be uti-
lised for developing Paradip port. 

Again, here is a news item publish-
at in the Times of India of 21st May 
-yesterday-the news item emanates 
from Madras-to the effect that a 
-contract for the development of Para-
dip port in Orissa is expected to be 
entrusted to the National Building 
Construction Corporation, a Union 
Government undertaking. It is learnt 
that the work on the project is esti-
mated to cost about Rs. 15 erores. The 
·matter was discussed in detai:l recent-
ly by Shri K. S. Krishnaswami, the 
Managing Director of the Corpora-
tion with Shri B. Patnaik, Chief Min-
ister of 6)rissa. So, the outside world. 
the newspa.per world, knows mCJl'P 
about this than Parliament. I went 
through the entire report on this Min-
istry readin,l! about. thp major 
schemes, the details of which have 
been given under the Demands. but r 
find no menltion whatsoever of any 
money being provided for Paradiu 
po.rt. But in the news Item it is said 
callegorically that lis. 15 crares are to 
be gpent and that the Government of 
lndla undertaking, namely, the 
National Buileting Construction Cor-
noratlon, is goin,l! to undertake thp 
iob1 We all will be happy a.b"ut it. 

because we are making that demand. 
namely, that the Paradip port mua 
be developed be1Iore the end of the 
third Five Yeaa' Plan. All that I wan& 
from the Minister is this. He must 
categorically tell us what is the posi-
tion in regard to Paradip; whether 
they are really taking any positive 
steps to see that the work in Paradip 
is completed, as a major part, before 
the end of the third Plan. 

Now, you will find another news-
paper rep:>r:t, wherein it is said :hlllt 
the National Council of ~plied Eco-
nonric Research in Delhi has been en-
trusted with the task of 'examining the 
cammercial and economic possibiEt:e.> 
of Paradip p:lTt. The Chief Engineer 
has been appointed and a canal has 
been dug; an express highway is bebg 
built with crores of rupees. All these 
things are reported to be proceeding. 
It is all to the good. It is go~ that 
there is a little activity in this matter, 
but why is it thM ParliameM is kept 
completely in the dark about the 
whole matter? 

As I have stated, we will be happy; 
it will be a day of rejoicing n.ot ollly 
forr Orissa but for the whole country 
jf we have a major port at Paradip. 
We all want that to happen and be 
accomplished during the third Plan. 
My only point in rising on th;. 
occasion was for making a reference 
to this matter in the House. So, let 
not the Minister be a party to the 
politics introduced in this scheme. I 
especially make an appeal to Shri Raj 
Bahadur, because, in the course of the 
debaJte in this House in 1957, I plead-
ed for the major port at Paradip, and 
I had then just mentioned that pro-
bablv this Ministry was carrying OIl 
in the old tMOiltions of the imperia-
lists who had looked to this problem 
only from the point of view of big 
cities---Madras, Bombay and CalC!1ltltt. 
And then, my hon. friend, the Min-
ister. appealed to me thus: let UI 
lea~ the ajtltatlonal approach; let va 
work in hannony and let 119 not fn-
troduce anything ebJe. "What _ 
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need is a harmony of hearts so that 
we can think together in a peaceful 
and calm manner about the problems 
which confunt us". There will be 
no dispute as reards the sentiments 
ElIipecially when matters of national 
importance are concerned. But I de-
precate the political things in traduc-
ed in these martJters. 

So, I want the Minister to make it 
clear on the floor of the House that 
no political considerations should 
weigh in these matters and that 
nobody should take any political 
advantage whatsoever. For the needs 
of the country, for the defence of. the 
eountry, for the success of our Plan, 
for export and for all other possibili-
ties, we want that a major port at 
Paradip should be established. 

8hri Muthlah (Tirunelveii): Mr. 
Deputy-Speaker, Sir, I rise to support 
the Demands for Gran~s for the lofiD-
is.ry of Transport and COIIllmunica-
tiems. The Ministry of Transport and 
Communications deserves credit for 
its graatt achievements in road trans-
port during the last ten years. After 
Independence, we have made great 
progress in road transport. So far as 
the Madras State is concerned, almost 
all the villages have be2n connected 
with good approacll roads cJnnecting 
the main roads and the national high-
ways. In this, I may say that we are 
a little better eff than even U.s.S.R. 
where, as has been po;nted out by 
visitors who have returned recently 
from that country, in the coun~,ide 
there are no good roads. But, with 
all the creditable achievements made 
in road transport. much yet remains 
to be done in the matter of develop-
ment of ports and shipping. 

On this occasion, I would like to 
speak a few words on the develop-
ment of Tuticorin port into a major 
harbour. The schPtn!! has been there 
for a very long time, for over 30 
years, but nothing tangible has yet 
been achieved. In this ccnnection. I 
would like to tell the han. Minister 
and this august House that the Madras 

Government are most earnest and 
most helpful in the development at 
the Tuticorin port. Recently, on 23rd 
April, 1962, the Madras Government, 
by their G.O. No. 1155, entrusted the 
Tuticorin harbour development works 
to the Government of India under 
article 258A of the Constitution. 

The have also, by their G.O. No. 
890, dated 2nd April, constituted a 
high-power committee for the deve-
lopment works of the Tuticorin area 
in view of the harbour development. 
They have appointed recently a liai-
sOn officer, Shri C. V. S. Mani, LA.S., 
to assist the Central Government in 
the harbour development works. I 
would also like to bring to the notice 
of the Transport Ministry the resolu_ 
tion of the Tuticorin Port Trust 
Board, dated 11th May, 1962. The re-
solution has 'been communicated to 
this Government through the Madra3 
Government. The Trust Board has 
expressed in that resolution its deep 
disappointment over the prolonged 
delay in the implementation of the 
harbour development scheme. One 
year in the third Plan periOd has gone, 
and the work has not been started. 
The engineer, Shri Venkatanarasim-
han, apPOinted by the Central Gov-
ernment has not yet taken charge. 
That is the information that I got re-
cently when I had been to Tuticorin 
just a week ago. He has not yet taken 
charge and no works have been 
undertaken. The Ministry has, how-
ever, allotted for this year, 1962_63, 
Rs. 12 lakhs, and for that our grati-
tude is due to the Transport Ministry. 
The Port Trust has made earnest 
efforts for 30 years for the port deve-
lopment and it has spent about Rs. 30 
lakhs in this cause. At their instance, 
several survevs have been made such 
a. hydrographical survey, t:>pographi-
cal survey and geological survey. Fur-
ther many boring tests have been 
carried out recently at the instlnce of 
the Port Trust, and these tests are 
most successful and most encourag-
ing for commencing the construction 
works, such as construction of 5 berths 
and 5 mooring berths. 
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The Madras GJvernment are ready 
tJ supply 1 million gillon; of water 
per day for the proposed harbJur. 
The Port Trust Board ar~ pre;>ared 1:> 
give any extent of land out of their 
1,000 acres to the Ce:ltral GJver,:m~~',t 

for commencing the work. The Port 
Trust are will:ng also h hmd ov~r 

their spacious bungalow at Tu'i,orin 
fer Central Gove:nment offices a'd 
quar:ers, Many in:ius'r'a'ists like 
Me3Srs Kothui and Sons Lim·ted are 
postponing the shrting of t"e'r in ius-
tries, awaiting the commence:nent of 
the harbour works. 

I would request the Central Gov-
ernment tJ cansider the follow.ng 
favourable point3. Tuticor.n is on the 
.east coast of our country and it can 
be called the Gateway of Sou'h hlli:l. 
There is no maj =r harb:lur south of 
Madras, and M3dras is too h~vily 
,congested. TuticoriD has been the 
foremost among the intermediate ports 
and its trade is fas~ increasing every 
year. Its tra:ie now is about I million 
tons and in Ive years, it is lilt ely to 
increase to 1l million tons. The emst-
ing port is quite insuftlclent to cope 
up with the lutteas'ng trade. Tuti-
corin has a c.-nsIdenb·e volume of 
export trade, which earns a 1It:"O:i dell 
of foreign exchange, Its eh'ef ex-
ports are salt, Cl!ftIent and cement pr:l-
duc's, s~nna leave'!, dry fish. yarn 
and textiles. tanned hide, and s\ins, 
fib~e and other ll~ml~'1 M'~du(!t.~, 

dUllles, oni=ns, p:l'tatoes and tamll':n4. 

The proposed harbour n:ar Hare 
Island commands sheltered wa:er a:td 
jf is out.i:ie the cyclone belt. There-
fore, it can be eas:Jy develoDed into 
an all-weath",: p.l:t. The pe>rt is well 
linked with the llinterlan:i by gold 
railway lines an:i good road '. The 
proposed harbour n~eds a dept'l cf 
~6 feet and fJrtunately, rJCk is fO:.Jr.d 
jU!t below 33 feet. So, there is UJ 
need for ro"k-b-eaking. Thus, it is 
m01' easy and most eeonomlcal to 
e n~truct the harbo'lr. ('ne more 
point of consideration is that 

Tuticorin is destined to be the centre of 
marine chemical industries in Ma:.ra 
Sta.e in the near future. Fin~lly. I 
submit that all preliminary ineat:ga-
lIions for the proposed harb:>ur have 
been completed, and detailed survers 
and estimates have b~ prepared. lJI 
view of all these favourab!e fac'ors, 
I aPpeal most eames!ly to the GJV-
'ernment cf India to expedite the 
scheme and start the constructiOD 
'works withJut ful'liher deley. 

8hrl Imblehibava CPonnanj): Com-
men:ed speaking in MaiaYaiam. 

Mr. Deputy-Speaker: Qln he read 
the Enelish translation of his speech 
for the benellt of the Members? 

Shrl Wartor: The practice is that 
an Enelish translation is submitted 
earlier_ 

•• Depaty-SPI!aker: I have aut 
the English translation of his speech. 
That is why I am Baying he can • 
well read that. He will be hel~ 
tht!' Members ,to understand him. 

Rhrl DaljI.tSbIdl CUna): We 8ft 
lint able to understand him, 

Mr. Depaty-Speaker: He hu tI-
an English translation of his sveech. 

&llri Barish Chandn Mathar: He 
il weD within his rights in speakjna: 
In Malayalam. 

IUlrI Bal'hmatb SlDP: We are 
baDDY to hear him. 

8lu1 BlreDdra Baba4ar8lnltl: O!l 
a ~int of order. Generallv. when 
-.ches are made, the Mini_ter 
takes dnwn notes. Is the Mini.;ter 
t:lking down notes of his speech? 

Mr. Depuq-Speaker: The English 
t1'Bnslation will be ,passed on to the 
Minister. 

8hrl RaJ Balua4ur: Whatever point 
lip has raised will be duly consider-
ert and whatevez-we can do abeut It 
will be done. 
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Shri Warior: Can Wit not take ad-
vantage of those Ministers who CIUl 
fOllow that languaJre? 

Shrl RaJ Bahadar: 1 cannot do 
that now. 

Shrl Badhelal Vyas (Ujjain): Does 
not the hon. Member know English? 
If he knows English, what is the 
difficulty in speaking in English? 

Mr. Deputy-Speaker: He cannot 
express himself properly in English. 

"r~ (~) :q'i~~ WIT 

<lfn: "if ~ ? ~A';ftlf ~ l!;~ ~'\­
~ 'lll'tr ~:\'OT ~r  ~ I ~ m .q 
~r.r~,:f ~ "lfr ~ t ? 
·Shrl ImlIlch1bava: Mr. Deputy-

Speaker, Sir, Let me first of all 
thank you for havmc given me an 
opportunity Ito participate in this dU-
CUSSlon on the demand for gnwts 
for the Ministry of Transport and 
Communications. As you know Sir, 
people like me suffer from a serious 
disabilitv. The convention in this 
House is that speeches should either 
be in Hindi or English. But since I 
am not in a pOSition to communicate 
in either of these languages effect-
ively, I have to speak in my mother-
tongue Malayalam. I am sure there 
are so many other members here 
who suffer from the same disability 
like me and it is sure that in future, 
with the development of democracy 
in our country more and more pea-
ole's representatives like me will be 
"eturnetf to ;thIs House. It Is there-
fore, necessary that proper arrange-
ments should be made for the free 
use of all the 14 languages enumer-
ated in the Constitution in this 
House. I am sure that YOU as the 
custodian of the House will give 
earnest cons.idemtion to this aped. 

I want to place only a few prob-
1em.~ before the House. First of all 
1 want to bring before this House 

the plight Of the sailing counb7 
craft indUl'try of the West Coast. 
This is a centuries old Industry of 
We91. Coast espsc;ally Kerala. But 
What do we find? While every other 
sector of the economy has a plan, 
there is no plan for the development 
of this industry. As a matter of 
fact, this country craft trade in our 
side is the mainstay for thousands of 
people on .the Malabar coast. Lakhs 
of tons of merchandise is carried in 
these sailing vessels. But there is 
no proper scheme for the protection 
on development of this trade. In fact 
while the country is obliged to spend 
crores of rupees of foreign exchance 
fO'r the purchase of ocean-goin, 
linel"ll, practically no attention is paid 
to thi.~ aspoot of our traditional 
shi.pping. The Government has al-
most ignored the potentialities of 
this mode of transport in the solu-
tion of our problems of coastal trade. 

Let us see what are the maID 
problems of this Industry. First of 
all the question of safety in naviga-
tion and facilities for rescue in face 
of storms etc. Practically the Gov-
ernment measures are only the usual 
storm warning slllnals in light-
houses and ports. Thi3 I. 
not enough. Most of these 
country crafu have no special ins-
truments Ito see these signals from 
long distances especially when the 
weather is squally. They do not 
have other modem navigational aids 
like radio equipment etc. Therefore 
very often they fail to notice these 
signals and are therefore subject to 
great risks. Every year lakhs of 
tons of merchandise and many crafts 
are destroYed in storms and bad 
weather. That the Government do 
not have proper statistics of these 
losses itself is proof that no attention 
is paid to this problem. tt is not 
enough to put up warning signala. 
There must be a series of rescue 
stations on the West Coast at eV1!r7 
50 mile distance, from Gujrat to 
Kerala. These stations must a-

·English translation of the speech delivered in Malayalam. 
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equipped with high speed tugs to 
tow the sailing vessels in distress to 
safety. Because these sailing WIlSeIa 
cannot rust to safety just by seeinll 
the warning signals. They have CD 

be helped while in distress by beinjl 
towed to safety. 

Then regarding the arrangem_ 
for training of tin dais etc. The repon 
says that 6 training centres have beeo 
set up to train tindals. I have seen 
the centre of Kozhikode and I can 
say that it is an utter failure. There 
is no arrangement for housing or 
messing for the trainees. They hay. 
to find money to meet their expena·· 
es, during training. These tindals sr. 
poor people and they have no meaJIa 
nf independently to meet these ex-
penses. It is ;therefore necessary W 
provide the trainees with some 
allowances sufficient to meet their 
expenses during training period. OU. 
. io this reason, the Kozhikode train-
ing centre has not been able to 
attract trainees. i hope the Govern-
ment of India will make some prG'-
vision for helping the trainees. 

Then there is the problem of loans 
and advances for construction of 
craft, etc. Practically no help is 
being given for this purpose. Simi-
larlv technical improvements should 
be made in the construction of .the 
!Il"afts. Minimum navigational aids 
Iikp. radio-receivers, signalling equip-
ment etc. should be installed to re-
ducp. navil!ational risks. Possibility 
of mechanising these crafts should be 
exnlored and suitable en£ines etc. 
ShOUld be developed. For all tl-Js 
the Government should I!ive aid, 
should formulate Dlans etc. While 
crores of TuDee. are being given to 
the modern merchant shippinlt in-
dustry, practically nothing is being 
done to help this traditional mode of 
. transoort. It is comDletely neglect-
ed. 

Thp.n some lines of trade should be 
reserved for the tradi4ional country 
eraft trade. Now we are doing 

so many things to help our tradition-
al industries like handlooms, cottage 
industry etc. Certain lines of pro-
duction are reserved for these in-
dustries in order to save them from 
eninction. Similarly in order to 
save our sailing vessel trade, some 
item of merchandise should be re-
served for this mode of transport. 

Lastly, I find from the report of the 
Ministrv that central and regional ad-
visory committees for sailing vessels 
have been. set up. But there is no 
such comm;ttee in Kerala which is the 
State most interested in this matter. 
I, therefore, request the Government 
to set UD a Committee with its centre 
in Kozhikode. But these committees 
have not done any useful work. The 
Central Board has met only once dur-
Ing four years. If this is the way 
these ~ommittees function, then it is 
not very useful. 

Next I wish to refer to the condi-
tions of the workers in the harbour-
craft. These crafts with tonnage of 
50 to 100 tons are used to take mer-
chandise to and from the jetties and 
warehouses on the shores to big ships 
berthed three to four miles off the 
shore. These poOr workers are not 
provided with any amenities like shel-
ters, canteens etc., on the shore. 
While somethinl! is being done in big 
ports like Bombay, there is nothing 
in places like Kozhikode. Ponnani and 
other smaller ports. They have to 
cook, eat and liVe for days together 
in these crafts. They live a hard and 
miserable life. The Government 
should give attention to the welfare 
of theSe labourers and provide mini-
mum amenities for them at these in-
termedia te ports. 

Then I come to the question of de-
velopment of Ponnan; in Kerala as a 
support port to Cochin. Cochin is al-
ready a crowded port with a big har-
bour, naval .base, oil terminu~ etc. 
It is, therefore, necessary to develop 
a support port to Cochin. Ponnani 
should be developed as a support port 
for use during fair weather to ease 
congestion in Cochin. 
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Then I come to the reDort of the 
National Council of Applied Economic 
Research on the problem of develop-
ing Beypore port. The Council's sur-
vey has found that the present average 
annual traffic of Kozhikode-Beypore 
is 290,000 tons. Important foreign ex-
change earning commodities like tiles, 
timber, cashew kernals, pepper, co-
conut etc. are exported from this port. 
The survey has estimated the traffic 
potential of Beypore by 1965-66 at 
5,22,685 tons. In order to improve 
the existing facilities and make Bev-
PDre an all-weather deep-sea port, the 
-council has recommended a series of 
measures. They have made nine re-
commendations including construction 
Clf a long jetty, provision of e'ectric 
cranes, transit sheds, water supply, 
staff-quarters etc. I url/e upon the 
'Government of India to make provi-
sion during the Th:rd Plan for these 
works for the improvement of Bey-
pore port. 

When I come to the problem of Haj 
pilgr'ms from India I have to say that 
·a large proportion of Haj pilgrims 
from India visit'ng J eddah are from 

'qeJi>)i WOJ} sWFlll!d lna ·p./eJa)i 
have to come all the way from Keraln 
to Bombay for embarkation. As a 
result they have to incur huge extra 
expenditure and undergo a lot of un-
necessary sulferings. Kerala has an 
excellent port at Cochin where the 
facilities for passenger traffic are 
available in plenty. It has been a 
long-standing demand of Kerala 
people that facilities and arrange-
-ments for Haj pilgrimage should be 
made at Cachin as a port embarka-
tiOn for Haj pilgrimage. I hope the 
'Government of India will at least nOW 
take this matter seriously and set up 
a Haj Committee at Cochin also. Th. 
relevant amendments to the existing 
Act on the lines suggested by Shri A. 
K. Gopalan in his non-official bill 
some time back should be undertaken. 

Lastly, I come to the National High-
way programme in Kerala. We find 
from the answers given to questions 
in this House that the National High-
way projects in Kerala are lagging 
'behind miserab1.y. Even schemes in-
cluded in the First FiVe Year Plan 

1144 (Ai) LSD-

ha ve not been as yet completed even 
though th's is the second year of the' 
Third Plan. Out of 58 projects in th .. 
Second Plan, only four projects have 
been completed. Twenty of the 
Second Plan projects have not even 
received sancLon. At this rate I 
wonder how long it will take to com-
plete this programme in Kerala. This 
is a most deplorable state of affairs. 
All plann'ng looses its meaning if pro-
jects included in the First Plan are 
not completed even in the Third Plan. 
I, therefore, request the Government 
to take up this question in a more 
serious manner and see that the pro-
jects are executed in time accordiDC 
to plan. 
Finally. I wish to refer to the coas-
tal road ;'unning through Palghat and 
Tr'chur Districts known as the Tippu 
Sultan Road. The responsibility for the 
construction of this important coastal 
road should be taken up by the Cen-
tre. Also, two important bridl!es. the 
Chetuvaye Bridge in Trichur District 
and VeCiyankode Bridee in Palghat 
District This road connects a num-
ber of' important pilgrim centres ill 
Kerala like Cranganore. Triprayar, 
Guruyaur etc. These are great tem-
pies in Kerala which are visited by 
lakhs of pilgrims every year. l1le 
road is also of great commercial and 
economic importance. I urge upon the 
Government of Ind'.a to take UD the 
work of this road and these bridges 
during the Third Plan itself. 
Shri Thirumala Rao (Kakinada): 
Mr. Deputy_Speaker, Sir. it is a mat-
ter of satisfaction not only to this 
House but to the vast mercantile in-
terests outside the country that the 
dispute between the pilots associe-
tion, Hooghly. and the Government has 
been sat'sfactorily solved even before 
the Demands for Grants have come 
up before the House. I think the ex-
perience, foresight and statesmanship 
of the Minister and the Minister of 
State are largelv responsible for bring-
ing about th:'· d;spute to a satisfac-
torv cone iusion without appearing to 
be ., giv;ng away much that compro-

mises the interests of other sen'ices 
whkh have got a sort of antagonislic 
attitude towards the demands of these 
pilots. 
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With regard to the other items of

Demands that have come up, I am

bound to be parochial and voice the

grievances of my constituency and

the part of the country from which

I come before I take up the time of

the House to answer a very import-

ant point that has been made the bone

of contention and controversy in this

House, the other House as well as

among the public.

Take the question of construction

of bridges. I come from East Goda-
vari District. The bridg·e on the river

Godavari is one of the main connect-

ing links between the highway from

Calcutta to Madras and even up to

Cape Comorin in the south. This

bridge has been pendmg completion
for the last ten years. My late lam-

ented friend Shri Kala Venkatarao,

who is well known in political circles

laid the foundation stone as Minister

of Andhra eight or nearly ten years

ago, and the bridge is still in the pro-

cess of being built. There are two

connecting bridges on the two main

tributaries of the river Godavari. One

is Gautami near Alumuru. Out of
Rs. 175 lakhs estimated expenditure,

Rs. 117 lakhs has been spent and an-

other Rs. 40 lakhs is asked for in the
present Demands. The other one is

Vasishta. Out of an estimated expen-

diture of Rs. 94 lakhs only Rs 5,30,000

was spent last year and it is expect-

ed that Rs. 15 lakhs 'would be spent

in the current year. For the next

year they are demanding Rs. 80 lakhs.

I would request the hon. Minister to

see that this work is expedited and

the main artery of one of the high-

ways that contributes to the prosperity
of the country will be an accomplish-

ed fact without much delay.

Coming to another point, it has been
my annual ordeal of bringing to the

notice of the Ministry and the powers

that be that Kakinada is a port that

has to be developed immediately. If

you see the figures of total tonnage

complete'y taken up in all the big

ports yOU will see that Vishakhapat-

nam lifts a load of nearly 24 million

tons every year. It is slightly bigger

for Grants

than Madras port. Bombay handles

11 million tons every year and next

comes Calcutta. Between Madras and

Calcutta, we have got only Visakha-

patnam port, which is being choked

with all sorts of export and import
trade. It has" become the main receiv-

ing port fOr all the heavy maclrinery

for Bhilai, Rourkela and other steel

plants that are started round about

Bihar and Orissa. That port has not

got any big hinterland with agricul-

tural development. It has to depend

upon its exports from far off places

for manganese and iron ore-300 or
400 miles away from the port. The

Kakinada port that has been visited

by the hon. Minister, ShriRaj Baha-

dur, other Ministers and men in autho-

rity and experts has been certified as.

hav.ng all the natural facilities for

developing it into one of the very

gOod ports in the east. I think that

port can be developed with an expen-

diture of Rs 4 crores to 5 crores.

I would ask the hon. Minister to

plan ahead, sufficiently ahead, to meet

the oxpandng demands of the econo-

my ofOUr country, We are now mak-

ing provision for an export of nearly

Rs, 1,700 crorcs. The main ports that

are taking these exports and imports

are the big ports of Calcutta, Bombay.

Cochin, Visakhapatnam and, to some

extent, KandJa. Of course, Kandla

has not come up to the expectations

of the planners. It has proved a dis-

appointment to some extent. There-

fore, I would request my hen. friend

to give some consideration and thought

to see that this port is developed and

some substantial amount is allotted

for that and see that the object is

realised within the next four or five

years so that the expanding demands

of our economy, trade and commerce
will be adequately met by havmg an-

other good port between Visakhapat-

nam and Madras on one side and bet-

ween Calcutta and Madras on the.
ot.her side.

With regard to shipping, we are in

a very POor condition in this coun-

try. If we see the total world ship-



ping, our conil.ributi9.n is onlY'66 
per cent of the total world shipping. 
The share of United States is 19:14 
per cent; the share of United King-
dom is 16'28 per cent. Next comes 
Japan, a small country with a popu-
lation of 9 crores, whose share is 
5'34 per cent. A still smaller coun-
try with a popula.tion of hardly 30 
or 40 lakhs, Norway, has a share of 
8'63 per cent of the total world t()n-
nage. India occupies one of the 
lowest position with a percentage of 
66. When we compare our position 
.,i.th that occupied by the rest of the 
countries, We find that it is not very 
encouraging. 

Therefore, it is but right that the 
Ministry takes every opportw'ltty and 
every available resources and assist-
ance that is required to augment its 
total tonnage. By the end of the Se-
eQnd Plan, we were able to complete 
9:2 lakhs tons. By the end of tbe 
Third Plan we are planning to have a 
total tonnage Of 14 lakhs tons under 
Indian flags. It is a modest estimate 
of our requirement and a modest 
plan. Beoause Government have 90 
many demands on their resources, 
enou!':h money is not able to come to 
the shipping sector. 

In this connection, there comes into 
lhe picture;the Jayanti Shipping Com-
pany, wbich has been talked about 
so much by my' friends the press and 
public (and br public r mean the pu'b-
"lie which believes the press). Some 
political parties wanted to make capi-
tal out of the deal which the Govern-
ment of India have entered into and, 
withou.t understanding facts, they 
..tarted assuming all sorts of things 
against the company and dragged 
everybody concerned with it, not 
excluding the Government, into the 
picture in any manner that suited 
their likes or predilections and also, 
to some ex·tent, their interest. 

ThL, company has been started spe-
cially to bring in new tonnage to 
India. No doubt. it is a new com-
pany, started by a brilliant young 
man who had made his mark as a 

scientist in America, who had been 
in t.he list of advisers to the American 
Government on nuclear science, who 
has made a remarkable contribution 
as a very brilliant man to industry, 
commerce and also scientific Lnvesti-
gations. He is a doctor of science of 
two universities. He has evolved a 
method of manufacturing steel and 
aluminium which has been purchased 
bv eminent steel manufacturers Ln 
Germany l;ke Demag and Schluman. 
When he came on a private visit to 
India in 1960, he happened .to meet 
all our Mmisters, not excludLng the 
Prime Minist"r and the Finance Min-
ister. The problem was discussed 
with him as to Whether there will be 
any possibility of augmenting IndIan 
shipping by collaborating with out· 
side technical agencies Ln buiIdLng 
new sh:pping. Within six months of 
his leaving India, in December 1960, 
he came a£ain with a blue-prLnt 
about building new ships and he 
convinced the Government of India 
and eVE,-ybody else that the proposi-
tion is sound and worth considering. 
It has taken nearlv 14 to 15 months 
for the Government Of India to pro-
cess this proposal. to vet i.t, to exa-
mine it, to scrutinise it with micro-
scopic eyes at every level-technical, 
secretarial, financial and other levels. 
Finally, they agreed to this and they 
agreed to advance a loan of Rs. 22 
crores. 

Much was made of the fact that the 
paid-up capital of the company was 
only Rs. 200, by people who are in-
terested, by people whQ are motivat-
ed with self interest, whose vision 
was warped, who w:ere never prepar-
ed to look at facts. Even after it 
was announced by the Minister on 
t.he floor of the House that the paid-
up Capita! of the company was Rs. 21 
lakhs, certain leading dailies start 
writing leading articles, saying that 
~he paid-Up caDita! of the company 
was "nly Rs. 200. The company was 
started earlier with a small capital 
to meet with the requirements of thp 
Companies Act, to start negotiations. 
We were not willing to put money 
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[Shri Thirumala Rao] 

into a company, a private company, 
until the fate of the negotiations wei'e 
known one way or the other. A large 
number of technical, financial and in-
surance experts were brought to 
India at the cost of several lakhs of 
rupees to the company, and all the 
preliminary expenses were incurred. 
with the hope that it will pass all 
the hurdles which the departments of 
Government are placing before it, 
the schemes will be thoroughly exa-
mined and finaJly accepted. 

Then I come to the question of the 
loan advanc:'d b t'lis company. Here 
I have with me a whole list of com-
panies to whom loans have been ad-
vanced by Gove.·nmen!. The Scindia 
Steam Navigation Company have got 
a loan of Rs. 15 :34 crores with a 
paid-up capital of R5. 12'72 crores. 
The Government of India have laid 
OWn a rule 1 hat every loan to a com-
pany must bear the ratio of 1:4 to 
the paid-up capital. That is to say, 
if you raise Rs. 1 crore as paid-uD 
capital, you are entitled to a loan ~f 
Rs. 4 cr"re'. That is the rule that 
has been la'd down and unless and 
until that rule is satisfied by this 
company Government are not going 
to part with a single pie to this com-
pany. But there aI'e companies 
which have got a paid-up capital of 
Rs. 11.29 crores or Rs. 11.20 crores, 
getting a loan of Rs. 15 crores and 
a company with a paid-up capital of 
Rs. 1.15 crores getting a loan of Rs. 8 
crores from Government. 

Mr. Deputy-Speaker: His time is 
up. He should conclude now. 

Shri Thirumala Rao: I will con-
clude in the next two or three minu-
tes, because I want to give some of 
the salient facts to .the House and the 
public, for this company and people 
associated with it were subjected to 
very unfair criticism in a language 
which is abusive and derogatory to 
the membership of this House. 

Shri S. M. Bllnerjee: This is highly 
objectionable. He said 'abusive lan-
guage.' 

Shri Thirumala Rao: When a maa 
who was much maligned was asso-
ciated with my name under the pri-
vileg·e of the other House I would 
have challenged that gentleman to re-
peat that statement outside the 
House. But I thought that certain pro-
priety should be observed when we 
are involved in names. 

There is nothing objectionable. 
There is nothing shady. We are pre-
pared to face any sort of scrutiny or 
examination by any impartial tribu-
nal or high personalities to find out 
if we have done anything shady in 
this. But without knowing facts no-
body has a right even if he is an 
hon. Member of Parliament to take 
shelter behind the privilege conlerred 
on him to attack a man as something 
like a man whose nallle has become 
notorious and obnoxious in the pub-
lic eye. 

I want to conclude my argument 
with this. The main salient feature 
of this is that the Company has 
agreed to build eight new ships in 
Japan costing about Rs. 12 crores t. 
Rs. 14 crOres. 

Shri Waliar: What is he referring 
to? Shri Thirumala Rao has been 
very vehement but We are in the 
dark what he is referring to as a per-
sonal matter. 

Mr. Deputy-Speaker: Shri Thiru-
mala Rao may go on with his speech. 
(Interruption) . 

Shri Thiruma1a Rao: I request the 
Chair to cut it out from my time. I 
will explain it to him in the lobby .. 
.... (Interruption). 

Mr. Deputy-Speaker: Let him con-
clude. 

Shrl Thirumala Rao: I am not say-
ing anything irrelevant. I want tl) 
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pres~nt this thing in a nutshell. The 
Company has been offered a certain 
loan. The loan is not paid as it IS 
being paid to other companies. After 
the ships are built and are tested and 
accepted or, to use the technical 
word, are delivered to the Company 
and the Government takes charge of 
the ships under mortgage then will 
the Government pay the first instal-
ment of the loan to the sellers, that 
is, to the builders of these ships. The 
cost of the ships has to be paid m 
seven instalments to the sellers and 
the Company has to pay back the loan 
to the Government in 20 instalments. 
These rules apply to everybody who 
applies for a loan. 

The salient feature of this deal is 
that we are not parting with the 
whole cost of the ships to the sellers. 
It is paid in seven equal instalments. 
Meanwhile all the seven or eight 
ships will come under the control of 
.the Company. They can ply and 
start earning foreign ex<:.llange even 
fro mtoday and from the earndn,gs of 
this foreign exchange can discharge 
the cost of the ships. You can pay a 
part of it towards the cost of the 
ships. If Rs. 14 crores are to be paid 
by the Company to the sellers in 
seven equal instalmen.ts, it comes to 
Rs 2 crores. Half of it may be earn-
ed by foreign exchange and the real 
responsibility of the Government 
may be half. Therefore by the time 
this whole loan i, liquidated the Gov-
ernment of India may have to pay 
only Rs. 7 crores and not more. A 
blanket loan of Rs. 20 crares is sanc-
tioned because another five ships 
have also to be arranged with Hol-
land. These .things will be paid in 
instalments. The Government has 
imposed a condition that nothing 
starts without paymellt of Rs. 150 
lakhs towards the paid-up capit!ll. 
The Company has arranged today 
and we are informing the Govern-
ment today or .tomorrow that an 
amount of Rs 154 lakhs has 'been de-
posited in an American bank and the 
payment of the loan begins only 
after the shlps are delivered. 

One more point I want to clear. 
That is about American collaboration 
which my hon. friends are making 
much of. If you have Russian colla-
.boration for the drug industry invol-
ving Rs. 25 crores, my han. friends 
sing and hence around this proposal. 
What is the harm in this? I may tell 
you that here there are hundreds of 
companies offering foreign collabora-
tion in this country and nearly Rs. 
1100 crores of foreign investment is 
involved by the end Of the Third 
Plan. As it is, 65 per cent of the capi-
tal is allowed to foreigners in thi, 
country to start some new industries. 
Here is the Merchant Shippin~ Act 
that allows not a pie more than 2.~ 
per cent of the equity capital or the 
paid-up capital to any foreigner, be 
he a Russian, a Chinese or an Arne· 
rican. . Therefore if my hon. friends 
bring a proposal which IS as welcome 
and is as useful as the one that is 
proposed by the American collabora-
tion. the country is prepared to ac-
cept it. That is the policy of the 
Government. If our Government de-
cides tha t  a proposal from Russia 
bring in this colIaboration the Com-
pany is prepared to look at it: We are 
nat concerned with the nationality of 
the country Or the source from which 
it comes, as long as the Government 
of India supports it and gives ito ap-
proval and those co\llltries are per-
sona grata with the Government of 
India. 

Shri Barish Chandra Mathur: Mr. 
Deputy-Speaker, Sir, as a matter of 
hc.~ I never had any intention to 1eal 
with this particular subject of the 
Jayanti Shipping Company. I do no, 
think the references made by my hor. 
friend were to the questions tho 

were asked On the floor of the Ho·"sc. 
The first questions were asked by me 
about this Company and the hon. 
Prime Minister answered those ques-
tions. We do not sit in judgment 
until and unless we have all the facts 
before us, but we are also not pre-
pared to be carried away by any 
statement. My simple question in 
this matter was that we ourselves 
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have two shipping corporations; 
threfore why could such an offer not 
be utilised by Our shipping corpora-
tions and why could it not be in the 
public sector. That was the question 
to which I have not yet received any 
satisfactory answer. I have no rea-
son to believe that there is any shad~·· 
transaction. I do not know whether 
it is a shady transaction or not. We 
have not examined it. The matter 
has not heen looked into. I do hope 
that the Government when they agree 
to it after due consideration must 
have looked into the merits of 
the case· But at least this House has 
got to be satisfied that now .that ",·e 
have two shipping col'porations our-
selves why this could not be taken 
over by the public sector shipping 
corporations and why this foreign ex-
change and all the future benefits are 
not to accrue to the public sector 
when it is our studied policy. I will 
expect the hon. Minister to clarify 
this point. 

My subject while dealing with this 
Ministry primarily is road transport. 
This annual report which is before 
us has a one-page introduction and 
this one-page introduction opens with 
a remark regarding co-ordination of 
different means of transport includ-
ing railways, road transport and other 
things. I find that in this report it-
self there is absolutely no mention 
whatsoever about co-ordination 
throughout the report. We have got 
a 159-page report and it is only in 
the introduction that it begins with 
this co-ordination whiCh is the sub-
ject matter of discussion and which 
has been engaging our attention all 
the ·time. 

We have never seen the hon. Min-
ister in charge of transport and com-
municatioDcj playing the ro1e of bring-
ing about overall co-ordination. There 
is one small paragraph in this report 
also about co-ordination but tJ!at is 
limited only to road transport ar.d 
waterways. It makes no mention of 
the overall co-ordination where ~ail­

ways are concerned. We have known 

the hon. Minister of Transport aM 
Communications only as a POOr bOF 
Or as a second boy in the matter 01. 
road transport. We never knew that 
he was a big boy who was to oontrol 
overall co-ordination of transport ill 
which the railways were to be iII-
elUded. I hope that the hon. Minis-
ter who is a senior Minister of Cabi-
net rank will now assume that res-
ponsibility of overall co-ordination 
because that is a very important mat-
ter. We do not know of any autho-
rity Who is taking this overall res-
ponsibility of co-ordination between 
the railways and road transport, 
waterways and other means of com-
munication. I do hope that he will 
assume that responsibility and !lmc-
tion and now he will take certai. 
steps about it because co-ordination 
definitely is one of the subjects which 
has 'been mentioned as one where we 
have failed. I do hope that some-
thing will be done about it. 

15 hrs. 

But when I say that about this 
overall co-ordination I am not to be 
carried away by catc:h phrases. I do 
not feel that it is only co-ordination 
Which will brin2 about results. Co-
ordination is important. It will im-
prove the state of affairs and we will 
have much lesser complaints. But. 
co-ordination of what? Co-ordination 
of the means of transport. Whether 
we have got adequate means of tran-
sport--that is the crux of the ques-
tion. My feeling is that we have 
not got adequate means  of transp.>rt. 
Therefore, we have got to be assur-
ed that all steps are going to be takeu 
to see that we have adequate means 
of transport. 

Only the other day, our new Min-
ister for Mines and Fuel said that 
he is going to raise all the necessary 
coal in the Third Plan and he will 
carry that coal through waterways. 
It is a very bold and heartening 
statement which he has made. I !!m 
one who always shares optimism. To 
me, this statement d{)es not appear to 
be only an optimistic, statement, not 
only an over-statement, but I thk1k 
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n is almcst quixctic. I think he is 
only in the thin air. I weuld like 
the hen. Minister fcr Transport, the 
overall ce-ordinating Minister to tell 
us whether he will be able to carry 
all the coal that is going te be rai.~ed 
during the Third Plan. Let us s"e 
simple mathematics. We are at pre-
sent only carrying 54 million tons 
and 60 per cent of the capacity of 
the Railways is deveted te it. If we 
are to be self-sufficient, if we are to 
ieed all our industries we must raise 
about 100 million tons which would 
mean anether 44 er 46 million, t'lns 
to be carried. How is this 44 million 
ions to be carried? 

Shri Prabhat Kar: Almest double. 

Shri Barish Chandra Mathur: The 
steel plants will give them steel. The 
Defence Ministry will manufacture 
the vessels and the Transport Min-
istry wi! !take charge ef them and 
transport. Let us see how superficial 
it is. 

Shri Prabhat Kar: By 1987 it may 
be possible. 

Shri Barish Chandra Mathur: Does 
net the hen. Minister know that we 
were all the time aware of water-
ways and road transport? Does not 
the hen. Minister understand that 
the steel plants were net in a posi-
tien even to give the necessary steel 
for the manufacture of wagons? If 
we ceuld not manufacture even the 
required number cf wagcns and if 
the manufacture cf wagens was de-
layed, how does he expect that all 
this is I;toing t9 be lifted? May I 
know where the prevision for all that 
is? Let us know the programme. 
Let us know what is the plan, w!1at 
is the prcgramme and what is the 
provision, how much ccal is te be 
carried by the Railways, cut of 100 
million tom. how much is to be car-
ried by road and how much by the 
waterways, and for earrying coal by 
waterways. what amount of tonnage 
you have to raise. It is no use talk-
Ing thin air. We must come te brass-
tacks of the thing. 

I a1&o wish to remind the bon. KiJa-
ister for Transport a~ well as the 
Minister for Mine. and Fuel that cnly 
the ether day, when the Minister for 
Steel and Heavy Industries, was 
speaking, he said that even durin!;! 
the Third Plan, he was apprehensive 
of a serious time lag, even with the 
present programme which does net 
include catering to all t;,e manufac-
ture of shipping and waterway trans-
pert. He says that no note has been 
taken of that. We have ne pro-
grammebefore us. Nc provision has 
been made anywhere. He himself 
feels differentroadconf. :caaHHi dlsa 
feel& QifIldenl 8 bout the lll'Inufacture 
of the steel which is visualised ever 
in the Third Plan. He is quite clear 
and can did to say that there is like-
lihood of some time lag in this. 
Therefore, it is no use running away 
with these brave statements. I would 
expect the hon. Minister for Trans-
port to take the overall responsibili-
ty fcr co-ordination. I would expect 
him to give facts and figures to this 
House as to hcw the tonnage which 
is to be generated during ihe Third 
Plan is going to be transported, hoW' 
much by Railways, and what is their 
programme for carrying that through 
road as well as waterways. Because, 
this is very important. Otherwise, 
there will be terrific frustration and 
waste. If we find that we have not 
got plan allocaticn, we must revise 
Our plan ,llocaticns, we must cut out 
some other projects and ,"Ie must 
give that amount of Rs. 150 to 200 
crores. I feel that Rs. 200 crores wlil 
have to be transferred here. If we 
have additicnal funds, well and good. 
A sum of Rstl 200 crcres will have to 
be made available for Transport ot 
gcods which are likely to be produc-
ed during the Third Plan. We must 
have a plan and a programme. We 
must have a grip over realities ·in-
stead of talking brave and learlinc t3 
frustration. Because, it results in .. 

huge waste. When you have a pro-

ject, when you have producticn an'; 

if that cannot be transported, that 

creates a lct of problems. 
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While talking about road transport, 
do not know why we take road 

transport so lightly. The hon. Min-
ister in Charge of Railways has been 
providing us with all sorts of infor-
mation. There is always a map giv-
ing the railways and the different 
zones. Why should we not have been 
given a map of the roads also? Rpad 
development, their future pro-
gramme, we cannot understand these 
from what has been stated in the 
Appendix here. In a thorough going 
manner as .the Railways do, they 
should also have a plan, a pro-
gramme, they should give map of the 
roads, and national highways and 
show, this is the programme for the 
Third Plan, these are the State 
roads, and what is going to be done. 

The allocations for road transport, 
may submit, are absolutely meagre. 
They will not carry us any farther. 
If you just analyse what we have it 
is only the carry forward of the 
schemes which had already been 
undertaken-mostly 75 per cent is 
only carry forward of the Second 
Plan. We have got here something 
for national highways. All that is 
left is about Rs. 30 crores which has 
to be given by them to the States. Of 
this amount which has to be given to 
the States, also, Rs. 22 crores are 
committed, another sum of Rs. 4 
crores is committed. They have 
hardly Rs. 4 crores with them. What 
are they going to do? How are they 
go:ng to open up the country? In this 
connection, I wish to invite the at-
tention of the House to a very 
weighty observation made in this 
report of the Finance Cummission. 
The Members of the Finance Com-
mission which is appointed every five 
years, went all over the country and 
discussed the entire matter with the 
Chief Ministers of the States. They 
came to a definite conclusion that 
mere must be a speci&i allocation for 
1he d"velopment of the roads and 
they SUggested this· 20 per ce .. t of 
what TOu rafse from 7OW" fuel charc-

e,' and tax comes to about Rs. 38 
crores. It is absolutely necessary that 
If you are to gi \'e some satisfactioD 
to the people, you must have at least 
another Rs. 50 crores with the Cen-
tral Government which will be made 
available to the State Governments 
for openmg up the bllCkward areas. 
A very strong recommendation bas 
been made in this connection. I wish 
I could read out a passage whicn so 
well sums up the urgent need for 
such a special allocation to be made.. 
AI! the Chief Ministers, all the four 
Members of the Planning Commis-
sion except ,the one Member Secre-
tary who was from the Finance Min-
istry-with his solitary exception-
all the members very strongly felt 
that there must ·be a special alloca-
tion and this must be placed at the 
disposal of the han. Minister. 

Then, I wilI come to the Committee 
on which I happened to be . a Mem-
ber, the Road Transport Reorganisa-
tion committee which is popularly 
known as the Masani Committee. This 
report was discussed on the floor of 
the House. I have never seen any 
report getting so much support. from 
all sections of the House as this 
report. All the recommendations of 
this report were supported by all the 
sections of the House. I take note 
from the Annual report that certain 
recommendations have been put 
through. These recommendations 
will certainly help road d~velopmeDt 
very considerab,y. But, there are a 
number of recommendations which 
have yet to be attended to. I would 
like to know from the hon. Minister 
...... (Bell rings) I have hardly 
.taken 8 minutes. 

Mr. Deputy-Speaker: He has taken 
15 minutes. 

8bri Barish ChaJldra Mathur: I 
started at ..... . 

Mr. DepUty-Speaker: He started at 
2:55. 
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Shri Barish Chandra Mathur: May 
I have another five or seven minutes? 

Mr. Depu.ty-Speaker: Two or three 
minutes; 1 have still a large list. 

Shri Barish Chandra Mathur: 
would like to know from the hon. 
Minister whether he has been a'ble to 
chalk out any policy. What is going 
to be the distribution of routes as 
between the private and the public 
sectors? We have made certain re-
commendations in .this regard. Then, 
what is the policy of Government re-
garding dieselisation? I would like 
to invite the hon. Minister's atten-
tion in particular to the diesel buses 
running in Delhi; they are almost a 
public nuisance. We are very short 
of diesel, and we want to tax diesel 
also. May I suggest to'the hon. Mm-
ister that in view of all these factors, 
he may please earmark all these 
diesel vehicles for the transport of 
goods? Let us not have any diesel 
buses; let us have buses carrying pas-
sengers, driven only by petrol. And 
Government should give us better 
buses and better transport services. 
If we are So short of diesel, let us 
not have diesel buses. Let there be 
a certain rationalisation of the whole 
thing. 

Again, in the matter' of 'the deve-
lopment of roads. I would like to know 
what the policy of Government is. 
Also. what is the programme regard-
ing the manufacture of vehicles? 
Have we thought about it? Have we 
given any direction to the industry 
also, whether the industry should 
take to dieselisation or not, whether 
the engines for the new vehicles 
which are going to be manufactured 
should be run on diesel or on petrol? 
I think that we must give a plain 
directive on this matter. 

I shall refer to the air services in 
brief and deal with that matter in 
Just two or three minutes. So far 
as Air India is concerned, 1 have 
DOthing but praise for it. They had 
the nston and the wladom to .witch 

oVer in time from the piston to the 
Jet-engine-plane, and they have 
earned a great repute for us in the 
international field, in the different 
countries. When an entirely Indian 
crew goes and lands a jet aircralt in 
the USA or any other country, it 
does earn respect for Ull"; 'they earn a 
great name for India; they are our 
best messengers; I have the least 
doubt about it. 

I am mentioning this particularly 
because my hon. friend Shri U. M. 
Trivedi said yesterday that they 
were running at so mucli of loss. I 
would like to remind him that among 
the best organised international air 
services run by private comparues as 
well as those sponsored by the States, 
the Air India has gone almost to the 
top. I have got here before me the 
figures in respect of eight of tbese 
companies. It was beacuse we creat-
ed more passenger capacity and we 
had introduced the jet aircraft that 
we are seeing a loss during this year. 
In fact, during this year, all these 
eight air .transport companies have 
been incurring losses.. The BOAC 
has incurred a loss of Rs. 10 crores; 
the KLM has incurred a ioss of Rs. 51 
crores in nine months, the TWA a 
sum of Rs. 6 crores in 9 months, the 
Lufthansa a sum of Rs. 15 crores, and 
the TeA and the CPA a sum of 
Rs. 3.50 crores Canadian dollars, 
each. So, in active competition with 
these, the Air India does not incur 
any loss at all; the Air India will 
give us a return of about Rs. 50 lakhs, 
and the next year, it is going to do 
much better. 

Shri Thiromala Raa: Does it pay 
interest to the Government of India? 
Has the hon. Member taken that into 
consideration? 

8hri Barish Chandra Mathur: 
would like to inform my hon. friend 
that Air India has paid back from its 
own resources during the last two 
years. The Air India had taken a 
loan from foreign concerns, and dur-
ing these two years, it has paid back 
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.some amount. Kg. 9.71 crores WIUI 
·the loan which it had taken, and it 
has paid back Rs. 3 crores out ()f Its 
own resources. This is certainly to 
their credit. We are ()nly helping 
them to see that they clear off the 
foreign loan which they have taken. 
They are running in such CGmpeti-
tion, and still if we cal)llot give 
them this help, I do not kn()W what 
is going .to happen. We owe a spe-
.cial responsibility in this regard. 

But I cannot say the same thing 
.about the Indian AirHnes Corpora-
tion. Much has got to be done. r 
have addressed a letter to the hon. 
Minister only yesterday. The things 
are not as sa.tisfactory as they should 
be. Of course, the rAC has made 
some progress. r w()uld not genera-
lise and condemn the gOOd service 
which it has rendered. It has made 
progress, no doubt, but mudl mpH" 
has got to be done. Efficiency has 
got to be injected into the lAC. And 
we have got to open up the country. 
But we are putting the rAC on a very 
wrong policy. They are almost fol-
lowing a polky of a dog-in-the-man-
ger. If we want the lAC to function 
pr()perly, if we want that the coun-
try should be opened up, let them 
have some definite programme before 
them. They must have their sur-
veys and they must have their pro-
grammes, and they must go ahead 
WIth their programme for opening up 
the country. If necessary, we must 
make a provision of Rs. 50 lakhs as 
SUDsldy for them so that they could 
Open up the country. Otherwise, how 
is the country going t() be opened up? 
This kind of .thing has been done all 
over the world. Therefore, if we 
want our horne services also to deve-
lop, then we must proltide a fixed 
IUffij' .,un!, say, about Rs. 50 lakhs at 
their disposal, So that they can have 
their own programmes and open up 
the entire country. They must have 
a regular programme, a regular sur-
vey and regular map in regard to 
what they are going to do. 

'l'i\' ~ ~ (~) : '3'IT~ 
~,'Ii'm'f~~~f~m'fif 

~iI~~OO~~1 ~ 

if.rt i;fiTIl' ~r ~-~ ~ ~r~Ai' ~ 
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;ft If ~ """~ ~~ if, f';:;rQ; 'Ii' If!ffi'rlf ~ 
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\3'it' ~ fq;crr~ fCf,"lIT ~ I P 
Shri Prithvi Raj (Dausa): Mr. 

Deputy-Speaker, Sir, we are all, r 
think, aware' of the vast shortage of 
foreign exchange which our country 
is faced with, and without which the 
implementation of our Plans is likely 
to be seriously jeopardised. Tourism 
is amongst those top earners of 
foreign exchange. In 1960, it earned 
us some Rs. 20 crores in foreign 
exchange and in 1961; the figure is 
expected to be a bit higher. There is 
a latent potential to develop this to 
double the figure within the next 4 or 
5 years. Every person, however 
honest or capable he may be, must do 
serious re-thinking and reorganisa-
tion of the planned development of 
this industry or trade. Otherwise, I 
am afraid, the figures we hope we 
lIlalI achieve during the next few 
~~ will not become a reality. 

We have, in India, the basic 
material inasmuch as we have our 
heritage to attract the tourists to 
India. But unless we give them the 
facilities the basic facilities I am 
afraid, ":'e are going to lose ail power 
of attraction. 

The two most important facilities 
are, of course, accommodation and 
transportation. Transportation, as 
far as tourism goes, is air travel 
because it is that which is most 
popular with the foreigner. 

On the admissiun of the Ministry 
itself we are now well acquainted 
with lAC's complete inadequacy to 
handle the trade. But how has this 
situation arisen? I would submit that a 
it is due to complete lack of foresight 
and mismanagement. We want to 
buy more planes. We are contem-
plating the purchaSe Of planes now 
which will not be delivered till 1964. 
What is to happen in the interim 
period? I would suggest that rather 
than buy newer planes, which may 
Or may not have larger seating 
capacity, it would, perhaps, be in the 
interests of the country to have more 
services serving the trunk routes. 
thus alleviating the situation. 

I appreciate that the purchase of 
aircraft will involve foreign exchange. 
However, the return on the foreign 
exchange thus spent will be appre-
ciated much sooner than similar 
foreign exchange expenditure in 
other investments. 

The lAC has, unfortunately, 
achieved a standard of monumental 
inefticiency. When I say this I do not 
mean the air-crew themselves but 
the ground staff. Service is, to 
say the least, shocking. And, when 
it is given at all, it is given grudging-
ly. I hardly think that this would 
encourage the tourists, and not only 
tourists but also domestic travel to 
use our airlines. Of course We have 
ng !,ltemativp if we want t~ fly. 
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The other inherent diffect in the

lAC seems to be the lack of apparatus

to handle the administrative side. For

instance, in order to get confirmation

of return reservation one has to

either give 2 weeks' notice or else

take a chance and hope to get back

as and when accommodation is avail-
a'ble. This I know from personal

experience. It is a deterrent to

tourists to visit places not originally

in their itineraries. And, I feel,

because of these conditions we are

driving the tourists away.

On the subject of accommodation,

loans are now being made available

to hoteliers to construct new hotels

and larger hotels. Accommodation

has increased by only a quarter, and

during the same period the foreign

tourism to India has do~bled. I fear

that unless drastic steps are taken

now. immediately, we will not only

lose the potential tourism and the

financial implications of that loss but

also the present trend; the present

trade we have will also diminish very
rapidly.

I would also appeal to the Minister

or rather remind him of the Prime

Minister's appeal On the attitude we

should have towards the visitors to

India; that is to say, I shall be glad

if some means could be devised to

shield the tourists, the visitors, from

the indignity and humiliation they are

put to in the hands of the customs
and other officials.

On the subject of transportation,

road transport has been nationalised,

and I presume that it is the intention

Of the Government to afford the

public with a better service. So much

for the theory, but what has happen-

ed in practice? The private bus-

owner., were assured that they would

be given alternate routes. I know

that in Rajasthan, in certain areas,

out of the 400 buses which are plying

on the new nationa lised routes, only

100 of them have been given alter-

nateroutes. The workers in the other

300 are unemployed; the drivers are

JOT Grants

unemployed; the conductors and the

helpers are unemployed. Also, in a

large number of cases, the bus driver

or the bus-owner has now been

robbed of his only means of liveli-

hood.

Together with these factors, what

about the public who have been

served by thes., buses? We find that

On a number of important routes, now

nationalised, only half the number of

buses are running today as against

the number before. In some cases,

the resultant inconvenience can be

well imagined. The people, men,
women and children, spend the whole

day in the hope of finding a place in

an already overcrowded bus. To add

insult to injury, the fares have been

increased and in some cases increased

to an extent of 60 per cent over the

fares that were being charged by the

private operators.

I would also like to quote from a

letter from the Ministry of Transport

and Communications to the Rajasthan

Busowners' Association. I shall only

quote the relevant portion. It says:

"As regards passenger trans-

port, the policy is that the State

Government should undertake

nationalisatio-, on a phased basis

and the normal routes which are

already being served adequately

by private operators should not

be nationalised."

In view of that, I should like to

enquire of the Minister what in hIS

mind constitutes an "adequate

service".

On the subject of posts and tele-

graphs namely, the telephones, there

has be~n a lot of criticism about the

service rendered by the department

to the people, in respect of billing,

trunk calls, etc. There have been

certain explanations for it. However,

regarding the supply of telephones I

might point out one thing. Although,

in this age, telephones are still consi-

dered by some people to be a luxury,

I think if we are to progress indus-

trially according to our programmes,



5957 Demands MAY 22, 1962 jor Grants 59)1> 

[Shri Prithvi Rail 

we must have more telephones. Some 
three or four years ago, I attended a 
'Convention where a very senior 
member Of the Telephone Depart-
ment was asked about the shortage of 
telephones, and his reply was: there 
<ire three ways to send a message: 
you send a telegram, or you make a 
telephone call; and the fastest of all 
is to tell a woman! That was meant 
to be a joke on his part. But I am 
going to submit that if the intention 
Of the department is to run itself on 
jokes. We are approaching the doom 
iaster than I thought. 

A very common criticism is the 
inefficiency of Government depart-
ments. Usually the blame is 
shouldered on to the people serving 
the public directly inasmuch as they 
are thought to be lethargic and 
uninterested in their work. This may 
be so to an extent. Perhaps there is 
more than what meets the eye. The 
one department of which this can be 
said very freely is the Posts and 
Telegraphs Department. The workers 
in that department are underpaid, as 
has been shown again and again in 
this House. They are over-worked 
and their conditions Of working and 
1iving are deplorable. I would appeal 
to the Minister to help the worker to 
do his work better to help the tourist 
to make his stay ;"'ore enjoyable and 
to help the taxpayer to get the most 
for his contribution humble though 
it may be in this c.;'untry. 

Shri Manebendra Shah CTehri 
'Garhwal): Sir, Shri Thirumala Rao 
talked about shipping, but I would 
like to draw the attention of the 
HOUSe to the underlying aim of this 
Ministry for them to be persuaded to 
go into shipping in a big way. Their 
aim is. as far as I can tmderstand, to 
improve our foreign exchange posi-
tion. Therefore, the first thing that 
I would like to bring to the notice of 
the House is another way by which 
the foreign exchange position may 
'Perhaps be improved, i.e. by subsidy 
'for transport Of export items. 

We all know that if We do not try 
our level best to improve our foreign 
exchange position, then perhap!l our 
planning schemes would be in 
jeopardy. We also know that the 
international market is getting more 
and more competitive and we are, in 
fact, finding strong competition even 
in those items where traditionally we 
had the monopoly. For example, I 
want to mention jute. We had a 
monopoly of jute, but unfortunately, 
we are finding competition frOm both 
Ceylon and Pakistan. Therefore the 
question before us is to to find ~ays 
and means of circumventing these 
difficulties. That is why one Of the 
ways I propose now is that thi~ 

Ministry should consider the advis-
ability of introducing a sort of 
subsidy for the transport to export 
earning items. 

There can be either a quality 
improvement to compete Or we can 
cut down our costs. It is in the latter 
that I feel that this Ministry can play 
a part, infact a very leading part. The 
factors that add to our cost structure 
are excise and fiscal duties. manufac-
turing cost including overheads and 
transport expenditure. It is because 
of the transport expenditure that I 
have brought the suggestion to the 
notice of the House today. We are 
told that road transport is attracting 
more and more traffic, in fact sa much 
that the railways have started worry-
ing. We are also advised that 
maritime transport is stepping into 
the vacuum created by the railways 
by not being able to fulfil their com-
mitments for one reaSOn or the other. 
We are also told that we are going 
into the maritime transport, in a big 
way, all over the world on the high 
seas. Under the circumstances it is 
worthwhile for Us to either reduce 
the transport cost for those items 
whioh we export or for those ra .... 
materials which are utilised for the 
production of finished products which 
go abroad. If this is not possible, 
then perhaps subsidising transport 
may be considered. Perhaps It may 
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De even possible for the Government 
to be able to take a share out of the 
foreign exchange earnings Of the 
mdustries concerned. Therefore my 
first suggestion to the Ministry 'is to 
consider this favourably. 

Now I come to the second issue and 
that is the question of roads in the 
hilly areas of Uttar Pradesh. I have 
heard from the hon. Member from 
Kangra that there is some provision 
for Kangra. But, unfortunately, that 
is not the case with the hilly districts 
of Uttar Pradesh. I have been, in 
fact, continuously, every year bring-
ing to the notice of the Government 
this lacuna in their plan, and 
I would say that I have been 
most disappointed. Sir I would first 
like to quote what is ~itten in the 
Demands for Grants of this Ministry. 
It is said there: 

"Himachal Pradesh is an 
under-developed area and is not 
served by railways. Road trans-
port is, therefore, vital for its 
economy ........ " 

On page 404 it is also said: 

"Manipur is a backward area 
and is not served by railways. 
Expansion of road facilities, is 
therefore vital to its economy." 

May I know, Sir, since when the 
Himachal Pradesh is not served by 
railways. I was under the impression 
that there were railways going to 
Simla. But our report here says that 
Himachal PradeSh is not served by 
railways. Am I to presume that 
Tehri Garhwal District or Garhwal 
and the Kumaon Districts are served 
by railways that they have not been 
mentioned here? 

Shri Jagjivan Ram: Districts are not 
mentioned, only States are mentioned. 

Shri Manabendra Shah: They are 
border districts. There should not ·be 
any differentiation. Either it is back-
ward or it ist not backward. If the 
Central Government is interested In 
backward districts, whether they come 
under the Centre or not they lire 

644 (Ai) LSD-8. 

backward. If the criterian of back-
wardness is that only those in which 
the Centre is directly concerned will 
be considered as backward, then, I 
am afraid that is a very wrong app-
roach 

The other argument that has been 
given in this report is that the trans-
port is vital for economy. Am I again 
b presume that it is not vital for us. 
,un I to presume that it is not vital 
fOr us or even if it is vital for us a 
ceiling of a maximum of 200 miles 
should be the yardstick applicable to 
us? This is the position, Sir, where I 
find myself un-reconcilable. 

In fact, I would rather go a step 
further and say that where the ceiling 
of 200 miles is concerned ou say it is 
one district. we objected to the divi-
siOn of the district. The people ob-
jected to it, but even then you divided 
it into two districts. But where the 
question of ceiling is concerned you 
treat it as one area and say that the 
whole area has 200 miles and there-
fore it should have no more roads. 
This is a very strange position. I 
would request the hon. Minister to 
look in to this aspect also. I have 
raised these issues every year 
and stil! I have not received a satis-
ractory rebuttal. What has been 
stated is that it is a State subject and 
it is not the responsibility of the Cen-
tre. But if the Centre can take up 
many other items which are supposed 
to be State subjects and interfere in 
those items can take interest in those 
items, I c~nnot see why this item 
alone shOUld be isolated and on this 
item alone Government should say 
''we are not bothered" or "we are not 
interested" or "we leave it entirely 
to the State Governments". I hope 
at least the new Minister for Trans-
port and Communications will con-
sider our point more sympathetically 
than was the case in the past and some 
satisfactory result will come out of it. 

In fact, I would put the argument of 
Shri Mathur about co-ordination in • 
di1ferent manner. Let the Ministry 
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first not bother about co-ordination 
between railways and other modes of 
transport. Let them first learn how 
to co-ordinate between various classi-
fied roads to co-ordinate between the 
Centre an'd the States and then take 
up the subject of co-ordination bet-
ween roads and the railways. 

Having referred to a matter which 
has been my pet subject, I will not 
touch briefly Air India International. 
I am touching on it briefly because 
some reference was made to the loans 
advanced to it, the interest to be 
charged on the loans etc. Therefore, 
I suggest that the share capital of Air 
India may be open to subscription by 
the public. ISo, I feel it is now ripe 
when the Air Corporation> Act, 1953 
should be amended accordingly. It 
was right in the initial stage for the 
Government to subscribe completely 
to the capital outlay of this body. But 
now that the Finance Minister has also 
stated in his budget speech that pub-
lic corporations would be open for 
equity capital, it may be advantag-
geous for us to consider it in the case 
of Air India International. This would 
also probably help us in not having 
to take funds from the State Ex-
chequer to some extent. 

Coming to the Indian Airlines Cor-
poration, from the papers that have 
been supplied to us I am not able to 
find out how much foreign exchange 
has been earned by lAC. The foreign 
tourists who use lAC have contribut-
ed a lot of foreign exchange to lAC. 
I would request the Ministry to let us 
know in future separately as to how 
much has been earned by the IAC 
as foreign exchange. 

There is a lot of controversy about 
the 25 medium size planes that are to 
be bought by the lAC. Some say 
they should be smaller and some ~ay 
they should be bigger. I would lIke 
to say that when we are living in 
this modern age when we would be 
getting more and more foreigners, 
when we feel that more and more 

Indians are becoming air-minded, the 
question of getting smaller planes does 
not arise. To that extent, I would 
differ from my hon. friend from 
Baroda who said that we shOuld con-
fine ou:rselves to V'lScounts. In fact, 
I believe that even operating costs of 
bigger planes would be more economi-
cal than smaller planes. I would, 
therefore, suggest, whether it is Car-
avelle or any other type, we should 
have bigger planes in place of Vis-
counts, and Viscounts should replace 
dakotas. But I do not think that we 
shOUld give up bigger sized planes. 

Another item that the Government 
may kindly consider is the feasibility 
of introducing the 'Travel now pay 
later' System in the lAC because this 
would encourage more middle class 
people to use it, which would actually 
augment the income of the lAC. Pro-
bably a beginning could be made for 
people going to hill stations and to 
pilgrim places. 

Lastly, I would again like to draw 
the attention of this Ministry, which 
I had dm!e last year also, to the in-
adequate facilities for the tourists go-
ing to pilgrim shrines which are of 
all-India importance, of Badrinath and 
Kedarnath. Last year the pilgrims 
had a lot of trouble and discomfort 
and I had brought this to the notice of 
the Ministry. The Ministry had pro-
mised to make. an investigation. But, 
I am afraid, I do not know, because 
from the reports I cannot find out, as 
to what was the outcome of that in-
vestigation. I would be grateful if 
the hon. Minister could throw some 
light on that alsO. 

Shri T. Subramanyam (Bellary): Mr 
Deputy-Speaker, Sir, the development 
of our country ultimately depends 
upon the maximum and full utilisa-
tion of all the modes of transport, 
namely, the railways, the roadways, 
the waterwayS and other modes. In 
the western countries they have made 
this phenomenal progress just because 
they have developed all modes of 
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transport to the maximum. But I 
am afraid in our country we are not 
doing so. 

A committee wa3 appointed to de-
vise a pOlicy of transport and co-
ordination which is well known as the 
Neogy Committee. They gave an in-
terim report but the final report is yet 
to come. The Government is waiting 
for the receipt of that final report to 
evoive a national policy of transport 
and co-ordination. I suggest to the 
Government that they should fix a 
time limit for the receipt of that re-
port and If they do not reveive it with-
in that time they must proceed fur-
ther; otherwise the development work 
cannot be held up on the ground of 
non-receipt of that report. 

Now the railways in other countries 
have become a losing concern. It is 
not so in Our country yet. The road-
ways certainly will assume greater 
improtance in the future, as also the 
waterways. But, I am afraid, these 
waterways have been allowed to be 
neglected. As much prominence and 
importance as should have been given 
to the development of this mode of 
tran 'port, that is, the waterways, was 
not given. During the British days, 
the BritiSh people deliberately and 
purposely neglected the use of water-
ways because they were inteseted in 
the dividends and the profits that 
would accrue from the development 
of railways. But today, whatever their 
policy might have been, the railways 
constitute the largest national under-
taking where we have got a capital 
outlav of R, 1.500 to Rs. 1,600 crores 
and ~mploYi~g 'some 11 to 12 lakhs of 
people. That is OUr large;,"i; under-
taking today. Therefore we shall 
make full use of it. 

For, the waterways also We have to 
devise a policy. If we do not have a 
plan the force of circumstances and 
events will compel us to make use of 
the-e waterways. The other day the 
hon Minister of Mines and Fuel was 
saying that because the railways w~re 
unable to convey coal we are trymg 

to make use of the rivers, the boats, 
the barges etc. It is not the result ot 
a plan but is a compulsion of events. 
There is a sad state of affairs. 

Another example is that coastal 
shipping is expected now to convey 
over 2 million tons of coal instead of 
one million tons. The Railway Board 
had opposed it in the beginning but 
now they have okayed it. Therefore 
at pre-ent 2 million tons of coal would 
be the allotment for coastal shipping. 

16 hrs. 

With regard to roadways, there are 
four kinds of roadways: national high-
ways, State highways, district board 
roads and rural communications. In 
national highways, they have about 
14,880 miles. Out of this, the mi,sing 
links were about 1780 miles. Of these 
about 1386 miles have been completed. 
The outlay in the Second plan for 
these national highways was Rs. 54 
crores and in the Third Plan is  is 
Rs. 67 crores. The actual expenditure 
is expected to be about Rs. 48 crores. 
We are -spending so many crores. But, 
the surface standard is very much be-
low the standards that they should 
have. That is one thing that I should 
'ay. There is disrepair in many sec-
tors of these national highways for 
long periods. I am not suggesting im-
mediately that we should have two 
lane carriage roadways throughout. 
At present we have only 2300 miles. 
It can be taken up gradually. The 
question of maintenance can be at-
tended to with greater efficiency and 
promptness. When we go along the 
roads on jeeps and other vehicles, ac-
tually we get terrible shaking in some 
places. Such experiences could be 
avoided. 

There is the west coast road. It is 
723 miles It costs Rs. 11: 4 crares. 
This should be completed by the end 
of the Third Plan. I urge upon the 
Government that they should build 
this road according to schedule. All 
the bridges that have to be construct-
ed should be completed. 
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There was the Nagpur Plan drawn 
up 20 years ago. I am glad and it is 
gratifying to mention that the targets 
fixed under the Nagpur Plan have been 
fulfilled. Now, we have another plan 
for 1961-1981. The surfaced roads in 
1981 would be 258,000 miles and un-
sufaced roads will be 405,000 miles 
They would cover all the links so that 
no village will be removed far away. 
Every village must have a metal road 
within four miles and it must be with-
in 1! miles of any sort of road. That 
is the ideal which they have. 

After mentioning all this, I must say 
that we must attach the greate,t im-
portance to rural roads. We have 
community development. The local 
board plans and the district plans 
have to be drawn up so that all the 
villages are covered. Then the ap-
proach roads and the roads i~ the rural 
areas have to be completed. Much 
has been done, I know, during the 
last ten years. Many village; which 
had not known roads have now some 
sort of communication. It is hearten-
ing. But, it is not enough. Something 
has been done. Very much more re-
mains to be done in this matter. I 
request the Government that they 
should attach special importance to 
the3e rural communications. We can 
haVe very big structures in Delhi. 
That may be necessary. For more 
important would be the laying of these 
roads in rural areas. 

I mlISt say a word with regard to 
nationalisation of road transport. State 
carriages in 1950-61 were 34,000. In 
1960, they were 50,000 and in 1965, 
they will be 80,000. In the Third 
Plan, Rs. 26 crores would be ,pent by 
the Centre and about Rs. 56 crores by 
the States. It was mentioned' to us 
that this would be carried on on a 
phased basis so that there would not 
be any difficulty or confusion among 
the operators in the various States. I 
hope we will stick to this and will not 
allow any difficulty to overtake those 
operators. We must evolve a national 
pattern in this matter. One hon. Mem-

ber ment.ioned that there is confusion. 
less service, less facilities and ameni-
tie; to passengers. These should not 
be there. Nationalisation should be a 
symbol of efficiency, prollllPtnes.; and 
goOd service to the public. I want 
nationalisaion tl) succec<i but to suc-
ceed with a large measure of effi-
ciency, and give excellent service to 
the' public. Therefore, I suggest that 
a national pattern should be evolved. 
Somebody may be sent to all the States 
on a sort of fact-finding mission, how 
these nationalised schemes have been 
working, what is the number of blISes 
that have been put On after nationa-
lisation, what is the response of the 
public what is the reaction of the 
public~all these thing, should be 
found out, I suggest a fact finding 
mission in this behalf. 

With regard to ports, I must say a 
word. The Mangalore port will be 
taken up as an all-weather port. About 
Rs. 10 crores have been allotted for 
the development of the Mangalore 
and Tuticorin. For the ultimate de-
velopment of the Mangalore 
port, Rs. 12 crores would be spent. 
Plans are ready. I request that with-
in the end of the Third Plan. this 
should be completed. And Ma,naalore 
port should be developed into an all-
weather port by that time. 

Now, I would like to say a word 
about tourism. About Rs. 8 crores 
would be spent in the Third Plan in 
this regard. We are informed that 
touri,t places have been classified into 
two categories; category I consists of 
places where foreign tourists are at-
tracted and category II consists of 
places ~here home tourists are attract-
ed to a (p"eater extent, and where 
foreign tourist, also may come. 

For the last seven or eight years, I 
have been urging that Humpi in Bel-
!Jary District of Mysore State should 
be developed as a place of tourist im-
portance. It is a plaCe of very great 
importance. Historically, it is impor-
tant and even from the point of view 
of present development, the Tunga-
bhadra project is there, which attracts 



5967 Demands JYAISTHA 1, 1884 (SAKA) fOT Grants 5968 

a large number of  engineers. Once 
about 300 engineers came including 
foreign engineers and they very much 
appreciated the achievement and the 
work of our engineers. It was designed 
and constructed entirely by Indian 
engineers. It is an excellent piece of 
work. Therefore, foreign tourists do 
go there. Some time back, Humpi was 
mentioned in category II, but I find 
now that Humpi has been omittetl 
even from that category, and it has 
found no place at all in the list. I 
suggest to Government that it should 
find a place, and it should be develop-
ed, and this work should be taken up 
immediately. 

I would like to say a word now 
about the Posts and Telegraphs De-
partment. They have done. well. One 
of my hOn friends said yesterday cer-
tain thing" and in fact he gave ex-
pression to a very sca~ing criticism 
that there was corruption inefficiency 
and all that. To some ex'tent, no De-
partment is free from corruption. In 
the Posts and Telegraphs Department 
also, we find the same percentage 01 
good people, bad people and indiffe-
rent people. But I should say that on 
the whole the work i; good, but it 
could certainly be better. 

,statistics reveal that the work of 
the Department has been increasing 
enormously. They have had to handle 
more articles now. The number ha~ 
increased by 80 per cent. Originally, 
it was 2,270 million articles, which 
were handled, but today they are 
handling 4,252 million articlp3 per 
annum. The number of telegram, also 
has increased by 43 per cent; from 27' 9 
millions, the number has gone up to 
40 millions. The number of pom 
offices also has increased from 36,000 
in 1950-51 to nearly 77,000 in 1960-61. 
The number 01 telegraph oflices at 
present is about 6740. I do not say 
that everything is perfect. I agree 
that difficulties do arise, and even ex-
press letters are delivered late, and 
lometimes telegrams al§o are received 
late; sometimes, we reach the place of 

dMi8¥tt~ ~1>~c~ . .w~~. 

reaches there. Sometimes, the,e things 
do take place also. But we must have 
the fulI picture in our mind when We 
make this criticism. 

The Department has also tried to 
have a unit fOr dealing with com-
plaints, and every year they are deal-
ing with some lakhs of complaints 
and disposing of them. Then, there is 
a VigilanCe Department also which 
goes into cases of fraud and other 
crimes. 

I suggest to Government that they 
should give uS compartive statistics 
in regard to the causes of fraud and 
bigger crimes, that obtained in 
1945, prior to our gettmg lnd&-
pendence, and in 1950 and then 
in 1960, so that bearing in mme 
the enormous expansion of the De-
partment, and the work that they are 
doing, we may haVe  a good idea as 
to whether corruption has increased 
and whether inefficiency has increas-
ed. I feel that that kind of compara-
tive statistics is necessary, and I re-
quest the hon. Minister to give us 
those statistics. 

I have also got one Or two sugges-
tions to make. The delivery of postal 
articles in the rural places should be 
more frequent. There are numerous 
villages where letters reach only 
twice a week or thrice a weak. Now, 
the village people are becoming more 
and more educated, and literacy is 
increaSing; community development 
has affected their lives also very much 
Therefore, I suggest that the delivery 
of letters should be more frequent. 

With regard to district headquarters, 
I would like to give an example. 
From Bellary to Chitaldrug there is 
a distance of only 80 miles, but a let-
ter takes more than two days to reach 
from one place to the other. In re-
gard to all the district headquarters 
which are within a distance of 100 or 
150 miles from each other, and which 
are served by buses-hereafter these 
are going to be only Government 
buselbn-\lJII.WJlSt,lee ,tbatJetters ,shot#., 
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reach within 24 hours. There should 
De no difficulty in this regard. That 
should be laid down as a normal 
rUle. Of course, it need not be rigid; 
there may be exceptions. But still 
that is possible. I am not suggesting 
anything impossible. 

Then telegraph offices shOuld be 
opened in more places. Now villages 
with a population between 3,000-
5,000 are sought to be covered. All 
towns are not covered. I find that many 
towns are without telegraph offices. 
I shall take Mysore. Take towns 
with a population of 5,000. 48 places 
are with telegraph offices and 42 plac-
es without them. I suggest that such 
place also should be covered by more 
telegraph offices. 

Wi th regard to staff quarters, the 
Third Plan provides that 5,000 staff 
quarters should be provided. That is 
not enough. There is a wing of the 
posts and telegraph offices attached to 
the Central PWD. They say that it 
has not taken complete shape and 
when it does, things are going to be 
more satisfactory. I suggest that 
funds may be diverted from LIC to 
the posts and telegraphs department 
and the CPWD should work more 
vigorously and activelY, and greater 
accommodation shOUld be provided to 
the staff. 

Shri Rishang Keishing (Outer 
Manipur): As the outset, I wish to 
thank you for giving me an opportu-
nity to speak. 

The Ministry of Transport and 
Communications is very important in-
asmuch as it is responsible for the 
administration of roads including 
national highways, roads other than 
national highways in Union Territo-
ries, Sikkim, Nagaland, NEFA and 
Himachal Pradesh; the Central Road 
Fund, civil aviation, tourism etc. 

Corning as I do from a village in 
the easternmost border of the coun-
try, I feel intensely the urgent neces 

sity of cOlUltructini roads in that re-
loing. I am fully convinced of the 
effective role that roads and communi.. 
catiOn will play in national integra-
tion or emotional integration of the 
country. The frontier people want 
roads. They feel the greatest need 
for roads. In 'frontier area' I include 
Manipur, Tripura, the autonomous 
districts of Assam, Nagaland, NEFA 
and Himachal Pradesh. I feel that 
though these areas are the most back-
ward, they are the most important 
parts of the country. We are fully 
aware that for years to corne railways 
will not come even to the foot of the 
lofty hills on which we are living. 
Therefore, the only thing possible for 
us at present is to construct roads. 
Construction of roads constitutes thus 
the most important part of our deve-
lopment. 

We believe that by having good 
,·"ads, we shall be able to advance 
economically, socially and education-
ally. Once we have a network of 
roads in the interior parts of the 
frontier region, We are definite that 
even the poorest agriculturists or 
labourer will be able to send his pro-
duce to the market. Also, we are 
convinced that We shall be able to get 
essential commOdities' like soap, salt, 
sugar and oil etc. for our consumpiion 
at rates much cheappr than otherwise, 
One good roads and communicat.ions 
are there the educated man and 
woman ";ill not feel that they are 
isolated from the rest of the country 
or the world. They will no longer 
have that idea of leaving the villages 
and the people in order to go and 
settle down in the valley areas where 
every amenity is available. 

Furthermore, the undeveloped re-
sources of forests and minerals wiII 
fully be exploited and all these will 
go to the benefit of the people. Good 
roads and communications bring to us 
civilisation economic prosperities and 
social and' educational advancement. 
'nIerefore, the eonsttul!tion of roads 
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and good communicationa in this area 
is very important. 

The question of national integration 
or emotional integration is engaging 
the minds Of many people, in this 
House as well as outside. True, it is 
an important question. But, I some-
times wonder how this question of 
integration ariSe for the people whose 
culture, language and everything is 
already integrated. The question of 
integration is required only between 
those living in the frontier areas and 
those living in the plains areas 
of India. That is the need of 
the heur. Because, prior to 
British rule, people did not meet and 
know each other; and during British 
rule they were not allowed to meet 
each other and they were prevented 
from mixing with each other. Roads 
were not constructed. Only after 
independence, they came together. 
They had been separated for genera-
tions. Besides, there is hardly any 
similarly between people living in 
the plains and ourselves. Look at 
the face; physical features, language, 
culture and traditions and everything. 
We are quite different. I find some-
times that so long as We are inside the 
HOuse We are Indians, and the 
moment we go out, we cease to be 
Indians. People ask us from which 
part of Asian countries We come; 
whether we are Chinese or Burmese 
or Indonesian. That is what people 
generally ask. Even some Members 
of Parliament sometimes take us as 
foreigners. 

Shri Bari Vishnu Kamath: Even 
Members of  Parliament! 

Shri Rlshang Keishing: WhE!n I ~ay 
that I do not mean only myself. 

There are three of four of us here. 
J am moveover speaking on behalf 
of all the people who are living In 
the frontier regions. What I mean to 
sav is that we do not claim to be 
foreigners. We are as much Indian. 
as the other Members of Parliament 
are. Therefore. the qustion of integ-
ration is between we people and the 
people living in the plain areas. 

There was an Emotional Inteeration 
Committee and it has recommended 
so many things. But r find that this 
aspect of constructing roads has been 
completely left out. The Government 
of India may for example establish 
hundreds of schOOls in the hill aseas 
but if it does not open roads early, 
integration wili be simply impossible. 
Today what We need is good roads, 
good communications so that people 
living up there on the hills may come 
dOWn and have mass contact with 
brothers and sisters living in the plain 
areas and, in like manner, our broth-
ers and sisters living in the plain 
areas may go up and mix with those 
living there and have mass and per-
sonal contacts. That will be the 
quickest and the most effective methOd 
to achieve emotional integration in 
the country. But, unfortunately that 
aspect has been left out. 

The allotment for the construction 
of roads in the Third Five Year Plan, 
r think, is Rs. 324' 6 crores. And. 
out of this, a very meagre sum has 
been set apart from the frontier areas, 
whiCh I have mentioned earlier. For 
the Union territories it is Rs. 25' 75 
crares and for Sikkim, I think, it is 
Rs. l' 50 crores; altogether Rs. 27 
crares. Compared to the size of the 
area, the terrian, and the difficulty 
that has to be experienced and the 
cost to be incurred on the construc-
tion of one mile of road in these areas, 
compared also to the magnitUde of 
the work to be done there. I feel 
stronglv that the amount allotted is 
t.cIo meagre. 

Then there is the Central Road 
Fund. There also, only a few thou-
sands of rupees have been diverted 
towards the construction of road. in 
the hill regions. I suggest that more 
funds should be made available for 
the construction of roads in the.e 
areas. 

Thel'f' is a Board known as the 
Border Roads Development Board. I 
am /!lad that the Govemment of 
India is seized with th.. seriousnes. 
and the urgency of construeting roads 
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in this area. I am also glad that the
Prime Minister is the Chairman of the
Board and that the Defence Minister
is one of the members.

An Bon. Member: Vice-President.

Shri Rishang Keishing: Yes; he is
the Vice-Chairman. I hope they will
do something in this regard. It is no
use having such a committee or Board
just on paper. I would beg of them
to do something real. The Prime
Minister and the Defence Minister
will not be able to move about. But
the one thing we will have to under-
stand in this country is that our offi-
cers generally do not do olr know
much of their duty. They look to big
'personalities like the Prime Minister
or the Defence Minister. Although
the higher authorities do not come and
visit the places, they will do some-
thing if there is any chance of getting
some praise, or good certificate thing
of the like. Otherwise, they some-
times forget their duty and thus the
importance of the work is not taken
note of.

I would, therefore, suggest that in
the interests of the· country, andOo!

speeding up the road construction
work in the frontier area, this com-
mittee Or Board may be expanded,
and include in 'it some members from
Himachal Pradesh, Manipur and Tri-
pura. The members may be public
leaders or important Government
officers. If it is not possible to do
then, at least, in a supervisory capa-
city, the Board might be allowed to
see the progress of the work in these
areas. That way, I believe, the work
can be expedited and speeded up.

Generally, progress of the roadscons,
truetion work is very, very slow, in
our parts of the country, We have
the Imphal-Tamenlong road which
was undentaken in the first Five Year
Plan. Now, this is the Third Five
Year Plan. The other day, I tabled
a question in the House about it and
ad5terten years, it is found nut that
only 49 miles of the road from Kang-
poki are motorable, and the restot

fOT Grants

the stretch is jeepable. 'Jeepable'
means, for nine months or so in a
year it will be blocked and not jeep-
able. It is jeepable only for one or
two months in the year. Thus, 'jeep-
able' means no road.

Then there is another important
road, namely, the Imphal-Cachal road
which was undertaken during the
second Five Year Plan period. The
Minister assured us in the House in
reply to' one of my questions that this
road would be completed in the third
Plan. It is very doubtful. Anyway,
I would request the Minister to hasten
the work and try to pull up the offi-
cers there So that this might be com-
pleted in accordance with the assur-
ance given to this hon. House.

Then there are the National Exten-
sion Blocks in every part of the
country. The tribals especially are
very much interested 'in the construc-
tion of roads in the hill areas. The
roads constructed by the NES blocks
run to several hundres of miles. But
the roads are constructed in an!.1l1-
planned manner and without the aid
of any technical person. The techni-
cal personnel do not care to give
advice to the local people. Always,
the local people will just make out an
alignment, and the officers will pay a
visit and will certify, and the people
will start the construction. The roads
are thus so. bad that even the jeeps
cannot be driven on them. So, the
hundres of miles of road have almost
become useless. It cannot be improv-
ed because of the bad planning. A
large amount of money has already
been spent on these roads and human
labour and time have been wasted. I
would, therefore, suggest that here-
after in National Extension Service
Blocks, the roads to be constructed
must be first of all technically approv-
ed and then only construction work
should be taken up. If that is done,
I think wastage of time, money and
labour will be prevented.

All these plans are to be executed
under the supervision of the Publie
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Works Department. Unfortunately. 
the PWD has become one of the most 
corrupt departments in the country and 
I think it is next to the revenue de-
partment. In Our part of the country, 
people generally look at this depart-
ment with contempt and despise. 
Instead of Public Works Department, 
people often call it as Public WastagE' 
Department. Even tools and plants 
are not supplied in time. Technical 
hands and their advice is not readily 
available. PWD needs to be sanctified 
and made strong. 

Another point I wish to suggest is 
construction of airstrips. Roads are 
expensive and it takes time to com-
plete them. Roads constructed in 
this area will not be all-weather roads 
for some years. During the rainy 
season, they are blocked. Therefore, 
it is necessary to construct air-strips 
in this frontier region and that will 
supplement the roads. During the 
rainy season, when the roads are 
blocked, aeroplanes can be sent for 
carrying passengers and supplying 
essential goods to the people provided 
air strips exist. 

The House is aware that we nave 
an air service between Imphal and 
Calcutta, but the fare and frei&ht are 
very high. I understand that 4 or 5 
dakotas have been allotted for this 
service, but most of the time 2 or 3 
dakotas are in the workshop and are 
out of service. I would like the Minis-
ter to see that good serviceable 
dakotas are supplied for this line and 
keep the fare and freight at reasonable 
level. 

Also only 5 seats are resl!!rved for 
passengers between Imphal and Cal-
cutta, of which one is reserved for 
Government officers. That is not 
enough. Because the land route being 
insecure and it takes a very long time, 
people generally travel by aeroplane. 
I would request the Minister to see 
that the number of seats reserved is 
increased. 

Lastly, I come to tourism. There is 
no 'dearth· of' attractive places in the 

frontier area. There are places like 
ShiIlong, Makaokchung, Kohima, the 
capital of Nagaland; Imphal, Ukhrul 
and Loktak Lake in Manipur which 
can attract tourists. But I find in the 
report that no provision has been made 
for development of tourism in these 
areas, except the construction of one 
dak bungalow at Chirapunji and one 
at Gauhati. I want the Minister to 
see that adequate provision is made 
for development of tourism in this 
eastern frontier of India. 

Mr. Deputy-Speaker: Shrl RaJ 
Bahadur. 

Shri Morarka (Jhunjhunu): Sir 
before the hon. Minister begins, may 
I put two questions so that he can 
answer them during the course of his 
speech? 

Mr. Deputy-Speaker: The debate 
will not be concluded. 

Shri Morarka: They are very short 
ones and they relate to his subject. 

Mr. Deputy-Speaker: All right. 

Shri Morarka: The other day, when 
the hon. Minister for Mines and Fuel 
was replying to the debate, he said 
that coal would be transported both 
by road as well as other usual means 
of transport. About road transport he 
said that the present trucks and lorries 
are not economical. He was thinking 
of some scheme. I want to enquire 
whether there is any scheme to subsi-
dize the present road transport for 
coal; if so, to what extent. 

My  second question is, may I know 
whether they have worked out a defi-
nite scheme for transporting coal by 
rivers, because the hon. Minister Shri 
Malaviya said that they are going to 
begin transport of coal by rivers in 
the month of July and they hope to-
transport as much as 31 million tons. 
I would like to know whether the 
economies of the transport by river 
has been worked out, how much coal 
they propose to transport and by what 
method? 
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The Minister of Shipping iD the 
Alinistry of TraJlSPOrt aDd CommllDi-
.eations (Shri Raj Bahadur): Mr. 
Deputy-Speaker, Sir, I should begin 
by offering my humble thanks to the 
hon. Members who have taken part in 
-this debate for the constructive criti-
cism they have offered, for the sugges-
tions they have made and the queries 
they have posed. I believe, most of 
the criticism was indeed constructive 
'barring one or two jarring notes from 
some corner of the House, but I would 
rather fix my attention on the points 
raised than dwell upOn those discor-
. dant notes. 

Sir, it would be in the fitness of 
things for me to take up shipping 
first, and in doing so I would try to 
give a broad pictUre of what we have 
done in the first and second Plan 
periods, what our programmes are for 
the third. and in the cuurse of that I 
would also be replying to the criticism 
and doubts raised in regard to certain 
matters. 

The House is aware that -in 1947 we 
began with a meagre tonnage of 
2,49,000 and on 1st May, 1962 the ton-
nage of our Indian shipping stands at 
9,17.000. Tonnage in operation on 1st 
April, 1956, was 4,79,880. Certain 
additions were made to it under the 
Second Plan and Third Plan pro-
gramme which brought the total to 
9,80,624 GRT. But scrappings had to 
be made, and this of a good part of it. 
The scrappings during the Second Plan 
were of the order of 1,23,227 tons. 
Tonnage in operation on 31st March, 
1961-at the end of the Second Plan 
period-was 8,57,397 GRT. Adding to 
this the tonnage under construction 
which amounted to 93,000, the perfor-
mance under the Second Plan comes 
to 9,50,397 tons. Since then many 
scrappings haVe taken place and, as 
1 said, the figure today is 9,17,000. 

In the Third Plan we have got a 
target of gross acquisition of 3,74,500 
GRT-1.32.500 GRT for coastal and 
242000 GRT for overseas. We have 
.ise' provided for scrappings of 

1,00,000 GRT under coastal tonnage 
and 94,000 GRT under overseas ton-
nage amounting to 1,94.000. The net 
acquisition will thus be 1,80,500 GRT 
broadly. Added to the tonnage that 
was expected to be completed by the 
end of the Second Plan period, it would 
have taken us to 1.1 million tons. 

But the present position will show 
that we have already achieved that 
target. Scindias have ordered three 
ships on the Hindustan Shipyard. The 
Shipping Corporation has ordered ten 
ships on the Hindustan Shipyard . 
Great Eastern has ordered for one 
ship in Japan bringing to the total to 
1,28,000 under construction. Tonnage 
sanctioned far construction and com-
mitted fOr as such is as under. For 
coastal shipping we will have seven 
second-hand ships by the Jayanti 
Shipping Company with a tonnage 
of 50,5000. One R. Sen & Co., will add 
another second-hand ship and three 
other companies will have three other 
ships bringing the total coastal ship-
ping tonnage to 56,800. In the over-
seas sector, the Jayanti Shipping 
Company has been allowed to place 
orders for 13 new ships with a total 
tonnage of 185,000 and the Great 
Eastern has also placed an order, 
or is going to place an order, 
for one new ship in Yugoslavia of 
7 000 tons That brings it to 192,000 
~ns in the overseas sector. Added 
together, the overseas and the coastal 
tonnage total would come to 376,000 
tons in all. This, if we add the exist-
ing tonnage, the total would be 1:1' 93 
lakhs tons. If we allow for the 
scrapping, which will amount to l' 52 
lakh tons, the net total, including the 
orders which have been placed, would 
amount to 1'141 million tons, which 
is more than the target fixed for the 
Third Plan This makes out a good 
case for th~ revision of the target, so 
far as tonnage is concerned. because 
in placing all the orders for aequisi-
tioo that we have already done, we 
have spent a little over half of th e 
allocation alloflted to us, namely, 
Rs. 55 crores. Therefore, 1Ihere Is a 



5979 Demands JYAISTHA 1, 1884 (SAKA) fOT Grants 59~O 

Cood pund for upward revision of 
the physical target. 

Here I may also mention how th~ 

Shipping DevelDpment Fund CDm-
mittee is functioning. The tDtal funds 
advanced by Government to the 
Committee up to 31st March, 1961 
.amounted to Rs. 11' 98 crores. Fur-
ther advance of the order of Rs. 7 
·cmres was given in 1961-62. In 1961-
~2 the total funds at the disposal of 
the Committee was Rs. 18' 98 crDres. 
Out Df this, ID3ns to the tune of 
Rs. 12'19 crores had already ba~n 

allDWed or permitted upto 31st March, 
1961, aiainst which actual Dayments 
were of the order of Rs. 312' 90 lakhs. 
As for loans advanced, or promised 
to be advanced during 1961-62 the 
biggest loan, which has been the 
subject matter of some debate here, 
is to the J'ayanti Shipping Company, 
amounting to Rs. 20' 25 <'l"DreS, and 
to others Rs. 2' 20 crores, bringing the 
total loans sanctioned or promised to 
lts. 22' 45 crDres. bu:t of this, actual 
payment was Rs, 433.13 Iakhs. So far 
as the loan to Jayanti Shipping Cc>m-
pany is concerned, during the Third 
Plan period, if all the cooditions are 
fulfilled or gDne through. they will 
onlv draw a sum of Rs. 7 crOTes out 
of the total sum of R~, 20'25 cre>r ..... 
proposed to be allotted to them. 

So far as the utilisation of the 
monetary provision in the Third Plan 
is concerned, as I said, out of R.. 55 
crores, Rs. 4 crDre5 are set apart fDr 
sailing vessels, a salvage tug and 
training schemes. Out of the bahnce 
of Rs. 51 crores, during 1961-62 lo~ns 
to the Shipping 'Development Fund 
come to Rs. 7 crores, investment. in 
the Shipping Corporation and Mughal 
Lines were of the order of Rs. 349' 76 
lakhs, making a tNlal of Rs, 10' 50 
crores. The expenditure nropoq!'d for 
1962-63 is-loans to the ShiJ)t>ing 
DevelOPlIlent Fund RS: 4 crores and 
investment in the publ;c sector Rs. 60 
lakh.. That shows that we have got 
sufficient funds for the tonnage to be 
Increased. 

16.38 hrs. 

[MR, SPEAKER in the ChaiT] 

Here I would refer to the recom-
mendations that was made by thlt 
National Shipping Board to the effect 
that for the Third Plan we should 
have a target Df l' 4 million tons. If 
all goes well and if the shipping ven-
tures come forward w;th enthusiasm, 
fDresight and imagination, by that 
time we may reach the target of 
l' 4 million tons or we may be very 
near ta that particular target that we 
had before us. 

Now I would refer to the devel<>p-
ment of Dur shipping, So far as cargo 
carrying capacity is concerned. I 
would cnly give two figures. It is 
true that coastal shipping has not 
done well, not because of any fault 
on its part, but because there was not 
much of traffic that was generated 
for it. If there was enough traffic, 
r.Cl8Stal shipping would have come up 
and the target for the Second Plan 
would have been achieved; but be-
cause it was starving for traffic or 
cargo, that could not be achieved. The 
coastal trade increased only from 
25'55 lakhs tons to 25'82 lakhs tons 
during the period 1955 to 1960. During 
the same period, in the overseas sec-
tor it rose from 16' 33 lakh tons in 
1955 to 26' 11 lakhs tons, thus taking 
the total from 41' 88 lakh tons in 1955 
to 51' 93 lakh tons in 1960, 

So far as the earnings are concern-
ed, in the matter of coastal shipping 
the earnings rooe from Rs. 10' 77 
crDres in 1955-56 to Rs 13' 05 crores 
in 1959-60. But more' vital is the 
overseas sector which brings US valu-
alble foreign exchange, There as 
against Rs. 13' 42 crores in 1955-~ 

our !!hipping companies in the public 
and the private sector earned as much 
as Rs. 28 crores in foreign exchange 
for us, That is, the income has more 
than doubled in five or six years' 
time. 

So tar as ano1!!.er Objective that we 
IIdways place in our Yiew, namely, 
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the modernisaUion of tonnage iscon-
cerned, I think we have made consi-

derable progress in that field also. At

the commencement of the Second

Plan the percentage of ships of over

20 years of age amounted to12per

cent of the total fleet. The compar-

able percentage now is only 6 per

cent. Infact,it would be gratdfying
to learn that in the overseas sector

out of the75ships that we havegot,

56 ships are of10 years and below

whereas among the rest of them there

are nine ships between 11and 15

years, nine between 16and20years

and there is only one ship above 20

years that is left, So, this, I think,

isa commendable performance. I

hops that this panticular trend will
be maintained,

We have also explored new routes.

We have started our services on those

new routes. Iwould mention that in

the course of the Second Plan period

we have started new services between

India and USA, India and South

America, India and USSR India and

Poland, India and West' Africa and

between the West Coast of India and

Japan. Iwould say that oarring

India-USA and India-South America

on most of the other routes opera-

tions have been started by the Gov-

ernment shipping corporations too.

Of course, the private sector has

always played its awn partinthis

re.speot. I would hereldketo pay my

tnbute to the shipping companies

both in thepublicand private sectoTs'

that. they overcame the difficulties of
forrel.gn exchange and by the system

of payment on deferred basis the price

of the ships and by prccuring assis-

tance of foreign exchange loans in

this period as many" as44ships of a

total GRT of2' 23lakihs GRT were

acquired involving a total outlay of

Rs. 18' 38 CTOTes. This is actually a

tribute to their resourcefulness.

We have alsobuilt up a tanker fleet
We have got three coastal tankers

now, one owned by Great Eastern

and two by the Shipping Corporation

of India. The one big step that has

been taken recently during the

last year, is the acquisition by the

Jayanti Shipping Company of a

super-tanker of 20,000 GRT, Adi

Jayanti, for employmerut in the over-

seas trade. This tanker has been

chartered by Shell Tankers. Thus, we

have broken the ice because so far

the oil companies had not taken any

tanker from us in the overseassector.

We had to pay all the freight charges.

for the import of crude oil and this

is the first Indian tanker that has

gone in this trade. Apart from that

the Government shipping corporation

has also arrived at an agreement with.

Messrs. Caltex and they propose plac-

ing an order fOr the construction of

an overseas tanker of28,000 DWT.

This will be used for the refinery at

Visakhapatnam.

Itis further expected that one more
super-tanker would be acquired soon

for being chartered by Messrs. Esso
Standard Eastern. There has been

some delay in this respect because

the Stanvac company itself underwent

certain organisational changes. Hence

we have not been able to press the

point home to them.

We have also taken some steps to

liberalise the terms of shipping loans.

We have done so in view of the fact

that we know that all the shipping

companies in the private sector have

strained their resources to the utmost

and unless new terms and new incen-

tives are offered it may not be

possible Ior them to scratch the dregs

of their remaining resources further.

Therefore, we have recently an-

nounced that for secondhand ships,

the period of repayment or amortisa-

tion will be increased from two-thirds

of the residual income tax life of

a ship to three-fourths. For new
ships from abroad, it will be increased

from 14years to 18years. For new

ships fromHindustan Shipyard Limi-

ted, we have given a diftereTIitilll1of
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one year, i.e. from 16 to 111 yean. We 
IIope that full use will be made of 
~s liberalisation. Last year, the 
complaIDt was that the HindWltan 
Shipyard Ltd. is starving, that it has 
got no orders and that it was going 
from pillar to post fOr finding order 3 
for new ships. This year, Shri Raghu-
nath Singh has made a complaint 
yesterday that Hindustan Shipyard 
Ltd. has booked until 1965. I think 
this is a welcome feature. That aug;.u-s 
well also for the second shipyard, the 
construction of whiCh we shall under-
take soon. 

Now, I would like to refef to a 
matter which was not taken up by 
any Member. but which is of impJrt-
ance. That is, about the achievements 
of the Freight Investigation Bureau. 
This was an organisation set up to 
deal with foreign shipping companies, 
to persuade them, to negotiate with 
them to reduce the discriminatory 
freight rates. I am happy to say that 
in two Or three matters. the Bureau 
has achieved remarkable progress and 
good results. For example, the pro-
posed increase of 10 per cent in the 
freight rates on the west-bound cargo 
i.e. our exports, which would have 
made our exports costlier, has been 
dropped due to the strong protest by 
the Government of India and because 
of the efforts made by this Bureau. 
Freight rates on 120 commodities have 
been reduced befJween January 1961 
and April, 1962. Additional charges 
have been reduced or abolished in 
certain striking cases. From Kandla 
to Hongkong and Japan, ten shillings 
per ton have been abolished; Kandla 
and Saurashtra ports to U.K.JConti-
nent, 5 shillings per ton abolished; 
Saurashtra ports to Australia. 15 
shillings per ton reduced to 7sh. 6d. 
per ton. This itself give. some ans-
wer to my han. friend Shri Yajnik, 
who was complaining that Kandl-a has 
not been pr0spering. I will refer to 
that later on. 

Shri U. M. Trivedi raised a point 
which came to us a. a rathe!l' shack-
ing surprise. He seems h be labour-

ing under the impression that C&<1di-
dates who are vegetarians, who are 
not prepared to eat meat, cannot be 
admitted to the Merchant Navy train-
ing insti tUItions. This lmpression is 
completely wrong. I would assure 
him that there is no such ban either 
in the rules or in practice. I was 
told yesterday that there are quite a 
few who are vegetarians. 

I would now like to refer to the 
Sh]pping Corporation of India. The 
hon. Lady Member Shrimati Sharada 
Mukerjee referred to the recommenda-
tions of the EstiIMltes Committee and 
said that we are not allowing the 
Shipping Corporation to play the role 
that is its due. I would like only to 
clear that misapprehension and this 
would be done by the following facts, 
I believe. The paid-up capital of the 
Shipping Corporation of India which 
has come into being with the amal-
gamation of the Western and Eastern 
Shipping Corporations, which took 
place on 2nd October. 1961, is Rs. 23' 45 
crores. I am happy to say that from 
the point of view of fleet, now, the 
Shipping Corporation stands second 
only to &indias. Formerly, it was 
the third It has now got 17 dry 
cargo vessels, 2 coastal tankers and 2 
passenger vessels. This is the only 
shipping company which operates 
passengers overseas services. It has 
thus 21 vessels of 154.4,15 tons 
tons G.R.T. This is its present 
tonnage. So far as the expansion pro-
gramme is concerned as I have already 
said. new orders have been placpd for 
10 dry carg~ ships; one overseas 
tanker has to be built new 1 new pas-
sengl'!r vessel for the' Tuticorin-
Colombo service. These orders will 
amount to 112' 500 tons G.R.T. The 
total tonnage in the Shipping Corpora-
tion will go up to 266.915, GR.T. when 
it will be first and foremost shipping 
concern so far a, tonnage is concerned. 

Now, I would like to refer to thl'! 
financial results of the working of the 
Shipping C~rporation. The cargo lifted 
by the ShIpping Corporation during 
t.he last three years-I am only com-
paring figures for these three years to 
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illustrate what I have to say in this 
regard-was as follows. In 1959-60, the 
cargo lifted amounted to 3,82,925 re-
venue ton.; in 1960, it went up to 517 
619 revenue tons, and in 1961-62 it has 
gone up to 850,000 revenue tons ap-
proximately. The increase is more 
than double since 1959. 

In regard to the question of freight 
and pa 'senger earnings the earnings 
have gone up from Rs. 3,86,88,915 in 
1959_60 to Rs. 7.50 crores approxi-
mately in 1961-62 which is almost 
double the previous figure. And this 
particular progress has been achit'ved 
barely in three years. 

I may also say that the shipping cor-
porations have been working at a 
profit. Last year's profit was about 
Rs. 47 lakh;, and I believe the same 
trend will be maintained, and the 
profit might be more this year, but the 
exact figures have not been worked 
out. 

The corporation is operating liner 
services on the following routes 
namely: East Coast of India-East 
Pakistan Far East-Japan; East Coast 
of India-East Pakistan Australia; West 
coast of India-West Pakistan Far East-
Japan; India-Pakistan/UP-Continent; 
India USSR-Black Sea; Indo-Polish 
Shipping Service; Bombay-East Africa; 
Madras-Singapore--Straits; and India-
Mainland/lAndamans and Nicobar 
Islands. 

So, we have covered many a field. 
I would also say that ,0 iar as the 
India-UK-Continent service, which 
hitherto happened to be rather a close 
preserve is concerned, the Govern-
ment shipping corporation has entered 
this particular shipping conference for 
the first time, and the corporation is 
now a member of the India-Pakistan-
U.K-Continent Shipping Conference 
to begin with four ships which number 
has now been increased to 6. It also 
started a bimonthly service on the 
West Coast of India-Pakistan Japan 
route. They have gained admission 
also to the other conferences that is 

the wayside conferences governing the 
trades on these roules. This should 
clear the impression in the mind of 
my hon. friend Shri Raghunath Singh 
who said yesterday that unless we-
took due note of Japan and Pakistan 
and try to build up Our shipping, we 
might be left lagging behind. I think 
we shall keen an eye on thiS; of course 
it is not from the point of view of 
any jealousy; we want every nation 
to progress in shipping, but we want 
our Own shipping also to .progress ac-
cording to our needs. 

So far as coastal shipping is con-
cerned, although I should have taken 
it up along with the other vexed 
question of coal transport I have to 
deal with it in the context of ship-
ping. With the addition of one mil-
lion tons to the cargo now available. 
coastal shipping has perhaps got out 
of its doldrums. Now, it is not that 
coastal shipping is running ofter the 
cargo but the cargo is runnig after 
coast~l shipping, and this has happen-
ed after a very long period. 

Accordingly, the corporation has 
also chortered five vessel; with a total 
GRT of 29,382 for a period ranging 
from nine to twelve months. The cor-
poration is olso arranging for trip 
charters, but we are not very happy 
about these charters. We would very 
much like that we do not have to 
spend foreign exchange on chartering 
these vessels, and we ,hould rather 
hove our OWn tonnage for this purpose. 
But, then, even for acquisition of 
tonnage, we have to have foreign ex-
change. That is why we were happy 
when the Jayanti Shipping Co. offered 
to come forward with seven vessE'ls. 
for the coastal trade, without our 
having had to spend any foreign ex-
change on that account. 

The total quantity of coal lifted so 
far by the cO"Poration from Calcutta 
is of the order of 1'23 lakh tons. 1'1 ad-
dition, flhe Corporation has berthed 
vessels for the transporation of timber 
from the Andamans. The Working 
Group on Coal Produdion and Trans-
porI' under the auspices of the Plan-
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ning Commission has recently recom-
mended that in order to facilitate the 
movement of two million toIlS of coal, 
the shipping corporation should enter 
the coastal traffic with owned tonnage. 
This is a big step forward, because so 
far coastal shipping was reserved for 
the private sector, and now we are en-
tering the coastal trade not in defence 
of or in neglect of the feelings of the 
shipping companies in the private 
sector, but with their fulI consent, be-
cause they have also suggested that we 
should enter the coastal shipping to 
meet the requirements and the de-
mands of the traffic that is emanating 
now from Calcutta and other ports. 
A proposal is now under consideration 
to acquire six coastal vessels as early 
as possible. 

During the last one year or 18 
months four new shipping companies 
have c~me into being. They are: 
Apeejay Lines, 5 ships 34,000 GRT; 
Ratnakar Shipping Company 2 ships, 
14,500 GRT, Jayanti Shipping Com-
pany 1 tanker, 20,418 GRT, and Raj 
Kumar Lines: sanction given for pur-
chase of one ship of 3,000 GRT. 

In this connection, I would like to 
refer to the various catogories of ship-
ping tonnage with us. So far as tramp 
fleet is concerned, a3 the House is 
aware, we have got very few tramp 
ships. We have liner ships and we are 
already able to lift a good part of the 
cargo offered to these Conferences. 
At least 25 per cent of our total over-
seas liner trade is now being trans-
ported by Indian liner vessel,. That 
is a substantial advance, because the 
overall figure is about 10 -11 per cent. 
In some individual sectors also, the 
percentage is satisfactory. For exam-
ple in the India-Australia trade, our 
shipping is carrying 50 per cent; in the 
Bay of Bengal-Japan service about 
50 per cent in the case of Japan to 
India and about 35 per cent in the 
case of India to Japan. In the India_ 
Continent trade, it is 39 per cent, in 
the India-UK trade it is 29.25 per cent 
to rise to 39.25 per cent by 1971. This 

arrangement regarding pooling was 
arrived at last year. We have never 
regarded thb arrangement to be satis-
factory, because it does not satisfy the 
legitimate demands or requirements of 
Indian shipping and Indian economy. 
We think the share of Indian lines in 
regard to the pooling arrangements in-
the India-UK Conference was deter-
mined with reference to their past per_ 
formance and the rate of escalation. 
was limited to 1 per ceni only becau3e 
the British ship-owners already opera-· 
ting in the field would require time' 
for making adjustments. 

This position has, however, now 
radi~allY changed because the Confe-
rence have now raised the-
share of the Pakistan Line in the 
Pakistan-UK Continent trade from. 
12-1/2 per cent to 25 per cent for 
1-7·62 and thereafter by e ('alation tl» 
39 per cent from 1-1-71. brinllinll us-
in parity with them. Since Pakistan 
had hardly any past performance to 
their credit thi" ,""vision of their Mar",-
means thal'the Conference has aban--
doned the old basis of past perfor-
mance and slow escalation for future-
expan3ion. 

While we welcome the increase ill'-
the share of the Pakistan Line it is-
only reasonable that the share of-
Indian Lines should also be increased 
suitably in the light of the basis TIOW 
adopted. The Indian Lines have there-
fore, demanded that their share of th .. 
India-U.K. trade should be raised by 
escalation to 48.25 per cent by 19711 
The Government of India feel that the-' 
Indian Lines have a very strong and 
legitimate case for this increase. This-
question is being discussed at a meet-
ing of the India-UK-Continent Cop· 
ference in Florence and Government 
hope that the legitimacy and urgen<"y 
of the Indian Lines' demand will be 
duly recognised by the Conference and 
a satisfactory solution arrived at. J 
need hardly emphasis that Gov~rnm .. n! 
attach the greatest importance to this 
matter. 

In oil trade, I would like til say that 
the position is not very satisfactory-
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The estimated requirements or over-
seas tankers are: for crude oil, 5.b 
million tons imported every year; 
11 tankers; refined products, 2.25 
million tons per annum-7 tankers. I 
have just nOw said that we shall be 
having two, probably three tankers in 
the next one year or 18 months 

Reference was made to bulk cargo 
trade also. I would like to point out 
·that while the position is somewhat 
satisfactory or tolerable in the case 
of liner vessel; or liner trade because 
there we are able to lift about 25 per 
cent of our total traffic, in the case 01 
bUlk cargo our position is worse. We 
do not have a single bulk carrier at 
present, with the result that Indian 
ships are participating in the transport.. 
tation of bulk cargo only to the extenl 
of about 3-4 per cent. This was not 
at all satisfactory. It was in this con-
text that we were confronted with 
the question of the urgency of lifting 
food grain cargo from America to India. 
We have also to cater to the demand 
for iron ore traffic from our country 
to other countries who are taking it. 
Now, we approach the Shipping Com-
ponies. In fact, I met them and I ap-
pealed to them that they should come 
and take advantage of the situation. 
Unfortunately, because of the meagre 
resources at their disposal they could 
not come forward. 

1'7 hrs. 

Again ,t this background, we had 
this offer from the Jayanti Shipping 
Company, which, of course, was for-
med on the 10th February 1961 with an 
authorised capital of Rs. 5 crores and 
a ,present paid up capital of Rs. 21.48 
lakhs. A point b made that it had only 
Rs. 200 when it started. I think there 
is nothing surprising in it, because 
the position is evident. If the entire 
transaction had not gone thorugh all 
the money that any party would have 
brought from outside any non-resident 
Indian who lives abroad, that much 
of foreign exchange would be a loss to 
bim for there is no other venture to 

invest it in. When there was reason-
able assurance that tllat loan transac-
tion and other agreements would go 
through or be arrived at, it was in 
that context, with that particular 
assurance, that he came forward. Now, 
we have it that very soon he is going 
to make up his own paid up capital. 
I will try to give that figure, but I 
have been warned that I should finish 
at 5.30. 

There are 4 or 5 other point~ that 
have ,been raised in this connection. 
I will refer to them. I think, it was 
Shri Mohammad Elias who referred to 
it perhaphs. He said that the Jayanti 
Shipping Company has no experience. 
I was surprised at that statement be-
cause it came from one who happens 
to belong to the Communist Party. 
By this particular argument, he be-
came the biggest and stoutes~ defen-
der of vested interests. Because, if 
we do not allow any new people to 
come, vested interests will rei2n sup-
reme. Naturally, this is a matter on 
which he should himself think whe-
ther his argument is right. It is not 
the experience of the person who in-
vests the money which counts; it is 
the experience of those who operate 
the lines that counts. What we have 
to take care of is the loan that we are 
advancing, whether it is properly 
secured or not, whether the company 
with which Government is dealing 
is really a substantial company or not 
and whether it has sound financial 
status. We have taken more than 
ordinary care and caution to en3ure 
that no loopholes are left. It is in 
these circumstances that this big 
loan was sanctioned. 

Shri Mohammad Elias: I enquired 
why all this money was not given to 
the public sector to develop shipping. 

Shri Raj Bahadur: I will come to, 
that point also. But this was the 
first point he made. The other he 
mentions, was the second point. But 
the first point that Dr. Teja has no 
experience has no relevance. Otherwise 
he is an experienced businessman. 
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The second point was that this 
company will bring in by the back-
door the Kulukundis. There should 
be no fear of that. The law will not 
allow that. If the has any such 
thing in mind he should shake it off. 
He then asked whether any existing 
~ompany made any such offer. My 
answer is a categorical 'No'. 

He asked why did the Shipping Cor-
poration not undertake this pro-
gramme. My first answer to that is 
that the Jayanti Shipping Company 
has come into this venture not en-
tirely on our foreign exchange to be 
provided for them. They are also 
going to invest 10 per cent. in the 
price of the ships that they have 
ordered. It is a substantial amount and 
also the interest has to be paid, which 
comes to about 22 per cent. of the 
total price. So, one has to invest 32 
per cent. extra over what is being 
given to the Jayanti Shipping Co. by 
the Shipping Development Fund Com-
mittee. That would have been a sub-
stantial amount. To find that amount 
itself in foreign exchange, in the diffi-
cult foreign exchange conditions that 
we face would be a difficult problem. 
The whole question was, who could 
provide the whole foreign exchange? 
"This particular thing could not be 
done by the Shipping Corporation 
from the point of view of resources 
itself. 

Apart from that we have got our 
P1ans. They have been approved by 
no less an authority than the soverign 
Parliament itself. We could not have 
gone beyond the l'imits imposed by 
the Plan. In fact by the advent of 
this Jayanti Shipping Co. we have 
been able to bring about circumstances 
or create conditions wherein we 
could legitimately ask for an upward 
revision of the targets for shipping. 

I have made calculations as to how 
much it would cost us if our C011lO-
ration undertook this scheme-to find 
this additional sum. We should have 
been compelled to find an additional 
·sum of Rs. 7·2 crores in foreign ex-
'change. Moreover the Corporation 
liu also embarked upon its OWll 

M4 (Ai) I.SJ)-.4I. 

scheme. We have got our hands full 
We are at present concentrating OIl 
liner trade. If we bave a new thing 
like tramp shipping and also have a 
competive thing like liners it is not 
possible to manage. It is not possible 
to undertake at the same time simul-
taneously the liner trade, tanker trade, 
tramp trade and bulk carrier trade. 
All of it cannot be done. We have got 
to make not merely equitable distri-
bution of business, but we have to 
take a practical view of things. It was 
not physically ana administratively 
possible for us to ask the Shipping 
Corporation to undertake this particu-
lar venture in this manner. Over and 
above that, I can give an assurance 
here that any other shipping company 
can come forward and ask from the 
Government these very facilities on 
the same conditions, and they will be 
given, subject of course to the usual 
care and caution that is taken in these 
matters. 

Shri S. M. Banerjee: Have they any 
previous business experience? 

Shri Raj Bahadur: They have 
business experience. Mr. Kulukundis 
is a famous name. Dr. J. D. Teja 
himself is a big businessman. There 
is no question about that. It is not 
that he is a lawyer or a doctor from 
somewhere. I say this with all res-
pect to them. 

Shel S. M. Banerjee: But where is 
the capital? 

Shri Raj Bahadur: Sir, I have to 
finish within time. Now, I would like 
to take up one particular point that 
was made by Shri Raghunath Singh. 
He said that ws are spending Rs. 30 
crores every year on the import of 
crude oil. Our expenditure on freight 
is only Rs. 5·53 crores. 

Shri RaghlUlath Sillgh (Varanasi): 
That is only for the Stanvac Company. 

Shri Raj Bahadur: Whatever crude 
oil we bring from abroad, we have 
,ot to pay for It 

SlIri Rqtaunath SIDP: I referred 
to the total expenditure. 
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Shri Raj Bahadur: But that is not 
our traffic. Now. I would like to re-
fer to the Konkan coastal to which 
reference was made by Shrimati 
Sharda Mukerjee. First Of all, I might 
say that it is not going to be closed. 

Shri Jagjivan Ram: That is all that 
she wants! 

Shri Raj Bahadar: The company 
wanted an mcrease in the fares. The 
Government of India have under-
taken, and the Government of 
Maharashtra has also undertak.cn. 
to share this rise in the fare. 
The increase was absolutely justified 
by the investigations that were made 
Into the working of this company by 
no less a person than Shri P. S. Rau. 
The conclusions that have been arrived 
at are that the fares have to be in-
creased immediately by eight per 
eent. An interest-free loan of Rs. 1'20 
erores has to be given by the Central 
Government; it has to give an annual 
subsidy of Rs. 1'89 lakhs by making it 
intel"elSt free. The Maharashtra Gov-
ernment has also to give an annual 
subsidy of a like amount namely. Rs. 
l' 89 lakhs. The service also requires 
new ships. According to the Rau Com-
mittee's recommendations--the exist-
ing number is five-two have to be 
scrapped and one additional has to be 
provided and so orders for three more 
have to be placed; then the particular 
target of silk will be achieved. 

The hon. lady Member also referred 
to the question of resumption of the 
service to Goa and allied matters. In 
regard to the resumption of service to 
Goa-Panjim-I would only say that 
new conditions have been created, and 
50 fact, the whole question about the 
reorganisation of passenger service 
will have to be examined. The latest 
position is that the company has agreed 
to withdraw the notice about the 
stoppage of service. 

Regarding long-term measures, we 
have also received an offer from 
ahowguIe & Company. We shall p.xa-
mine it on merits and then come to 
some conclusions. 

Shri Raghunath Singh said that we 
have spent Rs. 2,000 erores by way of 
freight on foreign ships from 1952 or 
so up-to-date. I think that figure may 
not be correct. That is all that I 
would like to say, because the actual 
earnings of the Indian shipping com-
panies from 1950-51 to 1960_61 have 
been Rs. 147' 97 crores, and from 
1951 to 1961--during these ten years 
-the Indian shipping companies 
might have earned, If adequate ton-
nage was made available, only Rs. 800 
crores. 

Shri Raa'hllDath Singh: We have 
paid Rs. 63 crores per annum as far 
as bnport in concerned, since 1952. 

Shri Raj Bahadar: We shall be 
glad to if he can let us know where-
from he has taken those figures. Then 
I would like to refer to roads. First 
of all. I take the points which were 
made in regard to road transport. 

About road transport, I hav" to say 
the following. My friend, 8hri 
Kamath, was, as usual, very eloquent. 
We know that most of us are human 
beings and for us there are very 
many intoxicants. We know that the 
ordinary intoxicants are either drinks 
or drugs. But one also gets intoxicat-
ed by words. I felt almost intoxi-
cated by his speech. 

Shrl Dari Vishnu Kamath: Drinks 
or drugs? A Congress Minister talk-
ing of the first intoxicant? He says 
he knows about it. That is an inter-
esting confession. 

Shri Raj Bahadur: He began by 
saying rather figuratively: 

''The third Plan is likely to 
founder upon the rock or, shall I 
say, the shoals of the inadequate, 
inefficient and chaotic transporta-
tion system .... " 

I do not know how does he say so. 
We have survived these 14 years of 
independence. The railways have done 
their job; the shipping has done its 
job and roads have done their 
job; I do not knaw whether the 
transportation is so inadequate 



S995 Demands JYAISTHA 1, 1884 (SAKA) for Grants 

that the third Plan will founder. 
He knows the targets; I need 
not go :into it. So far as roads 
are concerned the production of com-
mercial automobile vehicles will :in-
crease from the last year's figure of 
about 25,000 to 26,000, which is the 
annual production, to 60,000:in the 
last year of the third Plan. That is, 
about double the present production. 
That will itself give a very strong 
fillip to the promotion of road trans-
port. 

Then, he said something about the 
Neogy Committee in rather pungent 
terms, if I may use that expression. 
He sald that the failure of this com-
mittee to submif a bluepr:int for 
transport policy and coordination i. 
the measure of Government's failure 
to achieve a rational, coherent trans-
port policy. He also said, 

"I charge the Government with 
being non-cooperative and unhelp-
ful to the committee ...... 

'Why? Because he said the required 
:information has not been given to the 
Committee. He used certain expres-
~ions which compelled me to cJosult 
the dictionary in order to confirm their 
meaning. He said, our attitude has 
been "lackadaisical, lotus-eating, 
cavalier .... " I cannot even pronounce 
some of these words. I do not k'l"'" 
how he can say that our attitude has 
has been like that. I will barely state 
eertain facts. What was the informa-
tion that the Neogy Committee wanted 
from us? I woura not go into the 
terms of reference of the committee. 
But I will say that -the pr:incipal pur-
pose behind the appointment of this 
committee was to ft"nd out how much 
tnvestment has to be made:in this 
transport industry and how much in 
the other . transport industry and 
thereby to come to some sort of con-
elusions for the third Plan itself or 
for the next five or ten years. 

Shrl Iqbal Singh (Ferozepur): Will 
they give their report in the third 
Plan? (Interruptions). 

Shri Raj Bahadur: I have tried to 
study the matter !It the context of the 

facts that we have. Requests for in-
formation have been received by us, of 
course, from time to time. 1'he first 
request and the only odr! was received 
in 1960. Thereafter, all the requests 
that we have received from the Neogy 
Committee for information have come 
from August, 1961 onwards. 

In all, 9 such requests have been 
made and I would like to state:in 
specific terms how the position stands 
in regard to them. The Secretary of 
the Committee wanted information in 
9 cases. In respect of 1 case, the re-
quired information has already been 
supplied. In 4 cases part answers have 
been given and the outstanding infor-
mation will also be supplied as soon as 
replies are received from State Gov-
ernments, who have been addressed. 
In respect of 4 cases, no reply has 
been sent, because the matters are 
already separately under considera-
tion, as for example, the establishment 
of a Road Board at the Centre and the 
organisation of public sector under-
taking for running goods services. 

As I said, the first request was made 
in January, 1960. What type of in-
formation is asked for? I am not try-
ing to pick holes in the working of the 
eommiHee. I would like to assure the 
House that we have got every respect 
for the members of the committee and 
for the Chairman, who is an experi-
enced and seasori~ statesman and 
administrator. The type of informa-
tion asked for was, for example. the 
proportion of buses and truck; piying 
on short distance in feeder routes to 
the total number of buses and trucks 
in the different States; the perfor-
mance of these vehicles in term.. of 
ton-passenger miles; further an assess-
ment may be made of the likely de-
mands for mechanised road transport 
for passenger and goods; short distance 
road surveys may be organised to 
collect data :in the course of the next 
two or three months etc. This was the 
type of requests we were getti~. III 
fact, in respect of the feeder routes 
etc., replies have been received from 
West Bengal, Bihar, Orissa, Himachal 
Pradesh, Jammu and Kashmir, Anda-
man and Nicobar Islands, ]terala, 
Pon<ficherry and Delhi and they have 
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been passed on to the Committee. The 
State Governments and transport 
undertakings have all co-operated in 
this matter-of course, at the request of 
the Central Ministry of Transport. 

I should like to go further and say 
that we have also received certain 
other references too for information. 
Those references were as to what are 
the broad objectives to be aimed for 
regulation of transport services; 
mechanics Of the regulation and possi_ 
ble adjustment in railway freights. 
This was exactly what we wanted the 
Committee itself to enlighten us about. 

Shri Bar! Vishnu Kamath: By your 
leave, Sir, may I invite the attention 
of the hon. Minister to a statement 
made by a colleague of his, Shri Gul-
zarilal Nanda. in the House only ten 
days ago--perhaps there is no co-
ordination between his Ministry and 
that Ministry. Here is what he said: 

"The Committee has been seek-
ing the co-operation of the Central 
ministries, the State Governments 
and other interests concerned for 
obtaininl( the material reQuired by 
it." 

The statement goes on to say: 

"It has been difficult to get to-
gether the data and other informa-
tion needed for a proper examina-
tion of this complex and inter-
related problems." 

Sbri Raj Babadur: I should thank 
the hon. Member for reading out 
that. Exactly that is the point that I 
am making. The information asked 
for and the data asked for are not so 
easy to collect. 

Shri Bari Vishnu Kamath: How 
long will it take? 

SJui Raj Babadur: As I said, most 
of the requests have been received bJ" 
aw after August 1961. Further, We 
were also asked about our opinion re-
~dlng a scheme for operation of a 

freight service by railways. This was 
linked with the question of a public 
leCtor undertaking to be started ill 
this behalf. They also wanted us to 
say what type of relationship should 
be set up for co-ordination betweea 
the various types of transpOrt servi-
ces. 

I would remind the HOUSe Sir, that 
in this Committee the Secretary of the 
Ministry of Transport is already there 
as a member and any information that 
is required will naturally be given b,. 
him. He would be only too glad to 
give it. In fact, any views that are 
to be informally communicated to the 
Committee can be done. Ultimately, 
what is the position? Th£' position is 
that the Committee will submit its 
final report. That final report would 
be examined by the Government. The 
Government as such, in the Ministr,-
of Transport, cannot make any pro-
nouncements or antiCipate 'any deci-
gions so far as the broad recommenda-
tions are concerned. Naturally, we 
have to rest content with the infor-
mation that we can give them, and 
that we have already tried to do. 

So far as the function of co-ordina-
tion is concerned, co-ordination is a 
function of this Ministry. They have 
asked for that information. The ques-
tion of alternative proposal only 
means whether we should advise the 
Prime Minister to take awny this 
function from the Ministry of Trani-
POrt and give it to the Ministry at 
Railways or any other Ministry. ~ 
question was also posed by my hOD. 
friend, Shri Mathur. He said that we 
are in charge of co-ordination buS 
we have not co-ordinated anything. n 
was Shri Manabendra Shah who sai4 
that this Ministry appears to have no!; 
yet attained maturity and perhaps 
it has to attain maturity to co-ordl-
nate its own road 5ystem. I think 
he wants an amendment in the COD-
stitution, because rurIl roads, State 
highways, distriet roads etc. are not 
under our care. We do not adminiS-
ter them. That is entir~ly the tune-
tlon of the State Government to 
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administer them and to develop 
them. We only help them. In the 
matter at national highways also we 
have to depend on them for execu-
tion. 

Shri Prahhat Kar: Under these 
circumstances, let us know what you 
can do. 

Shri Raj Bahadur: We try to co-
ordinate the programmes and we 
succeed in doing that. A proat there-
at is that in 1951 the length of our 
• urface roads was about 98,000 miles, 
and today it is 1,47,000 miles at the 
end of the Second Plan period. This 
increase of 49,000 miles of surface 
roads is not an ordinary thing. 

Shri Barish Chandra Mathur: Is 
this co-ordination. The question is 
about co-ordination. 

Shri Raj Bahadur: This is in the 
matter of roads, not in the matter of 
road transport. I will come to road 
transport later. I think my hon. 
friend knows much more about road 
transport than me, being a memb~r 

of the Road Transport Organisation 
Committee himself. Let me, first of 
all, reply to the question on roads. 

In the matter of unsurfaced roads, 
we have added about 100,000 miles 
during the ten year period. The 
addition of 150,000 miles of surfaced 
or unsurfaced roads over a period of 
ten years is not an ordinary matter. 
It requires technical personnel to 
build them, equipment resources and 
other things. If, therefore, here and 
there the condition of a road has not 
been found to be satisfactory, it should 
also be recognized that our hands 
have been too full, we have not been 
able to cope up with the demand for 
new and trained engineering P""·SOD.-
nel, and materials etc. in this respect. 
In regard to co-ordinati()n of road 
transport .... 

Shri Barish Chandra Mathur: Apart 
from co-ordination, d() I take it from 
the hon. Minister. that it is not be-
cause of lack at resources or lack of 
provisions that you have not been 

able to do more but because you are 
not capable of doing more? Y()U are 
creating an impression that since you 
have not the personnel or equip-
ment you could not do very well. 

Shri Raj Babadur: It is exactly 
because of these limitations, and 
these limtiati()ns are not peculiar to 
the Roads Wing or the Transport 
Ministry. The limitations in respect 
of trained personnel, in respect at 
resources, are common to all expand-
ing departments . 

So far as co-ordination of road 
transport is concerned, as my hon. 
friend knows, we have got the Inter 
state Transport 'Commission, the 
Inland Water Transport and Road Ad-
visory Committee. We have also got 
the Transport Devel()pment Council. 
The member of the Planning Com-
mission and the Railway Minister 
attend the meetings of this council 
and thereby necessary co-ordination 
is arrived at through that particular 
mechanism. 

I would not go further int() this 
question, but let me assure him that 
we are very much interested in seeing 
that the Committee is given all the 
help it wants. We want. that the 
report Of the Committee 3hould come 
as quickly as possible, and I can 
assure the Committee thr()ugh this 
House that we shall not be found 
wanting in this re3pect. We shall be 
trying to help them to our best, as 
we have been doing. So far as the 
references and  and questions are con-
cerned, we have not ignored or neg-
lected them. In fact, the Transport 
Ministry is much more interested 
than others because it is the road 
transport that is suffering for want 
()f a national policy. But it is not an 
ordinary problem. 

I.e us realise that it is peculiar to 
all developing countries. The United 
State of America have not solved 
their rail-road co-ordination problem. 
The United Kingdom have not solved 
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their rail-road co-ordination question. 
Hundreds of miles of railway lines are 
being uprooted and stations are being 
closed. down in America and England 
Everybody knows that. Even in Ger-
many the position is that they have 
not been able to do much; deapite 
certain restrictions they have put on 
the freight structure and distances 
the desired res'ults have not b~ 
achieved. So, it is not an ordinary 
matter. The Committee is really up 
against a dfficult task. I can assure 
the House that we also hope and 
wish that the Committee is able to 
submit their report soon. 

Shri Iqbal Singh: Because the 
hon. Minister is passing on to some 
other subject, I want some informa-
tion. One of the tenns of reference 
Of the Neogy Committee is that they 
will formulate the policy for he next 
5 to 10 years. This Committee was 
appointed in 1959 and recently-per-
haps, the hon. Minister has seen that 
report-there was a statement by 
Shri K. C. Neogy, the Chairman of 
this Committee at a press conference, 
that they cannot present the report 
of that Committee even by the end of 
the Third Plan. 

Shri Raj Bahadur: I think it is 
because of certain difficulties in re-
gard to matters that they are dis-
cussing and considering that they feel 
like that. In any case, I do not know 
whether ar.y authentic statement like 
·"at has been issued by the Chairman 
cf the Committee. No communication 
to that effect has been received by us 
in the Ministry. Here I should take 
the House into confidence and aay 
that we have not received any com-
munication from the Committee, com-
plaining about lack of supply Of in-
formation or lack of showing them 
the required courtesy. I hope vie 
shall not be guilty of that particular 
lapse on our part if any reference is 
made to us. Then, our own Secre-
tary is there and he is and would be 
attending to the day to day work. 

Shri KOJa (Kozhikode): Did the 
Ministry make any enquiries abolU 
the delay? 

Shri RaJ Bahadur: The road trllDll-
port has got to go on and with that 
object we have already formulated 
our Third Plan proposals which are 
before us. We shall work on those 
lines and we hope, ere long, the re-
port would be there. I can also 887 
that. 

Dr. M. S. ADey: You are proceeding 
all along on y'our own lines about 
transport. Suppose you receive the 
report later on and you find that the 
lines on which you are proceeding are 
not exactly the lines which are recom-
mended, what will you do? 

Shri RaJ Bahadur: Shri Kamath 
used the word 'cha'otic'. I do not agree 
with him at all. I would repudiate 
it. But so long as the cosmos was 
not born chaos wa; there. Although I 
would say there is no question of 
chaos we shall have to W'ork in the 
present context of things. The 
transport industry is not in a chaotic 
state as Shrl Kamath said. WE' have 
proceeded on certain well-defined lines 
in a systematic manner. That is how 
the matter stands. 

I would now come to the point 
that was raised by my hon. friend, 
Shri Morarka. He is not here. 
He referred to certain state-
ments made by my hon. colleague, 
Shri Malaviya about hi-s proposals for 
lifting 3.5 million tons of coal by 
road and also by river. In this matter 
I would only like to state a few facts. 
At present a-bout 3 million tons of 
coal is already being moved. by road 
from the coal mines or pitheads to 
the nearest railhead Or port. So, I 
think, the additi'onal figure that he 
has given of 3.5 mUlion tons is not a 
big figure; if properly worked. out 
schemes are there and if necessary 
funds are available, I think the road 
transport apparatUs in the public and 
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the private sector may be able to come 
up to the challenge and will meet the 
challenge. Shri Malaviya has boldly 
put forward a particular scheme. Coal 
has to be moved and, I think, we 
cannot quarrel with him because he 
has shown some imagination and is 
trying to evolve certain schemes. But 
those schemes are not being evolved 
by him all alone. There was a 
working group set up by the Planning 
Commission which went into this 
question. In that C'orrection later on 
discussions' were held with the Trans-
port Secretary also. The concerned 
officers of the Ministry of Mines and 
Fuel were also there. They have 
come to certain tentative conclusions 
and they will be examined. 

So far as the queshtion of tran~port 
of coal by road is concerned, the fore-
most I'~oblem is about the condition 
of the roads. We have to provide the 
necess~,-y feeder roads and for that 
necess"ry financial provisiOn has got to 
be ma~e. We have got to strengthen 
the cu!vertB and bridges and improve 
and strengthen the GT Road as also 
the Fational Highway No. 32 to 
J8lIl3hd.pur. For this certain amount 
of fU:lds will be required. The 
Planning Commission is considering 
that p, ~ticular question and we trust 
that we shall get the required funds. 

The working group has recom-
mende,l that the Central Government 
should also offer 50 per cent of cost 
by waF of grants to the State Gov-
ernment.s lor improvement of feeder 
roads. This matter is also under 
consideration. 

With regard to the movement of roal 
by water, the problem that has been 
put is to carry coal from Bihar and 
West Bengal to Allahabad on the 
Ganga, a distance of about 420. miles, 
and to Burhaj on the Gogra, a distance 
of about 380 miles. If the draft and 
the depth of the river permit and 
shallow drafted boats are available the 
problem of transport of coal by river 
may be tackled. So far as the DVC 
canal is concerned. it would require 
certain modifications so far as I know 

-more information can be given by 
the Irrigation Ministry-before it can 
be used by large-slzed boats. That is 
how the matter stands. I do not 
think I need state anything more in 
this connection. 

But I would refer to the vision to 
which Shri Kamath referred, namely. 
the vision of Sir Arthur Cotton about 
connecting the Ganga with the 
Cauveri. It seems to be his 
dream als". He him'~e1f called 
it a dream and when I said. "Are 
you going to realise the dream?". 
perhaps he was not quite happy. But 
I would tell him that so far as we 
are concerned, We got that particular 
matter examined 'by the Gokhale 
Committee. The Gokhale Committee 
haVe p'Ointed out that that dream could 
perhaps haVe been realised at the 
time when it was really conceived. 
But the fact of the matter is that 
much of the water has been taken 
away by irrigation through dams, 
canals and otherwise and there is not 
enough water in all the rivers to con.. 
neet the Ganga with the Cauveri. 

Shri Bari Vishnu Kamath: Have the 
rivers dried up now? 

Shri Raj Bahadur: But, they have 
given alternative schemes. Working 
on these schemes, we asked for an 
allotment of Rs. 40 crores in the 
Third Plan. But, as the House knows, 
we only got Rs. 4 crores. We are 
working on schemes which will cost 
Rs. 6 crores. With that, certain 
improvements On the existing canals 
will be undertaken. Also. we shall 
have to finance a loan of Rs. 2 crores 
to the United Steamer Co. to enable 
them to repl'ace and renew their fteet 
in the Brahmaputra. 

Now, I would like to take certain 
points which were raised by my hon. 
friend Shri Fatehsinhrao Gaekwad. He 
is not here, I am sorry. 

Shri Prabhat Kaa. What about 
silting in the R'ooghJy? 
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Sbrl Ba,j Babad1ll': We have 
additional dredgers. We have taken 
goOd care of it. Bhagirathi is there. 
A secondhand dredger, Maitena has 
been purchased. A new dredger 
Churni has been acquired. We have 
also provided for additional dredgers 
for easuraian dredging in the Third 
Plan programme. That is how it 
stands. So fat" as Farrakka barc3ge is 
concerned, I know, tor a long time, it 
Was highly doubtful whether we will 
be able to take it up or not. We are 
happy that it has been sanctioned and 
work on it has already started. There 
should be no doubts abrout that parti-
cular matter now. 

In regaTd to National Highway No.8 
about which the hon. Member was very 
eloquent, he made certain complaints. 
He said that the portion in Baroda was 
constructed in 1957, and the next year 
Or a yeaT after that, the entire thing 
was washd away and grass was now 
growing and culverts also collapsed. 
He said all that. I wanted to know how 
iong this road has existed. I find that 
before Independence there was no 
road in this particular place. 

All the construction of road has 
taken place 'only after 1947. In fact, 
between Ahmedabad and B'aroda, the 
road has been developed into a two-
way road. We have already spent a 
good deal of amount on that. For 72 
miles it is being widened to 22 feet 
at a cost of Rs. 40 lakhs. There is a 
pr'ovision of Rs. 27 lakhs in the Third 
Plan for the improvement of the 
Baroda-Navasari section of this High-
way, which covers the entire sector in 
the erstwhile Indian State of Baroda. 
As I said, there was some storm and 
there was a cloud-burst and as a 
result of that, there was ~ gaud deal 
of damage and devastation. Perhaps, 
we can all recall that. In 1959, a 
certain section of that road was 
damaged and two culverts only were 
undermined by storm water. The 
damage has been made good. We 
can only assure the Maharaja that we 
fhall not allow grass to grow under 
eur feet. It had gown su1Ilcient17 

high already in the pre-Independence 
era. We would like pucca roads to-
exist now. National Highway No. 8 
will not be Disgrace No.8 as he 
called it. It will be Pride of India No. 
8. There should be n'o doubts about 
that. So long as We were not inde-
pendent, so long as there was no, 
democracy, so long as we had no road 
in that sector, we could be nothing. 
Now that we have got all these, there' 
should be no apprehension about 
future. 

One point was raised by a friend' 
opposite. He said that in the Roads 
Wing, out of 717 employees, as many 
as 380 are temporary. I can only' 
remind him that out of 380 temporary 
posts, as many as 336 are meant far 
the International Development Associa-
tion works. All these apopintments 
have been made only recently. There-
fore, naturally those posts could nut 
be converted into permanent posts, 
because the work itself will last for 
three years. We hope that more funds 
will be available and this staff will 
be made permanent ultimately. 

My hon. friend Shri Birendra 
Bahadur Singh-he is not here--
referred to the bridge On the Kharum 
river and said that it has n'at prog-
ressed. The difficulty was about 
hydraulic study. Therefore, it has 
taken time. We hope it will be com-
plted in the Third Plan period. Some 
reference was made to the Dhulian-
Amravati-Nagpur section. It was said 
that it has not been seen by anybody. 
I can only say that the execution of 
these road projects and maintenance is 
done by the State Government. Even 
so OUr Liaison officers occasionally 
vi~it new works and also check the 
maintenance. We haVe got planning 
officers also. For the whole country, 
the number is only fOur Planning 
officers and 14 Liaison officers. You 
can very well appreciate how much 
they can do wilhiri the limited tim'!, 
en~rgy and funds that are at their 
disposal. 

Then it was doubted whether the-
funda ~otted for th .. national DiP-
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ways were being utilised or not by 
the State Governments. I can bnly 
say this that the accounting and audit 
procedures of Government ensure that 
all these funds that are placed at 
the disposal of the State Governments 
are properly utilised. 

My hon. friend Shri Mohammad 
Elias raised a point about the traffic 
congestion in Calcutta. Inside 
Calcutta, 'Of course, We may not be 
able to do much because it is within 
the Corporation's jurisdiction and the 
State Government's jurisdiction. But 
we have already provided for a 25-
mile-long by-pass from the 
Vivekanada Bridge to Saptagram. This 
by-pass will go entirely outside the 
built-up area, and the cost of it is 
nearly Rs. 350 lakhs, and it is also 
covered by the IDA programme. 

Shri Dmen Bhattacharya 
pore) : Is it the Durgapur 
Highway? 

(Seram-
Express 

Shri Raj Bahadur: It is not the 
Durgapur Express Highway. The IDA 
which has given us sub.ta'lual 
financial help or assistance in the form 
of Rs. 29 crores loan on liberal terms 
has advised us that unless and until 
the economics is worked out in regard 
to this particular proposal about the 
Durgapur Expres. Highway it will not 
'be possible for them to assist us, and 
that is where we have not been able 
to do much. 

Shri Dinen Bhattacharya: But there 
is another national highway which has 
been left half-finished. Some miles 
were constructed. That highway goes 
by the name of Delhi Road, TheTe 
has been simply wastage of funds. 
Some land has been acquired, and the 
road is built for some miles, and it 
has been left at that stage. It is 
called the Delhi Rdad. 

8hri Raj Bahadur: If there are any 
missing links, we shall see that they 
are provided, and We haVe got a 
prolll"amme in this rejlud alae. 

Shri Dlnen Bhattacharya: am 
refprrinji( to the Delhi Road. 

Mr. Speaker: The hon. Member ia' 
ful'ther obstructing the progress of the 
road. 

Slui C. K. Bhattacharyya (Raiganj): 
May I request the h'On. Minister to 
supply the missing links as quickly 
as possible? 

Shri Raj Bahadu: Now, I shall 
only make a few announcements. One 
of these announcements is a,bout the 
~oint raised by the hon. lady Member 
m regard to the coastal freight rates 
not ?aving been looked into. A 
commIttee was appointed for this pur-
pose under Mr. Abhi and that commit-
tee has made its recommendations. As 
a result ?f its recommendation, it has 
been deCIded to allow an increase of 
15 per cent on ail cargo except coal. 
and f~r coal up 1'0 Cochin, it i. 10 p~ 
~ent mcrease, and beyond Cochin it 
IS ~5 per. cent. The positiOn may be 
revIewed after one year. 

I shall just take a few minutes to 
deal with tourism and then I shall 
finish. I would only refer to a few 
points that have been made. I shall 
first refer to the point that was made 
b~ Shri Birendra Bahadur Singh. He 
saId that the entire aUotment for 
Rajasthan had been given to Udaipur. 
We have got three parts of the 
schemes, and out of Rs. 33.55 lakhs 
for Rajasthan, only Rs. 5.5 lakhs have 
been given to Udaipur. So, I think 
that there should not be mucil of a 
heart-burnin~ on that particular 
acc"aunt. 

I might state here that for a long 
time the question of appointment of a 
committee for the classificalJon of 
hotels in accordance with the recom-
mendations of the Hotel Standards 
and Rate Structure Committee was 
pending before us. It has now' been 
decided to set up a committee; the 
personnel of the committee has been 
finalised, and it will start functioning 
from the middle of next month. 

Another point raised was about the 
difficulty in the obtaining of all-Indian 
liquor permits. Without interfering 
in any way with the basic prohibition 
!laUc}' adopted by the various state· 
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Governments, and within the frame-
work of that policy, discussions have 
taken place with the State Govern-
ments, for a simplified and uniform 
procedure for grant of permits to the 
foreign tourists. In consultation with 
the Ministry of Law, a revised form 
of alLIndia permit is being evolved 
and we hope that it will be possible 
for us to overcome this difficulty 
6hortly. 

As for the statistics, these have al-
;l:"eady been supplied, but I shall refer 
to only one point, and that is about 
home tourism. 

J may say that SO far as home tour-
ism is concerned, we have taken good 
rm-e to develop it. That will be evi-
dent from the fact that out of the pro-
vision of Rs. 8 crores in the Third 
Plan for tourism, as much as Rs. 2·92 
crores are to be spent for the provi-
sion of facilitie!! for foreign tourists 
and 5·(18 crores· for the prOvision of 
facilities for home tourists in the 
·States sector and with the Central 
assistance. Our Tourist offices are 
now catering to the needs of foreign 
tourists as also home tourists. Besides 
U central tourist offices all over the 
country, there are 50 tourist offices in 
the States. Rs. 7 lakhs have been 
spent for the benefit of home tourists 
by way of publication of various book_ 
lets in Indian languages. 

As many as 27 low income group 
rest houses and 15 log cabins have 
been set up by the State Governments 
to meet their needs. 

I would in the end refer to ports. 
The question was raised about the 
Mangalore port and the Tuticorin port. 
I have already given a detailed reply 
this morning about the progress that 
we have made in this behalf. I can 
only assure the Hou.e that We shall 
see that the programme that we have 
kept for the second year of the Third 
Plan and in the following years is 
maintained and the expectations about 
these ports are realised in good time 
and within the target date. 

Shri Sarendnnath Dw1vedy: What 
about Paradip port? 

8hii Raj Ba.badar: 1 am sorry I did 
not make a mention about it. 

The hon. Member knows that the 
Intermediate Ports Development Com-
mittee went into this question. They 
made some recommendations. Those 
recommendations were that for the 
first phase, Rs. 1 crore should be allot-
ted and for the second phase, Rs. 50 
lakhs should be allotted. We have 
accepted the recommendations in toto. 

Nmv, my hon. friend suggested that 
a good deal of political exploitation 
has been done on account of this pro-
ject. I can only say that with a dyna-
mic personality as the Chief Minister 
of Orissa, we can very well expect that 
he will undertake certain steps in a 
dynamic manner. That he is trying 
to do in regard to the development of 
the Para dip port. He says that with-
out having to fallback on the re-
sources of the Central Government, he 
will be able to raise the necessar"j 
finances for the development of the 
port intc an all-weather port. He has 
got certain schemes for that. He 
wanted us to nlace at his disposal the 
necessary for~ign exchange for the 
appoinm"lent of foreign consultants so 
that the proj~t report may be drawn 
up, which we have done. 

Sh1:i Surendranath Dwivedy: What 
about the negotiations carried on with 
the N "tinnal Proi ect Construction Cor-
poration' TherE' was a Rs. 15 erore 
scheme. I read it out. 

Shri Raj Bahadur: He is taking 
certain steps to find the necessary 
resources for that. He has also dis-
cussed the matter with the Planning 
Commi~~jon. They have advised him 
to put I:.p a regular proposal about it. 
That wEI be considered. When it is 
said that the Prime Minister went 
there, laid the foundation stones and 
that has now become a commemora-
tion st0ne, that i5 politics. But Para-
dip is r·ot politics. We are all inte-
rested in Paradip port. We want that 
the State of OrissB should have the 
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all weather port as quickly as possi-

.,Je. _ ;.. ;;'cll' 
I have to say something about Por-
bandar also. It was decided at the 
last rne(.ting of the National Harbour 
Board that if the traffic at Porbandar 
.exceeded.5 lakhs, the question might 
be exarnlned as to whether it could 
be developed into an all-weather port 
or not. Discussions are going on in 
regard to that matter. 

Shri Thirumala Rao referred to the 
Kakinada port. Some other friends 
mentioned the Beypore port. We have 
made certain provisions. Out of Rs. 10 
crores earmarked for development of 
minor ports, so far as the allocations 
are concerned, so far as the develop-
ment envisaged therein is concerned, I 
can assure the House that we shall see 
that they are put through. Of course 
the development of minor ports is pri-
marily the responsibility of State 
Governments. We help them with 
such ,assistance in technical matters as 
we can and also by way of loans-
which We have done. 

There are so many other points rais-
ed by hon. Members. They are impor-
tant, but I cannot possibly cover them 
all in the short time at my disposal. 
(Interruption). I think I have al-
ready covered many of them. I have 
taken a longer time than I intended. 

Shri P. G. Sen (Purnea): Mr. 
Speaker, Sir, the hon. Minister has 
covered a wide range and this shows 
how this portfolio is a very big one. 
He has taken more than an hour to 
answer all the points. 

I refer to roads. The district which 
I represent is a district bordering 
Nepal and has a network of rivers 
with Kosi on the one side and Ganges 
on the other. The Kosi, as you know, 
Mr. Speaker, is a shifting river. We 
have our Kosi projects now. The 
river has shifted towards the Dar-
bhanga district, leaving, in our dis-
trict several distributaries, which, 
dur~g the hot season get dried up and 
in the rainy season are over-flooded. 

This district is also a large lute-
growing area; and jute is a foreign 
exchange earner. Because of the 
paucity of roads, the jute cannot be 
brought to the market, with the re-
suIt that the villagers are made to sell 
their produce at lesser rates . 

I do not minimise the achievements 
of this Ministry about transport and 
roads. But the fact remains there. 
When we were talking here of avia-
tion I was just thinking within my-
self whether I should not dxop our 
Members ·by parachute in those areas 
about which there was a 'Call Atten-
tion' motion t..ltis monring. I mean the 
Jogbani area of Purnea If some 
amounts are allotted for the edvelop-
ment of the feeder roads in these areas 
by the construction of bridges etc. 
then the village roads can be convert-
ed into all-weather roads. 

The difficulty of the villagers is this. 
They want to have roads to go to the 
market places. Now, when they are 
gradually becoming plan conscious, 
they want the village roads to be con-
nected with National Highways or 
State Highways. 

There is a seht'ffie for 75 per cent 
allotment by Government and 25 per 
cent to be found by the villagers. I 
do not know ~'hether anything has 
been done under this sch('me. This 
question was discussed at the distri~t 
level. The P.W.D. say that 5 per cent 
of the amount that has to be spent for 
the village road is to b~ deposited by 
the villagers fir>t and then only will 
the tenders for that ro~d be called. 

Just imagine the villages who want 
to have a conn"!ction with the National 
Highway or the State highway. For a 
mile of these roads they spend a lakh 
of rupees. Naturally, if the villagers 
have a mile of road tt; be metalled, 
they must dep'sit Rs. 25,000 immt'-
niately, which they can do ('fhe-,~i<e 

in kind, by labour or carting. They 
can make up in kind. But the de-
partment saYs that that amount must 
be paid first in cash. ! do not know 
how this scheme is going to be work-
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ed out. AJs far as my kr.owledge goes, 
the whole amOWlt set apart for this 
.-emains unspent. So, SQmC sort of a 
scheme other tlian this ~hou1d be 
chalked out so that 'hue huge 
amounts that are being k'!Dt for the 
development of these village roads 
may be utilised and the villagers given 
opportunities to !:lave ('onne~1ions with 
National Highways or <;;.ate Highways. 

Then, I find from the budget papers 
that the national highwa~ No. 31 has 
been very favourably dealt with. I 
congratulate the authoritie3 on this 
score. It is a very importunt road 
connecting AS3am with the rest of the 
country. Its old name wa~ the Gan-
ges-Darjeeling R'lad. As I haVe al-
ready said, there are m&ny r;vers and 
rivulets there. Tlere alC bridges too 
but they are PI etty old. A questior: 
was raised on the 11o('r of the House 
regarding the longeVity of these 
bridges and their rotten conuition. In 
reply, I was giVt..l to understand that 
Rs. 22,000 had been sanctioned for the 
survey of these bridges. After that, 1 
do not know what has happened. I 
do not know wilether these bridges 
have been surveyed and how far the 
work has been goinlt on. 

In regard to the posts and tele-
graphs, I want to ~ay a few words. 
Firstly, there is dearth of accommo-
dation. There is a gEnuine demand 
from the postal staff for quarters. In 
Pumea, during the years 1954-55, some 
quarters were built. Now the 
Purnea division 'nas been cpened and 
so the numerical strength of the' staff 
has increased. I think the department 
should at least CllMtruct some quarters 
for the poorly paid emplo~,ees. There 
is dearth everywhere n~wadays in res-
pect of quarters, end whate"er quar-
ters are availahle shouiJ bl:' released 
to the civilian public. 

There is one m.~re thi.ng. For insu-
rance and registered ll'~ters, the same 
receipt is being given. If I send my 
servant for insurance, he brings in a 
receipt in whi.":h an ent!'!' about a 
registered letter i'i made. They write 

either it is insured or it is registered. 
If the clerk, by mistake writes it as a 
registered letter, the rec'elPt is brought 
back by the servant. The receipt i5 
the same both for insurance and regis-
tration. So, if my insurance is in any-
way tampered, ! am rJowhere. My 
point is, for insurance covers, sepa-
rate coloured receipts should be given, 
so that I can advire ~y servant that a 
coloured receipt will be give!' to him 
when I send anything bj' insured post. 
With the very sight of tiu:t coloured 
receipt, one will be satisfiEd with the 
fact that the article has really been 
insured. 

A difficulty in thls lr.atter occurred 
in Purnea. One gentleman sent an 
article by ins!ll'ed post and his ser-
vant brought in the rereipt in which 
it was written that it has ~een treat-
ed as a registered letter. When the in-
l!Ilred article was se'1.t t) Katihar, the 
mistake was de;ectPd., and then they 
sent a '1lessage '0 find out how this 
occurred, and how the insured article 
was passed on as a register ed article. 
By God's grace, it could not be tam-
pered. Had it been tampered that 
gentleman would have incurred a loss. 
He had no proof also that he had sent 
in an insured article. 

Some hon. Memhers have expressed 
a desire that every panchayat must 
have a post-office. I do .a; so endorse 
that view and requf>st t!:le Minister to 
see that where there a','., activities like 
the Sarvodaya Movement and the rest, 
where people from all India go in con-
nection with 3arvodav& ideals, those 
places nre given post-OmleS. Such 
villages require P!)st-o "Iices for 8ar-
vodaya works. In my district, Shri 
Dhiren Bhai, has gone to Sevapuri, 
Ballia. He has been trying to get a 
post.-office opened then'. but it coule! 
not be done. I think that portioD 
comes within Bhagalpllr postal divi-
sion. There is a telc(.'Gmm'Unicatlon 
building to be erected at Katillar. I do 
not know why it Is SO much delayed. 
Even in the budget n('lw I fllI<1 only 
Rs. 1,000 or Bs. 2,000 put for this item. 
That means more -o.,·la:>, is envisageC!. 
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We send telegr<'!Os for their urgency. 
My son had been to Bhagalpur. He 
was appearing at the F..Sc. examina-
tion. I was here. In the meantime, 
his practical exa",matinn was not over 
and he had been to Bhagalpur. My 
.... ife sent an express wire that he 
should come and appedr at the practi-
cal examination. But he never re-
ceived that expre3S wire. I do not 
know where that pxpress wire had 

gone ..• 

Shrl Bari Vishnu Kamath: Did he 
pass the examia'l.tion~ 

Shri p. G. Sen: He hu appeared at 
the examination. 

1 find from th" budgtlt that huge 
amounts are kept for unforeseen 
works. If certain amounts are given 
from this for or!dg~s ~nd: :!eEder roads 
which the villaget"s arc vpry much 
eager to have, I think we ean have a 
better sight of our "\" illages. 

~ ~ : ~ f1If.fro:: I 

'" ~ amf: ~ '1ft lfi If'ffl" 
<r~if;Tf<ro~~ I~~lfi 

~1 flfflT ~ I fTcit ~ ~ ~ iJiWtit 
~ iJiW flI; f~ 'I\T 1lT'Ii<f ""'"" ;n1l' 
~ I ~ f~'f 'I\T 1!T'Ii<f ;nlI" m.n-
lI'm ;rIfT tit "IlT ~ "!lAir ;fu:f.t ~ ~1 
mn::~~ I ~m'lQ<f~~~~ 
~~it;-srmi~~)~~~ 

_ ~ I <rnr-r.I"T ~~ it; f~ ~ 

'1ft f'filIT ;rIfT t, f~r "IlT r.mt 'Ii t 
~ ~ lfi qif<f ~ f~"I,p'lIT ~ I 

~ ~~ri~flI;~~-" 

!fr-r.fq-.r ~ it; ~ w ri I 
m ~~~;;mrr~l'ft~ oft 
.qif-srmt~ ifi)mqit;~W m! ? 

~~: ~qro~~ 

f<'fl7.wlTi~aT~..:t~~ ~ 

~"I~ .... ~it;~mrit~ ~ 
..-r ~ 'Rtf lIT J 

'" ~ amf : ~ qif<f tit 
~~~~~;nf~1~1iI'zT 

~~~~;nf~.m:~ 

~¢~~if1JTfu"II'r'I'T I 

~"lFT ~ m ~ ? ~ c:r{I:r lfi 
~!rAT ~ I 

aam'~:~~,," 

~!r) <f) itt Wf tit ~!rAT ~ I 

"'mr~~:;;r)~~ 

oonhmi"lT ~ ~ <fH;rr ~ ~'1T 

'" ~ (~<f'I'T~) : 
~ ~ !rT ~1 ~Tm <f) ~ "'''' 
;m ~lT I 

~ ~ : ~ fllfif~e<:1 
Mr. Speaker: The hon. Minister 
may just begin his speech. 

Shri lagjivan Ram: The questions 
that have been raised in the House 
regarding civil aviation and shipping 
have been very elaborately dealt with 
by the Deputy Minister and the Min-
ister Of State. I would like at this 
stage to express my thanks to the hon. 
Members who have made suggestions 
and offered criticisms without any 
maliCe and I welcome them, because 
the objective is the same, viz. how to 
have in this country efficie,{t trans-
port and communications service. 
In any developing country, it has 
-been invariably noticed that whereas 
there has been progress in other sec-
tors, development Of transport and 
communication has not been quite 
commensurate with the development 
in other sectors and that affects the 
development in various sectom 
Therefore, we should receive the c0-
operation of all sections of this House, 
so that the resources that might be 
placed at our disposal may be enough 
to meet the requirements of the COWl-
try, whether for transport or tor 
communications .... 
Mr. Speaker: He may continue to-
morrow. 
18 hrL 
The Lolc Sabha then 4d;oumed tin 
l!let1m of the Clock on Wednesd4l1 • 
Jliay 23, 1962IJyai.rth4 2, 1884 (S4A:4). 
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ORAL ANSWERS TO QUES-
TIONS 5735-77 

S.Q. Sub;ect 
No. 

'15 Physical Development of 
children . 5735-38 

916 Tube well irrigation . 5738-41 

917 Marine Engineering Train-
ing 5741-42 

918 Second shipyard at 
Cochin . 5742-44 

919 Hotels and motels around 
Delhi . 5744-47 

,20 Railway lines around 
Delhi . 5747-49 

921 National Wate! Supply 
and Sanitation Com-
mittee . 5749-50 

,22 Sharavanhy Hydro-Elec-
tric Project 5750-51 

925 De!ailment at Farmk-
kabad . 5751-53 

926 "WeBI white at Night" 
campaign in Delhi. 5753-55 

927 Delhi wateI supply 5756-58 

928 C.H.S. Scheme 5759-60 

930 Official trunk calls 5760-63 

,93 I Town Planning OrganIsa-
tion, Delhi 5763-64 

932 Foreign assistance for 
ship building and coastal 
trade 5764-65 

934 Common CarriCIS' Lia-
bility 5765-66 

935 

936 

937 

938 

941 

942 

943 

944 

West Coast Road in 
KeIBla . . 576&-68 

Bombay-Sydney Jet 8er-
vice 5768 
Wagons for csrrying 
salt from Kharaghoda to 
Gujarat. . 5769-71 
Aid to famine stricken 
district of Andhra Pra-
desh 5771-72 
Telegraphic messages by 
telephone 5772 
Railway line between 
SagBI and Talguppa. 5772-73 
Kuttiadi and Iduky 
Hydro Electric Schemes 5773-75 
Contamination of dimk-
ins water in West Delhi 5775-76 

C.H.S. Scheme 5776-77 

WRITTEN ANSWERS 
QUESTIONS 

TO 
5777-5866 

S.Q. Sub;ect 
No. 

914 Production of 8ugBI 

923 Major pons . 

924 Legislation on tourism 

929 Drinking water supply 
in West Bcngal 

933 Power supply to Goa 
fom Koyana Project 

939 

945 

Night air mail service 
to Nagpur 

Dismantling of double 
line from Midnapore to 
Adra 

946 Hotels in Jammu and 
Kashmir 

947 Looting of maIriage pBIty 
by stopping train 

U.S.Q. 
No. 
1660 Passenger shed. 

Nonhero Railway. 
on 

1661 Unmanned level crossing 

1662 Irrigation and Power 

5777-78 

5778 

5779' 

5779-80 

5780 

5781' 

578z 

Schemes in M.P.. . 5784-86, 

1663 Ware-houses in Andhra 
Pradesh . 5785-87' 

1664 

1665 

1666 

1667 

1668 

1669 
1670 

1677 

Failure of engines on 
Naupada-Gunupur Rail-
way line 

Telephone Exchanges in 
Orissa . 

Passenger amenities on 
PBIlakimedi station 

Rayagada-J eypore tele-
phone link . 
Training in nursing 

J angaon station 

Waiting room and En-
quiry Office at Moh-
boobabad 

Telephone exchange at 
ByawBI 

Medical College Warangal 

Tirupathi Medical College 

QU8Iten for Railway 
employees at Ka:zipet . 
Narsampet Multipurpose 
project . 

West Bengal Food and 
Supply DepBItmcnt em-
ployees on Railways 

Flood control in Oris ... 

5788-8,. 

5789 
5789-

5790 

579D-9I. 

5791 
5791-92' 

5792, 

5793"" 

5793~· 
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WRIT1'EN ANSWERS TO 
QUESTIONS--contd. 

CoLUMNS 

S.Q. 
No. 

1678 Extra Departmental agents 

1680 

1681 

of P. & T. Department. 5794 

Visit of German Agri-
culture Expert 

Assistance by UNICEF 

Kanpur Meidcal College 

1682 Distribution of teleprinters 

1683 National Bird 

5794-95 

5795 

5795-96 

5796 

5797 
1684 Express Train between 

Saharanpur and Mughal-
sarai 5797-98 

1685 Liberian Tanker floating 
in Indian Ocean 5798 

5799 1686 

1687 

1688 

Sinking of boats 

Scarcity of drinking 
water in Andhra Pradesh 5799-5800 

Harinagar sugar factory . 5800 

1689 Railway line in Malabar 

1690 
area of Kerala State. 5800-01 

Fire in reserve forests of 
Tripura 

Tribal Ihumias of Da-
mebars (Tripura) 

Ihumias in Tripura 

New rail lines in Dbar-
managar, Tripura . 

Medium Irrigation Sche-
mes in Andhra Pradesh 
Minor Irrigation Schemes 
in Andhra Pradesh 

Supply of grain com-
modities 

5801-02 

5805-06 

1697 National Highway on 

1698 

1701 

1702 

1703 

1704 

1705 

Northern border 5806-08 

Underbridge near Ber-
hampur Railway Station. 5808~ 

Research in Ayurveda 5809 

Holiday Home for Rail-
way employees at 
Srinagar 5809-10 

Telephone Workshop 
employees in Bombay 5810 

Installation of water 
Works at Agartala ,810-11 

Ghaggar River waters 

Locust Research Centre 

Quarters for Railway 
employees in Bikaner 
Division 

Extension of services in 
Postal Department 

58II-12 

5812 

1707 Shifting cultivation 
5813 

5813-16 

WRIT1'l!:N ANSWERS TO 
QUESTIONS--contd. 

S.Q. Subject 
No. 
1708 Forest cases in the 

courts of Tripura . 

1709 Village Panchayats 

1710 Tindivanana Railway 
Station 

171I Tons Project in M.P. 

1712 Nurses in Delhi 

1713 Chemical fertilisers 

1714 Package schemes in 

5815 

5816-17 

5817 

5817-1S" 

5818-19 

5819-20 

Kerala . 5821 

1715 Loss of insured cover. 5821-22-

1716 Postmen in H.P. ar.d 
J & K. 5822; 

1717 Push-button system in 

1718 

1719 

1720 

1711 

1722 

1727 

1728 

1729 

'730 

1731 

1732 

1733 

'734 

ladies compartment 5822-23. 

Drinking water scarcity 
in Tripura 

Upper Krishna Valley 
Project 

Disposal of surplus rice 
in Orissa 

Leprosy patients 

W ... ingdon Ho.pital, Nt w 
Duhi 5825-26 

Portable Transistors 5826-27 

AgricU1t ural Research 0 r-
ganisation of L.A.R.I. . 5827-28 

Scheduled Castes/Tribes 
employe.. in Central 
T<!eg! aph Offices 5827-28 

Scheduled CastesiTribes 
in P. & T. . 5827-29. 

Ex-u aff of Civil Supplies 
and Food Depa,trnent 

T.B. patients 0 Imphal 

Dev<!opment of horticul-
tUre in U.P. 

Broad gauge tine from 
Rampu, to Kathgodarn . 

Insanitary condition at 
Ballygur. j Station 
Telecommunication link 
bet ween BaIipada and 
Cuttack 

Public Call Office at 
Karanjia 

Bridge on West Coa.t 
Road 

1135 Bridges on West COBn 
Road 5836 

1736 Flag station at Nalla-
che,uvu on S. Railway 5836-37 

1737 ACIcage under Japanese 
type of cUltivation 5837 



[DAlLY DImas'1'] 6022 

WRITl'EN ANSWERS TO 
QUESTIONS-contd. 

CoLUMNS 

.S.Q. 
No. 

1739 

1740 

1741 

1743 

1744 

1745 

Subject 

Purchase of coW! funn 
Hariana 

Railway bridge on liver 
J arnuna near K81pi . 

Appointment of 04ficen 
on Railways . 

Implementation of Na-
tional Co-operslive 
Fanning Advis ory Board.' 
RecommEndations . 

Remode IIing of Dornakal 
and Khamman stations 

Double lines between 
Kazipet and Belampalli 

Cannanore Aerodrome 

Extending of Shoranur-
Ni lambur -Railway line 
to Wynad 

1746 Doublin/! of track bet-
ween Belarnpalli and 

5842-43 

5843 

Kazipet 5844 

"1747 Rural electrification in 
Andhra Pradesh 5844-45 

1748 Andhra Siale Road 
Transport Corporation 5845 

r749 Nagpur-Calculla High,..y 5845-46 

1750 Linking of Bhandara 
town by Railway 5846 

1751 Loss sUffered by cane 
growen 5846-47 

1752 Hydrogenation of vege-
table oils 

1753 

1754 

1755 

Medical Education. 

Short term loan to 
punjab. 

Medical service in 
Laccldive, Minicoy and 
Aminidive hland, . 

1756 Wirelt.. .ystem in 
Laccadive and Aminidive 
Island! 

5847-48 

5848 

5848-49 

5849 

1758 Minor por.. in Andhra 
Pradeth 585Q-S2 

1759 Chandigarh-Nangal Dam 
Highway 5851-5z 

. 1760 Ploduclion of potatoes; . 5853 

1761 Bridge over Sullej near 
Luhri 5853-54 

1762 Bridge over Sutlej at 
Barro 5854 

1763 Kangra Valley Railway .  5 55 

1764 T.B. sanatorium in 
Eastern V2. 5855 

:1765 Railway bridpl at Mau 
Junction 5856 

WRI'l"l'EN ANSWERS TO 
QUESTIONS-contd. 

CoLUMN!! 

S.Q. Subject 
No. 

1766 Loading from Jaipul 
division to Kangra 
Valley Railway 5856-57 

1767 West Bengal Food &r.d 
Supply DeP&llment em-
ployees in Railways 5857 

1768 Short supply of coal 
in B~ 58SS 

1769 

I77° 
1771 

I773 

1774 

1775 

1776 

1777 
1778 

1779 

Weslern Kosi and 
RajpUr Canal 

Sugarcane lying in V.P. 

Bridge at Daliganj 
station . 

Supply of Bhakra Power 
to Rajaslhan . 

Onions produced in 
Maharashtra and Gujara! 

Physiotherapy units 

Fisheries Research Pro-
jects in Kerala 

Ganga Brahmaputra Com-
mission. 

Delhi .. aler supply 

New Railway lines in 
Madra. State. 

National Highway. in 
Madra. 

CALLING ATTENTION TO 
MATTERS OF URGENT 

5860-61 

5861-62 

5862-63 

5863 

5864 
5864-65 

5865 

PUBLIC IMPORTANCE . 5866-76 

(i) Shri P. K. Dco called the 
attention of the Prime 
Mini>!er to the aUeged 
entry of some Chinese 
Into ·.Indian territory and 
taking photographs of 
Jogbanl town. 

"I1Ie Minister of Stale In the 
Mini>!ry of Ext .. nal AfiBi .. 
(Shrimatl Labhml Menon) 
made a statement In regard 
thereto. 

(ii) Shri Hem Batua called 
the attention of the 
Ptirne Mini.... to the 
reported denial of 
facilities by the ChiDl'le 
Government to the 
I n dian Embassy In 
Peking to celebrate 'he 
Republic Oa,. 

The Minister of State In the 
Ministry of Extemal Affair-
(Shrimatl Laitfhrni Menon) 
made a statement in Rprd 
\hereto. 



PAPERS LAID ON THE 
TABLE 

A copy each of the following 
Notifications making certain 
fUrt her amfndme~ts to the 
D<1hi MOlor V,·hicles Rules, 
1940, under sub-section (3) 
of ,eClion 133 of the Motor 
Vehicles ACI, 1939, was 
laid on the Table :-

(il Notification No. 

F. U/S7/60-Transpor pub-

lished in Delhi Gazette 

dated the 1St June, 

1961. 

(Ii) Notification No. F. 13/ 

186/S9-TranspOrt pub-

Uwd in Delhi Gazette 

GMGIPND-LS 11-644 (Ai) LS-4-6-62--900 

PAPERS LAID ON THE 
TABLE--contd. 
dated the~ 18th January, 
1962. 

DEMANDS FOR GRANTS ,876--6016 

Discussion on Demands for 
Granu in reslXet 
of the Mir.iSlry of Transport 
and Commu~ications con-
tinued. The discussion was 
not concluded. 

AGENDA FOR WEDNESDAY 
MAY 23, 1962/JYAISTHA 2, 
1884 (SAKA): 

Discussion on the Demands for 
Grants in respect of Minis-
tries of Transport and 
Communications and Food 
and Agricullure. 


	002
	003
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	131
	132
	133
	134
	135
	136
	137
	138
	139
	140
	141
	142
	143
	144
	145
	146



